ST OF CASES WHICH WERE E-FILED DURING THE MONTH OF SEPTEMBER 2026

DISTRIC
T

COURT ROOM

CASE TYPE

CASE NUMBER

DATE OF
REGISTRATI

ON

PETITIONER NAME VS RESPONDENT NAME

ADVOCATE

ADVOCATE

MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-|
FILING

ABOLISHED COURT OF
IMS. NEELOFER ABIDA|

IPERVEEN DISTRICT]
VUDGE (COMMERCIAL
ICOURT)-01

CENTRAL

301, EXTENSION|
BLOCK, TIS
HAZARI COURTS,|
IDELHI

IRECOVERY

ICS COMM-1050/2026

02.09.2026

ISTATE BANK OF INDIA VS BRAHAM PRAKASH

R N SINGH

8076466594

IADVRNARAYAN@GMAIL.COM

101.09.2026

1301, EXTENSION|
IBLOCK, TIS|
I[HAZARI COURTS,
IDELHI

IRECOVERY

ICS COMM-1060/2026

05.09.2026

[THE SUPREME INDUSTRIES LTD. VS SUPREME PACK]
& ORS.

ISHRIHAR
[TRIPATHI

9548888420

IADVOCATE.SHRIHAR@GMAIL.COM

03.09.2026

01, EXTENSION|
BLOCK, TIS
HAZARI COURTS,|
DELHI

IRECOVERY

ICS COMM-1066/2026

07.09.2026

ISAROJ RANI ALIAS SAROJ RANI GUPTA VS VINIT]
IGUPTA AND ORS

IASHISH
[UPADHYAY

9811215280

IUPADHAYAYLAWCHAMBERS @ GMAIL.C]|
OM

105.09.2026

01, EXTENSION|
IBLOCK, TIS|
IHAZARI COURTS,)
IDELHI

IRECOVERY

ICS COMM-1072/2026

08.09.2026

IGAURAV TYAGI TWINKAL VS VIRENDER SINGH

IPRASHANT
IKUMAR ROYAL

8802214319

IADVOCATEPRASHANT2018 @GMAIL.CO
M

|07.09.2026

01, EXTENSION|
IBLOCK, TIS|
IHAZARI COURTS,)
IDELHI

IRECOVERY

ICS COMM-1081/2026

09.09.2026

IM/S. JINDAL SANITARYWARE PRIVATE LIMTIED VS|
IRAMAN DEEP SINGH

IJARCHIT
ISINGHAL

9599043045

ILEGAL@SIGMALEGAL.IN

108.09.2026

1301, EXTENSION|
IBLOCK, TIS|
IHAZARI COURTS,)
IDELHI

IRECOVERY

ICS COMM-1082/2026

09.09.2026

SHAHNAZ RAIS VS 1T AND S BUILTECH PVT. LTD. &
ORS.

IMANU SISODIA|

9810019309

IMANUSISODIA77@GMAIL.COM

108.09.2026

01, EXTENSION|
IBLOCK, TIS|
IHAZARI COURTS,)
IDELHI

IRECOVERY

ICS COMM-1083/2026

09.09.2026

SHAHNAZ RAIS VS 1T AND S BUILTECH PVT. LTD. &
ORS.

IMANU SISODIA|

0810019309

IMANUSISODIA7;@GMAIL.COM

108.09.2026

1301, EXTENSION|
IBLOCK, TIS
I[HAZARI COURTS,|
IDELHI

[RECOVERY

ICS COMM-1095/2026

14.09.2026

IDANISH SHAKEEL VS ICICI BANK LTD.

[RAKESH
ISRIVASTAVA

0911116314

INA

[10.09.2026

o1, EXTENSION|
BLOCK, TIS
HAZARI COURTS,
IDELHI

REVIEW
IPETITION

IRP CIVIL-31/2026

05.09.2026

IKRISHAN SUDEN VS MCD

IANIL
ISAXENA

KR

9810653633

INA

103.09.2026

1301, EXTENSION|
IBLOCK, TIS
[HAZARI COURTS,)
IDELHI

REVIEW
IPETITION

IMISC DJ-586/2026

[17.09.2026

ISOMWATI VS NAND KISHORE

IABHISHEK
ICHOUDHARY

9810387376

IABHISHEKCHOUDHARY780@GMAIL.C
OM

16.09.2026

1301, EXTENSION|
IBLOCK, TIS|
IHAZARI COURTS,|
IDELHI

[EXECUTION
IPETITION

[EX COMM-446/2026

[17.09.2026

IALLIED TUBES PVT. LTD VS AMIT SANON

UAGRITI JAIN

8527506427

ILAWFIRM @UNSOLVEDLEGAL.COM

16.09.2026

1301, EXTENSION|
BLOCK, TIS
IHAZARI COURTS,|
IDELHI

ISEC-9

IOMP (I) COMM-732/2026

02.09.2026

TATA CAPITAL LTD. VS SHAILINI SHUKLA

IANISH BHOLA

9811452022

IANISH_BHOLA17@YAHOO.COM

1.09.2026




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

1301, EXTENSION[|SEC-9 IOMP (I) COMM-736/2026  [07.09.2026 [TATA CAPITAL LTD. VS PREM SINGH GURJAR ISUNIL 9212190624 IDELHILAWYERS76 @ GMAIL.COM 105.09.2026
IBLOCK, TIS ISEHRAWAT
IHAZARI COURTS,|
IDELHI
1301, EXTENSION[SEC-9 IOMP (I) COMM-749/2026  [09.09.2026 [TATA CAPITAL LTD. VS RUPESH SINGH ISUNIL 0212190624 IDELHILAWYERS76 @GMAIL.COM 108.09.2026
IBLOCK, TIS ISEHRAWAT
IHAZARI COURTS,|
IDELHI
1301, EXTENSION[SEC-9 IOMP (I) COMM-756/2026  [10.09.2026 [TATA CAPITAL LTD. VS PINTU ISUNIL 0212190624 IDELHILAWYERS76 @GMAIL.COM 0.09.2026
IBLOCK, TIS SEHRAWAT
IHAZARI COURTS,)
IDELHI
1301, EXTENSION[SEC-9 IOMP (I) COMM-757/2026 10.09.2026 TATA CAPITAL LTD. VS RAKESH BHOLA ISUNIL 0212190624 IDELHILAWYERS76 @GMAIL.COM 109.09.2026
IBLOCK, TIS SEHRAWAT
HAZARI COURTS,|
IDELHI
1 [SH. RAJESH KUMARICENTRAL [306 [EXECUTION IEXECUTION 01-09-2026 [M/S NAHAR TRADING COMPANY VS M/S MODARAJ KUMAR|9212084750 IRAJSHARMA_DEL@YAHOO.COM 131.08.2026
IGOEL, DISTRICT] COMM) (COMM)/420/2026 ICOCKTAIL AND ORS ISHARMA(P),
VUDGE (COMMERCIAL
ICOURT)-01
Renumbered as CC-o01,
w.e. 14.09.2026)
1306 [OMP (I) (COMM) [OMP (I) (COMM)/724/2026 [01-09-2026 [TATA CAPITAL LTD VS BABULAL ISUNIL 9212190624 IDELHILAWYERS76 @GMAIL.COM 25.08.2026
ISEHRAWAT
1306 ICS (COMM) ICS (COMM)/1031/2026 01-09-2026 M/S MERINA LIGHT HOUSE VS M/S ALIYAN[SHABANA 9971588041 IANJUMSHABANA1986@GMAIL.COM 27.08.2026
ICONSTRUCTION CO AND ANR IANJUM(P),
06 ICS (COMM) ICS (COMM)/1032/2026 01-09-2026 |M/S JAI BABA NANAK CLOTH TRADING CO VS INDERROHIT 9958823185 IROHIT.AN2009@GMAIL.COM 17.08.2026
IKUMAR IGOSWAMI(P),
1306 ICS (COMM) ICS (COMM)/1043/2026 02-09-2026 |ASHOK BHATIA (HUF) VS AMIT BHATIA ISHUBHAM 9811345480 IADVYUDHVIRSHARMA@GMAIL.COM  [31.08.2026
BEMBEY(P),
06 [EXECUTION [EXECUTION 03-09-2026 |SANJAY GOEL VS KAMLESH PATAHAK ISANTOSH 931378040 ISBPANDEY7@YAHOO.COM 130.08.2026
COMM) (COMM)/424/2026 IKUMAR(P),
1306 ICS (COMM) ICS (COMM)/1055/2026 03-09-2026 [M/S VARAHAMURTI FLEXIRUB INDUSTRIES PVT LTDPRATEEK 9873095411 IPRATEEKADV@OUTLOOK.COM 25.08.2026
[VS FURNIO ENTERPRISES AND ANR IKOHLI(P),




DISTRIC COURT ROOM

T

CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATI MOBILE FILING
(O NUMBER
306 IMISC DJ IMISC DJ/564/2026 05-09-2026 |[SIDDHARTH KUMAR VS SATINDER KUMAR GOSAIN|SHAILENDRA [9810076766 SHAILENDRABABBAR19@GMAIL.COM  [27.08.2026
IAND ORS IBABBAR(P),
1306 IOMP (I) (COMM) [OMP (I) (COMM)/744/2026 [08-09-2026 [YES BANK LIMITED VS MOHAMMAD FAAIZ IANANJAY 7455023130 IASAPLEGALANDADVOCATES@GMAIL.C[05.09.2026
ISINGH(P), OM
1306 OMP (I) (COMM) [OMP (I) (COMM)/746/2026 [09-09-2026 [TATA CAPITAL LTD VS LAKSHMIKANT MISHRA ISUNIL 9212190624 IDELHILAWYERS76 @GMAIL.COM 07.09.2026
SEHRAWAT
1306 IOMP (I) (COMM) |OMP (I) (COMM)/747/2026 [09-09-2026 TATA CAPITAL LTD VS DEEPANSHU ISUNIL 9212190624 IDELHILAWYERS76 @GMAIL.COM 107.09.2026
SEHRAWAT
06 ICS (COMM) ICS (COMM)/1090/2026 10-09-2026 |ARYA PRADESHIK PRATINIDHI SABHA AND ANR VSRAJEEV 9811311082 IADVRAJANICHAU@YAHOO.COM 08.09.2026
IDEVESH KUMAR KUMAR(P),
1306 ICS (COMM) ICS (COMM)/1091/2026 10-09-2026 [SANJAY MALHOTRA AND ANR VS SUMER CHAND|RAJESH 0811331125 RBHATIA_ADVOCATE@YAHOO.CO.IN [07.09.2026
IMEHTA AND ANR BHATIA(P),
06 IOMP (I) (COMM) |OMP (I) (COMM)/753/2026 [10-09-2026 [TATA CAPITAL LTD VS AMIT KUMAR ISUNIL 9212190624 IDELHILAWYERS76 @GMAIL.COM 108.09.2026
ISEHRAWAT
1306 IOMP (I) (COMM) [OMP (I) (COMM)/771/2026 [15-09-2026 [TATA CAPITAL LTD VS AKSHAY SOOD ISUNIL 9212190624 IDELHILAWYERS76 @GMAIL.COM 12.09.2026
ISEHRAWAT
1306 ICS (COMM) ICS (COMM)/1106/2026 16-09-2026 TEAMASIA MARKETING PVT LTD VS MELANGE ASIAINASIR AZIZ(P),0654426442 INASIRAZIZANDCOMPANY @GMAIL.CO [14.09.2026
.GLOBAL PVT LTD M
1306 ICS (COMM) ICS (COMM)/1123/2026 18-09-2026 S R KAPUR AND SONS VS M/S GAGANNITESH 8851024993 ISUNIL_SAHA76 @YAHOO.COM 16.09.2026
IPHARMACEUTICALS AND ORS IKUMAR(P),
06 IOMP (I) (COMM) [OMP (I) (COMM)/800/2026 [19-09-2026 [TATA CAPITAL LTD VS ALOK KUMAR IANISH 9811452022 IANISH_BHOLA17@YAHOO.COM [17.09.2026

IBHOLA(P),




DISTRIC COURT ROOM
T

CASE TYPE

CASE NUMBER

DATE
REGISTRATI
ON

OFPETITIONER NAME VS RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

1306 IOMP (I) (COMM) [OMP (I) (COMM)/801/2026 [19-09-2026 [TATA CAPITAL LTD VS GAUTAM KUKREJA IANISH 9811452022 JANISH_BHOLA17@YAHOO.COM [17.09.2026
BHOLA(P),
1306 ICS (COMM) ICS (COMM)/1146/2026 22-09-2026 [LEVI STRAUSS AND CO VS ASHOK KUMAR ISHRAVAN 6201970125 [UNITEDMARK@UNITEDANDUNITED.C [19.09.2026
IBANSAL(P), OM
1306 ICS (COMM) ICS (COMM)/1151/2026 23-09-2026 [UMANG GUPTA VS RAMESH KUMAR WATIN 9953283177 WKA.LEGAL@GMAIL.COM 107.09.2026
IAGGARWAL(P),
306 ICS (COMM) CS (COMM)/1161/2026 [24-09-2026 |STATE BANK OF INDIA VS BRAJ KUMAR GAUTAM SUCHITA 8896932838 IJAGNIHOTRISUCHITA@GMAIL.COM 22.09.2026
IDIXIT
06 ICS (COMM) ICS (COMM)/1170/2026 26-09-2026 MICKY KUKREJA VS DEEPA AND ANR IDEVENDRA 9899624420 IMADHUKARLAWFIRM306@GMAIL.CO [25.09.2026
IKUMAR M
1306 ICS (COMM) ICS (COMM)/1171/2026 26-09-2026 [SHASHI GUPTA VS SIKANDER KUMAR IPRANAY JAIN [NA INA 24.09.2026
06 [EX.COMM HEX.COMM - AWARD BY[28-09-2026 [KOTAK MAHINDRA PRIME LTD VS SHADAB AND ANR [SUNNY ARORA (9910574027 IALBUSLAWFIRMS@GMAIL.COM 23.09.2026
JAWARD BY ARBJARB.COMM./139/2026
ICOMM.
1306 [EX.COMM HEX.COMM - AWARD BY[28-09-2026 [KOTAK MAHINDRA PRIME LTD VS MOHD ASLAM AND[SUNNY ARORA (9910574027 IALBUSLAWFIRMS@GMAIL.COM 23.09.2026
JAWARD BY ARBJARB.COMM./140/2026 IANR
ICOMM.
1306 IOMP (I) (COMM) [OMP (I) (COMM)/828/2026 [29-09-2026 [TATA CAPITAL LTD ISUNIL 9212190624 IDELHILAWYERS76 @ GMAIL.COM 26.09.2026
VS CHANDELIYA CONSTRUCTIONS ISEHRAWAT
1306 IOMP (I) (COMM) |OMP (I) (COMM)/829/2026 [29-09-2026 [TATA CAPITAL LTD ISUNIL 9212190624 IDELHILAWYERS76 @ GMAIL.COM 26.09.2026
[VS SHRI GURU HAR RAI STONE CRUSHER SEHRAWAT
06 [EXECUTION IEXECUTION 0-09-2026 |[SAWAN GUPTA IVINAY MOHAN[7289068560 IVINAYSHARMA679@GMAIL.COM 28.09.2026
COMM) (COMM)/457/2026 VS SUNIL KAMAL KAPOOR ISHARMA




N LOKESH|
IKUMAR/SH ANIL
IKUMAR SISODIA|
IDISTRICT JUDGE]|
COMMERCIAL COURT)

Renumbered as CC-02,
.e.f14.09.2026)

DISTRIC COURT ROOM
T

CASE TYPE

CASE NUMBER

DATE
REGISTRATI
ON

OFPETITIONER NAME VS RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

1304 IARBITRATION IOMP (I) (COMM)/724/2026 [01-09-2026 [TATA CAPITAL LTD VS BABULAL ISUNIL 9212190624 IDELHILAWYERS76 @ GMAIL.COM 20.08.2026
ISEHRAWAT(P),
04 [EXECUTION [EXECUTION 01-09-2026 [M/S NAHAR TRADING COMPANY VS M/S MODARAJ KUMAR|9212084750 IRAJSHARMA_DAL@YAHOO.COM 1.08.2026
(COMM)/420/2026 ICOCKTAIL AND ORS ISHARMA(P),
1304 RECOVERY ICS (COMM)/1049/2026 02-09-2026 M/S PREM COLOR CHEM PRIVATE LIMITED VSBHARAT 9268300000 IBHARAT.GUPTARKCA@GMAIL.COM 101.09.2026
(OSWAL OVERSEAS LIMITED (SUGAR DIVISION) IPRAKASH(P),
1304 IRECOVERY ICS (COMM)/1052/2026 03-09-2026 [VARINIUS LIFEMEDIA VS AMIT ACHARYA AND ORS  [SAURABH 9716668766 IADVSAURABHJAINTH@GMAIL.COM 131.08.2026
UAINTH(P),
1304 IARBITRATION IOMP (I) (COMM)/735/2026 [03-09-2026 TATA CAPITAL LIMITED VS MS ANEXA HOMEANISH 0811452022 IANISH_BHOLA17@GMAIL.COM 101.09.2026
IAPPLIANCES INDIA PVT LTD BHOLA(P),
04 RECOVERY ICS (COMM)/1062/2026 05-09-2026 [NITISH KUMAR GUPTA PROP OF M/S VESHKARMASHAMIM A [9811468816 ISHAMIMAKHAN65@GMAIL.COM 03.09.2026
INDUSTRIES A8 M/S BUILD DREAMSKHAN(P),
INFRASTRUCTURE
1304 IRECOVERY ICS (COMM)/1064/2026 07-09-2026 |CANARA BANK VS SHEFALI SINGH [YUDHISHTER [9891251777 1303YUDHISTERSHARMA@GMAIL.COM [24.08.2026
ISHARMA(P),
1304 IRECOVERY ICS (COMM)/1063/2026 07-09-2026 [STATE BANK OF INDIA VS SHAMO [RAVINDRA 8076466594ADVRNARAYAN6@GMAILCOM (01.09.2026
INARAYAN
ISINGH(P),
04 IMISC. M EX/688/2026 08-09-2026 |AKASH BUILDERS VS UNION OF INDIA SYED  WASIH9311307710 [HAASSOCIATESLEGAL@GMAIL.COM  [05.09.2026
IAPPLICATION HAIDER(P),
1304 IARBITRATION IOMP (I) (COMM)/741/2026 |08-09-2026 TATA CAPITAL LTD VS MANOJ KUMAR SINGH ISUNIL 9212190624 IDELHILAWYERS76 @ GMAIL.COM 105.09.2026
ISEHRAWAT(P),
1304 IRECOVERY ICS (COMM)/1071/2026 08-09-2026 M/S ATUAL CASTING AND METAL WORKS VS AJAY[SUMAN 9654895631 IMNMADVOCATES@GMAIL.COM 105.09.2026
IKUMAR SAHU PROPRIETOR M/S AK CONSTRUCTION [MALHOTRA(P),
04 [EXECUTION [EXECUTION 09-09-2026 |STATE BANK OF INDIA VS RAVI PRATAP SINGH IJADAITA 9999132159 JAKROUTADVOCATE@GMAIL.COM 07.09.2026
(COMM)/432/2026 IKUMAR
[ROUT(P),
1304 IARBITRATION IOMP (I) (COMM)/748/2026 [09-09-2026 TATA CAPITAL LTD VS AJAY TRIPATHI ISUNIL 9212190624 IDELHILAWYERS76 @ GMAIL.COM 108.09.2026
ISEHRAWAT(P),
1304 IMISC. IMISC DJ/574/2026 09-09-2026 [CENTRAL BANK OF INDIA VS JOY DAS AND ANR IDEEPAK 9999699489 IKHANSADABADVOCATE@GMAIL.COM [08.09.2026
IAPPLICATION IGUPTA(P),
1304 IARBITRATION IOMP (I) (COMM)/749/2026 [09-09-2026 [TATA CAPITAL LTD VS RUPESH SINGH ISUNIL 9212190624 IDELHILAWYERS76 @GMAIL.COM 108.09.2026
ISEHRAWAT(P),
1304 IARBITRATION IOMP (COMM)/91/2026 15-09-2026 |[SHAIKH MOIN AND ANR VS PAYU FINANCE INDIAIDEEPANSHU [7065479603 IADV.DEEPANSHUKHANNA@GMAIL.CO [08.09.2026
IPVT LTD KHANNA(P), M




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-

T REGISTRATI MOBILE FILING
(O NUMBER
1304 IMISC. IMISC DJ/579/2026 15-09-2026 [KRISHAN KUMAR BISHNOI VS ARUNESH KUMAR [VIKAS 921339006 ICHAMBEROFMOHANSINGH @GMAIL.C [12.09.2026
IAPPLICATION IADVOCATE(P), OM
04 IARBITRATION IOMP (I) (COMM)/777/2026 [16-09-2026 [TATA CAPITAL LTD VS DHARM RAJ ISUNIL 9212190624 IDELHILAWYERS76 @GMAIL.COM [14.09.2026
ISEHRAWAT(P),
1304 [EXECUTION [EXECUTION 16-09-2026 |M/S HELIX SOLUTION VS M/S KRISHNA SCIENTIFICINEERAJ TYAGI 9810114261 [TYAGINEERAJ.ADVOCATE@GMAIL.CO [16.09.2026
(COMM)/439/2026 IAND ANR M
1304 IARBITRATION IOMP (COMM)/92/2026 16-09-2026 [NEHA KAUSHIK VS KOTAK MAHINDRA PRIMEVIJAY KUMARB285080512 IBLACKLEGAL784@GMAIL.COM [15.09.2026
ILIMITED [YADAV(P),
1304 IARBITRATION IOMP (I) (COMM)/775/2026 [16-09-2026 |AXIS BANK LTD VS RAGHVENDRA SINGH IADV 9210585331 [TNDOLEXLAW@GMAIL.COM [14.09.2026
IDHEERAJ(P),
04 IRECOVERY ICS (COMM)/1115/2026 17-09-2026 |M/S RAJ IMPEX VS M/S TYRE KINGDOM INITTIN 9891234147 IAKROUTADVOCATE@GMAIL.COM 09.09.2026
BHATIA(P),
1304 IRECOVERY ICS (COMM)/1112/2026 17-09-2026 MS TEKNODOME INDIA PVT LTD VS M/S NATIONALKARMVEER 9891396019 IKARMVEER@LEXANALTICO.COM 10.09.2026
IENTERPRISES THROUGH ITS PROPRIETOR MR MOHD|KARMVEER(P),
IMRAN SHAMSI
1304 IRECOVERY CS (COMM)/1111/2026 17-09-2026 [BANK OF BARODA VS LOKESH MANNEWAR ISAGAR(P), 813023770 ISHAILENDER.SISODIA@GMAIL.COM  [14.09.2026
04 IRECOVERY ICS (COMM)/1114/2026 17-09-2026 [BANK OF BARODA VS MAHENDER KUMAR IGEETANJALI (8447833470 IADVOCATE.134@GMAIL.COM 16.09.2026
ISHARMA(P),
1304 IRECOVERY ICOUNTER CLAIM/43/2026 [17-09-2026 SHIKA PATWA AND ORS VS RAHUL KUMAR GOLA ISHOBHANA 9873399341 [TANWARSHOBHANA@GMAIL.COM 16.09.2026
[TANWAR(P),
1304 [EXECUTION [EXECUTION 17-09-2026 [STATE BANK OF INDIA VS SUKHDEV IGAGANPREET (9988661698 IADVGAGANPREETSINGH1@GMAIL.CO [15.09.2026
(COMM)/445/2026 ISINGH M
ICHAWLA(P),
04 IARBITRATION OMP MISC18-09-2026 [PARAMOUNT WIRES AND CABLES LIMITED VSMAYANK 0811468315 ICONTACT@SHELDONLAWFIRM.COM  [16.09.2026
(COMM)/14/2026 IBHARAT SANCHAR NIGAM LIMITED BUGHANI(P),
1304 IMISC. IMISC DJ/588/2026 18-09-2026 |[KARTIKEY GARG VS UMANG GUPTA IPARIKSHIT 9868873986 IPMAHIPAL09@GMAIL.COM [15.09.2026
IAPPLICATION IMAHIPAL(P),
1304 IRECOVERY ICS (COMM)/1128/2026 19-09-2026 [RAJ KUMARBANSAL THROUGH SOLE PROPRIETOR|VINEET 9871936601 IADVOCATEVINEETAGGARWAL@GMAIL[16.09.2026
IM/S SHRI KANT METAL VS M/S DELHI SALES CROPAGARWAL(P), .COM
IAND ANR
1304 IARBITRATION IOMP (I) (COMM)/792/2026 [19-09-2026 |AAKASH EDUCATIONAL SERVICES LIMITED VS VIKAS|PRANAV 7678450453 IMAIL@UTKASSOCIATES.COM [17.09.2026
IGHASOLIA IPROOTHI(P),
1304 IMISC.APPLICATIO [MISC DJ/592/2026 19-09-2026 |[COIM INDIA PVT LTD VS MEENA INTERNATIONAL[VINAY 9953865303 FADVVINAYBHARDWAJ@GMAIL.COM  17.09.2026
N IPVT LTD IBHARDWAJ(P),




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

1304 IRECOVERY ICS (COMM)/1133/2026 21-09-2026 [RAJEEV AGNIHOTRI VS SANJAY GUPTA IKARTIK 9971919212 IADITYASINGH1.ADVOCATE@GMAIL.CO [15.09.2026
IDABAS(P), M
04 IRECOVERY ICS (COMM)/1132/2026 21-09-2026 [PUNJAB NATIONAL BANK VS ACS FOOD PVT LTD IMOHIT RAJ(P), 8800792205 IMOHITRAJADVOCATE@GMAIL.COM 14.09.2026
1304 RECOVERY ICS (COMM)/1139/2026 22-09-2026 [PIARA SINGH VS MUKESH KUMAR ISUNIL  DUTT|9999729940 ISUNILDUTTBALONI@GMAIL.COM [19.09.2026
BALONI(P),
1304 IARBITRATION IOMP (I) (COMM)/821/2026 [23-09-2026 [TATA CAPITAL LIMITED VS RISHI PAL IANISH 9811452022 IANISH_BHOLA17@GMAIL.COM 18.09.2026
BHOLA(P),
1304 IARBITRATION IOMP (I) (COMM)/817/2026 [23-09-2026 TATA CAPITAL LIMITED VS NAUBAT SINGH IANISH 0811452022 IANISH_BHOLA17@GMAIL.COM 18.09.2026
BHOLA(P),
04 IARBITRATION OMP (I) (COMM)/819/2026 [23-09-2026 [TATA CAPITAL LIMITED VS MOHD HAROON SAIFI IANISH 9811452022 JANISH_BHOLA17@GMAIL.COM 18.09.2026
IBHOLA(P),
1304 IARBITRATION IOMP (I) (COMM)/820/2026 [23-09-2026 [TATA CAPITAL LIMITED VS MOHD IBRAHIM IANISH 9811452022 IANISH_BHOLA17@GMAIL.COM 18.09.2026
IBHOLA(P),
1304 IARBITRATION IOMP (I) (COMM)/818/2026 [23-09-2026 [TATA CAPITAL LIMITED VS ASHUTOSH RAI IANISH 0811452022 IANISH_BHOLA17@GMAIL.COM 18.09.2026
BHOLA(P),
04 [EXECUTION [EXECUTION 24-09-2026 [M/S ELMECO PROJECTS PVT LTD VS HPL ELECTRICAYUSH 9555526556 OFFICEKSLAW @GMAIL.COM 18.09.2026
(COMM)/449/2026 IAND POWER LTD TYAGI(P),
1304 IRECOVERY ICS (COMM)/1165/2026 25-09-2026 M DUTTA TEXTILE VS UNIVERSAL IMPEX IRAVINDER  K[9810689456 IADVRAVINDERRAWAT@GMAIL.COM  [16.06.2026
IRAWAT(P),
1304 IRECOVERY ICS (COMM)/1164/2026 25-09-2026 [SEEMA AGGARWAL VS RAJEEV KUMAR JAIN [VIRENDER 9811059395 IPURIS_1@YAHOO.CO.IN 103.09.2026
IKUMAR
[PURI(P),
04 IRECOVERY ICS (COMM)/1187/2026 0-09-2026 [BANK OF INDIA VS FIROJ KHAN PROPRIETOR OFAMRENDRA (9910717081 IADVAMRENDRA22@GMAIL.COM 26.09.2026
[FIROJ TRADERS INATH
ISHUKLA(P),
1304 IARBITRATION OMP (I) (COMM)/839/2026 [30-09-2026 [TATA ~ CAPITAL LIMITED VS  CHANDELIYASSUNIL 9212190624 IDELHILAWYERS76 @GMAIL.COM 28.09.2026
ICONSTRUCTIONS 44527 ISEHRAWAT(P),
1304 IARBITRATION IOMP (I) (COMM)/838/2026 [30-09-2026 TATA CAPITAL LIMITED VS CHANDELIYASSUNIL 9212190624 IDELHILAWYERS76 @ GMAIL.COM 28.09.2026
ICONSTRUCTION-834 ISEHRAWAT(P),
1304 IARBITRATION IOMP (I) (COMM)/837/2026 [30-09-2026 TATA CAPITAL LIMITED VS CHANDELIYAISUNIL 9212190624 IDELHILAWYERS76 @GMAIL.COM 28.09.2026
ICONSTRUCTIONS ISEHRAWAT(P),
1304 IRECOVERY ICS (COMM)/1188/2026 130-09-2026 [SEEMA AGGARWAL PROPRIETOR OF M/S KM|VIRENDER 0811059395 IPURIS_1@YAHOO.CO.IN 28.09.2026
IENTERPRISES VS M/S MAHESH WOOD PRODUCTSKUMAR
IPRIVATE LIMITED PURI(P),




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
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1304 IRECOVERY ICS (COMM)/1189/2026 130-09-2026 [SEEMA AGGARWAL PROPRIETOR OF M/S KM|VIRENDER 9811059395 IPURIS_1@YAHOO.CO.IN 28.09.2026
[ENTERPRISES VS SURESH KUMAR KATHURIAKUMAR
IPROPRIETOR OF WARNER GRAPHICS ANDPURI(P),
IPRINTERES
I3 ISH. ANIL KUMARCENTRAL {109 IARBITRATION IOMP (I) (COMM)/729/2026 [01-09-2026 [TATA CAPITAL LIMITED VS ASHOK KUMAR ISUNIL 9212190624 IDELHILAWVERS76 @GMAIL.COM 12.10.2026
SISODIA/SH. MANOJ| ISEHRAWAT(P),
[KUMAR DISTRICT]
VUDGE (COMMERCIAL
ICOURT)-3
Renumbered as CC-03, 109 IARBITRATION IOMP (I) (COMM)/728/2026 [01-09-2026 TATA CAPITAL LIMITED VS BABU LAL ISUNIL 0212190624 IDELHILAWVERS76@GMAIL.COM 29.08.2026
w.e. 14.09.2026) ISEHRAWAT(P),
109 IARBITRATION IOMP (COMM)/88/2026 02-09-2026 SUNWORLD RESIDENCY PVT LTD VS SOHAN PALJHARSHBIR 9891489740 WAIN.ANSHUM @GMAIL.COM 21.08.2026
SINGH SINGH
KOHLI(P),
109 IARBITRATION IOMP (I) (COMM)/734/2026 |02-09-2026 TATA CAPITAL LIMITED VS MS ANEXA HOMEANISH 9212190624 IANISHBHO1A17@RYAHOO.CO 21.08.2026
IAPPLIANCES INDIA PVT LTD IBHOLA(P),
109 IARBITRATION IOMP (I) (COMM)/759/2026 [10-09-2026 [TATA CAPITAL LIMITED VS ATUL SINGH ISUNIL 9212190624 IDELHILAWVERS76@GMAIL.COM 108.09.2026
ISEHRAWAT(P),
109 IRECOVERY ICS (COMM)/1068/2026 07-09-2026 [VERUNIKA MASSEY VS DEEPIKA SHARMA ISANSKAAR 7503754103 IADVSWAYAMOFFICIAL@GMAIL.COM  [05.09.2026
109 IARBITRATION IOMP(I) COMM-756/2026 10-.09.2026 TATA CAPITAL VS PINTU ISUNIL 0212190624 IDELHILAWVERS76@GMAIL.COM 109.09.2026
ISEHRAWAT(P),
109 IRECOVERY ICS (COMM)/1094/2026 10-09-2026 |M/S AAR KAY INDUSTRIES VS M/S TYRE KINGDOM  [NITTIN 0891334147 IN/A 108.09.2026
BHATIA(P),
109 IARBITRATION IOMP (I) (COMM)/760/2026 [10-09-2026 [TATA CAPITAL LIMITED VS SHITAL ISUNIL 9212190624 IDELHILAWVERS76 @GMAIL.COM 108.09.2026
ISEHRAWAT(P),
109 IARBITRATION IOMP (I) (COMM)/780/2026 [16-09-2026 [M/S TATA CAPITAL LTD VS AJAY RATHORE ISUNIL 9212190624 IDELHILAWVERS76 @GMAIL.COM 109.09.2026
ISEHRAWAT(P),
109 RECOVERY ICS (COMM)/1107/2026 16-09-2026 SHRAWAN KUMAR SARAFF VS M/S GANNON[SAKET 650838589 IBATRA@GMAIL.COM, 23.9.2026
IDUNKERLEY AND CO LTD IGAKHAR(P),
109 IARBITRATION OMP (I) (COMM)/781/2026 [16-09-2026 [M/S TATA CAPITAL LTD VS SHREE SHYAM BUILDERS|SUNIL 9212190624 IDELHILAWVERS76@GMAIL.COM 09.09.2026
IAND EARTH MOVERS ISEHRAWAT(P),
109 IARBITRATION (OMP (I) (COMM)/782/2026 [16-09-2026 [M/S TATA CAPITAL LTD VS SHIV KUMAR ADHANA ISUNIL 9212190624 IDELHILAWVERS76@GMAIL.COM 05.09.2026
ISEHRAWAT(P),




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPE NER NAME VS RESPONDENT NAME ADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
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109 IARBITRATION IOMP (I) (COMM)/783/2026 [16-09-2026 [M/S TATA CAPITAL LTD VS VIRENDER SINGH ISUNIL 9212190624 IDELHILAWVERS76 @GMAIL.COM 105.09.2026
ISEHRAWAT(P),
109 IARBITRATION IOMP (I) (COMM)/784/2026 [16-09-2026 |AXIS BANK LTD VS AMIT KUMAR JAISWAL IADV 8920586266 INDOLEXLAW@GMAIL.COM 27.08.2026
IDHEERAJ(P),
109 IARBITRATION IOMP (I) (COMM)/785/2026 [16-09-2026 |AXIS BANK LTD VS BINOD SINGH ISUNITA 8920586266 INDOLEXLAW @GMAIL.COM 27.08.2026
ISINGH(P),
109 IARBITRATION IOMP (I) (COMM)/795/2026 [19-09-2026 |AAKASH EDUCATIONAL SERVICES LTD VS JEEVAN[PRANAV 9560205151 IMAIL@UTKASSOCIATES.COM [17.09.2026
ISINGH DHARIYA IPROOTHI(P),
109 IMISC. IMISC DJ/593/2026 19-09-2026 [RAJINDER KUMAR NAGPAL VS BAL KRISHAN IPRAKASH 0818119491 IPCARYAADVOCATE@GMAIL.COM [15.09.2026
ICHANDRA
IARYA(P),
109 IRECOVERY ICS (COMM)/1134/2026 21-09-2026 MAHESH KHANNA VS M/S HDFC BANK LTD IGAUTAM 0810068868 ILEXJUDIS@GMAIL. COM [11.09.2026
PAL(P),
109 [RECOVERY ICS (COMM)/1140/2026 22-09-2026 MAHA MAYA FOOD PRODUCTS PRIVATE LIMITED VSKESHAV 0643726525 IKESHAV.RNITTAL.IN@GMAIL.COM 19.09.2026
IRACHIT SINGHAL IMITTAL(P),
109 IARBITRATION IOMP (I) (COMM)/805/2026 [22-09-2026 [TATA CAPITAL LIMITED VS CHARAT SINGH IANISH 9212190624 IANISHBHO1A17@RYAHOO.CO [17.09.2026
BHOLA(P),
109 IARBITRATION IOMP (I) (COMM)/806/2026 [22-09-2026 [TATA CAPITAL LIMITED VS MANISH KUMAR IANISH 9212190624 IANISHBHO1A17@RYAHOO.CO [17.09.2026
BHOLA(P),
109 IARBITRATION IOMP (I) (COMM)/807/2026 [22-09-2026 [TATA CAPITAL LIMITED VS YAKUB IANISH 9212190624 IANISHBHO1A17@RYAHOO.CO [17.09.2026
BHOLA(P),
109 IARBITRATION IOMP (I) (COMM)/808/2026 [22-09-2026 [TATA CAPITAL LIMITED VS RAM PRATAP IANISH 9212190624 IANISHBHO1A17@RYAHOO.CO [17.09.2026
BHOLA(P),
109 IARBITRATION IOMP (I) (COMM)/809/2026 [22-09-2026 TATA CAPITAL LIMITED VS RAHUL KUMAR IANISH 0212190624 IANISHBHO1A17@RYAHOO.CO [17.09.2026
BHOLA(P),
109 IARBITRATION IOMP (I) (COMM)/810/2026 [22-09-2026 [TATA CAPITAL LIMITED VS BHOORA IANISH 9212190624 IANISHBHO1A17@RYAHOO.CO [17.09.2026
BHOLA(P),
109 IRECOVERY ICS (COMM)/1154/2026 23-09-2026 [MAHIMA TRADING COMPANY VS ASHWANI TRADINGAJAYVIJH 9953581765 IAJOYVIJH@GMAIL.COM 21.9.2026
ICOMPANY
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109 IRECOVERY ICS (COMM)/1155/2026 23-09-2026 INIRDESH VS AJAY KUMAR ISANTOSH 99 13780408 ISBPANDEYT@YAHOO. COM 18.09.2026
KUMAR(P),
109 IARBITRATION IOMP (I) (COMM)/822/2026 [23-09-2026 [MARKS AND SPENCER RELIANCE INDIA PRIVATEAMRITA 7045438897 ILAWOFFICE@AMRITADSARKAR.IN 22.09.2026
ILIMITED VS VR MALWA PRIVATE LIMITED ISARKAR(P),
109 IRECOVERY ICS (COMM)/1167/2026 25-09-2026 |[M/S NIDHI AGROS VS AMIT SINGLA PROPRIETOR OFBHAVYA 9811389644 SETHIBHAVYA2GMAIL.COM 25.09.2026
IM/S RAKESH KUMAR AMIT KUMAR SETHI(P),
109 IRECOVERY ICS (COMM)/1177/2026 28-09-2026 |CANARA BANK VS MS INDUSTRIES IARUN 9625735051 IARUNYADAV803@GMAIL.COM 25.09.2026
IYADAV(P),
109 IARBITRATION IOMP (I) (COMM)/834/2026 [29-09-2026 [TATA CAPITAL LTD VS NAND KISHOR ISUNIL 9212190624 IDELHILAWVERS76 @GMAIL.COM 26.09.2026
ISEHRAWAT(P),
109 IARBITRATION IOMP (I) (COMM)/831/2026 [29-09-2026 [TATA CAPITAL LTD VS VISHAL DHAKAR ISUNIL 0212190624 IDELHILAWVERS76 @GMAIL.COM 26.09.2026
ISEHRAWAT(P),
109 IARBITRATION IOMP (I) (COMM)/833/2026 [29-09-2026 [TATA CAPITAL LTD VS CHANDELIYAISUNIL 9212190624 IDELHILAWVERS76@GMAIL.COM 26.09.2026
ICONSTRUCTIONS ISEHRAWAT(P),
109 IARBITRATION IOMP (I) (COMM)/832/2026 [29-09-2026 [TATA CAPITAL LTD VS CHANDELIYAISUNIL 9212190624 IDELHILAWVERS76@GMAIL.COM 26.09.2026
ICONSTRUCTIONS ISEHRAWAT(P),
ISH. SUNIILCENTRAL W10 lomp (DIOMP (I) (COMM)/723/2026 [01-09-2026 |M/S TATA CAPITAL LTD VS SARBJEET SINGH ISUNIL 0212190624 IDELHILAWYERS76@GMAIL.COM 25.08.2026
ICHOUDHARY, COMM)/723/2026| ISEHRAWAT(P),
IDISTRICT JUDGE|
ICOMMERCIAL COURT-|
log TIS HAZRI COURT]
ICENTRAL DELHI
Renumbered as CC-04,
w.e. 14.09.2026)
10 IOMP IOMP (COMM)/86/2026 02-09-2026 [M/S SUNWORLD RESIDENCY PVT LTD VS RAHULANSHUM JAIN (9891489740 WAIN.ANSHUM @GMAIL.COM 17.08.2026
COMM)/86/2026 IMAHAJAN
410 ICS ICS (COMM)/1058/2026 05-09-2026 [M/S SHRI BALAJI CARDS VS M/S DIVYA ENTERPRISES [RAVISH 8800409278 [RAVISHKUMAR731@GMAIL.COM 102.09.2026
COMM)/1058/202 IKUMAR
6 IKATODA(P),
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K10 ICS ICS (COMM)/1073/2026 08-09-2026 [M/S ASIIEI NAFSH PRIVATE LIMITED VS M/S AGILE[PIYUSHI GARG (7982921883 IPTYUSHIGARG108 @GMAIL.COM 103.09.2026
COMM)/1073/202 INUVO CREATIONS PRIVATE LIMITED
16

l410 Ics CS (COMM)/1070/2026 08-09-2026 |ARCHANA AGGARWAL VS M/S LIBRAIKAMALDEEP [9968528874 KAMALDEEP0326@GMAIL.COM 05.09.2026
COMM)/1070/202 INTERNATIONAL LTD AND ORS
6

k1o M EX/692/2026 M EX/692/2026 09-09-2026 [STATE BANK OF INDIA VS SARAMMA G SAKARIA TIRATH  LAINIL INIL 06-09-2026

[YADAV(P),

k10 ICS ICS (COMM)/1077/2026 09-09-2026 PRAMODH GUPTA VS M/S SRIMANDAR DASS ANDBHARAT 9268300000 IBHARAT.GUPTARKCA@GMAIL.COM 107.09.2026
COMM)/1077/202 ISONS IGUPTA
6

410 [EXECUTION [EXECUTION 10-09-2026 [LALIT KUMAR VS DELHI URBAN SHELTERNAVED 0968363291 INAVED.AZAM @YMAIL.COM |08-09-2026
COMM)/433/2026(COMM)/433/2026 IMPROVEMENT BOARD IAZAM(P),

K10 ICS ICS (COMM)/1088/2026 10-09-2026 [M/S RAS TRADING CO VS ENCANA INTERNATIONALMUNISH 9811427955 IMUNISHLAW.VOHRA@GMAIL.COM 106.09.2026
COMM)/1088/202] IAND ORS [VOHRA(P),
6

k1o & ICS (COMM)/1089/2026 10-09-2026 [VECTUS POLYMERS PRIVATE LIMITED VS RONAKSHRIHAR 9548888420 IADVOCATE.SHRIHAR@GMAIL.COM 7.09.2026
COMM)/1089/202] UHALANI [TRIPATHI(P),
6

410 ICS ICS (COMM)/1104/2026 15-09-2026 [M/S JAGABANDHU ENTERPRISES PRIVATE LTD VSHARSH 9868300077 [HVS101986 @GMAIL.COM [14.09.2026
COMM)/1104/202 M/S FLOWMORE LTD AND ANR [VARDHAN
6 ISHARMA(P),

K10 ICS ICS (COMM)/1097/2026 15-09-2026 MR ARPIT MITTAL VS MOHD MUNOWAR AND ANR IRAKESH 9582931401 ILEGUSINTELLECT@GMAIL.COM 09.09.2026

[TIWARI(P),

COMM)/1097/202
6




DISTRIC COURT ROOM
T

CASE TYPE

CASE NUMBER

DATE
REGISTRATI
ON

OFPETITIONER NAME VS RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

Ko OMP (DIOMP (I) (COMM)/772/2026 [16-09-2026 [M/S TATA CAPITAL LTD VS SACHINDRA SAHU ISUNIL 9212190624 IDELHILAWYERS76 @ GMAIL.COM 109.09.2026
COMM)/772/2026 ISEHRAWAT(P),
410 IOMP (DIOMP (I) (COMM)/774/2026 [16-09-2026 [M/S TATA CAPITAL LTD VS GAUTAM CRANESUNIL 9212190624 IDELHILAWYERS76 @GMAIL.COM 09.09.2026
COMM)/774/2026 SERVICES ISEHRAWAT(P),
Ko IOMP (DIOMP (I) (COMM)/773/2026 [16-09-2026 [M/S TATA CAPITAL LTD VS HARDIK ARORA ISUNIL 9212190624 IDELHILAWYERS76 @ GMAIL.COM 109.09.2026
COMM)/773/2026 ISEHRAWAT(P),
410 RP IRP (CIVIL)/33/2026 17-09-2026 |[SOMWATI VS NAND KISHORE IABHISHEK 9810387376 IABHISHEKCHOUDHARY780@GMAIL.C [15.09.2026
CIVIL)/33/2026 ICHOUDHARY( oM
P),
410 ICS ICS (COMM)/1110/2026 17-09-2026 [STATE BANK OF INDIA VS MR MAHENDER ISUCHITA 8896932838 IAGNIHOTRISUCHITA@GMAIL.COM [14.09.2026
COMM)/1110/202 IDIXIT(P),
6
K10 [EXECUTION IEXECUTION 17-09-2026 |ALLIED TUBES PVT LTD VS AMIT SANON WAGRITI 8527506427 ILAWFIRMUNSOLVEDLEGAL.COM 109-09-2026
COMM)/446/202 |(COMM)/446/2026 AIN(P),
6
k1o OMP (IIOMP (1) (COMM)/788/2026 [17-09-2026 |AXIS BANK LTD VS ASMINA ISUNITA 9871040589 INDOLEXLAW@GMAIL.COM 27-08-2026
COMM)/788/202 ISINGH(P),
6
K10 ICS ICS (COMM)/1121/2026 18-09-2026 |SHRI AKSHAT AGGARWAL VS SHRI MANAV ARORA ICHANDERMAN(9654624323 IMANIGROVER001@GMAIL.COM [15.09.2026
COMM)/1121/202 I GROVER(P),
6
K10 ICS ICS (COMM)/1148/2026 23-09-2026 |GURPREET SINGH LAMBA VS VILLLAGE FOOD COURT|DAMAN POPLI [8979218885 IFILINGSTATUS@JAITELYANDBAKHSHI [15.09.2026
COMM)/1148/202 IPRIVATE LIMITED .COM
6
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K10 IOMP (DIOMP (I) (COMM)/813/2026 [23-09-2026 TATA CAPITAL LTD VS MURLIWALA STONEANISH 9811452022 JANISH_BHOLA17@YAHOO.COM [17.09.2026
COMM)/813/2026 INDUSTRY LTD 4942 IBHOLA(P),
410 IOMP (DIOMP (I) (COMM)/824/2026 [26-09-2026 [DCB BANK LTD VS PARVEEN KUMAR IANISH 0811452022 IANISH_BHOLA17@YAHOO.COM 22.09.2026
COMM)/824/202 IBHOLA(P),
6
Ko ICS ICS (COMM)/1174/2026 28-09-2026 MANJOT SINGH VS NITIN MAHAJAN IKAUSHLENDE (9811383912 IGAURASSOCIATES.SINGH@GMAIL.COM[19.09.2026
COMM)/1174/202 IR SINGH(P),
6
K10 OMP (DIOMP (I) (COMM)/827/2026 [28-09-2026 [AXIS BANK LTD VS SHREY ARORA ISUNITA 9871040589 INDOLEXLAW@GMAIL.COM 27.08.2026
COMM)/827/2026)| ISINGH(P),
10 ICS ICS (COMM)/1185/2026 130-09-2026 JASVINDER KAUR VS MUNICIPAL CORPORATION OFSATYENDRA (9811161525 ISKSINGH116@GMAIL.COM 26.09.2026
COMM)/1185/202 IDELHI IKUMAR
6 ISINGH(P),
K10 ICS ICS (COMM)/1184/2026 0-09-2026 [BANK OF INDIA VS MR FAISAL KHAN IAMRENDRA 9910717081 IADVAMRENDRA22@GMAIL.COM 25.09.2026
COMM)/1184/202 INATH
6 ISHUKLA(P),
k1o & CS (COMM)/1186/2026 0-09-2026 [BD GUPTA AND SONS PVT LTD VS MAHENDRA SINGH [RISHI =~ KANT|9268403018 IRISHIKAANT_MISHRA@YAHOO.CO.IN 17.09.2026
COMM)/1186/202 IMISHRA(P),
6
410 ICS ICS (COMM)/1098/2026 15-09-2026 |SUDHA CHAUHAN & ORS. VS. MD. SALLALUDDIN &|SH. A.S)9312329960 IASRAJPUTR@GMAIL.COM |02-09-2026
COMM)/1098/202 ORS. RAJPUT
6
K10 [EXECUTION IEXECUTION 17-09-2026 [BANK OF BARODA VS. RAHUL DHILLON ISH. 8130237770 ISHAILENDER.SISODIA@GMAIL.COM  [14-09-2026
COMM)/442/202 |(COMM)/442/2026 ISHAILENDRA
6 SINGH
ISISODIA




IMS. REKHA, DISTRICT}
JUDGE, COMMERCIALJ
ICOURT-05
Renumbered as CC-035,
w.e. 14.09.2026)
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ICENTRAL [COURT  ROOM[CIVIL SUIT OMP (I) (COMM.)/767/2026 [15-09-2026 [TATA CAPITAL LTD VS ADITI TRADERS ISUNIL 0212190624 IDELHILAWYERS76 @GMAIL.COM
1302 ISEHRAWAT
ICOURT ROOM(CIVIL SUIT IOMP (I) (COMM.)/768/2026 [15-09-2026 [TATA CAPITAL LTD. VS SONU SHARMA ISUNIL 9212190624 IDELHILAWYERS76 @ GMAIL.COM INIL
1302 ISEHRAWAT
COURT  ROOMCIVIL SUIT [OMP (I) (COMM.)/789/2026 [17-09-2026 |PENTAGON TECH FUSION SERVICES PVT LTD VSRENU BAJAJ [9844879888 JADVOCATE.INRENU @GMAIL.COM INIL
02 IAGRI INDUSTRIES VIKAS CHAMBER
ICOURT ROOM(CIVIL SUIT OMP (I) (COMM.)/790/2026 [17-09-2026 [SEST INFOTECH PVT LTD VS AGRI INDUSTRIES PVTRENU BAJAJ 9844879888 IADVOCATE.INRENU@GMAIL.COM INIL
1302 ILTD
ICOURT ROOM(CIVIL SUIT CS (COMM)/1118/2026 17-09-2026 |SANJAY GARG PROPRIETOR OF MAHALAXMI MAWAISATISH 9810934875 IATTORNEYSKJAIN@GMAIL.COM 109.09.2026
1302 IBHANDAR SHOP VS MS NATHU SWEETS THROUGH[KUMAR JAIN
ITS PARTNERS
ICOURT ROOM(CIVIL SUIT ICS (COMM)/1119/2026 17-09-2026 |M/S INDIAN FAB VS ABHAY KISHOR SHARMA ISIDDHANT 9999369931 ISIDDHANTBANGA04@GMAIL.COM 29.06.2026
1302 IBANGA
ICOURT ROOM(CIVIL SUIT ICS (COMM)/1120/2026 17-09-2026 |SHARDA DEVI THROUGH HER SPA SUNIL KUMAR VSKESHAV 9811171944 IADVOCATEKESHAV812@GMAIL.COM  [14.06.2026
1302 IANIL KUMAR ISRIVASTAVA
ICOURT ROOM(CIVIL SUIT ICS (COMM)/1122/2026 18-09-2026 |STATE BANK OF INDIA VS BRIJESH KUMAR ISUCHITA 8896932838 IAGNIHOTRISUCHITA@GMAIL.COM 14.09.2026
302 IDIXIT
ICOURT ROOM(CIVIL SUIT ICS (COMM)/1124/2026 18-09-2026 [KANWAR RAJ SINGH VS RJR GLOBAL CONNECT PVI[HEMANT 9891265248 [HEMANT.LEGAL@GMAIL.COM [15.09.2026
02 ILTD THROUGH ITS DIRECTORS IGUPTA
ICOURT ROOM(CIVIL SUIT CS (COMM)/1138/2026 21-09-2026 [M/S R.A. SPICES LLP VS MS SIDHARTHA TRADERS IMAYANK 8377040771 IMAYANKSARIN49@GMAIL.COM 18.09.2026
02 ISARIN
ICOURT ROOM(CIVIL SUIT IOMP (I) (COMM.)/811/2026 [22-09-2026 [TATA CAPITAL LTD VS SANJAY KUMAR IANISH BHOLA (9811452022 JANISH_BHOLA17@YAHOO.COM INIL
1302
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COURT  ROOMCIVIL SUIT OMP (I) (COMM.)/812/2026 [22-09-2026 [TATA CAPITAL LTD VS SAHIL SHARMA JANISH BHOLA (9811452022 JANISH_BHOLA17@YAHOO.COM
302
ICOURT ROOM(CIVIL SUIT IMISC DJ/603/2026 23-09-2026 [KUNAL MITTAL VS FARUKH SEKH SAMEER 9999918302 INIL
1302 ISIDHAR
ICOURT ROOM(CIVIL SUIT IM EX/724/2026 23-09-2026 [NOVA PUBLICATION AND PRINTER PRIVATE LIMITED[H.S. KOHLI 9810119661 [HSKOHLI@LEGUMPERITIS.COM INIL

02 [VS COOKFLIX PVT. LTD.
ICOURT ROOM(CIVIL SUIT CS (COMM)/1156/2026 23-09-2026 |STATE BANK OF INDIA VS MANI SHEKHAR MISHRA  [SHALINI 9899408618 ISHALINIUPADHYAY.ADVOCATE@GMAI [18.09.2026
1302 [UPADHYAY IL.COM
ICOURT ROOM(CIVIL SUIT ICS (COMM)/1160/2026 23-09-2026 |ARUN KUMAR MURARKA TRADING AS MS TIRUPATIAVANTIKA 9706104344 IAKASHCHOUDHARY@ORIENSIP.COM [17.09.2026
1302 IUDYOG AND ORS VS MS SULTANIA AND SONS,CHOUDHARY

THROUGH ITS SOLE PROPRIETOR, MR RAJESHAND AKASH]
SULTANIA ICHOUDHARY

ICOURT ROOM(CIVIL SUIT ICS (COMM)/1163/2026 24-09-2026 [M/S HINDUSTAN TRADING COMPANY VS M/S HIKISHORE 9811726827 IADVKISHORESAKHRANI69@GMAIL.CO [19.09.2026
302 TECH STEEL COMPANY ISAKHRANI M
ICOURT ROOM(CIVIL SUIT IEXECUTION 25-09-2026 [NEERAJ AGGARWAL VS MUNICIPAL CORPORATION[PANKAJ ROY|9811070396 IPANKAJROYKOTRA034@GMAIL.COM [NIL
302 (COMM.)/453/2026 OF DELHI KOTRA
ICOURT ROOM(CIVIL SUIT IOMP (I) (COMM.)/823/2026 [25-09-2026 [DCB BANK LTD VS IKBAL IANISH BHOLA (9811452022 JANISH_BHOLA17@YAHOO.COM INIL
302
COURT  ROOMCIVIL SUIT ICS (COMM)/1168/2026 25-09-2026 |DIVYESH BHAGAT VS KAPIL SAGAR IDIXIT MEHTA8556059335 JADV.MEHTADIXIT@GMAIL.COM l09.09.2026

02 JAND RAMAN|

ISINGH

ICOURT ROOM(CIVIL SUIT IOMP (I) (COMM.)/826/2026 [26-09-2026 |AXIS BANK LTD VS BADSHAH ISUNITA SINGH |9871040589 INDOLEXLAW@GMAIL.COM INIL

02
ICOURT ROOM(CIVIL SUIT [EXECUTION 130-09-2026 [SAWAN GUPTA VS SUNIL KAMAL KAPOOR IVINAY MOHAN|9818194170 IVINAYSHARMA679@GMAIL.COM INIL
1302 (COMM.)/457/2026 SHARMA
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ICOURT ROOM(CIVIL SUIT ICS (COMM)/1195/2026 130-09-2026 [NIRMAL KUMAR JAIN PROPRIETOR MS JAIN[SHRAVAN 6201970125 [UNITEDMARK@UNITEDANDUNITED.C [28.09.2026
1302 IABHUSHAN BHANDAR AND ANR VS ISHANKUMAR IOM
[HANDICRAFTS AND ORS IBANSAL
ICOURT ROOM(CIVIL SUIT IOMP (I) (COMM.)/751/2026 [09-09-2026 [TATA CAPITAL LTD VS RAJENDER SRIVASTAVA ISUNIL 9212190624 IDELHILAWYERS76 @ GMAIL.COM INIL
1302 ISEHRAWAT
IMS. SAVITRI/SH.CENTRAL (308 RECOVERY ICS (COMM)/1034/2026 01-09-2026 [SUREKHA DESIGNS PVT LTD VS ANITA MALHOTRA [KAMAL 9560570576 IMAILKAMALGARG@GMAIL.COM 131-08-2026
[RAMESH KUMAR I IGARG(P),
IDISTRICT JUDGE,)
ICOMMERCIAL COURT
Renumbered as CC-06,
w.e. 14.09.2026)
08 RECOVERY ICS (COMM)/1033/2026 01-09-2026 [SUREKHA DESIGNS PVT LTD VS VIKAS AGGARWAL  [KAMAL 9560570576 IMAILKAMALGARG@GMAIL.COM 1-08-2026
IGARG(P),
1308 REVISION IRP (CIVIL)/30/2026 01-09-2026 |GUPTA PAPER HOUSE PVT LTD VS TANYA PAPER[PRADEEP 9810098127 IPRADEEPVERMA1965@GMAIL.COM 131-08-2026
[PETITION IDISTRIBUTORS PVT LTD ISINGH VERMA
08 IU/S 9 OFOMP (I) (COMM)/727/2026 [01-09-2026 |AXIS BANK LTD VS DALEEP SINGH ISUNITA 9871040589 INDOLEXLAW@GMATL.COM [31-08-2026
IARBITRATION ISINGH(P), 8920586266
IACT
1308 [U/S OFOMP (I) (COMM)/726/2026 [01-09-2026 AXIS BANK LTD VS MOHAMMAD SHAD IADV 9871040589 INDOLEXLAW@GMATL.COM 131-08-2026
IARBITRATION IDHEERAJ(P), [8920586266
ACT
08 [EXECUTION IEXCOMM - AWARD BY ARB|01-09-2026 [CONCRETE INDIA THROUGH ITS PROPRIETOR SHRIAJAY 9811740125 IVIRTUOUS.PEOPLE@GMAIL.COM 1-08-2026
ICOMM/125/2026 GURSIMRAN SINGH CHADHA VS MUNICIPALJUPPAL(P),
ICORPORATION OF DELHI
1308 [EXECUTION [EXECUTION 03-09-2026 |ANIL SINGLA VS SATISH MADHAV DASS DUSEJA IRAJESH 9810129278 IRKMITTAL.LAWYER@GMAIL.COM |02-09-2026
(COMM.)/423/2026 IKUMAR
IMITTAL
1308 IMISC. APP. IMISC DJ/560/2026 03-09-2026 |AKASH BUILDERS VS UNION OF INDIA IS.W.HAIDER [93113077101 I[HAIDER.ADV@GMAIL.COM l02-09-2026
8595665724
1308 IMISC. APP. IMISC DJ/558/2026 03-09-2026 |AKASH BUILDERS VS UNION OF INDIA S.W.HAIDER  [|93113077101 I[HAIDER.ADV@GMAIL.COM 02-09-2026
8595665724




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING
(O NUMBER
1308 IMISC. APP. IMISC DJ/559/2026 03-09-2026 [RAI SAHIB LAXMI NARAIN CHARITABLE TRUSTMANNAT 9810119661 I[HSKOHLI@LEGUMPERITIS.COM l02-09-2026
THROUGH TRUSTEES VS MS HITACHI PAYMENTKOHLI(P),
ISERVICES PVT LTD
08 [EXECUTION IEX.COMM - AWARD BY|05-09-2026 [MS BAJAJ COT FAB VS MS PRABHU HARI FABRICS 103-09-2026
IJARB. COMM./127/2026
1308 [EXECUTION [EXECUTION 05-09-2026 WJAGRITI PLASTICS LTD VS KUSHPAL SINGH [RAKESH 9711771000 IRAKESH.ADVOCATEL8@GMAIL.COM  [03-09-2026
(COMM.)/428/2026 IKUMAR
08 IMISC. APP. IMISC DJ/570/2026 08-09-2026 [PRITHVI RAJ THAREJA Vs MUNICIPALSHIVANI 7447348169 IADVSHIVANIPAWAR@GMAIL.COM 07-09-2026
ICORPORATION OF DELH IPAWAR
1308 |U/S OFOMP (I) (COMM.)/742/2026 [08-09-2026 [TATA CAPITAL LTD VS PREET KUMAR ISUNIL 9212190624 IDELHILAWYERS76 @GMAIL.COM l07-09-2026
IARBITRATION ISEHRAWAT(P),
IACT
o8 IU/S 9 OFOMP (I) (COMM.)/761/2026 [14-09-2026 [TATA CAPITAL LTD. VS BABLU CRANE SERVICES ISUNIL 9212190624 IDELHILAWYERS76 @GMAIL.COM 12-09-2026
IARBITRATION ISEHRAWAT(P),
IACT
1308 IRECOVERY ICS (COMM)/1103/2026 15-09-2026 M/S SN MALHOTRA AND SONS VS MUNICIPALJSAURAV 9654847544 IKANIKASINGH@KSRCHAMBERS.COM  [14-09-2026
ICORPORATION OF DELHI IDEEP(P),
08 [EXECUTION IEXECUTION 16-09-2026 [STATE BANK OF INDIA VS RAJBIR ISUCHITA 8896932838 IAGNIHOTRISUCHITA@GMAIL.COM [15-09-2026
(COMM)/438/2026 IDIXIT(P),
308 [RECOVERY CS (COMM)/1105/2026 16-09-2026 |STATE BANK OF INDIA VS SATEY PAL SUCHITA 8896932838 IJAGNIHOTRISUCHITA@GMAIL.COM l15-09-2026
IDIXIT(P),
1308 IMISC. APP. IMISC DJ/581/2026 [16-09-2026 R B RAMNATH LAMBAH SONS PVT LTD VS AGARWALSARVENDRA  [8800176988 JADVOCATESMTRIPATHI@GMAIL.COM [15-09-2026
IPACKERS AND MOVERS LIMITED IMANI
[TRIPATHI(P),
308 [RECOVERY  OHCS (COMM)/1116/2026 7-00-2026 |ARUN KUMAR BHATIA VS EKTA SACHDEVA SONALI 0810006974 SUNILMALHOTRAANDASSOCIATES@G [16-09-2026
[POSSESSION, IMALHOTRA(P),| IMAIL.COM
IDAMAGES/MESN
E PROFITS,|
IRECOVERY OH
AMOUNT AS




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-

T REGISTRATI MOBILE FILING
(O NUMBER
1308 [EXECUTION IM EX/714/2026 18-09-2026 MS SHANTA INNERWEARS PVT LTD VS SANJAY|VINEET 8588957065 IVINEET1743@GMAIL.COM [17-09-2026
[HIRWANI IKAUSHIK
08 [EXECUTION IEXCOMM - AWARD BY ARB[18-09-2026 [MONEYWISE FINANCIAL SERVICE PVT LTD VS UZMEHVISH 9313212148 IKHANMEHVISH2189 @GMAIL.COM [17-09-2026
ICOMM/132/2026 TRADERS THROUGH ITS PROPRIETOR MRS UZMAKHAN(P),
[ZAMIR
1308 U/S 9 OFOMP (I) (COMM)/791/2026 [18-09-2026 |AAKASH EDUCATION SERVICES PRIVATE LIMITED VS[PRANAV 9560205151 IMAIL@UTKASSOCIATES.COM [17-09-2026
IARBITRATION IKOMAL CHANDRA JAIN IPROOTHI(P),
IACT
08 IU/S 9 OFOMP (I) (COMM)/794/2026 [19-09-2026 [TATA CAPITAL LTD VS RAKESH NEGI IANISH 9811452022 IANISHBHOLAL7@YAHOO.COM 18-09-2026
IARBITRATION BHOLA(P),
IACT
1308 RECOVERY ICS (COMM)/1130/2026 19-09-2026 [M/S SAKARNI PLASTER INDIA PVT LTD VS KIRANMAYANK 8588857704 IOFFICEATVERTICALLEGAL.IN 18-09-2026
SINGHAL IAGGARWAL(P),
08 IRECOVERY ICS (COMM)/1131/2026 19-09-2026 M/S SHREEJEE ELECTRONICS VS RAM DAYALADITI 9899001128 IADITIGUPTA.ADVDELHI@GMAIL.COM [18-09-2026
IMALHOTRA IGUPTA(P),
[U/S 9 OFOMP (I)(COMM.)793/2026  [19-09-2026 [TATA CAPITAL LTDVSALOK KUMAR IANISH 9811452022 IANISHBHOLAL7@YAHOO.COM 18-09-2026
IARBITRATION BHOLA(P),
ACT
08 IRECOVERY ICS (COMM)/1135/2026 21-09-2026 |GARDGIL VOHRA VENTURES PVT LTD VS FRAKTLJUJHAR 9711968186 WUJHARSINGHADVOCATE@GMAIL.CO [19-09-2026
INTELLIGENCE PVT LTD ISINGH(P), M
308 [RECOVERY ICS (COMM)/1158/2026 [23-09-2026 |RRM TRADING INTERNATIONAL PVT LTD THROUGHMUNISH 0643434456 [MANISHLAW.VOHRA@GMAIL.COM 22-09-2026
ITS MANAGING DIRECTOR SH ROHIT JAIN VS STAMPVOHRA(P),
IFOILS PVT LTD THROUGH ITS DIRECTORS
1308 IRECOVERY ICS (COMM)/1162/2026 24-09-2026 [IDBI BANK LTD VS RAGHU NANDAN CHOUDHARY IVIVEK 811867703 IKUMARVIVEKADV@GMAIL.COM 23-09-2026
IKUMAR(P),
1308 IRECOVERY ICS (COMM)/1176/2026 28-09-2026 DEEPU JINDAL VS MUNICIPAL CORPORATION OFSATYENDRA [9811161525 ISKSINGHLL6@GMAIL.COM 26-09-2026
IDELHI IKUMAR
ISINGH(P),
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1308 IRECOVERY ICS (COMM)/1175/2026 28-09-2026 M/S RAVI TRADERS VS SONU SURI PROPRIETOR[BRIJESH 9999287697 26-09-2026
GURUNANAK INDUSTRIES IKUMAR(P),
o8 U/S 9 OFOMP (I) (COMM)/835/2026 [29-09-2026 [TATA CAPITAL LTD VS IKRAR ALI ISUNIL 9212190624 IDELHILAWYERS76 @GMAIL.COM 28-09-2026
IARBITRATION ISEHRAWAT(P),
IACT
1308 RECOVERY ICS (COMM)/1190/2026 130-09-2026 [BANK OF INDIA VS URMILA PROPRIETOR OF URMILAIAMRENDRA  [9910717081 IADVAMRENDRA22@GMAIL.COM 29-09-2026
ICONFECTIONERY INATH
ISHUKLA(P),
JABOLISHED COURT OFCENTRAL [NIL
ISH. ANIL ANTIL,
IDISTRICT JUDGE,
ICOMMERCIAL COURT
ISH. AJAY PANDEY,CENTRAL [307 ICIVIL ICS (COMM)/1041/2026 01-09-2026 |SUREKHA DESIGNS PVT LTD VS ABHIJEET KUMARKAMAL GARG 25.8.2026
IDISTRICT JUDGE, IKASUDHAN
ICOMMERCIAL COURT
Renumbered as CC-07,
w.e. 14.09.2026)
07 ICIVIL ICS (COMM)/1042/2026 01-09-2026 [SUSHIL MITTAL VS KHURSHID KHAN ISHEFALI 20.8.2026
IGANDHI
1307 ICIVIL ICS (COMM)/1054/2026 03-09-2026 [BANK OF BARODA VS JAI KISHAN IGEETANJALIL 102.09.2026
ISHARMA
07 ICIVIL ICS (COMM)/1069/2026 07-09-2026 SHREE NATH BHOG OVERSEAS LLP VS RAMESHIABHISHEK 05.09.2026
ICHAND SAINI IGUPTA
1307 ICIVIL IOMP (I) (COMM)/737/2026 [07-09-2026 [M/S TATA CAPITAL LTD VS IMRAN ALI ISUNIL 9212190624 IDELHILAWYERS76 @GMAIL.COM 28.8.2026
SEHRAWAT
1307 ICIVIL ICS (COMM)/1084/2026 09-09-2026 [POWERGURU INFRATECH PVT LTD VS AXIS BANKASHISH 102.09.2026
ILTD IVERMA
1307 ICIVIL ICS (COMM)/1086/2026 09-09-2026 [PD SALES CORPORATION VS DELHI FIRE SAFETY[KSHITLJ 103.09.2026
INDUSTRIES IPALIWAL
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1307 ICIVIL [EXCOMM - AWARD BY ARB|09-09-2026 HONEYBEE TECH SOLUTION PVT LTD VS IDCAMIT KUMAR] 103.09.2026
ICOMM/130/2026 [TECHNOLOGIES SOLUTION PVT LTD AND ORS ISINHA
07 ICIVIL IOMP (I) (COMM)/750/2026 [09-09-2026 [M/S TATA CAPITAL LTD VS ASHWANI GARG ISUNIL 9212190624 IDELHILAWYERS76 @GMAIL.COM 105.09.2026
SEHRAWAT
1301 ICIVIL ICS (COMM)/1101/2026 15-09-2026 BHANU VERMA VS MUNICIPAL CORPORATION OFAVINASH [10.09.2026
IDELHI IKUMAR
[TRIVEDI
o1 ICIVIL CS (COMM)/1102/2026 15-09-2026 [M/S RAM NIWAS GOEL VS MUNICIPAL CORPORATIONIAVINASH [10.09.2026
OF DELHI IKUMAR
[TRIVEDI
1301 ICIVIL IOMP (I) (COMM)/764/2026 [15-09-2026 [TATA CAPITAL LTD VS DEEPAK VASHIST ISUNIL 9212190624 IDELHILAWYERS76 @ GMAIL.COM 105.09.2026
ISEHRAWAT
01 ICIVIL IOMP (I) (COMM)/765/2026 [15-09-2026 [TATA CAPITAL LTD VS ABHIJEET KUMAR MISHRA ISUNIL 9212190624 IDELHILAWYERS76 @ GMAIL.COM 103.09.2026
ISEHRAWAT
1301 ICIVIL ICS (COMM)/1108/2026 16-09-2026 BANK OF BARODA VS LATE SH VAKIL KHANISAGAR 14.09.2026
THROUGH HIS LEGAL HEIR SH SAHIL
01 ICIVIL IEXECUTION 16-09-2026 |MS CHANCHAL SINGLA PROP OF M/S VASU IMPEX VSAMIT VOHRA [10.09.2026
(COMM)/440/2026 ISAGAR AGGARWAL PROP OF M/S SHRI BASANTA LALJ
ICHALA RAM JI JEWELLERS
1301 ICIVIL [EXECUTION 16-09-2026 STATE BANK OF INDIA VS MR ABIN THOMAS IGAGANPREET [10.09.2026
(COMM)/441/2026 ISINGH
ICHAWLA
301 ICIVIL IOMP (I) (COMM)/786/2026 [16-09-2026 [M/S TATA CAPITAL LTD VS PRAMOD KUMAR ISUNIL 9212190624 IDELHILAWYERS76 @GMAIL.COM 03.09.2026
ISEHRAWAT
1301 ICIVIL IOMP (I) (COMM)/787/2026 [16-09-2026 [M/S TATA CAPITAL LTD VS ANKUR AGARWAL ISUNIL 9212190624 IDELHILAWYERS76 @ GMAIL.COM 103.09.2026

SEHRAWAT
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ICOMM/137/2026

IAND ANR

1301 ICS (COMM)/1126/2026 18-09-2026 |SANTOSH KUMAR GOYAL VS NEW APSARASUDHANSHU [17.09.2026
MARKETING IGARG
01 ICIVIL [EXCOMM - AWARD BY ARB[18-09-2026 [KOTAK MAHINDRA BANK LIMITED VS MOHD SHOEB [RITESH 14.09.2026
ICOMM/133/2026
1301 ICIVIL IOMP (I) (COMM)/802/2026 [19-09-2026 [TATA CAPITAL LTD VS DEEPAK BHATI IANISH BHOLA [9811452022 IANISH_BHOLA17@YAHOO.COM [10.09.2026
01 ICIVIL IOMP (I) (COMM)/803/2026 [19-09-2026 [TATA CAPITAL LTD VS AMAN WALIA IANISH BHOLA (9811452022 IANISH_BHOLA17@YAHOO.COM 10.09.2026
1301 ICIVIL IOMP (I) (COMM)/804/2026 [19-09-2026 [TATA CAPITAL LTD VS JASKARAN SINGH BHATTI IANISH BHOLA (9811452022 JANISH_BHOLA17@YAHOO.COM 10.09.2026
01 ICIVIL ICS (COMM)/1136/2026 21-09-2026 B D GUPTA AND SONS PVT LTD VS M/S AJWARISHI KANT] 18.09.2026
IPROJECTS PVT LTD IMISHRA
1301 ICIVIL ICS (COMM)/1137/2026 21-09-2026 [M/S NA STEELS PROPRIETORSHIP THROUGH NAVED[ROHIT KUMAR 19.09.2026
IAHMED VS MY ENVIRONMENT AND PROJECT PVT]
ILTD
01 ICIVIL IARB A (COMM)/12/2026 21-09-2026 |ANANKA VS U GRO CAPITAL LIMITED IPURUSHOTTA [14.09.2026
IM JHA
1301 ICIVIL ICS (COMM)/1159/2026 23-09-2026 [HEM CHAND PANDEY VS GYAN CHAND @ GYANRADHA 21.09.2026
ICHANDRA IDHAUNI
301 ICIVIL [EXECUTION 23-09-2026 |ADS SPIRITS PVT LIMITED VS ACRO SOFTECHABHISHEK [15.09.2026
(COMM)/448/2026 IPRIVATE LIMITED THROUGH ITS DIRECTORS IKUMAR RAI
[301 ICIVIL [EXCOMM - AWARD BY ARB]26-09-2026 [KOTAK MAHINDRA PRIME LIMITED VS NAVEEN RISUNNY ARORA [17.09.2026
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ON NUMBER

1301 ICS (COMM)/1178/2026 28-09-2026 M/S SILVER SEAL ADHESIVE PVT LTD VS M/S[SANA YUSUF 25.09.2026
ICLASSIC CHEM INDIA AND ANR
01 ICIVIL IEXECUTION 28-09-2026 [ROYAL TREXIM PVT LTD VS RAM VILAS ISAHIL 19.09.2026
(COMM)/456/2026 IAGGARWAL
1301 ICIVIL ICS (COMM)/1192/2026 130-09-2026 |ORANGE HOUSE PVT LTD VS NEERU JAIN IAMIT MAHOR 26.09.2026
8 ISH. POORAN[ICENTRAL [COURT ROOMOMP (COMM) (OMP (COMM.)/87/2026 02-09-2026 [SUNWORLD RESIDENCY PVT LTD VS VIVEK GUPTA  |ANSHUM JAIN 9891489740 HAIN.ANSHUM @GMAIL.COM 19.08.2026
ICHAND/SH. MUKESH| 309
[KUMAR, DISTRICT]
WUDGE, COMMERCIAL]
ICOURT
Renumbered as CC-08,
w.e. 14.09.2026) ICOURT ROOMOMP (I) (COMM) [OMP (I) (COMM.)/730/2026 [02-09-2026 [YES BANK LIMITED VS NEETI SETHI IANANJAY 7455023130 IASAPLEGALANDADVOCATES@GMAIL.C[22.08.2026
1309 ISINGH OM
COURT  ROOMICS (COMM) CS (COMM)/1047/2026 02-09-2026 |[M/S INDIAN FAB VS ADITYA NANDA SIDDHANT (9999369931 SIDDHANTBANGA04@GMAIL.COM 24.08.2026
1309 IBANGA
ICOURT ROOM(CS (COMM) ICS (COMM)/1061/2026 05-09-2026 [[BOX STUDIOS PVT LTD VS S3P DHODALA PRIVATEASHOK 8130624150 ISONI.IPOFFICES@GMAIL.COM 103.09.2026
1309 ILIMITED AND OTHERS
ICOURT ROOMEX (COMM)-EX.COMM - AWARD BY[08-09-2026 (GONU RAM VS NATIONAL INSURANCE CO LTD ISIDHARTH 9818509714 - 02.09.2026
1309 JAWARD BY ARBJARB.COMM./129/2026 WOSHI
ICOMM
COURT  ROOM|OMP (I) (COMM) [OMP (I) (COMM.)/743/2026 [08-09-2026 |[TATA CAPITAL LTD VS JAGDISH KUMAR SUNIL 9212190624 IDELHILAWYERS76@GMAIL.COM l05.08.2026
09 ISEHRAWAT
ICOURT ROOMLCS (COMM) ICS (COMM)/1074/2026 08-09-2026 [RAVINDER KUMAR GUPTA VS GAUTTAM CHANDKARTIK 8126399945 IADVOCATEBHAGAT24@GMAIL.COM  [26.08.2026
09 IRANKA IBHAGAT
COURT  ROOMCS (COMM) ICS (COMM)/1076/2026 00-09-2026 [SAHARA SURVEY DATA SERVICES THROUGH ITS[YASH KUMAR [8375831612 [YASHRAJPUTADVOCATE@GMAIL.COM [25.08.2026
1309 ISOLE PROPRIETOR IRFAN AHMAD VS MS CREATE]
INFRADESIGN THROUGH ITS PROPRIETOR SIRIN|
YJITENDRA KUMAR JAYSWAL
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ICOURT ROOMOMP (I) (COMM) [OMP (I) (COMM.)/758/2026 [10-09-2026 [TATA CAPITAL LTD VS NAJMUDDIN ISUNIL 9212190624 IDELHILAWYERS76 @GMAIL.COM 108.09.2026
1309 ISEHRAWAT
ICOURT ROOMIEX (COMM) IEXECUTION 14-09-2026 S L EXPORTS PRIVATE LIMITED VS VIJAYAMUNISH 9810927909 IMGALAWOFFICE@GMAIL.COM 109.09.2026
1309 (COMM.)/435/2026 ISUBRAMANIAN IGUPTA
ICOURT ROOM(CS (COMM) ICS (COMM)/1096/2026 14-09-2026 [SANT RAM VERMA PROPRIETOR OF MS GOLDY|SUDHIR 8851479197 ISKSINGH.LAWYER@GMAIL.COM [10.09.2026
09 IMINERALS VS M/S THIRANI BUILDCON PVT. LTD ANDKUMAR SINGH
IANS
ICOURT ROOM(CS (COMM) ICS (COMM)/1099/2026 15-09-2026 |SANJEEV SAINI VS CHOLAMANDLAM MS GENERALMD. MAZHAR|9968252704 IADVOCATEMAZHAR10@GMAIL.COM  (03.09.2026
1309 INSURANCE COMPANY LTD ISIDDIQUI
ICOURT ROOM(CS (COMM) ICS (COMM)/1100/2026 15-09-2026 MS SOM SONS VS MUNICIPAL CORPORATION OFKANIKA SINGH|9654847544 IKANIKA SINGH@KSRCHAMBERS.COM [10.09.2026
1309 IDELHI
COURT ROOM[EX (COMM) [EXECUTION 15-09-2026 |STATE BANK OF INDIA VS NARESH KUMAR IGAGANPREET (9988661698 IADVGAGANPREETSINGH1@GMAIL.CO (09.04.2026
1309 (COMM.)/437/2026 ISINGH M
ICOURT ROOMOMP (I) (COMM) [OMP (I) (COMM.)/776/2026 [16-09-2026 [TATA CAPITAL LTD VS JAY SINGH ISUNIL 9212190624 IDELHILAWYERS76 @GMAIL.COM 109.09.2026
1309 ISEHRAWAT
ICOURT ROOM[OMP (I) (COMM) [OMP (I) (COMM.)/778/2026 [16-09-2026 |AXIS BANK LTD VS DILSHAD AHSAN ISUNITA SINGH (9871040589 INDOLAXLAW@GMAIL.COM 27.08.2026
1309
COURT  ROOM|OMP (I) (COMM) [OMP (I) (COMM.)/779/2026 [16-09-2026 |AXIS BANK LTD VS SHIVENDER PRATAP SINGH|SUNITA SINGH [9871040589 INDOLAXLAW @GMAIL.COM 27.08.2026
09 TOMAR
ICOURT ROOMEEX (COMM)-EX.COMM - AWARD BY[17-09-2026 [HIND HEALTH AND ENVIRO SOLUTIONS PVT LTD VS[DEEPAK 9968575155 IDEEPAKJHA318 @GMAIL.COM [15.09.2026
09 IAWARD BY ARBJ/ARB. COMM./131/2026 IMODERN CONSTRUCTION COMPANY IKUMAR
ICOMM
ICOURT ROOMOMP MISC.,OMP MISC.18-09-2026 [PARAMOUNT WIRES AND CABLES LIMITED VSMAYANK 9811468315 ICONTACT@SHELDONLAWFIRM.COM  [15.09.2026
1309 COMM) (COMM.)/13/2026 MAHANAGAR TELEPHONE NIGAM LIMITED IBHUGANI
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ICOURT ROOM(CS (COMM) ICS (COMM)/1125/2026 18-09-2026 |CANARA BANK VS MS ADVENTURE TOYS IAKASH BHATT [7838381871 IADV.AKASHBHATT@GMAIL.COM [17.09.2026
1309
ICOURT ROOMIEX (COMM) IEXECUTION 19-09-2026 [UMANG GUPTA VS RAJ KUMAR WATIN 9953283177 WKA.LEGAL@GMAIL.COM 108.09.2026
1309 (COMM.)/447/2026 IAGGARWAL
ICOURT ROOM(CS (COMM) ICS (COMM)/1127/2026 19-09-2026 [UMANG GUPTA VS PAWAN KUMAR GOYAL WATIN 9953283177 WKA.LEGAL@GMAIL.COM 108.09.2026
09 IAGGARWAL
ICOURT ROOM(CS (COMM) ICS (COMM)/1129/2026 19-09-2026 |DIVYAM GUPTA VS MUKESH KUMAR PARASHAR IADITYA JAIN (9808422294 IADITYAJAIN23@GMAIL.COM [12.09.2026
1309
ICOURT ROOM(CS (COMM) ICS (COMM)/1142/2026 22-09-2026 |GAURAV GROVER VS OM PRAKASH VIJAY AND ANR. [YOGESH 9871204245 INOORKESHAV.YC@GMAIL.COM [15.09.2026
1309 ICHHABRA
ICOURT ROOM(CS (COMM) ICS (COMM)/1144/2026 22-09-2026 BANK OF BARODA VS DINESH ISHAILENDER (8130237770 ISHAILENDER.SISODIA@GMAIL.COM  [14.09.2026
1309 SINGH
ISISODIA
ICOURT ROOMOMP (I) (COMM) [OMP (I) (COMM.)/814/2026 [23-09-2026 [TATA CAPITAL LTD VS VIKRAM SINGH IANISH BHOLA [9811452022 IANISH_BHOLA17@YAHOO.COM [17.09.2026
1309
ICOURT ROOMOMP (I) (COMM) [OMP (I) (COMM.)/815/2026 [23-09-2026 [TATA CAPITAL LTD VS GIRAJESH KUMAR MISHRA IANISH BHOLA (9811452022 JANISH_BHOLA17@YAHOO.COM [17.09.2026
1309
COURT  ROOM|OMP (I) (COMM) [OMP (I) (COMM.)/816/2026 [23-09-2026 |[TATA CAPITAL LTD VS MOHSIN HUSSAIN JANISH BHOLA (9811452022 JANISH_BHOLA17@YAHOO.COM [17.09.2026
09
ICOURT ROOMLCS (COMM) ICS (COMM)/1149/2026 23-09-2026 [THE SUPREME INDUSTRIES LIMITED VS ASHOKSHRIHAR 9548888420 IADVOCATE.SHRIHAR@GMAIL.COM [19.09.2026
09 INANDKISHORE KHANDELWAL [TRIPATHI
ICOURT ROOM(CS (COMM) ICS (COMM)/1150/2026 23-09-2026 |SURYA ROSHNI LIMITED VS ARTHANT TRADERS ISHRIHAR 9548888420 IADVOCATE.SHRIHAR@GMAIL.COM [14.09.2026
1309 [TRIPATHI
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ICOURT ROOM(CS (COMM) ICS (COMM)/1152/2026 23-09-2026 [MOHD DANISH VS MOHD DANISH INASIR KAMAL [9811263016 IKAMALN832@GMAIL.COM 22.09.2026
1309
ICOURT ROOM(CS (COMM) ICS (COMM)/1166/2026 25-09-2026 [RAM PRAKASH VS MUNICIPAL CORPORATION OFVISHAL 7284006627 IVISHALTANWAR@GMAIL.COM 21.09.2026
1309 IDEHLI ANR
ICOURT ROOMEX (COMM)-EX.COMM - AWARD BY[28-09-2026 [SUNDARAM FINANCE LIMITED VS SANJU MISHRA IABHISHEK 9868521167 IADV.ABHISHEKKAUSHIK@GMAIL.COM [17.09.2026
09 IAWARD BY ARBJARB.COMM./138/2026 KAUSHIK
ICOMM
ICOURT ROOMOMP (I) (COMM) [OMP (I) (COMM.)/836/2026 [29-09-2026 [TATA CAPITAL LTD Vs CHANDELIYASUNIL 9212190624 IDELHILAWYERS76 @GMAIL.COM 26.09.2026
1309 ICONSTRUCTIONS 85339 ISEHRAWAT
ISH. LAL SINGH,[CENTRAL [401 ICS (COMM) 1036/2026 01-09-2026 |SUREKHA DESIGNS PVT. LTD. VS NAVEEN KUMARJKAMAL GARG [9560570576 IMAILKAMALGARG@GMAIL.COM 24-08-2026
IDISTRICT JUDGE, IGUPTA
ICOMMERCIAL COURT
Renumbered as CC-09,
w.e. 14.09.2026)
401 ICS (COMM) 1037/2026 01-09-2026 [SUREKHA DESIGNS PVT. LTD. VS NIKHIL KUMARKAMAL GARG (9560570576 IMAILKAMALGARG@GMAIL.COM 24-08-2026
ISONI
l4o1 ICS (COMM) 1038/2026 01-09-2026 [SUREKHA DESINGS PVT. LTD. VS DARA SINGH IKAMAL GARG (9560570576 IMAILKAMALGARG@GMAIL.COM 24-08-2026
ko1 ICS (COMM) 1040/2026 01-09-2026 |M/S M.H. POLYMERS PVT. LTD. VS B K REXINE HOUSE 1-08-2026
l4o1 [EXECUTION l421/2026 02-09-2026 RATTAN LAL THROUGH ITS FIRM M/S MAYUR| 8527506427, ILAWFIRM@UNSOLVEDLEGAL.COM 18-08-2026
COMM.) IENTERPRISES VS NISCHAY CHAT WAL PROP OF MS§| 7042312792
INISCHAY POLYMERS
lho1 [EXECUTION 422/2026 02-09-2026 [SANDISK LLC VS THE CUSTOM SHOP AND ANR 9650682928 JUNT 131-08-2026
COMM.) [TEDMARK@UNITEDANDUNITED.COM
o1 ICS (COMM)/ 1048/2026 02-09-2026 [NEERU MAHAJAN VS SAHREYAR AMIR ISACHIN 9811966422 ISACHIIIMISHRAI 9 82@GM AIL.COM 131-08-2026
IMISHRA




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-

T REGISTRATI MOBILE FILING
(O NUMBER
o1 [EXECUTION l427/2026 03-09-2026 |ALKA GARG VS RITA SINGH IANURAG 9999334547 IANURAGKAUSHIKLEGAL@GMAIL.COM [30-08-2026
COMM.) IKAUSHIK
1401 ICS (COMM)/ 1053/2026 03-09-2026 [DIVYESH INDIA COTTON GROUP THROUGH DIVYESH|S.B. PANDEY [9313780408 ISBPANDEY7@YAHOO.COM |01-09-2026
IBHAGAT VS ASHISH BAJAJ PROPRIETOR OF PASSION]|
ICLOTHING INC
l4o1 IOMP (I) (COMM.) [739/2026 07-09-2026 [TATA CAPITAL LTD VS HAJARI LAL IDIXIT MEHTA (8556059335 IADV.MEHTADIXIT@GMAIL.COM l04-09-2026
o1 IOMP (I) (COMM.) [740/2026 07-09-2026 [TATA CAPITAL LTD VS MUKESH KUMAR SINGH IANIL KR 0810134489 4-09-2026
IHAJELAY I[HAJELAYLAWASSOCIATES @GMAIL.CO
M
lho1 ICS (COMM)/ 1065/2026 07-09-2026 |STATE BANK OF INDIA VS RAJESH ISAURABH JAIN[8860141196 ISAURABHADVOCATE.JAIN@GMAIL.CO [31-08-2026
M
lyo1 IARB. A. (COMM.) [11/2026 08-09-2026 REKHA SHARMA VS BAJAJ FINANCE LIMITED ISUNIL 9212190624 IDELHILAWVERS76@GMAIL.COM |07-09-2026
ISEHRAWAT
lho1 IOMP (COMM.) 90/2026 08-09-2026 (OM CHOPRA ENTERPRISES VS GODREJ FINANCE[SUNIL 9212190624 IDELHILAWVERS76 @GMAIL.COM 101-09-2026
ILIMITED ISEHRAWAT
401 IOMP (I) (COMM.) [745/2026 09-09-2026 TATA CAPITAL LTD. VS VIKAS IRAVINDRA 0868523230, IADVRNARAYAN@GMAIL.COM 07-09-2026
INARAYAN
ISINGH
401 [EXECUTION l434/2026 10-09-2026 STATE BANK OF INDIA VS SATISH KUMAR IPRABHAT 9213239385 WATINSAPRA1312@GMAIL.COM l08-09-2026
COMM.) IKUMAR
o1 IOMP (I) (COMM.)/ [769/2026 15-09-2026 TATA CAPITAL LTD. VS SHIVAM INDOLIYA IKAUSHIK 8527982993 IKAUSHIKASSOCIATES2000@GMAIL.CO [09-09-2026
IJASSOCIATES M
o1 IOMP (I) (COMM.) [770/2026 15-09-2026 [TATA CAPITAL LTD. VS MAHESH JAKHAR ISUNIL 9212190624 IDELHILAWVERS76 @GMAIL.COM 10-09-2026
ISEHRAWAT




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-

T REGISTRATI MOBILE FILING
(O NUMBER
l4o1 [EXECUTION l444/2026 17-09-2026 [STATE BANK OF INDIA VS SHIVAM GAHLOT TIRATH LALj9643228307 11-09-2026
COMM.)/ IYADAV
o1 ICS (COMM) 1113/2026 17-09-2026 MS TEKNODOME INDIA PVT LTD VS MS SOUVIK|SUNIL 9212190624 IDELHILAWVERS76 @GMAIL.COM 109-09-2026
IENTERPRISE THROUGH ITS PROPRIETOR MRSEHRAWAT
[TANMOYEE GANGULY
l4o1 ICS (COMM)/ 1117/2026 17-09-2026 [BANK OF BARODA VS DHARAMPAL ISUNIL 9212190624 IDELHILAWVERS76@GMAIL.COM l09-09-2026
SEHRAWAT
o1 IOMP (I) (COMM.)/ [796/2026 19-09-2026 TATA CAPITAL LTD VS ADHINAYAK PROJECTS|SUNIL 9212190624 IDELHILAWVERS76 @GMAIL.COM [17-09-2026
IPRIVATE LTD SEHRAWAT
ko1 IOMP (I) (COMM.)/ [797/2026 19-09-2026 [TATA CAPITAL LTD VS AMIT KUMAR BARI ISUNIL 9212190624 IDELHILAWVERS76 @GMAIL.COM [17-09-2026
ISEHRAWAT
401 IOMP (I) (COMM.)/ [798/2026 19-09-2026 [TATA CAPITAL LTD VS HARIOM KUMAR ISUNIL 9212190624 IDELHILAWVERS76@GMAIL.COM [17-09-2026
ISEHRAWAT
lho1 IOMP (I) (COMM.)/ [799/2026 19-09-2026 [TATA CAPITAL LTD VS PRATAP SINGH ISUCHITA 8896932838 IAGNIHOTRISUCHITA@GMAIL.COM [17-09-2026
IDIXIT
lyo1 ICS (COMM)/ 1143/2026 22-09-2026 [CANARA BANK VS SONIA PROP OF MAHA LUXMIKARMVEER 9891396019 IKARMVEER@LEXANALYTICO.COM [17-09-2026
IENTERPRISES
l4o1 ICS (COMM)/ 1145/2026 22-09-2026 [CANARA BANK VS BHARTI BHEL ISHAILENDER (8130237770 ISHAILENDER.SISODIA@GMAIL.COM  [17-09-2026
SINGH
ISISODIA
lho1 ICS (COMM)/ 1147/2026 22-09-2026 |GULSHAN SHARMA VS ABHISHEK KUMAR JAIN IANISH BHOLA [9811452022 IANISHBHOLA17@YAHOO.COM [17-09-2026
o1 ICS (COMM)/ 1153/2026 23-09-2026 |SURINDER KAUR AND ANR VS NEELAM RANI ANDIANISH BHOLA [9811452022 IANISHBHOLA17@YAHOO.COM 10-09-2026
IANR




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-

T REGISTRATI MOBILE FILING
(O NUMBER
l4o1 [EXECUTION lu54/2026 26-09-2026 [SAFEART INDUSTRIES PRIVATE LIMITED VS ANILANISH BHOLA [9811452022 IANISHBHOLA17@YAHOO.COM 19-09-2026
COMM.)/ IKUMAR CHAPLOT PROPRIETOR OF SHREE RISHABH]
ILAMINATES
401 IOMP (I) (COMM.)/ [825/2026 26-09-2026 [AXIS BANK LTD VS CHOTI DEVI IANISH BHOLA [9811452022 IANISHBHOLA17@YAHOO.COM 27-08-2026
l4o1 ICS (COMM) 1169/2026 26-09-2026 |AMIT JAIN VS NKK FABRICS OPC PRIVATE LIMITED [RAJIV B{9811343911 [RBSAMAIYAR.ADV@GMAIL.COM 23-09-2026
ISAMAIYAR
ko1 [EXECUTION 55/2026 28-09-2026 |MS PUJA CONSTRUCTION COMPANY VS MUNICIPALRAJIV B{0811343911 IRBSAMAIYAR.ADV@GMAIL.COM 26-09-2026
COMM.)/ ICORPORATION OF DELHI ISAMAIYAR
ko1 ICS (COMM)/ 1179/2026 28-09-2026 NEW AGE INERTNATIONAL PVT LTD VS OSWALS. B. PANDEY [9313780408 ISBPANDEY7@YAHOO.COM 25-09-2026
IPRINTERS AND PUBLISHERS PVT LTD THROUGH ITS|
IDIRECTOR MR MUKESH JAIN
l4o1 IOMP (I) (COMM.)/ [830/2026 29-09-2026 TATA CAPITAL LTD VS CHANDELIYA|VIKAS YADAV [9891366891ADV.| 26-09-2026
ICONSTRUCTIONS 40836 IVIKASYADAV2
@GMAIL.COM
lho1 ICS (COMM)/ 1180/2026 29-09-2026 |SUPER CASSETTES INDUSTRIES PVT. LTD. VS REVERE[U K SINGHAL (9599043045 ILEGAL@SIGMALEGAL.IN 26-09-2026
IGROUP LIMITED
o1 ICS (COMM)/ 1181/2026 29-09-2026 TRUSTLENDERS CAP. PVT.LTD. VS INDRJEET SINGH [AMRENDRA [9871040589 [TNDOLEXLAW@GMATL.COM 26-09-2026
IKUMAR
l4o1 ICS (COMM)/ 1182/2026 29-09-2026 [B D GUPTA AND SONS PVT LTD VS ENN KAY HEAVY[PRASHANT 9811937371 IADVDIWANS@GMAIL.COM [17-09-2026
ICONSTRUCTION PVT LTD IDIWAN
lho1 ICS (COMM)/ 1183/2026 29-09-2026 [SEEMA AGGARWAL VS HARSHIT GUPTA ISATYENDRA 9811161525 ISKSINGH116@GMAIL.COM 28-09-2026
IKUMAR SINGH]
o1 [EXECUTION l458/2026 130-09-2026 [STANDARD CHARTERED BANK VS NAND KISHOREGOURAV 9810940055 24-09-2026
COMM.)/ IPATNI IKOCHAR




DISTRIC COURT ROOM ¢ CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-

T REGISTRATI MOBILE FILING
(O NUMBER
o1 ICS (COMM)/ 1191/2026 130-09-2026 [BANK OF INDIA VS AMANDEEP CHAUHAN|SUNIL 9212190624 IDELHILAWVERS76 @GMAIL.COM 26-09-2026
IPROPRIETOR OF GARV DRY FRUITS ISEHRAWAT
401 ICS (COMM)/ 1194/2026 0-09-2026 [NIRMAL KUMAR JAIN PROPRIETOR MS JAINSANJAY 9717496117 28-09-2026
IABHUSHAN BHANDAR AND ANR VS SM JEWELLERS [CHAUHAN
Lo ISH. NARESH KUMARCENTRAL [COURT ROOMARBITRATION IOMP(COMM)/85/2026 01-09-2026 |SUNWORLD RESIDENCY VS PARTHA CHATTERJEE IANSHUM JAIN 9891489740 WAIN.ANSHUM @GMAIL.COM INA
IMALHOTRA/SH. o2
[RAKESH PANDIT,
IDISTRICT JUDGE,
ICOMMERCIAL COURT
Renumbered as CC-10,
W.e. 14.09.2026) COURT ROOM(CIVIL ICS(COMM)/1039/2026 01-09-2025 |AJAY SHARMA VS SANJAY GOEL IRAJAT GUPTA [8178540999 IADVOCATERAJAT.LEGAL@GMAIL .COM[12-08-2026
ko2
ICOURT ROOM(CIVIL ICS(COMM)/1051/2026 02-09-2026 [INDIAN FAB VS AJEEM ISIDDHANT 9999369931 ISIDDHANT BANGA04@GMAIL.COM 22-08-2026
402 BANGA
ICOURT ROOMARBITRATION IOMP(1)(COMM)/733/2026 |02-09-2025 [TATA CAPITA VS M/S ANEXA HOM APPLIANCES IANISH BHOLA [9811452022 IANISH BHOLA17@YAHOO.COM INA
ko2
ICOURT ROOMMISC. IMISC DJ/557/2026 03-09-2026 |GOYAL & GOEL STAINLESS STEEL VS SUPERFLOWNITIN MITTAL [9811191761 IMITTAL782004@YAHOO.CO.IN INA
402 IAPPLICATION IENGINEERING
ICOURT ROOM(CIVIL ICS(COMM)/1057/2026 03-09-2026 |GOPI CHAND VS ROHIT GUPTA AT RAM GARG 9811033341 IADYVJAIRAM9@GMAIL.COM 1-08-2026
ko2
ICOURT ROOMEXECUTION [EX(COMM)/426/2026 03-09-2026 MITHLESH BHAGAT VS OPTIMUM IANIL KUMAR9910985431 IHAJELAYLAWASSOCIATES@GMAIL.CO [NA
1402 IHAJELAY M
ICOURT ROOM(CIVIL ICS (COMM)/1085/2026 09-09-2026 [BANK OF BARODA VS ANJU SAWHNEY IRAJNISH 9810872353 IRAJNISH-122@YAHOO.COM 14-08-2026
402 IKUMAR
IBANYAL
ICOURT ROOM(CIVIL ICS (COMM)/1080/2026 09-09-2026 |IARYA PRADESHIK PRATINIDHI SABHA VS SHRIRAJNI 9811311082 IADOCATERAJNICHAU@YAHOO.COM  [01-09-2026
o2 IASHOK KUMAR ICHAUHAN
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ICOURT ROOM(CIVIL ICS (COMM)/1078/2026 09-09-2026 |STATE BANK OF INDIA VS LAXMI IR.N SINGH 0868523230 IADVRNARAYAN@GMAIL.COM [13-08-2026
ko2
ICOURT ROOM(CIVIL ICS (COMM)/1079/2026 09-09-2026 [SATISH GUPTA VS SWATI CHAHAL INIKHIL 9971031557 INIKHIL9221@GMAIL.COM 17-07-2026
o2 IKHANDELWAL
ICOURT ROOM(CIVIL ICS (COMM)/1092/2026 10-09-2026 [SANJAY MALHOTRA VS RAMESH CHAND VERMARAJESH 0811331125 IRBHATIA_ADVOCATE@YAHOO.COM  [24-08-2026
o2 IHARI OM IBHATIA
ICOURT ROOM[CIVIL ICS (COMM)/1093/2026 10-09-2026 MEHAK VS M/S1AND S BUILTECH PVT LTD IMANU SISODIA[9810019309 IMANUSISODIA77@GMAIL.COM 3-09-2026
ko2
ICOURT ROOMARBITRATION IOMP (I) (COMM)/754/2026 [10-09-2026 [TATA CAPITAL LTD VS MOHD FAHEEM ISUNUL 9212190624 IDELHILAWYERS76 @ GMAIL.COM INA
402 ISEHEAWAT
ICOURT ROOMARBITRATION IOMP (I) (COMM)/755/2026 [10-09-2026 (GHANSHYAM INTERNATIONAL THROUGH[A K9555449294 IADOVOCATEAKBHARDWAJ @GMAIL.CONA
ko2 IPROPRIETOR VS VASTU FINSERVE INDIA PVT LTD IBHARDWAJ M
ICOURT ROOM(CIVIL ICS (COMM)/1109/2026 16-09-2026 |ABC TRANSPORT COMPANY PVT LTD VS ABC AIR AND[RAVINDRA 9833947824 IGLSLAWOFFICES@GMAIL.COM l08-09-2026
o2 IROAD CARRIERS INARAYAN

SINGH
ICOURT ROOM(CIVIL ICS (COMM)/1141/2026 22-09-2026 |GAURAV GUPTA VS AKHIL GUPTA IATUL RATHI 9810540219 IATULGNRATHI@HOTMAIL.COM 07-09-2026
ko2
ICOURT ROOMEXECUTION [EXECUTION 25-09-2026 STANDARD CHARTERED BANK VS ASIAN AGENCIES |ADDTYA 9044888880 IADDTYA.KAPOOR.ERUDITELEGAL.ASIANA
o2 (COMM)/452/2026 IKAPOOR
ICOURT ROOM(CIVIL CS (COMM)/1173/2026 26-09-2026 [BANK OF INDIA VS CHANDRIKA SINHA IV.P. TIWARI (9990182901 IVPTIWARIADVOCATE@GMAIL.COM 23-09-2026
ko2
ICOURT ROOM(CIVIL ICS (COMM)/1172/2026 26-09-2026 [BANK OF INDIA VS NISHCHAY CHAUDHARY ISUNIL 9990182901 [VPTIWARIADVOCATE@GMAIL.COM 23-09-2026
o2 ISEHRAWAT




DISTRIC COURT ROOM C. ¢ CASE NUMBER DATE OFPE NER NAME VS RESPONDENT NAME / ADVOCATE ATE EMAIL ID DATE OF E-
REGISTRATI MOBILE FILING

ON NUMBER

OURT ROOMMISC 1SC DJ/613/2026 28-09-2026 |ACHLA SABHARWAL VS MH-ONE TV NETWORK P LTD A 8882482893
402 APPLICATION IBHARDWAJ

IOFFICE@ADLO.IN




IMS.
WADHWA/SH,

IDISTRICT
COMMERCIAL
ICOURT)-01

MANJUSHA|

ASHUTOSH KUMAR, ||

JUDGE]|
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PANDEY(P),

ICS (COMM)/833/2026 01-09-2026 [BRAJESH KUMAR KHURANA VS M/S ROCKET FOODS [LALIT 0971040514 ILMSADV01@GMAIL.COM 131-08-2026
ISHARMA(P),
ICS ICS (COMM)/840/2026 01-09-2026 [PNG ASIA VS ATOM CORPORATION [HIMANSHU  [9999309227 ICONTACT@UTKIISHTHALAW.COM 27-08-2026
IDHAWAN(P),
ICS CS (COMM)/841/2026 01-09-2026 |M/S BRIGHT POLY PACK VS AJAY KUMAR JAINERGULAB 355797977 JADVOCATEGCYADAV@.GMAIL.COM 25-08-2026
IPROP OF M/S JAINER AGRO INDUSTRIES ICHANDRA
[YADAV(P),
ICS ICS (COMM)/842/2026 01-09-2026 [M/S U S SALES AGENCY VS SHISHIR DUA PROP OFAVINASH 9899327537 IAVINASHTYAGI1@YAHOO.COM 24-08-2026
IM/S GK ELECTRONICS IKUMAR
[TYAGI(P),
ICS ICS (COMM)/843/2026 01-09-2026 |[VINTAGE CREDIT AND LEASING PVT LTD VS BALJEETIGAURAV 10997797229 IMALHOTRA_GAURAV1976 @YAHOO.CO.[25-08-2026
IKAUR PAHWA AND ORS IMALHOTRA(P), N
ICS ICS (COMM)/845/2026 01-09-2026 [M/S FIRST IMPRESSION CORPORATE SERVICESSACHIN 0971755433 INFO@LEGALTEAMINDIA.IN 24-08-2026
IPRIVATE LIMITED VS M/S READ AND RISE GRAPHICSDHAMIJA(P),
IPRIVATE LIMITED
JIOMP (I) IOMP (I) (COMM)/1437/2026 [01-09-2026 [VINAY SHARMA AND ANR VS M/S KIAASA RETAILHARSHBIR 810658944 IADVOCATEHSKOHLI@GMAIL.COM [31-08-2026
ILIMITED ISINGH
IKOHLI(P),
IOMP (I) IOMP (I) (COMM)/1438/2026 [01-09-2026 |[SHRIRAM FINANCE LTD VS RASHID IMANOJ 0811133644 IMANOJK.ADV @GMAIL.COM 27-08-2026
KUMAR(P),
IOMP (I) IOMP (I) (COMM)/1439/2026 [01-09-2026 |[YES BANK LTD VS RAJEEV ARORA IADV. LALIT555861211 ILALITPANDEYADVASSOCIATES@GMAI [29-08-2026
IPANDEY(P), L.COM
JOMP (I) IOMP (I) (COMM)/1440/2026|01-09-2026 [YES BANK LTD VS MOHD SADDAM IADV. LALITp555861211 ILALITPANDEYADVASSOCIATES @GMAI [29-08-2026
IPANDEY(P), IL.COM
IOMP (I) IOMP (I) (COMM)/1441/2026 [01-09-2026 [YES BANK LTD VS ISMR LOGISTICS PVT LTD IADV. LALIT555861211 ILALITPANDEYADVASSOCIATES @GMAI [29-08-2026
IPANDEY(P), L.COM
JIOMP (I) IOMP (I) (COMM)/1460/2026[02-09-2026 [YES BANK LTD VS VED PAL GIRI IADV. LALITj555861211 ILALITPANDEYADVASSOCIATES@GMAI [31-08-2026
IPANDEY(P), L.COM
JOMP (I) IOMP (I) (COMM)/1462/2026 [02-09-2026 [YES BANK LTD VS NAIM NAIM JADV. LALITj9555861211 ILALITPANDEYADVASSOCIATES@GMAI [31-08-2026
IPANDEY(P), IL.COM
JIOMP (I) IOMP (I) (COMM)/1463/2026 [02-09-2026 [YES BANK LTD VS MAHESH KUMAR ISANJEEV 8285002845 ILITIGATION@SRCSLEGAL.COM 131-08-2026
IPATHAK(P),
ICS ICS (COMM)/856/2026 02-09-2026 |STATE BANK OF INDIA VS SUSHEEL IMANOJ 18130506139 IADVPANDEYMANOJ @GMAIL.COM 131-08-2026
IPANDEY(P),
ICS ICS (COMM)/857/2026 02-09-2026 [STATE BANK OF INDIA VS SARLA IMANOJ 8130506139 IADVPANDEYMANOJ @GMAIL.COM [31-08-2026
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ICS (COMM)/855/2026 02-09-2026 [M/S FIRST IMPRESSION CORPORATE SERVICESSACHIN 0971755433 INFO@LEGALTEAMINDIA.COM 29-08-2026
[PRIVATE LIMITED VS MS LEVROS EDUTECH BOOKSDHAMIJA(P),
IPRIVATE LIMITED
JIOMP (I) IOMP (I) (COMM)/1489/2026 [03-09-2026 |YES BANK LTD VS ABHISHEK HANOK POTARLAWAR [SANJEEV 18285002845 ILITIGATION@SRCSLEGAL.COM 29-08-2026
IPATHAK(P),
JIOMP (I) IOMP (I) (COMM)/1491/2026 [03-09-2026 [YES BANK LTD VS YASH THAKUR ISANJEEV 18285002845 ILITIGATION@SRCSLEGAL.COM 29-08-2026
IPATHAK(P),
JIOMP (I) IOMP (I) (COMM)/1492/2026 |03-09-2026 [AXIS BANK LTD VS MONIKA SOROUT IADV 9131975373 IADVAKASHPRATAPSINGH@GMAIL.CO [29-08-2026
IDHEERAJ(P), M
IOMP (I) IOMP (I) (COMM)/1490/2026|03-09-2026 [YES BANK LTD VS MOHSHINA MOHSHINA ISANJEEV 18285002845 ILITIGATION@SRCSLEGAL.COM 29-08-2026
IPATHAK(P),
ICS ICS (COMM)/873/2026 05-09-2026 [MS ENTERPRISES THROUGH ITS PROPRIETOR AND|SACHIN 0654083085 IUPADHYAYLAWCHAMBERS1@GMAIL.C [03-09-2026
JANR VS PAKIZA SALE THROUGH ITS PROPRIETOR[UPADHYAY(P), OM
IAND ANR
JIOMP (I) IOMP (I) (COMM)/1494/2026 |05-09-2026 [TSC FINSERV PRIVATE LIMITED VS GM CARS ANDJADV. LALIT555861211 ILALITPANDEYADVASSOCIATES @GMAI (03-09-2026
ORS IPANDEY(P), IL.COM
ICS ICS (COMM)/874/2026 05-09-2026 [M/S MADURA ORTHOSURGE PVT LTD VS M/SASHISH 0891056969 IASSISTANCE.PRAGMATICLITFIRM @GM [02-09-2026
IMEDICAVENIR SARL IMAKHIJA(P), IAIL.COM
JIOMP (I) IOMP (I) (COMM)/1503/2026 [07-09-2026 |AXIS BANK LTD VS PAL SINGH IADV 0131975373 IADVAKASHPRATAPSINGH@GMAIL.CO [05-09-2026
IDHEERAJ(P), M
ICS ICS (COMM)/879/2026 07-09-2026 [PUNJAB NATIONAL BANK VS SANDEEP ARORA[PARAS 810600656 IPARASAGGARWALADV@GMAIL.COM  (04-09-2026
IPROPRIETOR OF M/S ARORA ENTERPRISE IAGGARWAL(P),
IOMP (I) IOMP (I) (COMM)/1504/2026 |07-09-2026 [YES BANK LTD VS SANJEEV KUMAR IADV. LALIT555861211 ILALITPANDEYADVASSOCIATES@GMAI (05-09-2026
IPANDEY(P), L.COM
JOMP (I) IOMP (I) (COMM)/1507/2026 |08-09-2026 [SHRIRAM FINANCE LTD VS PAWAN KUMAR SHARMA [MANOJ 0811133644 IMANOJK.ADV @GMAIL.COM 06-09-2026
KUMAR(P),
JOMP (I) IOMP (I) (COMM)/1508/2026|08-09-2026 [SHRIRAM FINANCE LTD VS MAHESH KUMAR IMANOJ 811133644 IMANOJK.ADV @GMAIL.COM 106-09-2026
IKUMAR(P),
ICS ICS (COMM)/887/2026 09-09-2026 [NIKUNJ WOODS PVT LTD VS LALA SINGH M/S SHREE[ANIRUDH 9811993041 IMAIL@ANIRUDHGUPTA.CO.IN 108-09-2026
IRAM TRADERS IGUPTA(P),
ICS ICS (COMM)/886/2026 09-09-2026 [RAKESH GARG VS APEX INFRA ENGINEERING PVTRAJEEV 0873921590 RAJEEVJHA2004@YAHOO.CO.IN l08-09-2026
ILTD UHA(P),
ICS ICS (COMM)/890/2026 10-09-2026 |[HARIOM AGGARWAL PROPRIETOR OF M/S OM STEEL/MAMTA 0716948836 ISUMITSAMA@GMAIL.COM 09-09-2026
[TRADERS VS WELKIN INDIA INCORPORATE[SARNA(P),
[THROUGH ITS PARTNERS
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ICS (COMM)/891/2026 10-09-2026 [M/S MAX STAR APPLIANCE LTD VS MOHD ASIFRAHUL 19899969669 ILITTIGATION@RAHULMANGLA.COM 108-09-2026
[PROPRIETOR OF M/S MODERN SALES AND SERVICE [MANGLA(P),
ICS ICS (COMM)/892/2026 10-09-2026 |MAX STAR APPLIANCE LTD VS PAWAN KUMAR SOM[RAHUL 9899969669 ILITIGATION@RAHULMANGLA.COM 08-09-2026
IPROPRIETOR OF M/S PRITHVI ENTERPRISES IMANGLA(P),
ICS ICS (COMM)/893/2026 10-09-2026 [RUTVIJ DALAL AND ANR VS MORSKAP HEALTHCAREASHOK 810515155 OFFICE@AEGISLEGALLLP.COM l08-09-2026
ILLP THROUGH ITS PARTNERS AND ORS IKUMAR
ISINGH(P),
ICS ICS (COMM)/894/2026 10-09-2026 [KUSUM CHAUHAN PROP M/S LOTUS FEETAMIT 9811217093 IADV.DURGESHGUPTA.@GMAIL.COM  [09-09-2026
ICREATIONS VS M/S NUTRI GOOD SCIENCE PVT LTDKUMAR(P),
IAND ANR
ICS ICS (COMM)/904/2026 15-09-2026 |CANARA BANK VS JAGJIT SINGH YADAV [SUMIT 0873245548 IVIRMANILAWCO@GMAIL.COM 14-09-2026
IPROPRIETOR OF M/S FITNESS FOREVER IVIRMANI(P),
ICS ICS (COMM)/905/2026 15-09-2026 |[M/S AQUALITE INDUSTRIES PRIVATE LIMITED VSARCHIT 0599043045 ILEGAL@SIGMALEGAL.IN [10-09-2026
IAKSHAY DAS PROPRIETOR OF M/S DAS SHOE STORE [SINGHAL(P),
JIOMP (I) IOMP (I) (COMM)/1524/2026 [15-09-2026 [VIVRITI CAPITAL LIMITED VS NAJMA IADV. LALIT555861211 ILALITPANDEYADVASSOCIATES@GMAI [12-09-2026
IPANDEY(P), IL.COM
IOMP (I) IOMP (I) (COMM)/1525/2026 [15-09-2026 |[VIVRITI CAPITAL LIMITED VS LALIT KUMAR IADV. LALIT555861211 ILALITPANDEYADVASSOCIATES@GMAI [12-09-2026
IPANDEY(P), L.COM
IOMP (I) (OMP (I) (COMM)/1526/2026 [15-09-2026 [VIVRITI CAPITAL LIMITED VS DEVRAJ RANA IADV. LALIT555861211 ILALITPANDEYADVASSOCIATES@GMAI [12-09-2026
IPANDEY(P), L.COM
ICS ICS (COMM)/909/2026 16-09-2026 [UNION BANK OF INDIA VS SONU PROP M/S SONU[KAMALJIT 890410729 IKAMALJITSINGHRANOL@GMAIL.COM [15-09-2026
IDAIRY AND ANR ISINGH
IRANOT(P),
ICS ICS (COMM)/910/2026 16-09-2026 [BHARAT LALWANI CARE OF LALWANI SUITS ANDIAJAY FATYAL [9212193958 IADV.FATYAL.AJAY@GMAIL.COM [15-09-2026
ISAREES VS ARUN KUMAR AND ANR
ICS ICS (COMM)/907/2026 16-09-2026 [DELHIVERY LIMITED VS ASAHI INDIA GLASSINAMAN 0953785515 IOFFICE@NJLA W.IN 14-09-2026
ILIMITED UOSHI(P),
ICS ICS (COMM)/908/2026 16-09-2026 [SOHAN SINGH AND SONS AND ANR VS M/S GINOXMUKESH 8882753694 INDRMOHAN@GMAIL.COM [15-09-2026
ICONCEPTS PVT LTD IKUMAR
GAUTAM(P),
JIOMP (I) IOMP (I) (COMM)/1546/2026 [18-09-2026 [YES BANK LTD VS POOJA BHAGWAN SINGH ISANJEEV 8285002845 ILITIGATION@SRCSLEGAL.COM 16-09-2026
IPATHAK(P),
ICS ICS (COMM)/924/2026 18-09-2026 |[SHANKER PLASTICS VS KHERA FOODS BEVERAGESMEHUL 0899613344 IMEHULGUPTA123@GMAIL.COM [15-09-2026
PVT LTD IGUPTA(P),
JOMP (I) OMP (I) (COMM)/1545/2026 [18-09-2026 [IDFC FIRST BANK LTD VS BEERPAL MUKAT ISANJEEV 8285002845 ILITIGATION@SRCSLEGAL.COM 16-09-2026
IPATHAK(P),
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ICS (COMM)/925/2026 18-09-2026 |[SUNIL GUPTA VS SHEARLING SKINS PVT LTD IUDIT 9999829858 IOFFICE.MERAKILEGAL@GMAIL.COM [16-09-2026
IGUPTA(P),
JIOMP (I) IOMP (I) (COMM)/1555/2026 [19-09-2026 [YES BANK LTD VS SATENDER SONI ISANJEEV 8285002845 ILITIGATION@SRCSLEGAL.COM 18-09-2026
IPATHAK(P),
ICS ICS (COMM)/926/2026 19-09-2026 [VARUN VARSHNEY PROPRIETOR OF M/S HIYAMADHUR 711022330 IMADHURARORAADV@GMAIL.COM 17-09-2026
IHARDWARE AND LOCKS VS WOODOFA LIFESTYLEARORA(P),
IPVT LTD
JOMP (I) IOMP (I) (COMM)/1553/2026 [19-09-2026 [YES BANK LTD VS ASIF ALI RAZA ISANJEEV 8285002845 ILITIGATION@SRCSLEGAL.COM 18-09-2026
IPATHAK(P),
IOMP (I) IOMP (I) (COMM)/1554/2026 [19-09-2026 [YES BANK LTD VS HARI CHOUDHARY AND ANR ISANJEEV 18285002845 ILITIGATION@SRCSLEGAL.COM 18-09-2026
IPATHAK(P),
ICS ICS (COMM)/940/2026 22-09-2026 [UNION BANK OF INDIA VS NIRMALA DEVI PROP OFALOK 10911000126 IALOK.APV2001 @GMATL.COM 18-09-2026
IM/S AASTHA AGENCIES KUMAR(P),
ICS ICS (COMM)/952/2026 23-09-2026 [STATE BANK OF INDIA VS ANKIT PAL IKRISHNA  KRi9958891040 IADVKRISHNA1411@GMAIL.COM 22-09-2026
ISHARMA(P),
ICS ICS (COMM)/971/2026 25-09-2026 [SAMPAT SINGH PROP OF M/S KARAN ENTERPRISESAMIT KUMARB376988976 ISANDEEPO5RAGHUVANSHI@GMAIL.C [23-09-2026
[VS VARUN SHARMA PROP OF VS MARKETING IMEENA(P), OM
IOMP (I) IOMP (I) (COMM)/1576/2026 [26-09-2026 [TSC FINSERV PRIVATE LIMITED VS RITIKA MOTORSADV. LALIT555861211 ILALITPANDEYADVASSOCIATES@GMAI [24-09-2026
JAND ORS IPANDEY(P), L.COM
ICS ICS (COMM)/986/2026 29-09-2026 [INDIAN BANK VS M/S KARNI TRADERS PROPVANDANA 810092257 IBHATIAAND 28-09-2026
IPURSHOTTAM PAREEK AND ANR IBHATIA(P), ICOMPANY171@GMAIL.COM
ICS ICS (COMM)/991/2026 130-09-2026 |[CANARA BANK VS SUNIL SINGH PROP-M/S SAICHITRA 9212888057 ICHITRAMALHOTRASOBTI@GMAIL.CO [28-09-2026

IENTERPRISES

IMALHOTRA(P),

M
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IMS. RAJ RANI GUPTA,WEST 209 ICS(COMM) 835/2026 01.09.2026 [AIRFORM SHOES VS. IMRAN 18860844670 IPREMGARG.LEGAL@YAHOO.COM 101.09.2026
IDISTRICT JUDGE]
COMMERCIAL COURT)
ICS(COMM) 836/2026 01.09.2026 [RAKESH RAJORA VS. NAGESH SHRAMA IJARVIND 9999415322 JARVINDADVOCATE770@GMAIL.OM 01.09.2026
IKUMAR
JOMP(I)/COMM  [1442/2026 01.09.2026 |YES BANK VS. SURENDER ILALIT PANDEY [8130383143 ILALITPANDEYADVASSOCIATS@GMAIL. [01.09.2026
COM
JOMP(I)/COMM 1443/2026 01.09.2026 [YES BANK VS. SHYAM CONSTRUCTION ILALIT PANDEY 8130383143 ILALITPANDEYADVASSOCIATS@GMAIL. [01.09.2026
COM
JOMP(I)/COMM 1444/2026 01.09.2026 [YES BANK VS. AMIT KUMAR TYAGI ILALIT PANDEY 8130383143 ILALITPANDEYADVASSOCIATS@GMAIL. [01.09.2026
ICOM
JOMP(I)/COMM 1445/2026 01.09.2026 [YES BANK VS. REKHA UMESH ILALIT PANDEY 8130383143 ILALITPANDEYADVASSOCIATS@GMALIL. [01.09.2026
ICOM
JOMP(I)/(COMM) [1446/2026 01.09.2026 [YES BANK VS. NAINA CHAUHAN ILALIT PANDEY 8130383143 ILALITPANDEYADVASSOCIATS @GMAIL. [01.09.2026
COM
IMISC. DJ 973/2026 01.09.2026 [STATE BANK OF INDIA VS. ISTAK IA.K. ROUT 9810654321 IAKROUTADVOCATE@GMAIL.COM 101.09.2026
ICS(COMM) 854/2026 02.09.2026 |AMRIT SEAIR EXPRESS PVT LTD VS. BALAJISANJEEV 0350730425 INFO@VENIRELEX.COM 02.09.2026
INATURALS PRODCUTS IKUMAR
IKOWAL
JOMP(I)/(COMM) [1457/2026 02.09.2026 |[YES BANKVS. SURESH GUPTA ILALIT PANDEY 8130383143 ILALITPANDEYADVASSOCIATS @GMAIL. (02.09.2026
COM
JOMP(I)/(COMM) [1458/2026 02.09.2026 |AXIS BANK VS. HANSRAJ ILALIT PANDEY 8130383143 ILALITPANDEYADVASSOCIATS@GMAIL. (02.09.2026
COM
JOMP(I)/(COMM) [1459/2026 02.09.2026 |[YES BANK VS. RAHUL ILALIT PANDEY 8130383143 ILALITPANDEYADVASSOCIATS@GMAIL. [02.09.2026
ICOM
ICS(COMM) 861/2026 03.09.2026 [HARE KRISHNA ENTERPIRSES VS. EMPIRE SPICESBHAVIK KOHLIj911133838 IKASELADDER@GMAIL.COM 03.09.2026
JAND FOOD LTD
Ics(CoMM) 862/2026 03.00.2026 [MITTAL CHEMPLAST PVT LTD VS. SHANTA HOSIERY|SUDARSHAN 9958448208 ISUDARSHANSHARMA.ADV@GMAIL.CO [03.09.2026
IPVT LTD IKUMAR M
ISHARMA
IOMP(I)/(COMM) [1476/2026 03.09.2026 [[DFC FIRST BANK VS. ABHA LOGISTIC ISANJEEV 0717028845 ILITIGATION@SRCSLEGAL.COM 103.09.2026
IPATHAK
IOMP(I)/(COMM) [1477/2026 03.09.2026 [IDFC FIRST BANK VS. DEEPAK SAINI ISANJEEV 0717028845 ILITIGATION@SRCSLEGAL.COM 03.09.2026
IPATHAK




DISTRIC COURT ROOM

CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
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JOMP(I)/(COMM) [1478/2026 03.09.2026 |[YES BANK VS. GAURAV KALTTAR SINGH ISANJEEV 9717028845 ILITIGATION@SRCSLEGAL.COM 03.09.2026
IPATHAK
IOMP(I)/(COMM) [1479/2026 03.09.2026 [YES BANK VS. MOHD JAHID ISANJEEV 0717028845 ILITIGATION@SRCSLEGAL.COM 03.09.2026
IPATHAK
ICS(COMM) 871/2026 05.09.2026 [FUJIYAMA POWER SYSTES LTD VS. AJAY KUMAR IANANT RAO 873385561 SHYAMPHOOLBHATI@GMAIL.COM 105.09.2026
IcS(COMM) 877/2026 07.09.2026 [PUNJAB NATIONAL BANK VS. JASPREET SINGHMUKESH 0810600656 [PARASAGARWALADV@GMAIL.COM 07.09.2026
IOBEROI IKUMAR
ICS(COMM) 879/2026 07.09.2026 [SANJAY JAIN VS. PRAKASH BHIMSINGH RAJPUT INITIN MITTAL [981188839 IMITTAL782004@YAHOO.CO.IN 107.09.2026
ICS(COMM) 884/2026 08.09.2026 |[OM  LOGISTICS VS. QUBA ARCHITECTURALJARUN 0810163624 IADVOCATEARUN23@GMAIL.COM 08.09.2026
IPRODUCTS PVT LTD IAGGARWAL
JOMP(I)/COMM 1509/2026 08.09.2026 |SHRIRAM FIANANCE VS. ASIF ALI IMANOJ 811133644 IMANOJ.ADV@GMAIL.COM 08.09.2026
IKUMAR
ICS(COMM) 888/2026 09.09.2026 |SUPERITRADE INFOTECH PVT LTD VS. ADCANOPUSPRAMOD 0810682372 ISHEKHAWATILEGAL@YAHOO.IN 109.09.2026
IDIGITAL MEDIA PVT LTD IAGARWAL
ICS(COMM) 889/2026 09.09.2026 |ODITI ~ APPLIANCES PVI LTD VS. ASHOKAMIT 10911591774 09.09.2026
IABHIMANYULAL HARWANI IDHANKHAR
JOMP(I)/COMM 1512/2026 09.09.2026 |ORIX LEASINGAND FINANCE SERVICE INDIA VSJ/ABID AHMAD [9213142242 IABIDAHMADADVOCATE@GMAIL.COM [09.09.226
INELLURU DHARMARAJU DINESH
JOMP(I)/COMM 1518/2026 14.09.2026 |YES BANK VS. RAJVBIR SINGH ISACHIN 011-26211488 ILEGAL@KATYALASSOCIATES.COM 14.09.2026
IKATYAL
JOMP(I)/(COMM) [1519/2026 14.09.2026 |YES BANK VS. PRABHANSHU SHEKHAR ISACHIN 11-26211488 ILEGAL@KATYALASSOCIATES.COM 14.09.2026
IKATYAL
JOMP(I)/COMM 1520/2026 14.09.2026 |[YES BANK VS. MOHD. SALEEM ISACHIN 011-26211488 ILEGAL@KATYALASSOCIATES.COM 14.09.2026
IKATYAL
JOMP(I)/COMM 1521/2026 14.09.2026 |[YES BANK VS. RAJ SINGH ISACHIN 011-26211488 ILEGAL@KATYALASSOCIATES.COM 14.09.2026
IKATYAL
ICS(COMM) 900/2026 14.09.2026 |[HAIR MASTES SALON VS. HAIR MASTER LUXURY[PARASJAIN 9899907794 IADVOCATE@PARAS52@GMAIL.COM [14.09.2026
ISALON
ICS(COMM) 901/2026 14.09.2026 |[HAIR MASTES SALON VS. HM UNISEX SALON IPARAS JAIN 19899907794 IADVOCATE@PARAS52@GMAIL.COM [14.09.2026
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T REGISTRATI MOBILE FILING
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JOMP(I)/(COMM) [1523/2026 15.09.2026 [TSC FINSERV PVT LTD VS. SHIV MOTORS ILALIT PANDEY 8130383143 ILALITPANDEYADVASSOCIATS@GMAIL. [15.09.2026
COM
JOMP(I)/COMM 1530/2026 16.09.2026 [SHIVALIK SMALL FINANCE BANK LTD VS. PRAMOD  [LALIT PANDEY [8130383143 ILALITPANDEYADVASSOCIATS@GMAIL. 16.09.2026
ICOM
ICS(COMM) 928/2026 19.09.2026 |SHRIKANT PUROHIT VS. AJAY KUMAR JHA IPARVINDRA 811908944 ISHARMABABLU001@YAHOOO.CO.IN [19.09.2026
SHRAMA
ICS(COMM) 929/2026 19.09.2026 |[VIN POLY MANUFACTURING LLP VS. SUNITA ARORA [[SHITA 9990878732 ISHITASEHGAL7@GMAIL.COM [19.09.2026
SEHGAL
JOMP(I)/(COMM) [1556/2026 19.09.2026 [YES BANK VS. SANJEEV KUMAR ISANJEEV 0717028845 ILITIGATION@SRCSLEGAL.COM [19.09.2026
IPATHAK
IOMP(I)/(COMM) [1557/2026 19.09.2026 |YES BANK VS. POONAM RAM SINGH ISANJEEV 0717028845 ILITIGATION@SRCSLEGAL.COM [19.09.2026
IPATHAK
IOMP(I)/(COMM) [1558/2026 19.09.2026 [YES BANK VS. YADAV GOODS CARRIER ISANJEEV 717028845 ILITIGATION@SRCSLEGAL.COM [19.09.2026
IPATHAK
ICS(COMM) 983/2026 28.09.2026 |STATE BANK OF INDIA VS. ASHOK SONAVANE IS.SO0D 0811786067 IMSSOODADVOCATE@GMAIL.COM 28.09.2026
ICS(COMM) 988/2026 29.09.2026 |MULTI CREDIT PVT LTD VS. MATRIX INDIA [HARKIRAT 0810000381 IHARKIRATS@HOTMAIL.COM 29.09.2026
ISAHNEY
ICS(COMM) 992/2026 130.09.2026 [CANARA BANK VS. AMIT SINGH ICHITRA 212888057 ICHITRAMALHOTRASOBTI@GMAIL.CO [30.09.2026
IMALHOTRA M
JOMP(I)(COMM) [1582/2026 130.09.2026 |[PIRAMAL FINANCER LTD VS. JASLEEN KAUR IMUKUND  KR[7352829959 IADVMUKUNDJHA73@GMAIL.COM 130.09.2026
WHA
13 ISH. RAGHUBIR SINGH,WEST 209 ICS (COMM)/848/2026 01-09-2026 [MS D R INTERNATIONAL PVT LTD THROUGH ITSJOGESH 0818085900 - 1-08-2026
IDISTRICT JUDGE| IAUTHORIZED REPRESENTATIVE SH RAJIV TANEJAIGUPTA(P),
COMMERCIAL VS MS KRISHNA MARUTI PVT LTD THROUGH ITS|
ICOURT)-03 IMANAGING DIRECTOR DIRECTORS
CS (COMM)/850/2026 01-09-2026 [HARRISH KUMAR SAKKARWAL VS FOOT CAREMANOJ 868726388 IMANOJLEGAL12@GMAIL.COM [31-08-2026
[THROUGH MR SATYAPRAKASH SINGH IKUMAR
BHAGAT(P),
ICS (COMM)/847/2026 01-09-2026 [PINNACLE POLYMERS PVT LTD VS SUSHIL KUMARKUSHAGRA 9999448797 IKUSHAGRABANSAL@AKASSOCIATES.O [31-08-2026
IGARG PROPRIETOR OF M S KRISHNA TRADERS [BANSAL(P), IRG.IN
ICS (COMM)/849/2026 01-09-2026 [[SHAN SNACKS AND NAMKIN PRIVATE LIMITED VS ASHOK 0873815146 P@ASHOKALAW.COM 131-08-2026
IAFP MANUFACTURING CO PRIVATE LIMITED IGOEL(P),
[EXCOMM - AWARD BY ARB|01-09-2026 [UGRO CAPITAL LTD VS OM MARKETING IBALRAJ [31-08-2026
ICOMM/134/2026 IGAUTAM(P),
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ICS (COMM)/859/2026 02-09-2026 [TARUN GOYAL VS DLF URBAN PRIVATE LIMITED IANKUR 9811126091 IANKURSINGHALADCOCATE@GMAIL.C 01-09-2026
ISINGHAL(P), oM
ICS (COMM)/858/2026 02-09-2026 [TARUN GOYAL VS DLF URBAN PRIVATE LIMITED IANKUR 9811126091 IANKURSINGHALADCOCATE@GMAIL.C |01-09-2026
ISINGHAL(P), oM
IOMP MISC (COMM)/6/2026 [03-09-2026 [MS BRAND DESIGNS EVENTS PROMOTIONS VS MSANUJ SINGH] 02-09-2026
IARTIMAS FASHIONS PRIVATE LIMITED ORS IRANA(P),
IOMP (I) (COMM)/1481/2026 [03-09-2026 [YES BANK LTD VS CHAUDHARY CONTRACTOR [SANJEEV 102-09-2026
[TRADERS IPATHAK(P),
IOMP (I) (COMM)/1480/2026(03-09-2026 |AXIS BANK LTD VS ASHA DEVI IADV l02-09-2026
IDHEERAJ(P),
ICS (COMM)/875/2026 07-09-2026 [RNFI SERVICES LIMITED VS RAFIQUE HUSSAIN|VIVEK 0871129399 IVIVEKSHARMA.ADV01@GMAIL.COM  [03-09-2026
ISHAIKH ISHARMA(P),
ICS (COMM)/883/2026 08-09-2026 [EMPIRE HOME PVT LTD VS SUDHA GUPTA IRAHUL 899969669 ILITIGATION@RAHULMANGA.COM 107-09-2026
IMANGLA(P),
IM-EX/342/2026 09-09-2026 [LALIT KUMAR AGGARWAL VS IRIS INDIABHOOPENDRA l08-09-2026
IHOUSEHOLD SOLUTIONS PVT LTD IKUMAR(P),
IMISC DJ/1008/2026 09-09-2026 |ON CLOUDS GMBH VS VARUN KHATRI ISHRAVAN 08-09-2026
IBANSAL(P),
ICS (COMM)/885/2026 09-09-2026 [OM LOGISTICS SUPPLY CHAIN PVT LTD VS PURAARUN 810163624 IADVOCATEARUN23@GMAIL.COM 108-09-2026
I[HEALTH IMPEX PVT LTD IAGGARWAL(P),
ICS (COMM)/896/2026 10-09-2026 [NEETA SETHI VS MS UNIWORLD TRANSERV PVT LTD [PUNEET + - 109-09-2026
IMAHESHWARI
(P),
[EXECUTION 10-09-2026 [M/S SHIV FIBRES PVT LTD THROUGH ITS DIRECTORJAGRITI 09-09-2026
(COMM)/336/2026 IJAR MR PAWAN KUMAR GOEL VS MS AMITA GUPTA JAIN(P),
IPROP OF MS KIRTI PACKAGING
ICS (COMM)/899/2026 14-09-2026 |ADEQUATE STEEL FABRICATORS THROUGH MR[SHIMPY 971550603 IOFFICE@ANANDSHARMAASSOCIATES. [10-09-2026
IPRATEEK CHANDER SOLE PROPRIETOR VS RAJESH|SHARMA(P), COM
INDUSTRIES THROUGH MR RAJESH VIJAY SOLE|
IPROPRIETOR
ICS (COMM)/903/2026 15-09-2026 [MUNISH KUMAR VS RELIANCE GENERAL INSURANCEARUN 7503830432 - [14-09-2026
CO LTD ISAXENA(P),
IOMP (I) (COMM)/1531/2026 [16-09-2026 [[DFC FIRST BANK LIMITED VS ASSET|IPRASHANT [15-09-2026
IRECONSTRUCTION COMPANY INDIA LTD [TRIPATHI(P),
OMP (I) (COMM)/1560/2026 [19-09-2026 [IDFC FIRST BANK LTD VS AJAY YASHBIR ISANJEEV 16-09-2026

PATHAK(P),
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ICS (COMM)/931/2026 19-09-2026 |A AND S STEEL PRIVATE LIMITED VS KAMALSHIVEN 7838443353 IADVSHIVENBANGA@GMAIL.COM 16-09-2026
IKHUBCHANDANI BANGA(P),
IOMP (I) (COMM)/1559/2026 [19-09-2026 |[YES BANK LTD VS MANGAL SINGH ISANJEEV 16-09-2026
IPATHAK(P),
IMISC DJ/1066/2026 21-09-2026 |[BATHWEL VS NEERAJ BHATI IAYUSH 19-09-2026
ISACHAN(P),
IOMP (I) (COMM)/1566/2026 [21-09-2026 [YES BANK LTD VS MEGHRAJ SINGH ISANJEEV 19-09-2026
IPATHAK(P),
IOMP (I) (COMM)/1565/2026 [21-09-2026 [[DFC FIRST BANK LTD VS AKASH SINGH ISANJEEV 19-09-2026
IPATHAK(P),
ICS (COMM)/938/2026 22-09-2026 [SHRI GUNSAHIB SINGH PROPRIETOR OF MS ICONMAYANK 8377040771 IMAYANKSARIN49@GMAIL.COM 21-09-2026
IMEDITEX VS CONTINENTAL DEVLOPERS A UNIT OFSARIN(P),
IRADISSON BLU GORAKHPUR
ICS (COMM)/950/2026 23-09-2026 |[KRISHAN KUMAR JINDAL VS S S AIR HYDRO POWER  |[VIPIN 310875020 [VIPINDILAWARI83@GMAIL.COM 22-09-2026
IDILAWARI(P),
ICS (COMM)/959/2026 24-09-2026 |CANARA BANK VS SHAIYSTA NAZ IASHOK 0560396555 - 23-09-2026
IKAKKAR(P),
ICS (COMM)/960/2026 24-09-2026 [CANARA BANK VS REKHA NISHAD IASHOK 0560396555 3 23-09-2026
IKAKKAR(P),
ICS (COMM)/957/2026 24-09-2026 |[CANARA BANK VS KULDEEP KUMAR IASHOK 560396555 - 23-09-2026
IKAKKAR(P),
ICS (COMM)/958/2026 24-09-2026 [CANARA BANK VS SHAMA PARVEEN IASHOK 9560396555 - 23-09-2026
IKAKKAR(P),
ICS (COMM)/956/2026 24-09-2026 [STATE BANK OF INDIA VS SHRI RADHE KRISHNASWEETY 0811786067 IMSSSOODADVOCATE@GMAIL.COM 23-09-2026
[ENTERPRISES SOOD(P),
ICS (COMM)/955/2026 24-09-2026 [[INDIAN BANK VS MESSERS GRACE SALESVANDANA 810092257 - 23-09-2026
ICORPORATION PROP SANJAY KUMAR IBHATIA(P),
ICS (COMM)/974/2026 25-09-2026 [CENTRAL BANK OF INDIA VS BABITA IAMAR 0810047059 IAPEXLAW261@GMAIL.COM 24-09-2026
ISINGH(P),
[EXECUTION [26-09-2026 [VARUN KHURANA VS MCD AND ANR ISHALINI(P), 25-09-2026
(COMM)/359/2026
ICS (COMM)/982/2026 28-09-2026 |[UNION BANK OF INDIA VS VIKAS SAINI IALOK 10911000126 IALOK.ADV2001@GMAIL.COM 26-09-2026
KUMAR(P),
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ICS (COMM)/985/2026 29-09-2026 [UNION BANK OF INDIA VS RAMANJOT SINGH SALUJA [ALOK 19911000126 IALOK.ADV2001@GMAIL.COM 28-09-2026
KUMAR(P),

IOMP (I) (COMM)/1583/2026 [30-09-2026 [PIRAMAL FINANCE LTD VS SACHIN IMUKUND 29-09-2026
IKUMAR
UVHA(P),

IOMP (I) (COMM)/1455/2026 146266 [YES BANK LTD VS KRISHAN LEELA TRANSPORT IKARTIK [31-08-2026
KUMAR(P),

IOMP (I) (COMM)/1454/2026 {46266 [YES BANK LTD VS ROMY DHARAM PAL SINGH IKARTIK 131-08-2026
KUMAR(P),

ICS (COMM)/851/2026 46266 IHDFC BANK LTD VS MOHD SUFYAN IANISH 131-08-2026
BHOLA(P),

IOMP (I) (COMM)/1452/2026 46266 IYES BANK LTD VS AKASH BIDHURI IADV. LALIT] 1-08-2026
IPANDEY(P),

IOMP (I) (COMM)/1451/2026 146266 [YES BANK LTD VS DEV CARGO MOVERS PVT LTD IADV. LALIT] [31-08-2026
IPANDEY(P),

IOMP (I) (COMM)/1448/2026 |46266 [YES BANK LTD VS GAURAV DIXIT IADV. LALIT] 131-08-2026
IPANDEY(P),

IOMP (I) (COMM)/1447/2026 46266 IYES BANK LTD VS SALMAN KAYYUM IADV. LALIT] 1-08-2026
IPANDEY(P),

IOMP (I) (COMM)/1449/2026 {46266 [YES BANK LTD VS SHYAM JI IADV. LALIT] [31-08-2026
IPANDEY(P),

IOMP (I) (COMM)/1450/2026 |46266 [YES BANK LTD VS ANKIT BHATI IADV. LALIT] 131-08-2026
IPANDEY(P),

IOMP (I) (COMM)/1456/2026 {46266 ISHRIRAM FINANCE LTD VS MUKUL CHANDEL IMANOJ 1-08-2026
KUMAR(P),

IOMP (I) (COMM)/1453/2026 {46266 [YES BANK LTD VS KANIKA NAVNEET MALIK IKARTIK [31-08-2026
IKUMAR(P),

IMISC DJ/980/2026 146267 IMS JASVINDER KAUR VS GAIN CHAND GODPAL IMAYANK l01-09-2026
BANSAL(P),

IOMP (I) (COMM)/1465/2026 {46267 [YES BANK LTD VS M S OVERSEAS IADV. LALIT] l01-09-2026
IPANDEY(P),

ICS (COMM)/860/2026 6267 ISTATE BANK OF INDIA VS SANJU IMANOJ 0654371856 IADVPANDEVMANOJ @GAMIL.COM 01-09-2026

PANDEY(P),
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OMP (I) (COMM),1488/2026 46268 IDFC FIRST BANK LTD VS NARESH KUMAR NAGPAL  [SANJEEV l02-09-2026
IPATHAK(P),

IOMP (I) (COMM)/1487/2026 |46268 IDFC FIRST BANK LTD VS JAGJEET SINGH ISANJEEV 02-09-2026
IPATHAK(P),

IOMP (I) (COMM)/1486/2026 146268 IDFC FIRST BANK LTD VS AKRAM KHAN ISANJEEV 102-09-2026
IPATHAK(P),

OMP (I) (COMM),1485/2026 [46268 IDFC FIRST BANK LTD VS GANESH PRASAD GUPTA  [SANJEEV l02-09-2026
IPATHAK(P),

IOMP (I) (COMM)/1483/2026 |46268 [YES BANK LTD VS NAJIMUDDIN TAJUR MULUK ISANJEEV l02-09-2026
IPATHAK(P),

IOMP (I) (COMM)/1484/2026 46268 IYES BANK LTD VS PRAVEEN KUMAR ISANJEEV 02-09-2026
IPATHAK(P),

ICS (COMM)/865/2026 146268 INARENDRA KUMAR KULASHARI VS NAVNIRMANAMIT 910860506 IAMITGOSWAMI8439@GMAIL.COM 102-09-2026

ISTRUCTURE AND ROAD PRIVATE LIMITED IGOSWAMI(P),

IOMP (I) (COMM)/1482/2026 |46268 [YES BANK LTD VS SATHENDER SATHENDER ISANJEEV l02-09-2026
IPATHAK(P),

IOMP (I) (COMM)/1506/2026 }46273 ISHRIRAM FINANCE LTD VS POOJA VERMA IMANOJ 07-09-2026
KUMAR(P),

IOMP (I) (COMM)/1505/2026 {46273 ISHRIRAM FINANCE LTD VS MUKUL CHANDEL IMANOJ 107-09-2026
IKUMAR(P),

IOMP (I) (COMM)/1517/2026 {46279 [YES BANK LTD VS UMAR NADEEM IKARTIK [11-09-2026
KUMAR(P),

IOMP (I) (COMM)/1516/2026 {46279 IYES BANK LTD VS SHABANA IMAM IKARTIK [11-09-2026
KUMAR(P),

IOMP (I) (COMM)/1515/2026 46279 [YES BANK LTD VS RANDHIR RANDHIR IKARTIK [11-09-2026
IKUMAR(P),

IEXECUTION k6280 IM/S SKANRAY TECHNOLOGIIES LIMITED VS M/SXYZ(P), [14-09-2026

(COMM)/339/2026 IRUBIK EXHIBITIONS AND INTERIORS

IOMP (I) (COMM)/1542/2026 |46283 [YES BANK LTD VS LAXMI NARAYAN ISANJEEV [17-09-2026
IPATHAK(P),

IM-EX/350/2026 6284 ISUDHIR KUMAR GUPTA VS AMARJEET SINGH IVAIBHAV 18-09-2026

DAIN(P),
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IEXECUTION 116286 IM/S AUTOVIKAS SALES AND SERVICE PVT LTDYOMESH 19-09-2026
(COMM)/350/2026 [THROUGH ITS A R SH DHARAMVIR SINGH VS[SHARMA(P),
IAVINASH RAI
[EXECUTION 146286 IM/S AUTOVIKAS SALES AND SERVICE PVT LTD[YOMESH 19-09-2026
(COMM)/349/2026 THROUGH ITS A R SH DHARAMVIR SINGH VS|SHARMA(P),
IAVINASH RAI
CS (COMM)/939/2026 46287 [LEOSTAR LOGISTICS PVT LTD VS RITA RAT SHIVAM 65454855 [LEGAL@SHIVAMSHARMA.IN 21-09-2026
ISHARMA(P),
OMP (I) (COMM)/1577/2026 46294 ORIX LEASING AND FINANCIAL SERVICES INDIA LTD|ABID 28-09-2026
[VS T NATRAJAN DURGA PRASAD IAHMAD(P),
ha ISH. HARISH KUMAR, |WEST [EX.COMM [EX.COMM - AWARD BY|01-09-2026 [MUKESH KUMAR VS MANEET SINGH RAJESHKR 9899694578 [ADV@RAJESH.GMAIL.COM 29-08-2026
IDISTRICT JUDGE] JARB. COMM./133/2026
COMMERCIAL-04)
[EX.COMM [EXECUTION 01-09-2026 |[OKAYA POWER PVT. LTD VS SAPNA SARRAFMANOJ 0811133644 IMANOJK.ADV@YAHOO.COM 13-08-2026
(COMM.)/322/2026 [PROPRIETOR OF M S SEV AUTOMOTIVE
ICS COMM ICS (COMM)/832/2026 01-09-2026 |[ENTICE IMPEX PRIVATE LIMITED VS SHUKLA AUTO EROHIT 863584542 APEXLAW261@EMAIL.COM [31-08-2026
IRIKSHA AGENCY IWADHWA
IOMP(I) IOMP (I) (COMM.)/1435/2026/01-09-2026 [SHRIRAM FINANCE LTD VS SHAMMI KHANNA IMANOJ 0555254789 IMANOJKHATRI@GMAIL.COM 131-08-2026
IKHATRI
IOMP(I) OMP (I)01-09-2026 |SHRIRAM FINANCE LTD VS MOHAN SINGH IRAJESH 0312308958 IRAKADV@GMAIL.COM 17-08-2026
(COMM.)/1436/2026 IKUMAR
lOMP(D) [OMP (I) (COMM.)/1461/2026[02-09-2026 |[YES BANK LIMITED VS HAMZA GLASS THROUGH ITSMANOJ 811133644 IMANOJK.ADV@YAHOO.COM lo1-09-2026
IPROPRIETOR SHADAB IKHATRI
IOMP(I) IOMP (Dj02-09-2026 [IDFC FIRST BANK LTD VS ANUJ SINGH ISHANT 18800209109 ILAWPARTNERS.SS@GMAIL.COM l01-09-2026
(COMM.)/1464/2026 [THAKUR
IOMP(I) OMP (I)03-09-2026 [YES BANK LTD VS M S OVERSEAS ISUNIL SINGH 8800209109 IADVSUNILSINGHP@GAMIL.COM 01-09-2026
(COMM.)/1466/2026
JOMP(I) IOMP (I) (COMM.)/1467/2026/03-09-2026 [YES BANK LTD VS SURESH GUPTA ISEWA SINGH 999063760 IADVOCATESEWASINGH@GMAIL.COM [26-08-2026
loMP(D) lomP (Djo3-09-2026 [TSC FINSERV PRIVATE LIMITED VS SOHAN CARS SHATILENDER |g212257887 SHAILENDERKAMRA@GMAIL.COM 25-08-2026
(COMM.)/1468/2026
IOMP(I) OMP (D[03-09-2026 [TSC FINSERV PRIVATE LIMITED VS SOHAN CARS RANJEET 0312578945 IADVRANJEET@GMAIL.COM 20-08-2026
(COMM.)/1469/2026 IKUMAR
[EX.COMM [EXECUTION 05-09-2026 [INTEX POWER ELECTRONICS VS  AUTOPALSUMIT 0650941688 ISUMITSARNA@GMAIL.COM 19-08-2026
(COMM.)/324/2026 INDUSTRIES LTD
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ICS COMM ICS (COMM)/866/2026 05-09-2026 |STATE BANK OF INDIA VS PRAVEEN KUMAR IGAURAV RANA 19999797229 IMALHOTRAGAURAV1976 @YAHOO.COM |02-09-2026
ICS COMM ICS (COMM)/867/2026 05-09-2026 [STATE BANK OF INDIA VS RAJU IGAURAYV RANA 9999797229 IMALHOTRAGAURAV1976 @YAHOO.COM [01-09-2026
ICS COMM ICS (COMM)/869/2026 05-09-2026 |GENERAL MEDICINE THERAPEUTICS PRIVATEGAURAV RANA 9312578945 IADVRANJEET@GMAIL.COM 01-09-2026
ILIMITED VS DERMAZONE PHARMACEUTICALS PVT]
ILTD,
ICS COMM ICS (COMM)/872/2026 05-09-2026 [MS ALFA THERM LTD THROUGH ITS AUTHORISEDRANJEET 19999927207 - 131-08-2026
ISIGNATORY SH AYUB KHAN VS MANTONY LARAKUMAR
IENVIRO SOLUTIONS PVT LTD THROUGH ITS
IDIRECTOR SH SHIJU ANTONY KALLARAKAL
IOMP(I) IOMP (I) (COMM.)/1495/2026/05-09-2026 (TSC FINSERV PRIVATE LIMITED VS GM CARS RANJEET 0815312248 IDCLAWOFFICES9408 @GMAIL.COM 29-07-2026
IKUMAR
IOMP(I) OMP (I)05-09-2026 [T'SC FINSERV PRIVATE LIMITED VS GM CARS JANKIT YADAV [9560990911 IANKITADV1992@GMAIL.COM 23-08-2026
(COMM.)/1496/2026
JOMP(I) IOMP (I) (COMM.)/1497/2026/05-09-2026 (TSC FINSERV PRIVATE LIMITED VS GM CARS ISADANAND 811101222 ISANADAND.ASAPARTNERS@GMAIL.CO [03-08-2026
M
IOMP(I) OMP (Dj05-09-2026 [YES BANK LTD VS MOHD ARIF IMANOJ 0811133644 IMANOJK.ADV@YAHOO.COM 29-08-2026
(COMM.)/1498/2026
IOMP(I) OMP (I)05-09-2026 |YES BANK LTD VS DEV CARGO MOVERS PVT LTD IMANOJ 0811133644 IMANOJK.ADV@YAHOO.COM 03-09-2026
(COMM.)/1499/2026
[EX.COMM IEXECUTION 07-09-2026 [[DBI BANK LTD VS AAMNA BEGUM IMANOJ 811133644 IMANOJK.ADV@YAHOO.COM 104-09-2026
(COMM.)/326/2026
ICS COMM ICS (COMM)/881/2026 07-09-2026 [MS PARAGON PUBLISHING INDIA PRIVATE LIMITED|ANIL 9811021060 IANILPRUTHI25@HOTMAIL.COM l02-09-2026
[VS NEW LIGHT BOOK HOUSE
IOMP(I) OMP (I)07-09-2026 |YES BANK LTD VS MOHIT MOHIT IMANOJ 0811133644 IMANOJK.ADV@YAHOO.COM 02-09-2026
(COMM.)/1500/2026
JOMP(I) (OMP (I) (COMM.)/1501/2026/07-09-2026 [YES BANK LTD VS SUNITA DEVI IMANOJ 811133644 IMANOJK.ADV@YAHOO.COM 131-08-2026
JIOMP(I) IOMP (Dj07-09-2026 [YES BANK LTD VS KALEEM KHAN IMANOJ 9811133644 IMANOJK.ADV@YAHOO.COM 130-08-2026
(COMM.)/1502/2026
ICS COMM ICS (COMM)/882/2026 08-09-2026 [HIMANSHU ARORA VS AMAZIA VISIONMANOJ 0811133644 IMANOJK.ADV@YAHOO.COM 25-08-2026
[ENVIRONMENT PVT LTD
IOMP(I) (OMP (I) (COMM.)/1510/2026/08-09-2026 [SHRIRAM FINANCE LTD VS VIKASH IMANOJ 0654371856 IADVPANDEYMANOJ @GMAIL.COM [31-08-2026
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[EX.COMM [EXECUTION 09-09-2026 [LAL OIL AND GENERAL MILLS PVT LTD VS MODERNMANOJ 0654371856 JADVPANDEYMANOJ @GMAIL.COM lo5-09-2026
(COMM.)/333/2026 IKNIT WORKS PVT LTD IPANDAY
JOMP(I) IOMP (I) (COMM.)/1511/2026 [09-09-2026 [YES BANK LTD VS RAHUL GAUTAM IMANOJ 9811133644 IMANOJK.ADV@YAHOO.COM 06-09-2026
[EX.COMM [EX.COMM - AWARD BY[10-09-2026 [MS SOPHISTICATED INDUSTRIAL MATERIALSMANOJ 811133644 IMANOJK.ADV@YAHOO.COM (04-09-2026
JARB. COMM./141/2026 IANALYTIC LABS PVT LTD VS STRUQTA ECOKHATRI
IENGINEERING AND CONSULTANT PVTLTD
[EX.COMM [EX.COMM - AWARD BY[10-09-2026 [UNITY BUILDERS VS MAHANAGAR TELEPHONEMANOJ 0811133644 IMANOJK.ADV@YAHOO.COM 105-09-2026
JARB. COMM./142/2026 INIGAM LIMITED IKHATRI
ICS COMM ICS (COMM)/898/2026 10-09-2026 |SWIGGY NETWORKS LIMITED VS MS SUPER MARCHE[SUNDER 919810621272 [BEHLARSHIA@GMAIL.COM l09-09-2026
37 TRADERS LLP SINGH
IOMP(I) (OMP (I) (COMM.)/1513/2026[10-09-2026 |AXIS BANK LTD VS KAVITA SHARMA ISADANAND 9871897844 ISAVLAWASSOCIATE@GMAIL.COM 05-09-2026
IOMP(I) IOMP (I) (COMM.)/1514/2026{10-09-2026 |AXIS BANK LTD VS HEMANT KUMAR [HUNNY 650501903 IADVHUNNYSHARMA.@GMAIL.COM 105-09-2026
ISHARMA
ICS COMM ICS (COMM)/912/2026 17-09-2026 |[HANS SETHI VS CHAWLA MEGA MART PVT LTD IMANOJ 0811133644 IMANOJK.ADV@YAHOO.COM l05-09-2026
ICS COMM CS (COMM)/913/2026 17-09-2026 |OM LOGISTICS LIMITED VS SRIKAMAL PRASADHMANOJ 0811133644 IMANOJK.ADV@YAHOO.COM 05-09-2026

[RANDHIR KUMAR PROPRIETOR OF RINA TEXTILES

JOMP(I) IOMP (I) (COMM.)/1533/2026[17-09-2026 [YES BANK LIMITED VS RUSTAM FAZAR MOHD IMANOJ 811133644 IMANOJK.ADV@YAHOO.COM |05-09-2026

IOMP(I) IOMP (I) (COMM.)/1534/2026[17-09-2026 [YES BANK LTD VS AMISHA SINGH IMANOJ 0811133644 IMANOJK.ADV@YAHOO.COM l05-09-2026

IOMP(I) IOMP (I) (COMM.)/1535/2026[17-09-2026 |[YES BANK LTD VS RAMESH CHAND MEENA IMANOJ 0811133644 IMANOJK.ADV@YAHOO.COM 05-09-2026

[EX.COMM [EXECUTION 18-09-2026 [M/S POINT FOOTWEAR PVT LTD VS ASHIRWAD FOOT|SK JHA 810840045 SKJHAASSOCIATES@YAHOO.COM 05-09-2026
(COMM.)/345/2026 ICARE

ICS COMM ICS (COMM)/920/2026 18-09-2026 [POOJA SHARMA VS VINAYAK ASSOCIATES ISK JHA 10810840045 SKJHAASSOCIATES@YAHOO.COM l05-09-2026

ICS COMM ICS (COMM)/921/2026 18-09-2026 [MAX ENGINEERING AND AUTOMATION PVT LTD VS|SK JHA 10810840045 SKJHAASSOCIATES@YAHOO.COM l05-09-2026

JADVANCE VENTILATION PVT LTD

JOMP(I) OMP (I) (COMM.)/1541/202618-09-2026 [PTRAMAL FINANCE LTD VS RITIKA KAPOOR IMANOJ 0811133644 IMANOJK.ADV@YAHOO.COM 05-09-2026
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IOMP(I) IOMP (I) (COMM.)/1547/2026(18-09-2026 [YES BANK LTD VS RAJVEER SINGH 0811133644 IMANOJK.ADV@YAHOO.COM 105-09-2026

JOMP(I) OMP (D)18-09-2026 |YES BANK LTD VS KULDEEP RAJPAL IMANOJ 9811133644 IMANOJK.ADV@YAHOO.COM 05-09-2026
(COMM.)/1548/2026

JOMP(I) IOMP (I) (COMM.)/1549/2026(18-09-2026 [YES BANK LTD VS REETIK RAGHAV [YOGESH 555343658 [YOGESHADV@GMAIL.COM 105-09-2026

IOMP(I) IOMP (I) (COMM.)/1550/2026(18-09-2026 [YES BANK LTD VS NEERAJ LAL SHRIVASATAVA IYOGESH 0555343658 I[YOGESHADV@GMAIL.COM 105-09-2026

IEX.COMM [EXECUTION 19-09-2026 |[PRAVESH BHANDARI VS ASHIMARA HOUSING PVTYOGESH 0555343658 [YOGESHADV@GMAIL.COM l05-09-2026
(COMM.)/348/2026 ILTD

ICS COMM ICS (COMM)/930/2026 19-09-2026 |[BAJAJ RUBBER COMPANY PVT LTD VS SANDEEPPREM 0136457898 IPREMSHANKARJI@GMAIL.COM 05-09-2026

IGOEL ISHANKAR
IOMP(I) IOMP (I) (COMM.)/1551/2026{19-09-2026 |DMI FINANCE PVT LTD VS LOKPAL SINGH CHAUHAN [[SHANT 811133644 IADVISHANT1999 @GMAIL.COM |03-08-2026
[THAKUR

IOMP(I) IOMP (I) (COMM.)/1552/2026{19-09-2026 [TSC FINSERV PRIVATE LIMITED VS SHIV MOTORS ISONU KUMAR 9863584542 IKUMARSONU1965@GMAIL.COM 29-08-2026

[EX.COMM [EX.COMM - AWARD BY]21-09-2026 [HDB FINANCIAL SERVICES LIMITED VS PAPPUEKSHA 9555254789 IEKSHASHARMA@GMAIL.COM 03-09-2026
JARB. COMM./145/2026 [RAJBHAR

ICS COMM ICS (COMM)/936/2026 21-09-2026 [BERGER PAINTS INDIA LIMITED VS THE ATLASDISHA 312308958 IDISHALANG1995@GMAIL.COM 104-09-2026

IELECTRIC INDUSTRIES PRIVATE LIMITED OTHERS

ICS COMM ICS (COMM)/937/2026 21-09-2026 |[BANK OF INDIA VS KANHAIYA PASWAN IMANOJ 0811133644 IMANOJK.ADV@YAHOO.COM l02-09-2026

ICS COMM ICS (COMM)/945/2026 22-09-2026 |[OZONE CORP PVT LTD VS LALITA DEVI IMANOJ 18800209109 IMANOJK.ADV@YAHOO.COM 02-09-2026

JOMP(I) IOMP (I) (COMM.)/1567/2026[22-09-2026 [IDFC FIRST BANK LTD VS MUSHAHID HUSSAIN IRAVINDER 18800209109 IKUMARRAVINDER@GMAIL.COM 103-08-2026

IKUMAR

loMP(D) lomP (Dl22-09-2026 [IDFC FIRST BANK LTD VS KRISHNA MURARI YADAV  [SHAILENDER 9999063760 SHAILENDERKAMRA @GMAIL.COM 29-08-2026
(COMM.)/1568/2026

IOMP(I) IOMP (I) (COMM.)/1569/2026/22-09-2026 [[DFC FIRST BANK LTD VS ANURAG DURGVANSHI INAVEEN 0212257887 INAVADV96@GMAIL.COM l03-09-2026

IOMP(I) (OMP (I) (COMM.)/1570/2026/22-09-2026 [IDFC FIRST BANK LTD VS GAGAN SINGH INITIN KUMAR [9811133644 INITINSINGH@GMAIL.COM 04-09-2026




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

IOMP(I) IOMP (I) (COMM.)/1571/2026 [22-09-2026 [YES BANK LTD VS ANAND PANDEY 0863584542 ISHARMAANKIT@GMAIL.COM l02-09-2026
ISHARMA
ICS COMM ICS (COMM)/946/2026 23-09-2026 [SUPREET SINGH VS RELIANCE INFRATEL LIMITED  |ANIL 9555254789 ICHAUHANANIL999@GMAIL.COM 02-09-2026
IMISC DJ IMISC DJ/1077/2026 23-09-2026 [TARANJIT SINGH VS YES BANK IREHAN 312308958 IREHANLAWFIRM @GMAIL.COM [03-08-2026
[EX.COMM IEXECUTION 25-09-2026 [VINTAGE CREDIT AND LEASING PVT LTD VS AJAY PALREHAN 0811133644 IREHANLAWFIRM @GMAIL.COM 29-08-2026
(COMM.)/358/2026 ISINGH
ICS COMM ICS (COMM)/968/2026 25-09-2026 |[CANARA BANK VS MONIKA ARORA ISURJET 18800209109 IKRSURJEETLAW@GMAIL.COM l03-09-2026
IKUMAR
ICS COMM CS (COMM)/972/2026 25-09-2026 |[CANARA BANK VS MAYUR MS NEHARWALSURJET 8800209109 IKRSURJEETLAW @GMAIL.COM 04-09-2026
IENTERPRISES IKUMAR
ICS COMM ICS (COMM)/976/2026 25-09-2026 [SANDEEP GROVER VS KAWAL PREET SINGH ISHANT 999063760 IADVISHANT1999 @GMAIL.COM |02-09-2026
[THAKUR
ICS COMM ICS (COMM)/977/2026 25-09-2026 |[VINTAGE CREDIT AND LEASING PVT LTD VS SHIVIEKLAVYA 0212257887 I[EKLAYAPARASHAR@GMAIL.COM l02-09-2026
IKUMAR SINGH
ICS COMM ICS (COMM)/978/2026 25-09-2026 |[VINTAGE CREDIT AND LEASING PVT LTD VS ROHITEKLAVYA 0999993525 IEKLAYAPARASHAR@GMAIL.COM [11-09-2026
[RANJAN ISINGH
ICS COMM ICS (COMM)/984/2026 28-09-2026 |CJ DARCL LOGISTICS LIMITED VS EAST WEST|PREM SAGAR [9555457898 IADVPREMSAGAR1980@YAHOO.COM 13-09-2026
IPRODUCTS LIMITED
IOMP(I) IOMP (D[29-09-2026 [YES BANK LTD VS SEEMA OM PRAKASH ISAURAV 9870347905 ISAURAVJOSHI@GMAIL.COM [15-09-2026
(COMM.)/1580/2026
IOMP(I) (OMP (I) (COMM.)/1581/2026[29-09-2026 [YES BANK LTD VS SONIA JAIN ISAURAV 8800176369 ISAURAVJOSHI@GMAIL.COM 15-09-2026
5 ISH. RAJ KUMARWEST [EX.COMM [EX.COMM - AWARD BY|01-09-2026 [MUKESH KUMAR VS MANEET SINGH [RAJESH KR 899694578 IADV@RAJESH.GMAIL.COM 29-08-2026
TRIPATHI, DISTRICT IJARB. COMM./133/2026
VUDGE (COMMERCIAL
ICOURT)
[EX.COMM IEXECUTION 01-09-2026 [OKAYA POWER PVT. LTD VS SAPNA SARRAFMANOJ 9811133644 IMANOJK.ADV@YAHOO.COM 13-08-2026
(COMM.)/322/2026 IPROPRIETOR OF M S SEV AUTOMOTIVE
ICS COMM ICS (COMM)/832/2026 01-09-2026 |[ENTICE IMPEX PRIVATE LIMITED VS SHUKLA AUTO E[ROHIT 0863584542 APEXLAW261@EMAIL.COM 131-08-2026
IRIKSHA AGENCY WADHWA
IOMP(I) (OMP (I) (COMM.)/1435/2026/01-09-2026 |[SHRIRAM FINANCE LTD VS SHAMMI KHANNA IMANOJ 9555254789 IMANOJKHATRI@GMAIL.COM [31-08-2026
IKHATRI




DISTRIC COURT ROOM
T

CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATI MOBILE FILING
(O NUMBER
JOMP(I) OMP (Dj01-09-2026 [SHRIRAM FINANCE LTD VS MOHAN SINGH IRAJESH 9312308958 IRAKADV@GMAIL.COM 17-08-2026
(COMM.)/1436/2026 IKUMAR
IOMP(I) IOMP (I) (COMM.)/1461/2026(02-09-2026 [YES BANK LIMITED VS HAMZA GLASS THROUGH ITSMANOJ 0811133644 IMANOJK.ADV@YAHOO.COM 01-09-2026
IPROPRIETOR SHADAB IKHATRI
JOMP(I) OMP (Djo2-09-2026 [[DFC FIRST BANK LTD VS ANUJ SINGH ISHANT 18800209109 ILAWPARTNERS.SS@GMAIL.COM 101-09-2026
(COMM.)/1464/2026 THAKUR
JOMP(I) OMP (Dj03-09-2026 [YES BANK LTD VS M S OVERSEAS ISUNIL SINGH 8800209109 IADVSUNILSINGHP@GAMIL.COM 01-09-2026
(COMM.)/1466/2026
IOMP(I) IOMP (I) (COMM.)/1467/2026/03-09-2026 |[YES BANK LTD VS SURESH GUPTA ISEWA SINGH 19999063760 IADVOCATESEWASINGH@GMAIL.COM [26-08-2026
IOMP(I) OMP (I)03-09-2026 [T'SC FINSERV PRIVATE LIMITED VS SOHAN CARS ISHAILENDER [9212257887 ISHAILENDERKAMRA@GMAIL.COM 25-08-2026
(COMM.)/1468/2026
JOMP(I) IOMP (Dj03-09-2026 [TSC FINSERV PRIVATE LIMITED VS SOHAN CARS IRANJEET 312578945 IADVRANJEET@GMAIL.COM 20-08-2026
(COMM.)/1469/2026 IKUMAR
IEX.COMM [EXECUTION 05-09-2026 [INTEX POWER ELECTRONICS VS AUTOPALSUMIT 10650041688 ISUMITSARNA@GMAIL.COM 19-08-2026
(COMM.)/324/2026 INDUSTRIES LTD
ICS COMM ICS (COMM)/866/2026 05-09-2026 [STATE BANK OF INDIA VS PRAVEEN KUMAR IGAURAV RANA 9999797229 IMALHOTRAGAURAV1976 @YAHOO.COM [02-09-2026
ICS COMM ICS (COMM)/867/2026 05-09-2026 |STATE BANK OF INDIA VS RAJU IGAURAV RANA 19999797229 IMALHOTRAGAURAV1976 @YAHOO.COM |01-09-2026
ICS COMM ICS (COMM)/869/2026 05-09-2026 |GENERAL MEDICINE THERAPEUTICS PRIVATEGAURAV RANA 9312578945 IADVRANJEET@GMAIL.COM 101-09-2026
ILIMITED VS DERMAZONE PHARMACEUTICALS PVT]
ILTD,
ICS COMM ICS (COMM)/872/2026 05-09-2026 [MS ALFA THERM LTD THROUGH ITS AUTHORISEDRANJEET 0999927207 - 1-08-2026
ISIGNATORY SH AYUB KHAN VS MANTONY LARAKUMAR
IENVIRO SOLUTIONS PVT LTD THROUGH ITS|
IDIRECTOR SH SHIJU ANTONY KALLARAKAL
JOMP(I) IOMP (I) (COMM.)/1495/2026/05-09-2026 [TSC FINSERV PRIVATE LIMITED VS GM CARS IRANJEET 815312248 IDCLAWOFFICES9408@GMAIL.COM 20-07-2026
IKUMAR
JIOMP(I) IOMP (Dj05-09-2026 [TSC FINSERV PRIVATE LIMITED VS GM CARS JANKIT YADAV 9560990911 IANKITADV1992@GMAIL.COM 23-08-2026
(COMM.)/1496/2026
IOMP(I) IOMP (I) (COMM.)/1497/2026/05-09-2026 [TSC FINSERV PRIVATE LIMITED VS GM CARS ISADANAND p811101222 ISANADAND.ASAPARTNERS@GMAIL.CO [03-08-2026
M
IOMP(I) OMP (I)05-09-2026 |YES BANK LTD VS MOHD ARIF IMANOJ 0811133644 IMANOJK.ADV@YAHOO.COM 29-08-2026
(COMM.)/1498/2026




DISTRIC COURT ROOM
T

CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATI MOBILE FILING
(O NUMBER
JOMP(I) OMP (Dj05-09-2026 [YES BANK LTD VS DEV CARGO MOVERS PVT LTD IMANOJ 0811133644 IMANOJK.ADV@YAHOO.COM l03-09-2026
(COMM.)/1499/2026
[EX.COMM [EXECUTION 07-09-2026 [IDBI BANK LTD VS AAMNA BEGUM IMANOJ 0811133644 IMANOJK.ADV@YAHOO.COM 04-09-2026
(COMM.)/326/2026
ICS COMM CS (COMM)/881/2026 07-09-2026 |[MS PARAGON PUBLISHING INDIA PRIVATE LIMITEDANIL 811021060 IANILPRUTHI25@HOTMAIL.COM l02-09-2026
[VS NEW LIGHT BOOK HOUSE
JOMP(I) OMP (Dj07-09-2026 [YES BANK LTD VS MOHIT MOHIT IMANOJ 0811133644 IMANOJK.ADV@YAHOO.COM l02-09-2026
(COMM.)/1500/2026
IOMP(I) IOMP (I) (COMM.)/1501/2026[07-09-2026 [YES BANK LTD VS SUNITA DEVI IMANOJ 0811133644 IMANOJK.ADV@YAHOO.COM 131-08-2026
IOMP(I) OMP (I)07-09-2026 [YES BANK LTD VS KALEEM KHAN IMANOJ 0811133644 IMANOJK.ADV@YAHOO.COM 0-08-2026
(COMM.)/1502/2026
ICS COMM ICS (COMM)/882/2026 08-09-2026 [HIMANSHU ARORA VS AMAZIA VISION]MANOJ 811133644 IMANOJK.ADV@YAHOO.COM 25-08-2026
[ENVIRONMENT PVT LTD
IOMP(I) IOMP (I) (COMM.)/1510/2026(08-09-2026 [SHRIRAM FINANCE LTD VS VIKASH IMANOJ 0654371856 IADVPANDEYMANOJ @GMAIL.COM 131-08-2026
[EX.COMM [EXECUTION 09-09-2026 [LAL OIL AND GENERAL MILLS PVT LTD VS MODERNMANOJ 0654371856 IADVPANDEYMANOJ @GMAIL.COM 05-09-2026
(COMM.)/333/2026 IKNIT WORKS PVT LTD IPANDAY
JOMP(I) IOMP (I) (COMM.)/1511/2026 [09-09-2026 [YES BANK LTD VS RAHUL GAUTAM IMANOJ 811133644 IMANOJK.ADV@YAHOO.COM |06-09-2026
[EX.COMM [EX.COMM - AWARD BY[10-09-2026 [MS SOPHISTICATED INDUSTRIAL MATERIALSMANOJ 0811133644 IMANOJK.ADV@YAHOO.COM 104-09-2026
JARB. COMM./141/2026 IANALYTIC LABS PVT LTD VS STRUQTA ECOKHATRI
IENGINEERING AND CONSULTANT PVTLTD
[EX.COMM [EX.COMM - AWARD BY[10-09-2026 [UNITY BUILDERS VS MAHANAGAR TELEPHONEMANOJ 0811133644 IMANOJK.ADV@YAHOO.COM 05-09-2026
JARB. COMM./142/2026 INIGAM LIMITED IKHATRI
ICS COMM ICS (COMM)/898/2026 10-09-2026 [SWIGGY NETWORKS LIMITED VS MS SUPER MARCHESUNDER 919810621272 BEHLARSHIA@GMAIL.COM 109-09-2026
37 TRADERS LLP ISINGH
IOMP(I) IOMP (I) (COMM.)/1513/2026[10-09-2026 [AXIS BANK LTD VS KAVITA SHARMA ISADANAND 0871897844 ISAVLAWASSOCIATE@GMAIL.COM l05-09-2026
IOMP(I) IOMP (I) (COMM.)/1514/2026[10-09-2026 |AXIS BANK LTD VS HEMANT KUMAR [HUNNY 0650501903 IADVHUNNYSHARMA.@GMAIL.COM l05-09-2026
ISHARMA
ICS COMM CS (COMM)/912/2026 17-09-2026 |[HANS SETHI VS CHAWLA MEGA MART PVT LTD IMANOJ 0811133644 IMANOJK.ADV@YAHOO.COM 05-09-2026




DISTRIC COURT ROOM
T

CASE TYPE

CASE NUMBER

DATE
REGISTRATI
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ICS COMM ICS (COMM)/913/2026 17-09-2026 |OM LOGISTICS LIMITED VS SRIKAMAL PRASADHMANOJ 0811133644 IMANOJK.ADV@YAHOO.COM 105-09-2026
IRANDHIR KUMAR PROPRIETOR OF RINA TEXTILES
JOMP(I) IOMP (I) (COMM.)/1533/2026[17-09-2026 |[YES BANK LIMITED VS RUSTAM FAZAR MOHD IMANOJ 9811133644 IMANOJK.ADV@YAHOO.COM 05-09-2026
JOMP(I) IOMP (I) (COMM.)/1534/2026[17-09-2026 [YES BANK LTD VS AMISHA SINGH IMANOJ 811133644 IMANOJK.ADV@YAHOO.COM 105-09-2026
IOMP(I) IOMP (I) (COMM.)/1535/2026[17-09-2026 [YES BANK LTD VS RAMESH CHAND MEENA IMANOJ 0811133644 IMANOJK.ADV@YAHOO.COM 105-09-2026
IEX.COMM [EXECUTION 18-09-2026 [M/S POINT FOOTWEAR PVT LTD VS ASHIRWAD FOOT|SK JHA 10810840045 SKJHAASSOCIATES@YAHOO.COM l05-09-2026
(COMM.)/345/2026 ICARE
ICS COMM ICS (COMM)/920/2026 18-09-2026 [POOJA SHARMA VS VINAYAK ASSOCIATES SK JHA 0810840045 SKJHAASSOCIATES@YAHOO.COM 05-09-2026
ICS COMM ICS (COMM)/921/2026 18-09-2026 [MAX ENGINEERING AND AUTOMATION PVT LTD VS[SK JHA 810840045 SKJHAASSOCIATES@YAHOO.COM 105-09-2026
IADVANCE VENTILATION PVT LTD
IOMP(I) IOMP (I) (COMM.)/1541/202618-09-2026 [PIRAMAL FINANCE LTD VS RITIKA KAPOOR IMANOJ 0811133644 IMANOJK.ADV@YAHOO.COM l05-09-2026
IOMP(I) IOMP (I) (COMM.)/1547/202618-09-2026 [YES BANK LTD VS RAJVEER SINGH IMANOJ 0811133644 IMANOJK.ADV@YAHOO.COM 05-09-2026
JOMP(I) IOMP (D18-09-2026 [YES BANK LTD VS KULDEEP RAJPAL IMANOJ 811133644 IMANOJK.ADV@YAHOO.COM 105-09-2026
(COMM.)/1548/2026
IOMP(I) IOMP (I) (COMM.)/1549/2026(18-09-2026 [YES BANK LTD VS REETIK RAGHAV [YOGESH 0555343658 [YOGESHADV@GMAIL.COM l05-09-2026
IOMP(I) (OMP (I) (COMM.)/1550/202618-09-2026 [YES BANK LTD VS NEERAJ LAL SHRIVASATAVA IYOGESH 0555343658 IYOGESHADV@GMAIL.COM 05-09-2026
[EX.COMM [EXECUTION 19-09-2026 [PRAVESH BHANDARI VS ASHIMARA HOUSING PVI[YOGESH 555343658 I[YOGESHADV@GMAIL.COM 05-09-2026
(COMM.)/348/2026 ILTD
ICS COMM ICS (COMM)/930/2026 19-09-2026 [BAJAJ RUBBER COMPANY PVT LTD VS SANDEEPPREM 9136457898 IPREMSHANKARJI@GMAIL.COM 105-09-2026
IGOEL SHANKAR
IOMP(I) IOMP (I) (COMM.)/1551/2026{19-09-2026 |DMI FINANCE PVT LTD VS LOKPAL SINGH CHAUHAN [[SHANT 0811133644 IADVISHANT1999 @GMAIL.COM l03-08-2026
[THAKUR
IOMP(I) IOMP (I) (COMM.)/1552/2026[19-09-2026 [TSC FINSERV PRIVATE LIMITED VS SHIV MOTORS ISONU KUMAR 9863584542 IKUMARSONU1965@GMAIL.COM 29-08-2026




DISTRIC COURT ROOM
T

CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATI MOBILE FILING
(O NUMBER
[EX.COMM [EX.COMM - AWARD BY]21-09-2026 [HDB FINANCIAL SERVICES LIMITED VS PAPPUEKSHA 0555254789 [EKSHASHARMA@GMAIL.COM 03-09-2026
IJARB. COMM./145/2026 IRAJBHAR
ICS COMM ICS (COMM)/936/2026 21-09-2026 [BERGER PAINTS INDIA LIMITED VS THE ATLAS[DISHA 0312308958 IDISHALANG1995@GMAIL.COM 04-09-2026
IELECTRIC INDUSTRIES PRIVATE LIMITED OTHERS
ICS COMM ICS (COMM)/937/2026 21-09-2026 [BANK OF INDIA VS KANHAIYA PASWAN IMANOJ 811133644 IMANOJK.ADV@YAHOO.COM 102-09-2026
ICS COMM ICS (COMM)/945/2026 22-09-2026 |[OZONE CORP PVT LTD VS LALITA DEVI IMANOJ 18800209109 IMANOJK.ADV@YAHOO.COM 02-09-2026
IOMP(I) IOMP (I) (COMM.)/1567/2026[22-09-2026 [IDFC FIRST BANK LTD VS MUSHAHID HUSSAIN IRAVINDER 18800209109 IKUMARRAVINDER@GMAIL.COM l03-08-2026
IKUMAR
IOMP(I) OMP (I)22-09-2026 [[DFC FIRST BANK LTD VS KRISHNA MURARI YADAV  |[SHAILENDER [9999063760 ISHAILENDERKAMRA@GMAIL.COM 29-08-2026
(COMM.)/1568/2026
IOMP(I) IOMP (I) (COMM.)/1569/2026/22-09-2026 [[DFC FIRST BANK LTD VS ANURAG DURGVANSHI INAVEEN 212257887 INAVADV96@GMAIL.COM 03-09-2026
IOMP(I) IOMP (I) (COMM.)/1570/202622-09-2026 [[DFC FIRST BANK LTD VS GAGAN SINGH INITIN KUMAR [9811133644 INITINSINGH@GMAIL.COM l04-09-2026
IOMP(I) (OMP (I) (COMM.)/1571/2026 [22-09-2026 |[YES BANK LTD VS ANAND PANDEY IANKIT 0863584542 ISHARMAANKIT@GMAIL.COM 02-09-2026
ISHARMA
ICS COMM ICS (COMM)/946/2026 23-09-2026 [SUPREET SINGH VS RELIANCE INFRATEL LIMITED  |ANIL 555254789 ICHAUHANANIL999@GMAIL.COM 02-09-2026
IMISC DJ IMISC DJ/1077/2026 23-09-2026 [TARANJIT SINGH VS YES BANK REHAN 0312308958 REHANLAWFIRM @GMAIL.COM l03-08-2026
[EX.COMM [EXECUTION 25-09-2026 |[VINTAGE CREDIT AND LEASING PVT LTD VS AJAY PALLREHAN 0811133644 IREHANLAWFIRM @GMAIL.COM 29-08-2026
(COMM.)/358/2026 ISINGH
ICS COMM ICS (COMM)/968/2026 25-09-2026 |CANARA BANK VS MONIKA ARORA ISURJET 8800209109 IKRSURJEETLAW @GMAIL.COM 03-09-2026
IKUMAR
ICS COMM ICS (COMM)/972/2026 25-09-2026 [CANARA BANK VS MAYUR MS NEHARWALSURJET 18800209109 IKRSURJEETLAW@GMAIL.COM 104-09-2026
IENTERPRISES IKUMAR
ICS COMM ICS (COMM)/976/2026 25-09-2026 |[SANDEEP GROVER VS KAWAL PREET SINGH ISHANT 10999063760 IADVISHANT1999 @GMAIL.COM l02-09-2026
[THAKUR
ICS COMM CS (COMM)/977/2026 [25-09-2026 [VINTAGE CREDIT AND LEASING PVT LID VS SHIVEKLAVYA 0212257887 IEKLAYAPARASHAR@GMAIL.COM 02-09-2026
IKUMAR ISINGH




DISTRIC COURT ROOM
T

CASE TYPE

CASE NUMBER

DATE
REGISTRATI
ON

OFPETITIONER NAME VS RESPONDENT NAME

ADVOCATE ADVOCATE
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FILING

ICS COMM ICS (COMM)/978/2026 25-09-2026 |[VINTAGE CREDIT AND LEASING PVT LTD VS ROHITEKLAVYA 19999993525 I[EKLAYAPARASHAR@GMAIL.COM [11-09-2026
IRANJAN SINGH
ICS COMM ICS (COMM)/984/2026 28-09-2026 |CJ DARCL LOGISTICS LIMITED VS EAST WEST|PREM SAGAR 9555457898 IADVPREMSAGAR1980@YAHOO.COM 13-09-2026
[PRODUCTS LIMITED
loMP(D) lomP (Dl29-09-2026 |YES BANK LTD VS SEEMA OM PRAKASH SAURAV 870347905 SAURAVJOSHI@GMAIL.COM 15-09-2026
(COMM.)/1580/2026
IOMP(I) IOMP (I) (COMM.)/1581/2026[29-09-2026 [YES BANK LTD VS SONIA JAIN ISAURAV 18800176369 ISAURAVJOSHI@GMAIL.COM [15-09-2026
6 IMS. NEELOFER ABIDAWEST ICOUNTER CLAIM [48/2026 09-09-2026 [ANUMIT SWANI VS ALOK PRAKASH ISHASHI 10818268162 IASRLEGALALLIANCE9@GMAIL.COM l08-07-2026
IPERVEEN, DISTRICT] IPRAKASH
VUDGE (COMMERCIAL
ICOURT)
ICS COMM 911/2026 17-09-2026 [M/S PLATINEX DB BATHWARE VS M/S BATH[SANJEEV 0873088831 ISGADVOCATE@GMAIL.COM 14-09-2026
IGALLERY IGUPTA
ICS COMM 927/2026 19-09-2026 [SBI VS SAGAR PRASAD KUSHWAHA ISWEETY SOOD 871786067 IMSSOODADVOCATE@GMAIL.COM 14-09-2026
ICS COMM 932/2026 19-09-2026 |[VEZLAY FOODS VS SUPER MARCHE 37 RAJEEV 0910844633 ISANJEEVADVOCATE93@GMAIL.COM  [17-09-2026
ISHARMA
ICS COMM 933/2026 21-09-2026 |[SHRI BALAJI CORRUGATION VS MANOJ PACKAGING [HITESH 0711101306 IHITESH.BAGRI@GMAIL.COM 17-09-2026
IKUMAR
IBAGARI
ICS COMM 977/2026 22-09-2026 |[LUMAN INDUSTRIES VS AVINASH KUMAR IGURVINDER 868873138 IADVOCATEGURVINDER@GMAIL.COM [15-09-2026
ISINGH
ICS COMM 965/2026 25-09-2026 |[CANARA BANK VS SUMIT SHARMA IASHOK KUMARID560396555 IKAKKARASHOK@REDIFFMAIL.COM 23-09-2026
ICS COMM 966/2026 25-09-2026 |CANARA BANK VS NEELAM SURI IASHOK KUMAR[9560396555 IKAKKARASHOK@REDIFFMAIL.COM 23-09-2026
ICS COMM 967/2026 25-09-2026 [CANARA BANK VS VASIM KHAN IASHOK KUMAR560396555 IKAKKARASHOK@REDIFFMAIL.COM 23-09-2026
ICS COMM 980/2026 26-09-2026 [PUNJAB NATIONAL BANK VS VIVEK BANSAL IALOK KUMAR [9911000126 IALOK.ADV2001@GMAIL.COM 23-09-2026
ICS COMM 987/2026 20-09-2026 [UNION BANK OF INDIA VS AMIT THAKUR IALOK KUMAR [9911000126 IALOK.ADV2001@GMAIL.COM 29-09-2026
17 ISH. ANIL ANTIL,NEW il ICS (COMM.) 633/2026 01-09-2026 |B KMARBLE IMOSHIN KHANP899205186 IMK.SOCIALISM@GMAIL.COM 22.08.2026
IDISTRICT JUDGEDELHI [VS NKG INFRASTRUCTURE LIMITED IAND S.SANA|
COMMERCIAL IDISTRICT IHAIDER
ICOURT)-01/
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[ ICS (COMM.) 635/2026 01-09-2026 [LIVING MEDIA INDIA LIMITED INIRMAL 9311131978 IOFFICE.NIRMALMISHRA@GMAIL.COM [26.06.2026
[VS MASHA ARTS AND HANDICRAFTS LLP AND ORS. |[MISHRA
N ICS (COMM.) 636/2026 01-09-2026 |[BDC DISTRIBUTION PVT. LTD. WATIN SAPRA312223345 WATIN.SAPRA150 @GMAIL.COM 22.08.2026
VS KULMEET KAUR OBEROI IAND
IASSOCIATES
1 ICS (COMM.) 639/2026 02-09-2026 [HT DIGITAL STREAMS LTD. IBAJAJ ANDJ213187809, IBAJAJ.BAJAJ128 @GMAIL.COM 20.08.2026
IVS DIGPU NEWS NETWORKS IBAJAJ 0811700978
JASOOSICATED
il ICS (COMM.) 641/2026 03-09-2026 [CANARA BANK ISIDDHARTH 9810684200 IASIDDHARTHLAW19@GMAIL.COM 21.09.2026
[VS SANJAY KUMAR IMEHTA
I ICS (COMM.) 642/2026 03-09-2026 [SANDEEP MADAAN IKEWAL 0870201144, ISAINIKEWALK@REDIFFMAIL.COM 25.08.2026
[VS KOTAK MAHINDRA BANK IKRISHAN 855888410
ISAINI
il IM-EX 27/2026 05-09-2026 |MS THEOVEL SURVEY IDR. BIPIN Kj9811043804 IDRBIPINDWIVEDI@GMAIL.COM 19.08.2026
VS WAPCO LTD. IDWIVEDI
il IOMP (MISC.)82/2026 05-09-2026 [KONE ELEVATOR INDIA PVT. LTD. IKAPIL KHER 891072729 IANILKHER @GMAIL.COM 18.08.2026
COMM.) IVSJONES LANG LASALLE BUILDING OPERATIONS
IPVT. LTD.
I JOMP (I) (COMM.) [224/2026 05-09-2026 |AXIS FINANCE LIMITED RAKESH INA IRAKESH@FIRSTWATER.LAW 29.08.2026
[VS MR SUNIL KUMAR AND ANR. IKUMAR
ISAHOO
il JOMP (I) (COMM. [225/2026 05-09-2026 |AXIS FINANCE IRAKESH INA IRAKESH@FIRSTWATER.LAW 27.08.2026
VS MR NESARAJ A AND ANR IKUMAR
ISAHOO
L ICS (COMM.) 646/2026 05-09-2026 [MOHD HAROON JAPANWALA IRAJEEV 811346394, IDATTA.ADV@GMAIL.COM [17.08.2026
IVS RISHI KUMAR SAREEN IKUMAR 9953145936
IMISHRA
1 IMISC DJ 1325/2026 05-09-2026 [KOTAK MAHINDRA PRIME LTD. IKUSHAL 7007993548 IRISHABH.ERUDITELEGAL@GMAIL.CO [20.08.2026
[VS ROHIT BORROWER IKUMAR, M
IHARSH
IAHUJA,
N ICS (COMM.) 649/2026 07-09-2026 [NARENDER KUMAR IDHARMENDERK971640403, IFAIRJUSTICELAWFIRM@GMAIL.COM  [29.08.2026
[VS GAURAV KAKKAR SHARMA AND891640403
JASSOCIATES
L ICS (COMM.) 650/2026 07-09-2026 |HAVELLS INIDA LIMITED INITIN Ko711184111, INITINKGUPTA@LEXSUNRAJ.COM, 131.08.2026
IVS MD SHOHEL AND ORS IGUPTA, 8826009919 ISANCHAY.MEHROTRA@LEXSUNRAJ.C
ISANCHAY OM
IMEHROTRA,
L [EX.COMM -129/2026 08-09-2026 [BAJAJ FINANCE LTD. IARUN KUMARY990151720, IGLORIOUSLAWASSOCIATES@GMAIL.C [20.07.2026
IAWARD BY ARB| [VS SIYARAM COMMUNICATION PVT. LTD. AND ANR. [SHARMA, 671195877 OM
ICOMM. ISHARVAN
I IOMP (COMM.) 197/2026 08-09-2026 [PUSHKAR AND CO LLP IVICTORY 0810815307 IVINEET.LEGAL@GMAIL.COM 131.08.2026
[VS KUNAL STRUCTURE (INDIA) PVT LTD AND ORS IASSOCIATES
i IOMP (I) (COMM.) [232/2026 09-09-2026 |[KISAME SOURCING PRIVATE LIMITED IAYUSH 0313215865 IVIVAANLEGAL@GMAIL.COM 25.08.2026
[VS NEW SHINE STAR ISINGHAL,
HIMANSHU

LILANT,
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1l JOMP (COMM.) 198/2026 10-09-2026 [BISHOP BOYS DIOCESAN SCHOOL IASHWIN 0871813183 IADVOCATEASHWINROMY@GMAIL.CO [18.08.2026
IVS M/S MEGALOGIX IROMY, SACHIN] M
ISINGH DALAL
IAND AKSHAT]
N ICS (COMM.) 656/2026 10-09-2026 [M/S DUGONG INTERNATIONAL PRIVATE LIMITED IAPOORV 0005502207 ISHUKLASWAPNILMV@GMAIL.COM 27.08.2026
IVS PRASAR BHARTI (BROADCASTING CORPORATIONDWIVEDI AND|
(OF INDIA) ISWAPNIL
ISHUKLA
n IOMP I COMM 233/2026 14-09-2026 |ALT NRG ASSETS PRIVATE LIMITED IPRANAV GADI [9711161488 IP.GADI@GNALAWYERS.COM 104.09.2026
VS MOEVING URBAN TECHNOLOGIES PRIVATE|
ILIMITED AND ORS
il ICS (COMM.) 660/2026 14-09-2026 [ECSO GLOBAL PVT. LTD. IVARUN 19999050203 IOFFICE@MUDGAL.CO 104.09.2026
IVS M/S LAIL SPICES IMUDGAL,
IYASH
ISHARMA,
il ICS (COMM.) 661/2026 14-09-2026 [RAJESH KUMAR GUPTA IGAURAV 9015242475 ISADANA.GAURAV1298 @GMAIL.COM  [06.09.2026
VS IDEALGAP PVT. LTD. ISADANA
il ICS (COMM.) 662/2026 14-09-2026 |CRYSTAL CROP PROTECTION LIMITED ISUNIL KUMAR 9818256885, ISUJAYSUJAY1996 @GMAIL.COM 05.09.2026
VS MADDHIPATI SUJAY KUMAR 8368623877
L ICS (COMM.) 663/2026 14-09-2026 |[MANOJ KUMAR VIKESH 18076467665 IADVOCATELATIKAGOEL@GMAIL.COM [05.09.2026
IVS M/S M AND N RETAIL IKUMAR
I [EX.COMM -131/2026 15-09-2026 |METRO HERTIAGE PVT. LTD. IRAGHVENDRA 9810048083 IOFF.RMB@GMAIL.COM 29.06.2026
IAWARD BY ARB| [VS STERLING HOLIDAY RESORTS LTD. IMOHAN BAJAJ|
ICOMM. IAND SHAGUN|
IAGARWAL
il JOMP (I) (COMM.) [235/2026 15-09-2026 |AXIS FINANCE LTD IAVINASH 11-41513189 IAVINASH.ADV@GMAIL.COM 07.09.2026
VS KESHAVAPATNAM RATHINDRA IKUMAR
L JOMP (I) (COMM.) [236/2026 15-09-2026 |AXIS FINANCE LTD IAVINASH 011-41513189 IAVINASH.ADV@GMAIL.COM 107.09.2026
IVS ZIA TRADING THROUGH ITS PROP. AYISHA HADIKUMAR
M
1 JOMP (I) (COMM.) [237/2026 [15-09-2026 [AXIS FINANCE LLTD IAVINASH 011-41513189 IAVINASH.ADV@GMAIL.COM 105.09.2026
[VS PHANI KUMAR MULAGALAPALLI IKUMAR
N JOMP (I) (COMM.) [238/2026 15-09-2026 |AXIS FINANCE LTD IAVINASH 11-41513189 IAVINASH.ADV@GMAIL.COM 05.09.2026
[VS BIKRAMJIT SINGH IKUMAR
L JOMP (I) (COMM.) [239/2026 15-09-2026 |AXIS FINANCE LTD IAVINASH 011-41513189 IAVINASH.ADV@GMAIL.COM 105.09.2026
IVS ANJAIAH EBRAM IKUMAR
1 JOMP (I) (COMM.) [240/2026 15-09-2026 |AXIS FINANCE LTD. IAVINASH 011-41513189 IAVINASH.ADV@GMAIL.COM 105.09.2026
[VS PHANI KUMAR MULAGALAPALLI IKUMAR
I JOMP (I) (COMM.) [241/2026 15-09-2026 |AXIS FINANCE LTD. IAVINASH 011-41513189 IAVINASH.ADV@GMAIL.COM 105.09.2026
VS PRIYADARSHINI GAS AGENCY THROUGH ITSKUMAR
IPROP. MAINA ELAKA
i ICS (COMM.) 667/2026 15-09-2026 (BURBERRY LTD. ISHRAVAN 1204511311 IUNITEDMARK@UNITEDANDUNITED.C [15.09.2026
VS BHARMAL MUSTUFA PROPRIETOR OF XLNCKUMAR 01204939659  [OM

IPERFUMERY

IBANSAL
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JOMP (COMM.) 199/2026 16-09-2026 [THE INDURE PVT. LTD. VS MAGALDI POWER PVT.,VARUN 810476767, GUPTA.VARUN1@GMAIL.COM 03.09.2026
ILTD. IGUPTA, 18826261410
ISIMRAN
WASON,
L JOMP (COMM. 200/2026 16-09-2026 |SPRINGFLOW PUMPS INDIA PVT. LTD. ISUMMIT 0810313802 [SUMMITKAUSHAL@GMAIL.COM [14.08.2026
VS BHARAT HEAVY ELECTRICALS LIMITED IKAUSHAL,
IASIT TEWARI
n ICS (COMM. 670/2026 16-09-2026 [ZYDUS WELLNESS PRODUCTS LTD. IRAHUL 8527855815 ILITIGATION@GNATARAJ.COM [15.09.2026
VS ZEELAB PHARMACY PRIVATE LIMITED IBHUJBAL
il ICS (COMM. 671/2026 16-09-2026 [WELLA INTERNATIONAL OPERATIONS[SHRAWAN l01204511311,012 [UNITEDMARK@NITEDANDUNITED.CO [05.09.2026
ISWITZERLAND AND SARL V/S ASHOK KUMAR KUMAR 04939659
IBANSAL
N ICS (COMM.) 674/2026 17-09-2026 [MRS KAVITA JIN PROPRIETOR OF M/S ASHITAVIKAS SEHGAIj9873828306 ILAWYERS1890@GMAIL.COM 103.09.2026
IUDYOG JAN]
VS M/S SP CASTING INDUSTRIES PVT. LTD. AND ORS. [ASSOCIATES
il ICS COMM 677/2026 21-09-2026 |STATE BANK OF INDIA ISHIV K TYAGI 9811059032, ISHIVKTYAGI1@GMAIL.COM [15.09.2026
IVS DEV NARAYAN 0643242952
il [EX(COMM) 122/2026 21.09.2026 [MS NIAM HOLDINGS PVT LLP VS MS RETAIL GGN LLP [NARESH 811014029 INARESHTHANAI@YAHOO.COM 14.09.2026
[THANAI |
IKHUSHBOO
ISINGH
I IEX(COMM) 123/2026 21.09.2026 [MS NIAM HOLDINGS PVT LTD VS MS RETAIL GGN LLP NARESH 0811014029 INARESHTHANAI@YAHOO.COM [14.09.2026
THANAI |
IKHUSHBOO
SINGH
il IOMP (MISC.)89/2026 22-09-2026 |[M/S INDIA ENGINEERS AND FABRICATIONS IRAGHVENDRA [9818720615 IADVRGHV@GMAILC.OM 19.07.2026
COMM.) VS EVEREST INDUSTRIES LTD. [UPADHYAY
il IOMP (MISC.)90/2026 22-09-2026 [M/S ENGINEERS AND FABRICATION IRAGHVENDRA 818720615 IADVRGHV@GMAILC.OM [11.07.2026
COMM.) IVS EVEREST INDUSTRIES LTD. [UPADHYAY
1 IOMP (MISC.)91/2026 22-09-2026 IRAGHVENDRA 9818720615 IADVRGHV@GMAILC.OM [11.07.2026
COMM.) [UPADHYAY
il IOMP (MISC.)92/2026 22-09-2026 [M/S INDIA ENGINEERS AND FABRICATION IRAGHVENDRA 9818720615 IADVRGHV@GMAILC.OM 19.07.2026
COMM.) VS EVEREST INDUSTRIES LTD. [UPADHYAY
L IOMP (MISC.)93/2026 22-09-2026 IRAGHVENDRA 9818720615 IADVRGHV@GMAILC.OM 19.07.2026
COMM.) [UPADHYAY
1 IOMP (MISC.)o4/2026 22-09-2026 |SUNDEEP ARORA IMOHD. 8130653733 ICHOPRAANDCHOPRALAWFIRM @GMAI [15.09.2026
COMM.) |VS DELHI TRANSCO LIMITED SHAHRUKH IL.COM
IQURESHI,
IPUNEET
I IOMP (MISC.)100/2026 23-09-2026 [M/S ENVIRO INFRA ENGINEERS LTD. SAHIL GARG,9560690036 IGARGSAHILADV@GMAIL.COM [19.09.2026
COMM. IVS GOVERNMENT OF CHHATTISGARH IABHINAV
WAIN, MITHIY
IMALHOTRA
N JOMP (I) (COMM.) [255/2026 23-09-2026 [AXIS FINANCE LIMITED ISHIKHAR 0999443512, ISHIKHARGUPTA@ADVSGLEGAL.IN 09.09.2026
VS PRABHU N AND ANR IGUPTA 10990332052
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[ JOMP (I) (COMM.) [256/2026 23-09-2026 [AXIS FINANCE LIMITED ISHIKHAR 999443512, ISHIKHARGUPTA@ADVSGLEGAL.IN 14.09.2026
VS MOHAMMED FAYYAZ AND ANR GUPTA 090332052
N JOMP (I) (COMM.) [257/2026 23-09-2026 [AXIS FINANCE LIMITED ISHIKHAR 0999443512, ISHIKHARGUPTA@ADVSGLEGAL.IN [15.09.2026
VS ALPESH KUMAR JAIN AND ORS IGUPTA 0990332052
il JOMP (I) (COMM.) [258/2026 23-09-2026 [AXIS FINANCE LIMITED ISHIKHAR 0999443512, ISHIKHARGUPTA@ADVSGLEGAL.IN 11.09.2026
VS RAJ NATHMAL JANGDA AND ORS GUPTA 0990332052
[ JOMP (I) (COMM.) [259/2026 23-09-2026 [AXIS FINANCE LIMITED ISHIKHAR 999443512, ISHIKHARGUPTA@ADVSGLEGAL.IN 109.09.2026
VS THOTLA BHARATH AND ANR GUPTA 090332052
I JOMP (I) (COMM.) [260/2026 23-09-2026 |AXIS FINANCE LIMITED ISHIKHAR 10999443512, ISHIKHARGUPTA@ADVSGLEGAL.IN 109.09.2026
VS MANISH SINGH SHEKHAWAT AND ANR GUPTA 90990332052
il ICS (COMM.) 688/2026 23-09-2026 |ARP ENTERPRISES [VIKAS SAREEN 8826872049 ILEZWORKSS@GMAIL.COM 09.09.2026
VS SHEVAM GIFTING SOLUTION
il ICS (COMM.) 689/2026 23-09-2026 [M/S ISHAN SNACKS AND NAMKIN PRIVATE LIMITED |ANSHUL GOEL [97113454971 TP@ASHOKALAW.COM 22.09.2026
IVS M/S ANJANI FOOD AND BEVERAGE INDUSTRIES
I IMISC DJ/ 1436/2026 23-09-2026 [AD VENTURE V/S AAR KAY UNIVERSAL PVT. LTD. IABHINAV 03151998443 INA [17.09.2026
SUGANDH
il IOMP (I) (COMM.) [263/2026 23.09.2026 |AXIS FINANCE LIMITED VS FUTURE TRADING ISHEKHAR 9999443512 ISHIKHARGUPTA@ADVSGLEGAL.IN 18.09.2026
IGUPTA
1l JOMP (I) (COMM.) [264/2026 24-09-2026 [AXIS FINANCE LIMITED IRAKESH 040145960 IRAKESH@FIRSTWATER.LAW [17.09.2026
IVS CHENU AGRAWAL IKUMAR
ISAHOO
1 ICS (COMM. 694/2026 24-09-2026 [HOME SHREE HOUSING FINANCE LTD. IADV  CHELSY|9149350584 IADVOCATECHELSYSINGHAL@GMAIL.C [11.09.2026
[VS SUMIT SETHI AND ORS ISINGHAL OM
il ICS (COMM.) 699/2026 25-09-2026 |RITVIK BANSAL INIPUN ARORA 8800565686 INIPUN@NACHAMBERS.COM 19.09.2026
VS DEEPAK SHARMA TRADING AS KALAKAAR INDIAA
L IMISC DJ/ 1443/2026 25-09-2026 [M/S SARAL BUILDERS IANVEESH 818479699 IAVNEESH.LEGAL@GMAIL.COM [17.09.2026-
IVS ANSAL BUILDWELL LIMITED GARG
I JOMP (I) (COMM.) [265/2026 26-09-2026 [PRASHAN SHUBHAM 7651816233 IADV.SHUBHAMSINGH.SCI@GMAIL.CO [15.09.2026
[VS DR. RISHI PAL CHAUHAN SINGH M
I ICS (COMM.) [700/2026 26-09-2026 [STATE BANK OF INDIA ISUCHITA 18896932838 IAGNIHOTRISUCHITA@GMAIL.COM [19.09.2026
VS SHEKH TOHID IDIXIT
il ICS (COMM.) [701/2026 26-09-2026 |AMIT SINGH IASHOK SONI 8130624150 ISONL.IPOFFICES@GMAIL.COM [19.09.2026
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IDEVELOPMENT AND RESEARCH VS ARUN KUMAR|
ISHARMA AND ORS

VARDHAN(P),

IOMP (MISC.)103/2026 28-09-2026 [MONEYWISE FINANCIAL SERVICE IMAHAVISH 9319212148 IKHANMEHVISH2189@GMAIL.COM 21.09.2026
COMM.) ILTD VS LAKSHYA POLYTEX PVT LTD THROUGH ITSKHAN
IDIRECTORS AND ORS
L IEXECUTION 125/2026 28-09-2026 [COMPLETE DEWATERING SYSTEMS PVT LTDS VS NKSM. TAIYABj9312222450 IKMTAIYAB@GMAIL.COM [17.09.2026
COMM.) ICONSTRUCTION AND ENGINEERS PVT LTD IKHAN
1 ICS (COMM.) [704/2026 28-09-2026 [MR THOUNAOJAM SUDHIR SINGH VS ELMAN LIFTS|DR. AMAN[9717093414 IOFFICE@ASK-ADVOCATE.COM [16.09.2026
IPRIVATE LIMITED IGAUR
[ EX.COMM -134/2026 29.09.2026 [STATE BANK OF INDIA VS IAARTI BANSAL j9971729922 INA 101.09.2026
IAWARD BY ARB| IBALRAM SINGH
ICOMM.E-FILED
I OMP (COMM.) E-215/2026 29.09.2026 |AKHIL GUPTA VS ISUNIL SINGH 9654224557 INA 109.09.2026
IFILED I[HINDUSTAN UNILEVER LTD
il OMP (COMM.E-214/2026 29.09.2026 |MR ZAHIR ABBAS BARBHUIYA LR OF LATE MAZAHIRMOHD 0015051453 ISHAIK.BAKTIYAR@GMAIL.COM 09.09.2026
IFILED IUDDIN BARBHUIYA VS ISHADAN
ISMALL FARMERS AGRI-BUSINESS CONSORTIUM|
-SFAC
il JOMP (COMM.) 216/2026 [30-09-2026 [UNION OF INDIA VS MS SHREE BHAWAN BUILDERS [SH. GAURAVjp990116727 IGSHARMA.OFFICE@GMAIL.COM 104.09.2026
ISHARMA
I JOMP (I) (COMM.) [267/2026 130-09-2026 [PRUDENT INFRATECH PVT. LTD.VSTATA TELESH. ABHINDRAR891856886 IABHIGAMAN.LAW@GMAIL.COM 28.09.2026
INXTGEN SOLUTIONS LIMITED IMAHESHWARI
il ICS (COMM.) 708/2026 0-09-2026 [SUPRABHA MITRA VS IDN AND SONS AND ORS U KSINGHAL 95990430545 ILEGAL@SIGMALEGAL.IN 14.09.2026
il ICS (COMM.) [709/2026 130-09-2026 [THE PRESS TRUST OF INDIA LTD VS INDIA GROUNDWASIM BEG  [1146521389 WASIM@LECTIOLOW.COM [30-09-2026
IREPORT
Il ICS (COMM.) 710/2026 130-09-2026 [MANJEET SINGH KHURANA VS SALONI RETAIL LLP [SH. DEEPAK9891406066 IDEEPAKPATHAKADVOCATE@GMAIL.C [16.09.2026
IPATHAK OM
18 ISH. MANOJ KUMAR-ILNEW 25 ICS (COMM) 634/2026 01-09-2026 [T VTODAY NETWORK LIMITED VS MEDIA 18 INAISARGIKA(P 0311131978 INOT PROVIDED 11.08.2026
IDISTRICT JUDGE,DELHI 3
ICOMMERCIAL COURT [DISTRICT
25 IOMP (MISC)[81/2026 01-09-2026 [MS COLLIERS INTERNATIONAL INDIAARNAV 311131978 IOFFICE.NIRMALMISHRA@GMAIL.COM [11.08.2026
COMM) IPROPERTYSERVICEPRIVATELIMITED VS VIPUL ITIVIDYARTHI(P),
INFRA-SOFT PRIVATE LIMITED
25 [EXECUTION 119/2026 02-09-2026 [BANK OF MAHARASHTRA VS SANJAY KUMAR AND[SHIVAM 9354734757 18.08.2026
COMM) IANR ISHARMAC(P), ADVOCATEAAKSAHJAIN@GMAIL.COM
25 I[EXCOMM -128/2026 02-09-2026 [M/S SHAKUNTALA CHITS PVT LTD VS HARISH RANA[SURAJ INOT PROVIDED NOT PROVIDED 24.08.2026
JAWARD BY ARB| IJAND ANR IGUPTA(P),
ICOMM
25 ICOUNTER CLAIM [13/2026 02-09-2026 [SINDHUDURG CLUSTER IN MODERN FURNITUREHARSH 0467194651 INFO@ZLC.CO.IN 29.08.2026
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25 ICS (COMM) 640/2026 02-09-2026 [NECTOR FOODS PVT LTD VS SK HEALTHCARERAKESH 9667202084 26.08.2026
IFORMULATIONS PVT LTD IKUMAR ILEGAL@NECTORINTERNATIONAL.CO
IGUPTA(P), M,
25 ICS (COMM) 644/2026 03-09-2026 [STATE BANK OF INDIA VS ANJAN ROY IADAITA 90 15565892 JIAKROUTADVOCATE@GMAIL.COM 25.08.2026
IKUMAR
[ROUT(P),
25 ICS (COMM) 645/2026 03-09-2026 [SUPRABHA MITRA (PROPRIETOR OF MULTAN PAINTSIARCHIT 5909043047 ILEGAL@SIGMALEGAL.IN 27.08.2026
JAND ELECTRICALS) VS MOHD ASAD (PROPRIETOR OFSINGHAL(P),
IMOHD ASAD)
25 JOMP (I) (COMM) [222/2026 05-09-2026 [HERO FINCORP LTD VS AAKAR CONSTRUCTIONMAYANK INOT PROVIDED [NOT PROVIDED 131.08.2026
ICOMPANY AND ORS IMAHAJAN(P),
o5 JOMP (I) (COMM) |221/2026 05-09-2026 [AXIS FINANCE LIMITED VS SRINIVAS REDDY|NAVNEET R(P),[NOT PROVIDED | RAKESH@FIRSTWATER.LAW 29.08.2026
INALVOLU AND ANR
25 IOMP (I) (COMM) [223/2026 05-09-2026 |[HERO FINCORP LTD VS ONWAYY CARGO PRIVATEMAYANK INOT PROVIDED [NOT PROVIDED 1.08.2026
ILIMITED AND ORS IMAHAJAN(P),
25 ICS (COMM) 651/2026 07-09-2026 [SOMANY CERAMICS LIMITED VS RDS PROJECTSKARAN 810367549 IADVOCATEKJ @GMAIL.COM 21.08.2026
ILIMITED HAIN(P),
25 JIOMP (I) (COMM) [228/2026 07-09-2026 |SUNSHINE CATERERS PVT LTD VS INDIAN RAILWAYANUPAM 10891629964 IANUPAMADVSC@GMAIL.COM 103.09.2026
ICATERING AND TOURISM CORPORATION LIMITED  |DWIVEDI(P),
25 JOMP (COMM) 196/2026 07-09-2026 |OKINAWA AUTOTEC PRIVATE LIMITED VS GOYALLOKESH 8527084256 ILAWSLANCELEGAL@GMAIL.COM 04.08.2026
[EBIKES IKUMAR
IPATHAK(P),
25 JOMP (I) (COMM) [227/2026 07-09-2026 [SUNSHINE CATERERS PVT LTD VS INDIAN RAILWAYANUPAM 891629964 IANUPAMADVSC@GMAIL.COM 103.09.2026
ICATERING AND TOURISM CORPORATION LIMITED  |[DWIVEDI(P),
25 JOMP (I) (COMM) [229/2026 07-09-2026 [PUNIA TRAVELEAZE PRIVATE LIMITED VS YOGISHIVAM 0871339314 IADV.SHIVAMGOEL@GMAIL.COM 29.08.2026
I[EDUTRANSIT PRIVATE LIMITED IGOEL(P),
25 JOMP (I) (COMM) [231/2026 08-09-2026 [HERO FINCORP LTD VS GURPREET SINGH KANWAR [MAYANK INOT PROVIDED [NOT PROVIDED 1.08.2026
IMAHAJAN(P),
25 IOMP (I) (COMM) [230/2026 08-09-2026 [HERO FINCORP LID VS R M N TOLLWAYS PRIVATEMAYANK INOT PROVIDED [NOT PROVIDED [31.08.2026
ILIMITED IMAHAJAN(P),
25 ICS (COMM) 652/2026 08-09-2026 [VEEPUL KAUSHIK PROP OF PRISHA CONTAINERS[TUSHAR 19971374150 ICLAPJURIS.LEGAL@GMAIL.COM 25.08.2026
ILINES VS AASHISH SHARMA CEO OF CYPRESSAGARWAL(P),
IBUILDING SOLUTIONS
25 ICS (COMM) 653/2026 08-09-2026 [M/S SNK GLOBAL VS M/S MONICA GOLD PIPES PVIJANKUSH 0818347871 [PURUSHOTTAMKUMARADVOCATE65@ [21.08.2026
ILTD AND ORS IBANSAL(P), GAMIL.COM
25 IOMP (MISC)[83/2026 09-09-2026 |GHV ADVANCED CARE PVT LTD VS NAYATIKAPIL 0891072729 IANILKHER@GMAIL.COM 01.09.2026
COMM) I[HEALTHCARE AND RESEARCH NCR PVT LTD IKHER(P),




DISTRIC COURT ROOM

T

CASE TYPE

CASE NUMBER

DATE
REGISTRATI
ON

OFPETITIONER NAME VS RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

25 ICS (COMM) 655/2026 09-09-2026 |ALSTONE INTERNATIONAL VS GANPATI INNOVATIONIANKIT SINGH[7678674138 IA.S.CHAUHAN0201@GMAIL.COM 130.08.2026
ILIMITED CHAUHAN(P),
25 [EXECUTION 120/2026 10-09-2026 [INDIYUM FOODS PVT LTD VS AXIS E CORPJYOTI INOT PROVIDED |ADVOCATEJYOTI@GMAIL.COM 28.09.2026
COMM) ISOLUTIONS PVT LTD IADVOCATE(P),
25 ICS (COMM) 658/2026 10-09-2026 [TOYO INK INDIA PRIVATE LIMITED VS SURENDERANKUR 0873193742 (OCEAN.LAWS@GMAIL.COM 31.08.2026
SINGH CHAUHAN AND ORS LEGAL HEIR OF LATEAGGARWAL(P),
ISHRI NEERAJ CHAUHAN
25 ICS (COMM) 657/2026 10-09-2026 [TOYO INK INDIA PRIVATE LIMITED VS SURENDERANKUR 9873193742 OCEAN.LAWS@GMAIL.COM 131.08.2026
SINGH CHAUHAN AND ORS LEGAL HEIR OF LATEAGGARWAL(P),
ISHRI NEERAJ CHAUHAN
25 JARB A (COMM) 11/2026 10-09-2026 |[RAJRANI STEEL CASTING PVT LTD VS HERO FINCORP[PURUSHOTTA 9971291939 28.08.2026
ILIMITED IM JHA(P), IMAIL@AGNEYLEGAL.IN
25 ICS (COMM) 664/2026 14-09-2026 [TANUSREE BANERJEE PROP M/S PURPLE MONKEYMRITYUNJAY [8130990609 ILEGAL@AMYGLOBAL.ORG 1.08.2026
IVS DJ INTERACTIVE LABS PRIVATE LIMITED IKUMAR(P),
25 ICS (COMM) 665/2026 14-09-2026 |[MS NASVI STREET FOODS PVT LTD VS ABHISHEKISANJAY 811078574 IRNANOJ.L968SINGH@GRNAIL.COM 02.09.2026
IBAISALA (@MC SQUARE) AND ORS IKUMAR(P),
o5 JOMP (I) (COMM)  |244/2026 [15-09-2026 |AXIS FINANCE LTD VS BIKRAMJIT SINGH JAVINASH INOT PROVIDED [AVINASH.ADV@GMAIL.COM 08.09.2026
KUMAR(P),
25 IOMP (MISC)[85/2026 15-09-2026 |[MONEYWISE FINANCIAL SERVICES PVT LTD VSMEHVISH 0319212148 05.09.2026
COMM) IRAKSHIT ASHWINBHAI PATEL KHAN(P), KHANMEHVISH2189@GMAIL.COM
25 JOMP (I) (COMM) [245/2026 15-09-2026 |[AXIS FINANCE LTD VS LATHA ENTERPRISES THR ITSIAVINASH INOT PROVIDED [AVINASH.ADV@GMAIL.COM 05.09.2026
IPROP SARIKI NARSIMHA NAIDU IKUMAR(P),
25 JOMP (I) (COMM) [246/2026 17-09-2026 |L AND T FINANCE LIMITED VS JOSEPHINE SHOBANAIARVIND 9818140844 27.08.2026
IRAJENDRAN WADON(P), IARVIND.JADON@LAW-MATTERS.IN
25 IOMP (MISC)[86/2026 18-09-2026 [KONE ELEVATOR INDIA PVT LTD VS GLOBUSKAPIL IANILKHER@GMAIL.COM [11.09.2026
COMM) ICONSTRUCTIONS PVT LTD KHER(P),
25 JOMP (COMM) 204/2026 19-09-2026 [UNION OF INDIA VS M/S CHAUDHARY BUILDERS [VARUN 899893624 [15.09.2026
IRAJPAL(P), IVARUNRAJPAL11@GMAIL.COM
25 JOMP (COMM) 205/2026 19-09-2026 |[HARSH TIWARY VS VIDYA MANDIR CLASSES LIMITED RUPESH 9810793688 INOT PROVIDED [15.09.2026
KUMAR(P),
25 ICS (COMM) 679/2026 21-09-2026 |STATE BANK OF INDIA VS SHAMBHU KUMAR YADAV [SHIV 0811059032 ISHIVIYAGI1@GMAIL.COM [15.09.2026
[TYAGI(P),
25 ICS (COMM) 678/2026 21-09-2026 [A M GRAPHICS VS M/S EVA INTERNATIONALAMARENDRA [9599801188 24.07.2026

(THROUGH ITS PROPRIETOR MR SANJU DUBE)

KUMAR
IDUBEY(P),

IGLOBALVISIONLAWOFFICE@GMAIL.C
oM
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25 ICS (COMM) 683/2026 22-09-2026 |[ASTRAL LTD VS LEKKALAPUDI JAYATHEJA ISANCHAY 18826009919 INITINKGUPTA@LEXSUNRAJ.COM [16.09.2026
IMEHROTRA(P)
25 JOMP (COMM) 207/2026 22-09-2026 [SAMMAAN CAPITAL LIMITED VS DR VINOD JAISWALISANGEETA 10953994696 INFO@SNDLAWYERS.COM [15.09.2026
JAND ORS ISONDHI(P),
25 ICS (COMM) 684/2026 22-09-2026 |ABC VS XYZ IN MAHABIR(P) 9811694997 CONTACT@LITMUSLEGAL.COM [19.09.2026
25 ICS (COMM) 682/2026 22-09-2026 [(OCEANIC HOMES PVT LTD VS DEEPAK TALWAR ANDROHAN 9911371880 ROHAN@RCLAW.IN [10.09.2026
IORS ICHAWLA(P),
25 JOMP (I) (COMM) [250/2026 23-09-2026 |AXIS FINANCE LIMITED VS KONDRUGANTI ANILSSHIKHAR 0990332052 ISHIKHARGUPTA@ADVSLEGAL.IN [11.09.2026
IKUMAR AND ANR IGUPTA(P),
25 IOMP (MISC)98/2026 23-09-2026 |[KATHURIA HOSPITALITY PVT LTD VS SUKRITI SINGH [DHRUV 8810310103 DHRUVVARMA.LAW@GMAIL.COM [16.09.2026
COMM) IVARMA(P),
25 IOMP (MISC)99/2026 23-09-2026 [M/S ENVIRO INFRA ENGINEERS LTD VSMITHIL 560690036 IGARGSAIDLADV@GMAIL.COM 19.09.2026
COMM) GOVERNMENT OF CHATTISGARH THROUGH M/SMALHOTRA(P),
IPUBLIC HEALTH ENGINEERING DIVISION
25 ICS (COMM) 687/2026 23-09-2026 |STATE BANK OF INDIA VS VYAKUNTARAO NETINI VARUN 0818365119 INOT PROVIDED [17.09.2026
ICHANDIOK(P),
25 ICS (COMM) 686/2026 23-09-2026 [M/S STYLE MART IMPEX VS SHEVAM GIFTING|VIKAS 8826872049 ILEXWORKS@GMAIL.COM 09.09.2026
ISOLUTION AND ORS ISAREEN(P),
25 ICS (COMM) 685/2026 23-09-2026 [PRIYANKA GUPTA VS IFFCO TOKIO GENERALAJAY 18800983173 [16.09.2026
INSURANCE COMPANY LTD IKUMAR(P), IRACHITMICKEY@GMAIL .COM
25 JIOMP (I) (COMM) [251/2026 23-09-2026 [AXIS FINANCE LIMITED VS HANUMANTHARAO[SHIKHAR 19990332052 ISHIKHARGUPTA@ADVSLEGAL.IN [11.09.2026
IBOMMASANI AND ANR IGUPTA(P),
25 JOMP (I) (COMM) [254/2026 23-09-2026 [AXIS FINANCE LIMITED VS KHUSHBOO TAWRI AND[SHIKHAR 0990332052 ISHIKHARGUPTA@ADVSLEGAL.IN 10.09.2026
JANR IGUPTA(P),
25 IOMP (I) (COMM) [253/2026 23-09-2026 |[AXIS FINANCE LIMITED VS ALPESH KUMAR JAIN[SHIKHAR 990332052 ISHIKHARGUPTA@ADVSLEGAL.IN [15.09.2026
JAND ANR IGUPTA(P),
25 JOMP (I) (COMM) [252/2026 23-09-2026 |AXIS FINANCE LIMITED VS BABU RAO SURAPANENI[SHIKHAR 19990332052 ISHIKHARGUPTA@ADVSLEGAL.IN [10.09.2026
JAND ANR IGUPTA(P),
25 JIOMP (I) (COMM) [249/2026 23-09-2026 |AXIS FINANCE LIMITED VS DEVAL MAHENDRABHAISHIKHAR 0990332052 ISHIKHARGUPTA@ADVSLEGAL.IN 16.09.2026
ISUTHAR AND ORS IGUPTA(P),
25 IOMP (MISC)97/2026 23-09-2026 [SUSMITA ELECTRONICS PVT LTD VS HAIERROHAN 0650805135 IROHANDUA18@GMAIL.COM [16.09.2026
COMM) IAPPLIANCES (INDIA) PVT LTD IDUA(P),
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25 ICS (COMM) 698/2026 24-09-2026 [MS SERVOSTAR INDIA PVT LTD VS MS BHARTIBRIJESH 999678571 IAMARESHSINGHADVOCATE@GMAIL.C [22.08.2026
IAIRTEL LIMITED ISINGH(P), OM
25 ICS (COMM) 695/2026 24-09-2026 [THE BHARAT SCOUTS AND GUIDES VS RAJ RANIAKSHAY 08 10844052 MAIL@CAREINTELLECT.COM 23.09.2026
IGUPTA ISRIVASTAVA(P
25 ICS (COMM) 696/2026 24-09-2026 [[SHAN SNACKS AND NAMKIN PRIVATE LIMITED VSASHOK 711344971 18.09.2026
IMANVI FOOD PRODUCTS IGOEL(P), TP@ASHOKALAW.COM
25 ICS (COMM) 697/2026 24-09-2026 [STATE BANK OF INDIA VS JYOTI SHARMA[SHIV 9811059032 ISHIVIYAGI1@GMAIL.COM 18.09.2026
IPROPRIETOR M/S TOSH ENTERPRISES [TYAGI(P),
25 JOMP (COMM) 209/2026 24-09-2026 [M/S SM HOTELS VS VIVEK RANJAN IVISHNU KANTB920039963 IPANDEYVISHNUKANTPANDEY @GMAIL[18.09.2026
IPANDEY(P), .COM
25 JOMP (COMM) 211/2026 25-09-2026 [M/S ARYA INDUSTRIES AND ANOTHER THROUGH|VIBHAV 0473565666 19.09.2026
IMRS POOJA SINGH (PROP) VS M/S NATIONALMISHRA(P), IVIBHAVMISHRAOFFICE@GMAIL.COM
ICOLLATERAL MANAGEMENT SERVICES PRIVATE
ILIMITED
o5 JOMP () (COMM) |266/2026 [28-09-2026 [LARAON ENGINEERS CONSULTANTS PVT LTD VSVINAY KUMARp818650745 KUSHAGRA.GUPTAQ9@GMAIL.COM  [26.09.2026
INTEGRE SOLUTIONS PRIVATE LIMITED IVERMA(P),
25 ICS (COMM) [706/2026 28-09-2026 [THE BHARAT SCOUTS AND GUIDES VS ASHOK KUMARAKSHAY 08 10844052 MAIL@CAREINTELLECT.COM 25.09.2026
ISRIVASTAVA(P
25 ICS (COMM) [705/2026 28-09-2026 |CANARA BANK VS PALLIKA GROVER IDEEPAK 7572078632 IDSALSINDIA@GMAIL.COM 18.09.2026
IKUMAR
ISINGH(P),
25 JOMP (T) (COMM) [6/2026 28-09-2026 [M/S ONE EIGHT TECHNOLOGIES PRIVATE LIMITEDMOHIT 871357167 EUBHAMJAINSKJ@GMAIL.COM 18.09.2026
IVS M/S CLIX CAPITAL SERVICES PRIVATE LIMITEDMUDGAL(P),
IAND ANR
25 IMISC DJ 1499/2026 130-09-2026 [SHEERAJ AHMAD RAINA VS RADIANCE PROMEHVISH 9319212148 IKHANMEHVISH2189@GMAIL.COM 22.09.2026
IPACKAGING PRIVATE LIMITED IKHAN(P),
25 [EXECUTION 126/2026 0-09-2026 [REVEX PLASTICISERS PVT LTD VS SHREE SHYAMBHARAT INOT PROVIDED [LEGISTAUXILIARY@GMAIL.COM 22.09.2026
COMM) ISURAKSHA UDYOG AND ORS IGUPTA(P),
25 ICS (COMM) [711/2026 130-09-2026 [ARUN KUMAR VISHWAKARMA (SOLE PROPRIETOR|VISHAL 310835459 INOT PROVIDED 22.09.2026
IM/S GOOD LIVING FLOOR) VS EPITOME PROJECTSSHARMA(P),
ILLP (THROUGH ITS DESIGNATED PARTNERS)
25 IMISC DJ 1365/2026 14-09-2026 [PHARIDUL NISA VS SANDEEP IABHISHEK 18802814019 IADVDESHMUKHKUMAR@GMAIL.COM [14.09.2026
RAI(P),
25 ICS (COMM) 652/2026 08-09-2026 [VEEPUL KAUSHIK PROP OF PRISHA CONTAINERS[TUSHAR ICLAPJURIS.LEGAL@GMAIL.COM 25.08.2026
ILINES VS AASHISH SHARMA CEO OF CYPRESSAGARWAL(P),
IBUILDING SOLUTIONS
19 IMS. DEEPALI SHARMA,NEW 20 ICS (COMM) 637/2026 01-09-2026 |[LEVI STRAUSS AND CO VS ABC ISHRAVAN 10810017859 ISKBANSALIPR@GMAIL.COM 24-08-2026
IDISTRICT JUDGEDELHI IBANSAL(P),
COMMERCIAL IDISTRICT
ICOURT)-03
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20 ICS (COMM) 638/2026 01-09-2026 [SAKSHI STONE VS NKG INFRASTRUCTURE LTD ANDMOHSIN 8802179561 IMNKHAN.PIE@GMAIL.COM 25-08-2026
ORS IKHAN(P),
20 JOMP (COMM) 195/2026 02-09-2026 |[AKANKSHA BANSAL AND ANR VS HAPPY TUMMYANANT 650681599 INOT AVAILABLE 25-08-2026
IKITCHENS PVT LTD IADITYA
IPATRO(P),
20 ICS (COMM) 643/2026 03-09-2026 |[STATE BANK OF INDIA VS PREM SINGH MEENA IADAITA 10999132159 INOT AVAILABLE 21-08-2026
IKUMAR
IROUT(P),
20 ICS (COMM) 648/2026 05-09-2026 [DAGA TRADING COMPANY PVT LTD VS DEEPAKSANJAY 10312219064 ISKUMARADV212@GMAIL.COM l06-08-2026
IBUILDERS AND ENGINEERS INDIA LIMITED IKUMAR(P),
20 ICS (COMM) 647/2026 05-09-2026 |[GLOBAL ENTERPRISES VS SHAPOORJI PALLONJI ANDIANKUR 0810088832 INOT AVAILABLE 22-08-2026
ICO PRIVATE LIMITED ISOOD(P),
20 JOMP (I) (COMM) [226/2026 05-09-2026 |AXIS FINANCE LIMITED VS MR VINoD KUMARNAVNEET R(P),[8093897845 THENAVNEETRANA@GMAIL.COM 29-08-2026
IAGGARWAL BORROWER MORTGAGOR AND SOLE
IPROPRIETOR OF M S AGARWAL TRADERS
20 ICS (COMM) 654/2026 08-09-2026 [HOLY LAND MARKETING PRIVATE LIMITED VSRAHUL 9711328632 IRAHULSLAW@GMAIL.COM 25-08-2026
ISHREE ENTERPRISES AND ORS IKUMAR(P),
20 [EXCOMM -130/2026 09-09-2026 [SOLAR OPTIMIZED LINE PVT LTD VS INDIA SMEKRISHAN 0811103803 INOT AVAILABLE l08-09-2026
JAWARD BY ARB| [TECHNOLOGY SERVICES LIMITED IKANT
lcOMM KUMAR(P),
20 IMISC DJ 1355/2026 10-09-2026 [[FFCO KISAN SUVIDHA PVT LTD VS DEPTT OFAASTHA INOT INOT AVAILABLE 19-09-2026
IAGRICULTURE AND FARMERS WELFARE AND ANR [TYAGI(P), AVAILABLE
20 ICS (COMM) 659/2026 10-09-2026 |A AND N LAW OFFICES VS. AMANPREET SINGH KOHLIANSH  SINGH[9999068681 ICHAMBERS @ANSHSINGHLUTHRA.CO (05-09-2026
LUTHRA M
20 ICS (COMM) 666/2026 14-09-2026 |[NARAYAN SHIHAG VS GARVIT SHARMA ISAUMYEN 0717745962 ISAUMYENDAS2007@GMAIL.COM 03-09-2026
IDAS(P),
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20 JOMP (I) (COMM) [234/2026 14-09-2026 [(ODWEN TECHNOLOGIES VS. JUARI FURNITURE LTD. PJATIN BHATIA 9990259571 IBHATIAJATIN1331@GMAIL.COM l05-09-2026
20 IOMP (MISC)[84/2026 14-09-2026 [SUCDEN INDIA PVT LTD VS SAEL AGRIMADHAV INOT INOT AVAILABLE (03-09-2026
COMM) ICOMMODITIES LIMITED IAGGARWAL(P),AVAILABLE
20 ICS (COMM) 668/2026 [15-09-2026 |[UTTAM INDANE VS INDIAN OIL CORPORATION|DIPIKA 0851235275 INOT AVAILABLE 04-09-2026
ILIMITED IPRASAD(P),
20 ICS (COMM) 669/2026 15-09-2026 |[BALENCIAGA SA VS ASHOK KUMAR ISHRAVAN 0810017859 ISKBANSALIPR@GMAIL.COM l05-09-2026
IBANSAL(P),
20 JOMP (I) (COMM) [242/2026 15-09-2026 |AXIS FINANCE LTD VS VANDANA TRIPATHI IAVINASH 0099991527 IADV.AVINASHKUMAR@GMAIL.COM 05-09-2026
KUMAR(P),
20 JOMP (I) (COMM) [243/2026 15-09-2026 |AXIS FINANCE LTD VS MONIKA TYAGI IAVINASH 10999991527 IADV.AVINASHKUMAR@GMAIL.COM l08-09-2026
KUMAR(P),
20 JOMP (COMM) 202/2026 16-09-2026 [NARENDRA CHAWLA AND ANR VS PURINARENDER 10810689839 IANANT9215@GMAIL.COM |05-09-2026
ICONSTRUCTION PVT LTD AND ORS IKUMAR(P),
20 JOMP (COMM) 201/2026 16-09-2026 |[UNIQUE ENGINEER VS SHAPOORJI PALLONJI AND|ISARTHAK INOT INOT AVAILABLE l08-09-2026
I(COMPANY PVT LTD IMITTAL(P), JAVAILABLE
20 ICS (COMM) 672/2026 16-09-2026 |STATE BANK OF INDIA VS SATISH CHANDER IVARUN 9818365119 INOT AVAILABLE 108-09-2026
ICHANDIOK(P),
20 JOMP (COMM) 203/2026 17-09-2026 |[BALAJI CLEANAIR SOLUTIONS VS MEDICURAMUKESH 953581061 INOT AVAILABLE l09-09-2026
IDEVICES PVT LTD IGOYAL(P),
20 JOMP (I) (COMM) [247/2026 17-09-2026 |[AXIS FINANCE LIMITED VS PRAKASH HIRALALSHIKHAR 0999443512 ISHIKHARG3010@GMAIL.COM 09-09-2026
[FULZADE IGUPTA(P),
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20 ICS (COMM) 675/2026 18-09-2026 [SANJEEV BEHL VS SREE MOTORS ISAMEER INOT INOT AVAILABLE 109-09-2026
DEWAN(P), |AVAILABLE
20 IEXECUTION 121/2026 18-09-2026 [SANJAY MARWAH VS PRADEEP KHANNA ISHRIKANT INOT INOT AVAILABLE 10-09-2026
COMM) ILAKHERA(P), |AVAILABLE
20 IOMP (MISC)[87/2026 18-09-2026 [ITC HOTELS LTD VS GURJIT CHOWDHURY AND ANR  [KAPIL 0891072729 IANILKHER@GMAIL.COM [11-09-2026
COMM) KHER(P),
20 [EXCOMM -132/2026 18-09-2026 [RAJ SHARMA VS THE GENERAL MANAGERAVINASH 0871441764 IAVINASHTRIVEDI.LEGAL@GMAIL.COM |08-09-2026
IAWARD BY ARB INORTHERN RAILWAY IKUMAR
lcoMM [TRIVEDI(P),
2o Ics (comm) 676/2026 [18-09-2026 |[HAMDARD NATIONAL FOUNDATION (INDIA) ANDISHIVENDRA [9953394364 SHIVENDRA@THEACMECO.COM [14-09-2026
IANR VS NITESH SONT AND ANR IPRATAP
ISINGH(P),
20 JIOMP (I) (COMM) [248/2026 19-09-2026 |[KALIMATA ISPAT INDUSTRIES PVT LTD VS UNION OFADV ‘WAZIDp458003675 WAZIDARAHMAN2013@GMAIL.COM [15-09-2026
INDIA (NORTHERN RAILWAY) AND ANR HASAN(P),
20 ICS (COMM) 680/2026 21-09-2026 [MOVIN EXPRESS PVT LTD VS SKYLARK EXPRESSUEEVESH 9811617186 JEEVESH@MAVENLEGAL.NET 108-09-2026
IDELHI PRIVATE LIMITED IMEHTA(P),
20 ICS (COMM) 681/2026 21-09-2026 [STATE BANK OF INDIA VS USHA IVARUN 0818365119 INOT AVAILABLE 14-09-2026
ICHANDIOK(P),
20 IOMP (MISC)[88/2026 21-09-2026 |[GAUTAM HEALTHCARE VS NEPHRO CARE IKARAN 9810770325 IKARANSINGHBANKAWAT@GMAIL.CO [09-09-2026
COMM) ISINGH(P), M
20 JIOMP (COMM) 206/2026 21-09-2026 |[EXTRA MARKS EDUCATION INDIA PVT LTD VSMITALI INOT INOT AVAILABLE [16-09-2026
IKONCEPT PUBLIC SCHOOL [YADAV(P), IAVAILABLE
20 [EXECUTION 124/2026 21-09-2026 [ESS DEE INFORMATICS PVT LTD VS RAJKARTIK 0868414528 IADVOCATEKARTIKDABAS@GMAIL.CO [16-09-2026
COMM) IELECTRONICS IDABAS(P), M
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20 lomp (MISC)95/2026 [22-09-2026 [INDIA ENGINEERS AND FABRICATION VS. EVERESTPURNIMA JAINjo873211671 JADVPURNIMAJAIN @GMAIL.COM [16-09-2026
COMM) INDUSTRIES LTD.
20 IOMP (MISC)j96/2026 22-09-2026 [INDIA ENGINEERS AND FABRICATION VS. EVERESTPURNIMA JAIN[9873211671 IADVPURNIMAJAIN@GMAIL.COM 16-09-2026
COMM) INDUSTRIES LTD.
20 JOMP (COMM) 208/2026 [22-09-2026 [GODWIN AGRO PRODUCTS LTD VS SMALL FARMERSNAVNEET R(P),[8093897845 [THENAVNEETRANA@GMAIL.COM 15-09-2026
IAGRI-BUSINESS CONSORTIUM
20 ICS (COMM) 690/2026 23-09-2026 [HITESH KUMAR RUSTOGI VS NAGAPPA HANUMAPPAISHRAVAN 0810017859 ISKBANSALIPR@GMAIL.COM [11-09-2026
IBISTANNANAVAR TRADING AS ORBIT ENERGY IBANSAL(P),
20 JOMP (I) (COMM) [261/2026 23-09-2026 |AXIS FINANCE LIMITED VS LALIT NATHU KHAIRNAR[SHIKHAR 10999443512 ISHIKHARG3010@GMAIL.COM [10-09-2026
JAND ANR IGUPTA(P),
20 ICS (COMM) 691/2026 23-09-2026 [KNM SOURCE INDIA VS SHEVAM GIFTING SOLUTION [VIKAS 18826872049 IVIKAS.SAREEN04@GMAIL.COM [10-09-2026
ISAREEN(P),
20 IOMP (I) (COMM) [262/2026 23-09-2026 |AXIS FINANCE LIMITED VS JETTO VARGHESE AND|SHIKHAR 10999443512 ISHIKHARG3010@GMAIL.COM [15-09-2026
IANR IGUPTA(P),
20 ICS (COMM) 693/2026 24-09-2026 [ANANT POWERTECH VS KONCORDE CONTRACTORS[RAKESH 0810482545 IRAKESHKLEGAL@GMAIL.COM 17-08-2026
IPVT LTD IKUMAR(P),
20 ICS (COMM) 692/2026 24-09-2026 [LEVI STRAUSS AND CO VS ASHOK KUMAR ISHRAVAN 0810017859 ISKBANSALIPR@GMAIL.COM 19-09-2026
IBANSAL(P),
20 IEXCOMM -133/2026 25-09-2026 [SONA HOTEL VS OYO HOTELS AND HOMES PVT LTD [TUSHAR 811942234 [TUSHARDIXIT24@TAHOO.COM [15-09-2026
JAWARD BY ARB INIGAM(P),
ICOMM
20 JOMP (COMM) 210/2026 25-09-2026 |[UNIQUE AVIATION SERVICES PRIVATE LIMITED VS[RAMAKANT 0582158748 IKANTBANDHU@GMAIL.COM 09-09-2026
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20 IOMP (MISC)[101/2026 25-09-2026 [PRIYANKA JAIN VS SHYAM SPECTRA PVT LTD IROHIT 0810646822 INOT AVAILABLE [17-09-2026
COMM) PURI(P),
20 JOMP (COMM) 212/2026 26-09-2026 |AMIT GUGLANI AND ANR VS L T HOUSING FINANCEMANOHAR 9011246400 IML.SALUSA@GMAIL.COM [10-09-2026
ILTD AND ANR ILAL(P),
20 JOMP (COMM) 213/2026 [26-09-2026 [TRANSACTREE TECHNOLOGIES PVI LID  VSSIDHARTH 0811595408 ISIDHARTHMAHAJAN01@GMAIL.COM  [18-09-2026
IFUNDFINA MARKETPLACE PVT LTD IMAHAJAN(P),
) IcS (coMM) 702/2026 [26-09-2026 [STATE BANK OF INDIA VS RAM KUMAR SUCHITA 8896932838 JAGNIHOTRISUCHITA@GMAIL.COM 19-09-2026
IDIXIT(P),
20 IOMP (MISC)102/2026 26-09-2026 [SHIVA ENTERPRISES VS. LIFE ESSENTIAL PERSONALIMOHIT 0610883928 IMOHITBAFNA5@GMAIL.COM 19-09-2026
COMM) ICARE PVT. LTD. IKUMAR BAFNA|
20 ICS (COMM) 703/2026 26-09-2026 [THE BHARAT SCOUTS AND GUIDES VS MR SATISHAKSHAY 0810844052 IAKSHAY@CAREINTELLECT.COM 25-09-2026
ISHARMA ISRIVASTAVA(P
20 IOMP (MISC)104/2026 28-09-2026 [AKASA FINANCE LIMITED VS ARVIND ROAD CARRIERARVIND 9810288284 INOT AVAILABLE [17-09-2026
COMM) IPVT LTD AND ORS JADON(P),
20 ICS (COMM) 707/2026 20-09-2026 [EODB SERVICES PVT LTD VS HIREN D BHAVSAR ANDINARESH 0555515773 IADVOCATENARESH1978 @GMAIL.COM [21-09-2026
IANR IKUMAR
IMITTAL(P),
20 JARB A (COMM) 12/2026 29-09-2026 [FINCART FINVEST PVT LTD VS TECHABLED|VIJAY 9811401000 INOT AVAILABLE 22-09-2026
ICONSULTING PVT LTD AND ORS IARORA(P),
20 JOMP (COMM) 217/2026 130-09-2026 [L AND T FINANCE LIMITED VS AMIT GUGLANI IARVIND 810288284 INOT AVAILABLE 23-09-2026
UADON(P),
20 ICS (COMM) 712/2026 0-09-2026 [THE BHARAT SCOUTS AND GUIDES VS SAHIL KHAN  [AKSHAY 0810844052 IAKSHAY@CAREINTELLECT.COM 28-09-2026
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SOUTH |2, NEW COURT|CIVIL ICS (COMM)/497/2026 146268 VEERJI RESTAURANT PRIVATE LIMITED VS MR[BINDRA 0818202368 LITIGATION @SSRANA.COM 02.09.2026
IBLOCK-I ICOMMERCIAL ISHIVAM YADAV [RANA(P),
12, NEW COURTEXECUTION [EXECUTION 1u6270 ISMALL FARMERS AGRI BUSINESS CONSOTIUM SFAC[SANDEEP 10991877774 ISANDEEP@JURISLEXUM.COM 03.09.2026
BLOCK-I IPETITION (COMM)/154/2026 VS MS SANKALP INDUSTRIES IMISHRA(P),
12, NEW COURTCIVIL ICS (COMM)/498/2026 u6270 ISMALL FARMERS AGRIBUSINESS CONSORTIUM VSSONU [7042286270 IJADVDRPC1948 @ GMAIL.COM 103.09.2026
IBLOCK-I ICOMMERCIAL IMALANA ORGANIC FRUITS AND VEGETABLESVIVEK(P),
IPROCESSING UNIT

12, NEW COURTEXECUTION IEXECUTION k6272 ISAROJ TALWAR AND ORS VS MOVIE TIME CINEMASINARENDRA 9811167195 IBKSINGH.ADV@GMAIL.COM 105.09.2026
BLOCK-I IPETITION (COMM)/157/2026 PVT LTD KUMAR(P),
2, NEW COURTJEXECUTION [EXECUTION 46274 [HDB FINANCIAL SERVICES LTD VS ANIL R IDINESH 8376049807 JAMARANTH_RBC@YAHOO.COM 08.09.2026
BLOCK-I IPETITION (COMM)/159/2026 UAIN(P),
12, NEW COURTEXECUTION [EXECUTION 6274 I[HDB FINANCIAL SERVICES LIMITED VS BAGARH IDINESH 8376049807 IAMARANTH_RBC@YAHOO.COM 08.09.2026
BLOCK-I IPETITION (COMM)/158/2026 UAIN(P),
12, NEW COURTCIVIL ICS (COMM)/511/2026 6275 ISIEMENS INDUSTRY SOFTWARE INC VS DL VALVEDINESH 18588939319 ILITIGATION@JOTWANIL.COM 9.09.2026
IBLOCK-I ICOMMERCIAL IPRIVATE LTD HOTWANI(P),
12, NEW COURTARBITRATION &OMP (I) (COMM)/2671/2026 {46279 [YES BANK LIMITED VS MADHU RAMRAJ IANANJAY 7455023130 IASAPLEGALANDADVOCATES@GMAIL.C[10.09.2026
IBLOCK-I ICONCILIATION ISINGH(P), OM

ACT
12, NEW COURTICIVIL CS (COMM)/516/2026 6279 ISUJAN SUGANDH VS RAJESH SONI PROP MS PARVATIPRADEEP 8920085456 IDATTACOADVOCATE@GMAIL.COM [10.09.2026
IBLOCK-I ICOMMERCIAL IARTS GEMS IBHARDWAJ(P),
12, NEW COURTCIVIL ICS (COMM)/515/2026 16279 IGAURIK FASHIONS LIMITED VS WEBLENS INDIASUMIT 718704960 ILEGAL@ABOTT.IN 10.09.2026
IBLOCK-I ICOMMERCIAL IPRIVATE LIMITED IWADHVA(P),
2, NEW COURTJARBITRATION &OMP (I) (COMM)/2672/2026 46280 CNH INDUSTRIAL CAPITAL INDIA PVT LTD VSRAJESH 0958726491 IDELHI.JANGRAADVOCATE@GMAIL.CO [14.09.2026
IBLOCK-I ICONCILIATION IKHINVRAJ NARAYAN RAM 127992 WANGRA(P), M

ACT
12, NEW COURTEXECUTION [EXECUTION 6280 [UCO BANK VS GADARIYA MARKETING SERVICES IPRIYA 0811400314 JADVARUNSHARMA2009@GMAIL.COM [14.09.2026
BLOCK-I IPETITION (COMM)/162/2026 ISHARMA(P),
12, NEW COURTEXECUTION [EXCOMM - AWARD BY ARB46280 HDB FINANCIAL SERVICES LIMITED VS JCTDINESH 8376049807 JAMARANTH_RBC@YAHOO.COM [14.09.2026
IBLOCK-I IPETITION ICOMM/88/2026 [TRANSPORTS SERVICE HAIN(P),
12, NEW COURTCIVIL CS (COMM)/518/2026 k6280 IMS TIRTH AGRO TECHNOLOGY PRIVATE LIMITED VS[SUDARSHAN 9810132015 ILEGAL@UNITEDWORLD.CO.IN 14.09.2026
IBLOCK-I ICOMMERCIAL IMS MATHODA AGRICULTURE WORKS [BANSAL(P),
2, NEW COURTJARBITRATION &OMP (I) (COMM)/2678/202646281 IPIRAMAL FINANCE LTD VS SHRAWAN RAM JAT [ANANJAY 455023130 JASAPLEGALANDADVOCATES@GMAIL.C[15.09.2026
BLOCK-I ICONCILIATION ISINGH(P), oM

ACT
12, NEW COURTARBITRATION &OMP (I) (COMM)/2679/202646281 IPIRAMAL FINANCE LTD VS MAYUR PRABHAKAR |ANANJAY 7455023130 IASAPLEGALANDADVOCATES@GMAIL.C[15.09.2026
IBLOCK-I ICONCILIATION ISONAWANE ISINGH(P), OM

IACT
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12, NEW COURTCIVIL IMISC DJ/605/2026 116281 IYETISH VS LOREAL SA INISHANT 9631082831 IVERMANISHANT6252@GMAIL.COM [15.09.2026
IBLOCK-I ICOMMERCIAL IVERMA(P),
12, NEW COURTEXECUTION [EXECUTION 146281 IM/S RUDRAKSH PAPERS PVT LTD VS ANUJ DAYAL IIN PERSON(P), 8527506427 ILAWFIRM@UNSOLVEDLEGAL.COM [15.09.2026
BLOCK-I IPETITION (COMM)/164/2026
12, NEW COURTARBITRATION &OMP (I) (COMM)/2685/2026146283 IDFC FIRST BANK LTD VS MOHD FIYAJ KHAN ISANJEEV 8285002845 IMANJUL.SOOD@SRCSLEGAL.COM [17.09.2026
IBLOCK-I ICONCILIATION IPATHAK(P),

IACT
2, NEW COURTJARBITRATION &OMP (I) (COMM)/2686/202646283 IDFC FIRST BANK LTD VS SHRUTI SHARMA SANJEEV 8285002845 IMANJUL.SOOD@SRCSLEGAL.COM [17.09.2026
IBLOCK-I ICONCILIATION IPATHAK(P),

IACT
2, NEW COURTJARBITRATION &OMP (I) (COMM)/2699/202646284 CNH INDUSTRIAL CAPITAL INDIA PVI LTD VSRAJESH 9958726491 IDELHL.JANGRAADVOCATE@GMAIL.CO [18.09.2026
BLOCK-I ICONCILIATION IPRATHI SINGH 114228 UANGRA(P), M

ACT
12, NEW COURTARBITRATION &OMP (I) (COMM)/2698/2026{46284 CNH INDUSTRIAL CAPITAL INDIA PVT LTD VSRAJESH 9958726491 IDELHI.JANGRAADVOCATE@GMAIL.CO [18.09.2026
BLOCK-I ICONCILIATION IDHANRAJ LAXMI CHAND 93422 UANGRA(P), M

IACT
12, NEW COURTARBITRATION &OMP (I) (COMM)/2700/202646284 CNH INDUSTRIAL CAPITAL INDIA PVT LTD VSRAJESH 9058726491 IDELHI.JANGRAADVOCATE@GMAIL.CO [18.09.2026
IBLOCK-I ICONCILIATION ICHAGAN SINGH RAVAT 121531 JANGRA(P), M

IACT
12, NEW COURTCIVIL ICS (COMM)/544/2026 146286 [TEAM COMPUTERS PRIVATE LIMITED VS GCTIGAURAV 0810359500 IGAURAVCHAUDHRY.321@GMAIL.COM [19.09.2026
IBLOCK-I ICOMMERCIAL [TECHNOLOGIES PRIVATE LIMITED ICHAUDHRY(P),
12, NEW COURTARBITRATION &OMP (I) (COMM)/2706/202646288 IDFC FIRST BANK LTD VS ISHANT RAVINDER KUMAR [SANJEEV 8285002845 IMANJUL.SOOD@SRCSLEGAL.COM 22.09.2026
BLOCK-I ICONCILIATION IPATHAK(P),

IACT
12, NEW COURTARBITRATION &OMP (I) (COMM)/2707/2026146288 IDFC FIRST BANK LTD VS RIJVAN ISATYAK ISANJEEV 18285002845 IMANJUL.SOOD@SRCSLEGAL.COM 22.09.2026
IBLOCK-I ICONCILIATION IPATHAK(P),

IACT
2, NEW COURTJARBITRATION &OMP (I) (COMM)/2708/202646288 IDFC FIRST BANK LTD VS HIMANSHU SURESH ISANJEEV 8285002845 [MANJUL.SOOD@SRCSLEGAL.COM 22.09.2026
IBLOCK-I ICONCILIATION IPATHAK(P),

ACT
12, NEW COURTJARBITRATION &OMP (I) (COMM)/2705/202646288 IDFC FIRST BANK LTD VS NEETU MANCHANDA ISANJEEV 8285002845 IMANJUL.SOOD@SRCSLEGAL.COM 22.09.2026
BLOCK-I ICONCILIATION IPATHAK(P),

ACT
12, NEW COURTEXECUTION [EXCOMM - AWARD BY ARB46289 ISUNDARAM FINANCE LTD VS KRISHAN KUMAR INITIN 8802218291 IADVOCATE.MEHTAASSOCIATE09@GM [23.09.2026
IBLOCK-I IPETITION ICOMM/94/2026 IMEHTA(P), JAIL.COM
2, NEW COURIT|CIVIL CS (COMM)/552/2026 46201 P S FUNERAL AND AMBULANCE SERVICES PVT LTD|NASIB SINGHJp3500163581  |[NASIBSINGHBHAT@YAHOO.IN 25.00.2026
IBLOCK-I ICOMMERCIAL [VS UNION OF INDIA IBHAT(P),
2, NEW COURT|CIVIL CS (COMM)/546/2026 16288 COMPLETE RESOURCES PVT LTD VS REINVENTJANKUR 17060667669 INOT PROVIDED [22.09.2026
IBLOCK-I ICOMMERCIAL IAGROCHAIN PRIVATE LIMITED IMISHRA(P),
12, NEW COURTARBITRATION &OMP (I) (COMM)/2718/2026 46289 IDFC FIRST BANK LTD VS AMIT PRAKASH ISANJEEV 8285002845 IMANJUL.SOOD@SRCSLEGAL.COM 23.09.2026
BLOCK-I ICONCILIATION IPATHAK(P),

IACT




DISTRIC COURT ROOM

T

CASE TYPE

CASE NUMBER

DATE
REGISTRATI
ON

OFPETITIONER NAME VS RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

2, NEW COURTARBITRATION &OMP (I) (COMM)/2719/2026 [46289 IDFC FIRST BANK LTD VS SHAMSHER KHAN ISANJEEV 8285002845 IMANJUL.SOOD@SRCSLEGAL.COM 23.09.2026
IBLOCK-I ICONCILIATION IPATHAK(P),

IACT
12, NEW COURTJARBITRATION &OMP (I) (COMM)/2717/2026 46289 IDFC FIRST BANK LTD VS PRABHJOT SINGH ISANJEEV 8285002845 IMANJUL.SOOD@SRCSLEGAL.COM 23.09.2026
IBLOCK-I ICONCILIATION IPATHAK(P),

ACT
12, NEW COURTCIVIL ICS (COMM)/549/2026 u6289 IPUNJAB NATIONAL BANK VS MILI ANAND IRAM 560026079 IRAMNIWASADV .4717@GMAIL.COM 23.09.2026
IBLOCK-I ICOMMERCIAL INIWAS(P),
2, NEW COURTJARBITRATION &OMP (I) (COMM)/2716/2026 46289 IDFC FIRST BANK LTD VS MANDEEP SINGH SANJEEV 8285002845 IMANJUL.SOOD@SRCSLEGAL.COM 23.09.2026
IBLOCK-I ICONCILIATION IPATHAK(P),

IACT
12, NEW COURTARBITRATION &OMP (I) (COMM)/2715/2026 |46289 IDFC FIRST BANK LTD VS KESHAV BISWAS ISANJEEV 18285002845 IMANJUL.SOOD@SRCSLEGAL.COM 23.09.2026
IBLOCK-I ICONCILIATION IPATHAK(P),

ACT
12, NEW COURTARBITRATION &OMP (I) (COMM)/2723/2026{46290 IRBL BANK LTD VS SAGAR KUMAR RAMESHBHAINAVED 0968363291 INAVED.AZAM @GMAIL.COM 24.09.2026
BLOCK-I ICONCILIATION IBOARD IAZAM(P),

IACT

21 EH. SAURABH] 6, NEW COURTICOMMERCIAL ICS (COMM) 489/2026 01.09.2026 |[CANARA BANK VS SHIVANI, PROP OF DYNAMICIANSHUMAN 090042642 ISRI.ANSHU83@GMAIL.COM 24.08.2026
ULSHRESHTHA, IBLOCK-I IDUDES ISRIVASTAVA
IDISTRICT JUDGE,
ICOMMERCIAL COURT
6, NEW COURTICOMMERCIAL ICS (COMM) 490/2026 01.09.2026 |SURENDER SINGH VS MARKETING MANTRA ISAHIL 10868999991 IADVOCATE.SAHILSANSANWAL@GMAIL}12.08.2026
IBLOCK-I ISANSANWAL .COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM) 2632/2026 [01.09.2026 [IDFC FIRST BANK LTD VS ANIL KUMAR ISANJEEV 0717028845 ILITIGATION@SRCSLEGAL.COM 22.08.2026
IBLOCK-I IPATHAK
6, NEW COURTICOMMERCIAL IOMP (I) (COMM) 2633/2026 [01.09.2026 [[DFC FIRST BANK LTD VS SAURABH SRIVASTAV ISANJEEV 717028845 ILITIGATION@SRCSLEGAL.COM 22.08.2026
IBLOCK-I IPATHAK
6, NEW COURTICOMMERCIAL ICS (COMM) 493/2026 02.09.2026 |SHIV KUMARI MAHESHWARI VS NEERAJ PAHADIA [TUSHAR 9205252195 INFILEGALTP@GMAIL.COM 25.08.2026
IBLOCK-I IPAHADIA
6, NEW COURTICOMMERCIAL ICS (COMM) 494/2026 02.09.2026 [PUNJAB NATIONAL BANK VS DURGESH MISHRA IPRATAP 10990366723 IPRANA25000@GMAIL.COM 24.08.2026
IBLOCK-I ICHANDRA
IRANA

6, NEW COURTICOMMERCIAL IOMP (I) (COMM) 2643/2026 [02.09.2026 [[DFC FIRST BANK LTD VS RAVISHANKAR DINESH JHA [SANJEEV 717028845 ILITIGATION@SRCSLEGAL.COM 22.08.2026
IBLOCK-I IPATHAK
6, NEW COURTICOMMERCIAL IOMP (I) (COMM) 2644/2026 [02.09.2026 [[DFC FIRST BANK LTD VS SATYA PRAKASH UPADHYAY[SANJEEV 9717028845 ILITIGATION@SRCSLEGAL.COM 21.08.2026
IBLOCK-I IPATHAK
6, NEW COURTICOMMERCIAL IOMP (I) (COMM) 2649/2026 [05.09.2026 [[DFC FIRST BANK LTD VS MAHESH CHARAN SINGH  [SANJEEV 0717028845 ILITIGATION@SRCSLEGAL.COM 107.08.2026
IBLOCK-I IPATHAK
6, NEW COURTICOMMERCIAL (OMP (I) (COMM) 2650/2026 05.09.2026 [IDFC FIRST BANK LTD VS ABDUL RAHMAN ISANJEEV 0717028845 ILITIGATION@SRCSLEGAL.COM 22.08.2026
IBLOCK-I IPATHAK
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6, NEW COURTICOMMERCIAL  |[OMP (I) (COMM) 2651/2026 [05.09.2026 [IDFC FIRST BANK LTD VS SOHAN DAS ISANJEEV 0717028845 LITIGATION@SRCSLEGAL.COM [22.08.2026
IBLOCK-I IPATHAK
6, NEW COURTICOMMERCIAL IOMP (I) (COMM) 2652/2026 [05.09.2026 [IDFC FIRST BANK LTD VS LOKESH DIXIT ISANJEEV 9717028845 ILITIGATION@SRCSLEGAL.COM 27.08.2026
IBLOCK-I IPATHAK
6, NEW COURTICOMMERCIAL IOMP (I) (COMM) 2653/2026 [05.09.2026 [[DFC FIRST BANK LTD VS JITENDRA SINGH ISANJEEV 717028845 ILITIGATION@SRCSLEGAL.COM 27.08.2026
IBLOCK-I IPATHAK
6, NEW COURTICOMMERCIAL OMP (MISC) (COMM)[05.09.2026 [DD PRADHAN & CO PVT LTD VS MULTIVAC LARAONVIKRAM 9958319099 IVIKRAMKUMARO4@YAHOO.CO.IN 103.09.2026
IBLOCK-I 13/2026 INDIA IKUMAR
6, NEW COURI|ICOMMERCIAL OMP MISC/08.09.2026 |[VERMA PESTICIDES PEST CONTROL SERVICE PVISATISH 0625683475 [ACHHARYAJE@GMAIL.COM 1416267
IBLOCK-I (COMM.)/15/2026 ILTD VS ALL INDIA INSTITUTE OF MEDICAL SCIENCES [KUMAR

[TRIPATHI
6, NEW COURTICOMMERCIAL OMP (1)j09.09.2026 |[YES BANK LIMITED VS RATIKANT MALIK IANANJAY 7455023130 IJASAPLEGALANDADVOCATES@GMAIL.C[30.08.2026
IBLOCK-I (COMM.)/2670/2026 ISINGH

6, NEW COURTICOMMERCIAL CS (COMM)/509/2026 09.09.2026 [THUNDERBIRD CARE PVT LTD VS NARAH THEDHARAMDEV 8279698549 IADV.ANURAGMALIK16@GMAILCOM 02.09.2026

IBLOCK-I ISANSKRIT AND ANR ISINGH

6, NEW COURTICOMMERCIAL CS (COMM)/508/2026 09.09.2026 WPJAYKUMAR SURESH KUMAR KANSAGRA VS SYEDDHARMENDRAN650508945 IADVDK.YADAV79@GMAIL.COM 105.09.2026
IBLOCK-I IMOHAMMAD ABBAS IK YADAV

6, NEW COURTICOMMERCIAL OMP (MISC) (COMM)[10.09.2026 |CNH INDUSTRIAL VS DASHMESH CONSTRUCTIONNIRAJ SINGH [9810009829 INIRAJSINGHADV@GMAIL.COM 08.09.2026
BLOCK-I 16/2026 [EQUIPTMENTS

6, NEW COURTICOMMERCIAL IOMP (I) (COMM) 2673/2026 [15.09.2026 [YES BANK LTD VS ABHISHEK PRATAP SINGH IANANJAY [7455023130 IASAPLEGALANDADVOCATES@GMAIL.C|09.09.2026
IBLOCK-I ISINGH OM

6, NEW COURTICOMMERCIAL ICS (COMM) 520/2026 15.09.2026 |[DEEPAK KUMAR VS GYASSUDDIN K. LRAJORA 8595453305 IADVKLRAJORA@GMAIL.COM 108.09.2026
IBLOCK-I

6, NEW COURTICOMMERCIAL IARB. A. COMM 7/2026 15.09.2026 |[LEENA ASHISH PATIL VS SANDEEP SAIN ISACHIN JAIN 9899509322 INOT PROVIDED 08.09.2026
IBLOCK-I

6, NEW COURTICOMMERCIAL CS (COMM) 521/2026 [15.09.2026 |[WELLVERSED HEALTH PRIVATE LTD VS NUTRITIONKUNAL 999757185 ILITIGATION.KUNALKHANNACO@GMAI[10.09.2026
IBLOCK-I IPLANET IKHANNA IL.COM

6, NEW COURITICOMMERCIAL  |CS (COMM) 528/2026 [16.09.2026 [M/S LOREAL SA VS TRUSHALI CREATION & ORS SKBANSAL [0650682928 [UNITEDMARK@UNITEDANDUNITED.C [14.09.2026
IBLOCK-I M

6, NEW COURIICOMMERCIAL  |CS (COMM) 529/2026 [16.09.2026 |[HUGO BOSS AG VS ASHOK KUMAR SKBANSAL 9650682928 [UNITEDMARK@UNITEDANDUNITED.C [14.09.2026
IBLOCK-I OM

6, NEW COURTICOMMERCIAL [EX COMM AWARD 91/2026 [16.09.2026 |[BIOFLOW INDUSTRIES VS HYDROFLUXHIMANSHI 8826470006 IHIMANSHIAJUJA8 @GMAIL.COM 06.08.2026

IBLOCK-I [ENGINEERING PVT LTD IAHUJA
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6, NEW COURTICOMMERCIAL EX.COMM - AWARD BY[17.09.2026 [PRITHVIRAJ SWAMY P M VS FIITJEE LTD ISANJAY 9972890071 ISHARMASANJAY702@GMAIL.COM [11.09.2026
IBLOCK-I JARB. COMM./92/2026 ISHARMA
6, NEW COURTICOMMERCIAL [EX (COMM) AWARD BY ARB][18.09.2026 [UJJWAL GAUR VS 12 CURE PVT LTD IKARTHIK 8882532301 IOFFICE@STATEMANLAW.CO.IN [17.09.2026
IBLOCK-I ICOMM 93/2026 ISANDAL
6, NEW COURTICOMMERCIAL CS (COMM)/535/2026 18.09.2026 |[EUPHORIC INNOVATIONS PRIVATE LIMITED VS MRSHEETAL 958687418 SHEETAL@VOHRAANDVOHRA.COM  [13.09.2026
IBLOCK-I IDURGESH GARGSOLE IVOHRA
6, NEW COURITICOMMERCIAL  [OMP (I) (COMM) 2695/2026 [19.09.2026 |ORIX LEASING & FINANCIAL SERVICES VS TRAJESH 0958726491 DANGRAADVOCATE@GMAIL.COM 03.09.2026
IBLOCK-I INATRAJAN DURGA WANGRA
6, NEW COURTICOMMERCIAL IOMP (I) (COMM) 2696/2026 [19.09.2026 [CNH INDUSTRIALVS KARAMJIT SINGH IRAJESH 10958726491 JANGRAADVOCATE@GMAIL.COM [10.09.2026
IBLOCK-I WANGRA
6, NEW COURTICOMMERCIAL [EX (COMM) 167/2026 19.09.2026 |[PAM COSMETIC & GLASSES VS M/S EX SERVICEMANABHISHEK 0958438405 9958438405MOHITKELEGAL@GMAIL.C [03.09.2026
IBLOCK-I ICANTEEN IKUKKAR OM
6, NEW COURTICOMMERCIAL ICS (COMM) 543/2026 21.09.2026 [VEERJI RESTAURANT PVT LTD VS ABHISHEK NAIN &S S RANA 818202368 ILITIGATION@SSRANA.COM [15.09.2026
IBLOCK-I IANR
6, NEW COURTICOMMERCIAL IOMP (I) (COMM) 2703/2026 [21.09.2026 |CNH INDUSTRIAL CAPITAL VS JITENDER SINGH IRAJESH 10958726491 JANGRAADVOCATE@GMAIL.COM [17.09.2026
IBLOCK-I WANGRA
6, NEW COURTICOMMERCIAL IMISC DJ 619/2026 21.09.2026 |[VAIBHAV GUPTA VS RADHE SHYAM GUPTA IANIL KUMAR[810134793 IALLIPCARE@GMAIL.COM 21.09.2026
IBLOCK-I ISAHOO
6, NEW COURTICOMMERCIAL [EX (COMM) 172/2026 23.09.2026 |[HDB FINANCIAL SERVICES LTD VS NAVEEN IRAHUL 18376049807 IAMARANTH_RBC@YAHOO.COM 103.09.2026
IBLOCK-I IBHARDWAJ
6, NEW COURTICOMMERCIAL IOMP (I) (COMM) 2713/2026 [24.09.2026 [[DFC FIRST BANK LTD VS SUMIT KUMAR ISANJEEV 9717028845 ILITIGATION@SRCSLEGAL.COM 18.09.2026
IBLOCK-I IPATHAK
6, NEW COURTICOMMERCIAL (OMP (I) (COMM) 2714/2026 [24.09.2026 [IDFC FIRST BANK LTD VS RAM BAHADUR DAS ISANJEEV 0717028845 ILITIGATION@SRCSLEGAL.COM 16.09.2026
IBLOCK-I IPATHAK
6, NEW COURTICOMMERCIAL CS (COMM) 548/2026 24.09.2026 |CURE SURGICALS VS BHARAT HEALTH & WELLNESS[PRIYANK 8510010089 IP.KHERAADVOCATE@GMAIL.COM 21.09.2026
IBLOCK-I IPRIVATE LTD IKHEER
6, NEW COURTICOMMERCIAL IOMP (I) (COMM) 2740/2026 [25.09.2026 [[DFC FIRST BANK LTD VS DHARMENDER GAJE SINGH [SANJEEV 9717028845 ILITIGATION@SRCSLEGAL.COM 18.09.2026
IBLOCK-I IPATHAK
6, NEW COURTICOMMERCIAL IOMP (I) (COMM) 2741/2026 [25.09.2026 [[DFC FIRST BANK LTD VS SEEMA RAVI KUMAR ISANJEEV 0717028845 ILITIGATION@SRCSLEGAL.COM 18.09.2026
IBLOCK-I IPATHAK
6, NEW COURTICOMMERCIAL CS (COMM) 556/2026 26.09.2026 [AKG PLASTICS PVT LTD VS RAMESH NARAYAN DUBEYASHUTOSH 09999666398 | ASHUTOSHNAGAR@ANALAW.IN 25.09.2026
IBLOCK-I INAGAR
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6, NEW COURTICOMMERCIAL IMISC DJ 635/2026 29.09.2026 [CANARA BANK VS M/S KRISHNA SHOE COLLECTION |[DEEPAK 0899571717 INOT PROVIDED 23.09.2026
IBLOCK-I [TANWAR
6, NEW COURTICOMMERCIAL IOMP (I) (COMM) 2748/2026 [30.09.2026 [IDFC FIRST BANK LTD VS ANIL RATHOR ISANJEEV 9717028845 ILITIGATION@SRCSLEGAL.COM 23.09.2026
IBLOCK-I IPATHAK
6, NEW COURTICOMMERCIAL CS (COMM) 559/2026 130.09.2026 |[SIEMENS INDUSTRY SOFTWARE INC VSTAYLORMADEDINESH 730049704 ILITIGATION@JOTWANI.COM 28.09.2026
IBLOCK-I IRENEWABLES LTD & ORS WOTWANI
22 SH. BALWANT RAISOUTH 17, NEW COURTICOMMERCIAL IOMP (COMM.)/4/2026 02-09-2026 [KEYSTONE SOLUTIONS VS K7 GROUP HOSPITALITYJYOTSNA 011-46541551 ICHETAN@INTEGRITASLAWFIRM.CO 146263

IBANSAL, DISTRICT] IBLOCK-I IPVT LTD IBHARDWAJ

WUDGE, COMMERCIAL

ICOURT/ SH. SANDEEP|

[YADAV, 17, NEW COURTICOMMERCIAL ICS (COMM)/492/2026 02-09-2026 [CANARA BANK VS SAVITA YADAV PROPRIETOR OFPUNEET 10990042642 ISRI.ANSHU83@GMAIL.COM 6258
IBLOCK-I [YADAV BUILDING MATERIAL IPANKAJ
17, NEW COURTICOMMERCIAL OMP (I)02-09-2026 [[DFC FIRST BANK LTD VS AVILAKH SINGH ISANJEEV 0717028845 ILITIGATION@SRCSLEGAL.COM 16256
IBLOCK-I (COMM.)/2634/2026 IPATHAK
17, NEW COURTICOMMERCIAL IOMP (Djo2-09-2026 [[DFC FIRST BANK LTD VS AJIT KUMAR ISANJEEV 717028845 ILITIGATION@SRCSLEGAL.COM 16256
IBLOCK-I (COMM.)/2635/2026 IPATHAK
7, NEW COURIICOMMERCIAL  [OMP (Dlo2-09-2026 [IDFC FIRST BANK LTD VS SONU BIND ISANJEEV 0717028845 LITIGATION@SRCSLEGAL.COM 116256
BLOCK-I (COMM.)/2636/2026 PATHAK
17, NEW COURTICOMMERCIAL OMP (I)02-09-2026 |YES BANK LIMITED VS DEVENDRA KUMAR IANANJAY 7455023130 IASAPLEGALANDADVOCATES k6258
IBLOCK-I (COMM.)/2637/2026 ISINGH (@GMAIL.COM
17, NEW COURTICOMMERCIAL IMISC DJ/596/2026 08-09-2026 [CANARA BANK VS RAKHI AND ANR IDEEPAK 18383947263 IADVDEEPAK004@GMAIL.COM 16265
IBLOCK-I ISHARMA
7, NEW COURIICOMMERCIAL  |[OMP (D|o8-09-2026 [IDFC FIRST BANK LTD VS N K LOGISTICS PVT LTD ISANJEEV 0717028845 LITIGATION@SRCSLEGAL.COM 416261
BLOCK-I (COMM.)/2664/2026 PATHAK
17, NEW COURTICOMMERCIAL OMP (1)08-09-2026 [[DFC FIRST BANK LTD VS PRITHVI RAJ SINGH ISANJEEV 0717028845 ILITIGATION@SRCSLEGAL.COM 146265
IBLOCK-I (COMM.)/2665/2026 IPATHAK
17, NEW COURTICOMMERCIAL OMP (D|08-09-2026 [[DFC FIRST BANK LTD VS MOHIT YADAV ISANJEEV 717028845 ILITIGATION@SRCSLEGAL.COM KU6261
IBLOCK-I (COMM.)/2666/2026 IPATHAK
17, NEW COURIICOMMERCIAL  |[OMP (D|o8-09-2026 [IDFC FIRST BANK LTD VS KRISHAN AZAD ISANJEEV 0717028845 LITIGATION@SRCSLEGAL.COM 16261
BLOCK-I (COMM.)/2667/2026 PATHAK
17, NEW COURI|ICOMMERCIAL  [CS (COMM)/506/2026 09-09-2026 [DAYA SUGAR VS WALCHANDNAGAR INDUSTRIESSWETA RANI [8826639450 ISTROHI.STROHISHWETA@GMAOL.COM 46270
IBLOCK-I ILIMITED
17, NEW COURTICOMMERCIAL CS (COMM)/513/2026 [10-09-2026 [BATRA BREWERIES AND DISTILLERIES PVT LID VSRAJEEV KJo312276651 IR. TEWARI88@GMAIL.COM 6256
IBLOCK-I JAIN DEPARTMENTAL STORE TEWARI
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7, NEW COURTICOMMERCIAL  [CS (COMM)/514/2026 10-09-2026 [BATRA BREWERIES AND DISTILLERIES PVT LTD VSRAJEEV Klo312276651 R.TEWARI88 @GMAIL.COM L6256
IBLOCK-I IKASHISH ELECTRICITY SERVICES TEWARI
17, NEW COURI|ICOMMERCIAL  |CS (COMM)/517/2026 [14-09-2026 |GAURIK FASHIONS LIMITED VS PRATIBHA GUPTA  [BHARAT 0718704960 [SUMIT@ABOTT.IN 46275
IBLOCK-I IBHUSHAN
17, NEW COURTICOMMERCIAL [EX.COMM - AWARD BY[15-09-2026 [SMC INVESTECH PVT. LTD. (FORMERLY KNOWN ASSHREYAS JAIN 9899999672 IADVSHREYASJAIN@GRNAIL.COM [11/092026
IBLOCK-I IARB. COMM./89/2026 ISMC REAL ESTATE ADVISORS PVT. LTD.) VS BAYA|
WEAVERS LIMITED

7, NEW COURIICOMMERCIAL  [CS (COMM)/522/2026 15-09-2026 [MS TIRTH AGRO TECHNOLOGY PRIVATE LIMITED VS|SUDARSHAN 9810132015 LEGAL@UNITEDWORLD.CO.IN 6277
IBLOCK-I IM/S. SIDDHIVINAYAK AGRO AGENCY IKUMAR

IBANSAL
17, NEW COURTICOMMERCIAL ICS (COMM)/523/2026 15-09-2026 [MAX HEALTHCARE INSTITUTE LIMITED VSRAUNAQ 10999947699 [RAUNAQ@IRA.LAW 11/092026
IBLOCK-I ISOLICITOUS HEALTHCARE (INDIA) LLP AND ORS IKAMATH
17, NEW COURTICOMMERCIAL CS (COMM)/524/2026 15-09-2026 [M/S DELI BREAD BAKERS (PARTNERSHIP) VS|VIPUL GUPTA 9899191983 IMR.GUPTAVIPUL@GMAIL.COM 16279
IBLOCK-I I[PAWNESH YADAV
17, NEW COURTICOMMERCIAL [EX.COMM - AWARD BY[16-09-2026 |[HI TECH INFO SYSTEM VS KOMMINENI INFOTECH[KM PRITI0311664455 IADMIN@PREACHLAW.COM [11/092026
IBLOCK-I JARB. COMM./90/2026 IPRIVATE LIMITED IPANDEY
7, NEW COURIICOMMERCIAL  |CS (COMM)/526/2026 [16-09-2026 [ZEPTO LIMITED VS PRAVEEN KUMAR GUPTA AND|PRADEEP KRJ8588857704 OFFICE@VQRTICALLEGAL. IN 16280
IBLOCK-I IANR IAGGARWAL
17, NEW COURTICOMMERCIAL OMP (D6-09-2026 [PIRAMAL FINANCE LTD VS DINESH ANANDA DEORE |ANANJAY 7455023130 IASAPLEGALANDADVOCATES 16279
BLOCK-I (COMM.)/2676/2026 SINGH @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (Dj16-09-2026 [PIRAMAL FINANCE LTD VS MAHAVEER SHARMA IANANJAY [7455023130 IASAPLEGALANDADVOCATES k6279
IBLOCK-I (COMM.)/2677/2026 ISINGH (@GMAIL.COM
7, NEW COURIICOMMERCIAL  |[OMP (D[t6-09-2026 |CNH INDUSTRIAL CAPITAL INDIA PVT LTD VS ASHOK|RAJESH 0958726491 JANGRAADVOCATE@GMAIL.COM L6275
IBLOCK-I (COMM.)/2683/2026 119672 WANGRA(P)
17, NEW COURTICOMMERCIAL OMP (Dp7-09-2026 [PIRAMAL FINANCE LTD VS SHIVA NIHALANI IANANJAY 7455023130 JASAPLEGALANDADVOCATES 16279
BLOCK-I (COMM.)/2684/2026 SINGH @GMAIL.COM
17, NEW COURTICOMMERCIAL ICS (COMM)/533/2026 17-09-2026 |STATE BANK OF INDIA VS PINKESH KUMAR INAVRUTI 18376043196 INAVRUTITYAGI@GMAIL.COM k6279
IBLOCK-I OJHA
7, NEW COURIICOMMERCIAL  |CS (COMM)/536/2026 18-09-2026 |DEL TRADE INTERNATIONAL PVT LTD VS ZANEKA[SANDEEP 0999668878 JAOR@SANDEEPJINDAL.IN 16281
IBLOCK-I IHEALTHCARE LIMITED WINDAL
17, NEW COURTICOMMERCIAL ICS (COMM)/538/2026 18-09-2026 WJANVEE CONSTRACTS PVT LTD VS AHLUWALIAGAURAV KRP811284899 IDELLAWS2000@GMAIL.COM n6282
IBLOCK-I ICONTRACTS INDIA LTD ISINGH
17, NEW COURTICOMMERCIAL [EXECUTION 19-09-2026 |HDB FINANCIAL SERVICES LIMITED VS SURJULAL [RAHUL 0013493108 IAMAARANTHRBC@YAHOO.COM 146268
BLOCK-I (COMM.)/165/2026 BHARDWAJ
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17, NEW COURTICOMMERCIAL [EXECUTION 19-09-2026 |[HDB FINANCIAL SERVICES LIMITED VS SACHIN P IRAHUL 9013493108 IAMAARANTHRBC@YAHOO.COM 16268
IBLOCK-I (COMM.)/166/2026 IBHARDWAJ
17, NEW COURTICOMMERCIAL ICS (COMM)/542/2026 19-09-2026 |[LEAYAN GLOBAL PRIVATE LIMITED VSANIL KR 0810134793 IALLIPCARE@GMAIL.COM 46283
IBLOCK-I ICOLOSSUSTEX PRIVATE LIMITED IRAHU
17, NEW COURTICOMMERCIAL OMP (Djt9-09-2026 (CNH INDUSTRIAL CAPITAL INDIA PVT LTD VS GOLLURAJESH 958726491 JANGRAADVOCATE@GMAIL.COM k6282
IBLOCK-I (COMM.)/2697/2026 IMEENA 121847 JANGRA(P)
7, NEW COURIICOMMERCIAL  [CS (COMM)/545/2026 [22-09-2026 [MS FEDEX EXPRESS TRANSPORTATION AND SUPPLY|GURVINDER 011-43434600 |LITIGATION@SURICO.IN 6276
IBLOCK-I ICHAIN SERVICES INDIA PVT LTD VS MS PADMINISURI

VNA MECHATRONICS PVT LTD THROUGH ITDS|

IDIRECTORS
iy, NEW COURIICOMMERCIAL  [OMP (D[25-09-2026 [IDFC FIRST BANK LTD VS MANOJ KUMAR DIXIT SANJEEV o717028845 ILITIGATION@SRCSLEGAL.COM 116283
IBLOCK-I (COMM.)/2724/2026 IPATHAK
17, NEW COURTICOMMERCIAL OMP ()25-09-2026 [[DFC FIRST BANK LTD VS ASLAM FUL ISANJEEV 0717028845 ILITIGATION@SRCSLEGAL.COM 16283
IBLOCK-I (COMM.)/2725/2026 IPATHAK
17, NEW COURTICOMMERCIAL OMP (D}25-09-2026 [IDFC FIRST BANK LTD VS ANMOL NIJHAWAN ISANJEEV 717028845 ILITIGATION@SRCSLEGAL.COM 6283
IBLOCK-I (COMM.)/2726/2026 IPATHAK
iy, NEW COURIICOMMERCIAL  [OMP (D[25-09-2026 [IDFC FIRST BANK LTD VS VED PAL SINGH SANJEEV o717028845 [LITIGATION@SRCSLEGAL.COM 116283
IBLOCK-I (COMM.)/2727/2026 IPATHAK
17, NEW COURTICOMMERCIAL OMP (I)25-09-2026 [[DFC FIRST BANK LTD VS SUSIL THAPA ISANJEEV 0717028845 ILITIGATION@SRCSLEGAL.COM k6287
IBLOCK-I (COMM.)/2728/2026 IPATHAK
17, NEW COURTICOMMERCIAL OMP (Dj25-09-2026 [[DFC FIRST BANK LTD VS JYOTI SHARMA ISANJEEV 717028845 ILITIGATION@SRCSLEGAL.COM Ku6288
IBLOCK-I (COMM.)/2729/2026 IPATHAK
7, NEW COURIICOMMERCIAL  |[OMP (Dl25-09-2026 [IDFC FIRST BANK LTD VS RADHIKA VERMA ISANJEEV 0717028845 [LITIGATION@SRCSLEGAL.COM 116288
IBLOCK-I (COMM.)/2730/2026 IPATHAK
17, NEW COURTICOMMERCIAL ICS (COMM)/551/2026 25-09-2026 |CANARA BANK VS NEHA IPRATAP 10990366723 IPRANA25000@GMAIL.COM 1n6288
IBLOCK-I ICHANDRA

IRANA

17, NEW COURTICOMMERCIAL [EXECUTION 26-09-2026 |[GOOD TIMES CORPORATE PVTLTD VS REALCARERAVINDER 811299960 JADVRAVINDER87@GMAIL.COM 146288
IBLOCK-I (COMM.)/174/2026 IBUILDING MAINTENANCE SERVICES PVT LTD [TYAGI
7, NEW COURIICOMMERCIAL  |CS (COMM)/557/2026 29-09-2026 [SIEMENS INDUSTRY SOFTWARE INC VS LIFELINE DIEPUNEET lo730049704 [LITIGATION@JOTWANI.COM 6201
IBLOCK-I IMOULD, A SOLE PROPRIETORSHIP CONCERN IDHAWAN
7, NEW COURIICOMMERCIAL  [CS (COMM)/558/2026 [29-09-2026 [TRANSMEC INDIA PVT LTD VS THE EMU LINESSIMMI KAURp891481175 IMANISHK.SATYA@GMAIL.COM 116289
IBLOCK-I IPRIVATE LIMITED IBAGGA
17, NEW COURTICOMMERCIAL (OMP (COMM.)/25/2026 130-09-2026 [NATIONAL INSTITUTE OF ELECTRONICS AND|UN SINGH 0891249549 [UN.SINGH210@GMAIL.COM k6290
IBLOCK-I INFORMATION TECHNOLOGY VS MS VIRGO SOFTECH]

ILTD
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ISOUTH 29, NEW COURTICOMMERCIAL [EXCOMM - AWARD BY ARBY6266 IHDB FINANCIAL SERVICES LIMITED VS ROHTANGRAHUL 8376049807 IAMARNATH_RBC@YAHOO.COM 29.08.2026

IBLOCK-II ICOMM/87/2026 IDIVAKAR AND ANR IBHARDWAJ
29, NEW COURTICOMMERCIAL ICS (COMM)/495/2026 46267 IMR ZAHID HUSSAIN TRADING AS M/S JASMIN[SAGAR 0811151926 IOFFICE@SCALEGAL.IN 1.08.2026
IBLOCK-II IMEHANDI PRODUCT VS SAHIBE ALAM ICHANDRA(P),
29, NEW COURTICOMMERCIAL [EXECUTION 16267 IMANOJ KUMAR VS MUNICIPAL CORPORATION OHRVIKAS 810566116 IADVOCATEVIKASSHARMA1@GMAIL.CO[01.09.2026
BLOCK-IT (COMM)/153/2026 IDELHI ISHARMA(P), M
29, NEW COURTICOMMERCIAL ICS (COMM)/496/2026 116268 IM/S TARA ASSOCIATES VS RAVI AJMERA ICHANDRA 9810590861 IADVOCATECMSHARMA@GMAIL.COM  [01.09.2026
IBLOCK-II IMOHAN

ISHARMA(P),
29, NEW COURTICOMMERCIAL (OMP (T) (COMM)/1/2026 46270 IONWAYY CARGO PVT LTD AND ORS VS GODREJ[PRATIK 17488044473 IADVPRATIK10@GMAIL.COM 103.09.2026
IBLOCK-II IFINANCE LTD AND ANR
29, NEW COURTICOMMERCIAL IJARB A(COMM)/5/2026 k6270 ONWAYY CARGO PVT LTD AND ORS VS GODREJPRATIK 7488044473 IADVPRATIK10@GMAIL.COM 03.09.2026
IBLOCK-II [FINANCE LIMITED AND ANR
29, NEW COURTICOMMERCIAL IM-EX/26/2026 6272 IM/S ALLIED TUBES PVT LTD VS MR AMIT SANON PJAGRITI 8527506427, ILAWFIRM@UNSOLVEDLEGAL.COM 104.09.2026
IBLOCK-II IPROP OF MS SHANNON SHANNON HAIN(P), [7042312792
o9, NEW COURITICOMMERCIAL  |CONTEMPT 46272 [POOJA SETHI VS ROHIT CHAWLA [HARISH b810717516 [HARISHGOPIS@REDIFFMAIL.COM 05.09.2026
IBLOCK-II IPETITION/8/2026 ICHAND

ISHARMA(P),
29, NEW COURTICOMMERCIAL IARB A(COMM)/6/2026 6272 IBEEVEE ENTERPRISES AND ORS VS GODREJPURUSHOTTA [9971291939 IMAIL@AGNEYLEGAL.IN 05.09.2026
IBLOCK-II IFINANCE LIMITED IM JHA(P),
29, NEW COURTICOMMERCIAL ICS (COMM)/505/2026 6273 ISANDEEP BHARGAVA VS REWATI RAMAN [UTKARSH 910572261 [UTKARSHBHARGAVAINDIA@GMAIL.C (05.09.2026
IBLOCK-II IBHARGAVA(P), OM
29, NEW COURT|ICOMMERCIAL  |CS (COMM)/503/2026 46273 GUJARMAL MODI HOSPITAL AND  RESEARCH|SANJEEV o810117154 ISANJEEV.SARASWAT@QUESTLEGALPA [07.09.2026
IBLOCK-II ICENTRE FOR MEDICAL SCIENCES VS JYOTI ISARASWAT(P), IRTNERS.COM
29, NEW COURTICOMMERCIAL ICS (COMM)/504/2026 6273 IPUNJAB AND SIND BANK VS SANGEETA IBINAY KUMARY868113796 IBKMDELHI@GMAIL.COM 07.09.2026
BLOCK-II IMISHRA(P),
29, NEW COURTICOMMERCIAL [EXECUTION u6274 ICANARA BANK VS SHARDA DEVI CHHABRA IDEEPANJAL  [8390227354 IDEEPANJALCH@GMAIL.COM 07.09.2026
IBLOCK-II (COMM)/161/2026 ICHOUDHARY
29, NEW COURTICOMMERCIAL IEXECUTION 6274 ISTATE BANK OF INDIA VS VIMLA DEVI IKAMLESH 9810343732 IKSINGH1123@REDIFFMAIL.COM 107.09.2026
IBLOCK-II (COMM)/160/2026 IKUMAR

ISINGH(P),
29, NEW COURI|ICOMMERCIAL  [CS (COMM)/507/2026 16274 ISTATE BANK OF INDIA VS SANJAY BHATI SHALINT 0899408618 SHALINTUPADHYAY.ADVOCATE@GMAI [08.09.2026
BLOCK-II [UPADHYAY(P), L.COM
29, NEW COURTICOMMERCIAL CS (COMM)/512/2026 k6275 [EMU LINES PVT LTD VS SHRIDHAR SUDAM SAHU -[UDAY 8882303942, |ADVUDAYKUMAR@GMAIL.COM 08.09.2026
IBLOCK-II [IPROP SAHU INTERNATIONAL EXPRESS SERVICES IKUMAR(P), 0810868162
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29, NEW COURTICOMMERCIAL  [OMP (I) (COMM)/2675/2026 46280 CNH INDUSTRIAL CAPITAL (INDIA) PVT LTD VSRAJESH 0958726491 VANGRAADVOCATE@GAMIL.COM 10.09.2026
IBLOCK-II IRAHUL JAIBIR WANGRA(P),
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/2674/2026 46280 ICNH INDUSTRIAL CAPITAL (INDIA) PVT LTD VSRAJESH 0958726491 WANGRAADVOCATE@GAMIL.COM 10.09.2026
BLOCK-IT RAJKUMAR UANGRA(P),
29, NEW COURTICOMMERCIAL ICS (COMM)/525/2026 16280 IM/S PARAG FASHION VS M/S PARAG 2 AND ANR IVARNIKA 838660707 IVARNIKABAJAJADVOCATE@GMAIL.CO [14.09.2026
BLOCK-IT BAJAJ(P), M
29, NEW COURT|ICOMMERCIAL  [OMP (I) (COMM)/2682/202646281 [PIRAMAL FINANCE LTD VS BHAGVANBHAI NAT [ANANJAY b455023130 JASAPLEGALANDADVOCATES@GMAIL.C[14.09.2026
IBLOCK-IT ISINGH(P), oM
29, NEW COURTICOMMERCIAL (OMP (I) (COMM)/2681/2026 {46281 IPIRAMAL FINANCE LTD VS RITESH GAYAN IANANJAY 7455023130 IASAPLEGALANDADVOCATES@GMAIL.C[14.09.2026
BLOCK-IT ISINGH(P), oM
29, NEW COURTICOMMERCIAL CS (COMM)/527/2026 6281 G S AND CO PRIVATE LIMITED VS ACPL SYSTEMSDHURJATI 0811667456 IDHURJATIVERMA@YAHOO.COM [14.09.2026
IBLOCK-II IPRIVATE LIMITED IVERMA(P),
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/2680/2026{46281 IFFCO KISSAN FINANCE LIMITED VS SATBIR JAIRAJEEV 311022104, INTERNATIONAL.LAWFIRM.LLP13@GM|15.09.2026
IBLOCK-II IBHAGWAN IKUMAR 0311966245 JAIL.COM
IRANJAN(P),
29, NEW COURTICOMMERCIAL ICS (COMM)/531/2026 46282 IM/S KARGHA FASHION RETAIL PVT LTD VS M/S|CHANDRA 0810652956 ICMGOYALADVOCATE@GMAIL.COM 16.09.2026
IBLOCK-II INAGAR HANDLOOM PVT LTD AND ORS IMOHAN
IGOYAL(P),

29, NEW COURTICOMMERCIAL ICS (COMM)/534/2026 6282 ISTATE BANK OF INDIA VS RAVICHANDRAN P INAVRUTI 8376043196 INAVRUTITYAGI@GMAIL.COM [14.09.2026
BLOCK-II OJHA(P),
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/2691/2026 {46283 IDFC FIRST BANK LTD VS OMPAL AHIVARAN ISANJEEV 717028845 ILITIGATION@SRCSLEGAL.COM 16.09.2026
IBLOCK-II IPATHAK(P),
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/2692/202646283 IDFC FIRST BANK LTD VS AMIT KUMAR ISANJEEV 9717028845 ILITIGATION@SRCSLEGAL.COM 16.09.2026
IBLOCK-IT PATHAK(P),
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/2690/2026{46283 IDFC FIRST BANK LTD VS JOGENDRA KUMAR ISANJEEV 0717028845 ILITIGATION@SRCSLEGAL.COM 16.09.2026
BLOCK-II PATHAK(P),
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/2693/2026146284 CNH INDUSTRIAL CAPITAL INDIA PVI LID VSRAJESH 958726491 JANGRAADVOCATE@GAMIL.COM 17.09.2026
IBLOCK-II IMUKESH KUMAR JANGRA(P),
b9, NEW COURTICOMMERCIAL  [OMP (I) (COMM)/2694/202646284 ICNH INDUSTRIAL CAPITAL INDIA PVT LTD VS SATAR[RAJESH 0958726491 DANGRAADVOCATE@GAMIL.COM [17.00.2026
IBLOCK-IT KHAN UANGRA(P),
29, NEW COURTICOMMERCIAL ICS (COMM)/540/2026 146284 BANK OF INDIA VS DIVYA GERA (PROPRIETOR OFAMRENDRA 9910717081 IADVAMRENDRA22@GMAIL.COM 18.09.2026
IBLOCK-II JARIVYA MAKEOVERS UNISEX SALON AND MAKEUPNATH

IACADEMY) ISHUKLA(P),
29, NEW COURTICOMMERCIAL (OMP (I) (COMM)/2704/2026{46286 IDFC FIRST BANK LTD VS RUBY TOMAR ISANJEEV 0717028845 ILITIGATION@SRCSLEGAL.COM 18.09.2026
BLOCK-II PATHAK(P),
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29, NEW COURTICOMMERCIAL  [EXECUTION 146287 ISTATE BANK OF INDIA VS BIMLA (NOW DECEASED) [KAMLESH 0810343732 KSINGH1123@REDIFFMAIL.COM 21.09.2026
BLOCK-IT (COMM)/171/2026 KUMAR
ISINGH(P),
29, NEW COURTICOMMERCIAL OMP (T) (COMM)/3/2026 46288 ISERVOTECH ELECTRICALS PVT LTD VS BENNETT[RAKESH 0910280608 IRKSHARMA54@GMAIL.COM 21.09.2026
IBLOCK-II [UNIVERSITY KUMAR(P),
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/2712/2026 146289 IDFC FIRST BANK LTD VS DAMANPREET SINGH ISANJEEV 717028845 ILITIGATION@SRCSLEGAL.COM 22.09.2026
BLOCK-IT IPATHAK(P),
b9, NEW COURI|ICOMMERCIAL  |CS (COMM)/547/2026 146289 IDABUR INDIA LIMITED VS RANJANA COSMO CHEMIKRIPA PANDIT 0818499323 ILITIGATION@ASHWATHHLEGAL.COM [22.09.2026
IBLOCK-II IPVT LTD IBHANU GUPTA
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/2735/2026 |46290 IDFC FIRST BANK LTD VS AVINASH KUMAR ISANJEEV 0717028845 ILITIGATION@SRCSLEGAL.COM 23.09.2026
IBLOCK-II IPATHAK(P),
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/2736/202646290 IDFC FIRST BANK LTD VS DHARVENDRA KUMARSANJEEV 0717028845 ILITIGATION@SRCSLEGAL.COM 23.09.2026
BLOCK-II VADON IPATHAK(P),
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/2734/2026 46290 IDFC FIRST BANK LTD VS VINEET SHARMA ISANJEEV 717028845 ILITIGATION@SRCSLEGAL.COM 23.09.2026
IBLOCK-II IPATHAK(P),
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/2732/2026 46290 IDFC FIRST BANK LTD VS VIKAS KHATRI ISANJEEV 0717028845 ILITIGATION@SRCSLEGAL.COM 23.09.2026
IBLOCK-IT IPATHAK(P),
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/2731/2026 46290 IDFC FIRST BANK LTD VS MANJULA LOHANI ISANJEEV 0717028845 ILITIGATION@SRCSLEGAL.COM 23.09.2026
BLOCK-II IPATHAK(P),
29, NEW COURTICOMMERCIAL ICS (COMM)/550/2026 146290 ICANARA BANK VS AMANDEEP SINGH IPRATAP 9090366723 IPRANA25000@GMAIL.COM 23.09.2026
IBLOCK-II ICHANDRA
IRANA(P),
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/2733/2026 46290 IRBL BANK LTD VS PUROHIT BHAUTIKINAVED 9968363291 INAVED.AZAM @YMAIL.COM 24.09.2026
IBLOCK-II IMANIDHKUMAR IAZAM(P),
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/2737/2026 146290 IRBL BANK LTD VS SUNERA RAHIL GODHAVIYA ANDINAVED 0968363291 INAVED.AZAM @YMAIL.COM 24.09.2026
BLOCK-II JANR IAZAM(P),
29, NEW COURTICOMMERCIAL CS (COMM)/554/2026 6293 IRGA DESIGN LLP VS ADARSH ANANT JHAVERI ANDRAJESH 0899986979, RAJESHKUMAR@RKCO.IN 26.09.2026
IBLOCK-II ORS IKUMAR(P), 0716725451
24 VACANT/SH. LOKESHSOUTH |40, NEW COURTICOMMERCIAL  [CS (COMM)/491/2026 146266 ISURENDER SINGH VS MARKETING MANTRA AND ANR|SAHIL 0868999991 JADVOCATE.SAHILSANSWAL@GMAIL.C [46265

[KUMAR SHARMA,| IBLOCK-II ISANSANWAL(P 0.

IDISTRICT ,

WUDGE(COMMERCIAL

ICOURT)
lto, NEW COURTICOMMERCIAL  |OMP (I) (COMM)/2638/2026[46267 [RBL BANK LTD VS VIKAS YADAV R INAVED 0968363201 INAVED.AZAM@GMAIL.COM 46255
IBLOCK-II IAZAM(P),
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llo, NEW COURTICOMMERCIAL  [OMP (I) (COMM)/2639/202646267 RBL BANK LTD VS MAMTA 0968363201 [NAVED.AZAM@GMAIL.COM L6255
BLOCK-II IAZAM(P),

lto, NEW COURTICOMMERCIAL  [OMP (I) (COMM)/2640/2026/46267 [RBL BANK LTD VS GUNGA ADIL BASIRBHAI INAVED 968363201 [NAVED.AZAM@GMAIL.COM 46255
BLOCK-IT IAZAM(P),

lto, NEW COURTICOMMERCIAL  [OMP (I) (COMM)/2641/2026 46267 RBL BANK LTD VS ROHIT SOLANKI INAVED 068363201 [NAVED.AZAM@GMAIL.COM L6255
BLOCK-II IAZAM(P),

lto, NEW COURTICOMMERCIAL  [OMP (I) (COMM)/2642/202646267 RBL BANK LTD VS GOVIND INAVED 0968363291 [NAVED.AZAM@GMAIL.COM k6255
BLOCK-II IAZAM(P),

lto, NEW COURTICOMMERCIAL  [OMP (I) (COMM)/2645/2026[46268 [PTRAMAL FINANCE LTD VS YAHSAN P [ANANJAY 030378800  |ASPLEGALANDADVOCATES@GMAIL.COW46255
BLOCK-II SINGH(P), M

l10, NEW COURTICOMMERCIAL __ [OMP (I) (COMM)/2646/202616268 [PTRAMAL FINANCE LTD VS MOHMMAD KAYYUM [ANANJAY 030378800  |ASPLEGALANDADVOCATES@GMAIL.CO¥6255
BLOCK-II SINGH(P), M

lto, NEW COURTICOMMERCIAL  [OMP (I) (COMM)/2647/2026[46268 PTRAMAL FINANCE LTD VS SHEIKH SHAHID [ANANJAY 030378800  |ASPLEGALANDADVOCATES@GMAIL.COW46255
BLOCK-II SINGH(P), M

lto, NEW COURTICOMMERCIAL  [OMP (I) (COMM)/2648/2026[46268 PIRAMAL FINANCE LTD VS AJIAZIZ ABDULAZIZ [ANANJAY 030378800  |ASPLEGALANDADVOCATES@GMAIL.COl6255
BLOCK-II SINGH(P), M

lto, NEW COURTICOMMERCIAL  [OMP (I) (COMM)/2654/202646270 [[DFC FIRST BANK LTD VS NASEEM AHAMAD SANJEEV 717028845 [LITIGATIONSRCS@LEGAL.COM 16263
BLOCK-II PATHAK(P),

lto, NEW COURTICOMMERCIAL _ [OMP (I) (COMM)/2655/2026 46270 [[DFC FIRST BANK LTD VS NEELAM ARORA SANJEEV l0717028845 LITIGATIONSRCS@LEGAL.COM 16263
BLOCK-II PATHAK(P),

lto, NEW COURTICOMMERCIAL  [OMP (I) (COMM)/2656/202646270 [DFC FIRST BANK LTD VS PANKAJ SHARMA SANJEEV lo717028845 LITIGATIONSRCS@LEGAL.COM 16263
BLOCK-II PATHAK(P),
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llo, NEW COURTICOMMERCIAL  |[OMP (I) (COMM)/2657/2026 46270 IDFC FIRST BANK LTD VS NAVEEN KUMAR ISANJEEV 0717028845 ILITIGATIONSRCS@LEGAL.COM 16263
IBLOCK-IT IPATHAK(P),
Kuo, NEW COURTICOMMERCIAL IOMP (I) (COMM)/2658/202646270 IDFC FIRST BANK LTD VS BITTO SAINI ISANJEEV 9717028845 ILITIGATIONSRCS@LEGAL.COM U6263
IBLOCK-II IPATHAK(P),
o, NEW COURTICOMMERCIAL  [CS (COMM)/499/2026 16272 SUSHIL KHATTER AND ANR VS BARI SHANKAR[SHUBHAM 9953068846 JANKUSH.SANJITA@KIRED-JUREIN  }46268
IBLOCK-II ICHANDEL IAGARWAL(P),
ko, NEW COURTICOMMERCIAL CS (COMM)/500/2026 6272 [EMU LINES PVILTD VS SREEPAPASANI INDUSTRY|UDAY 8882303942 IADVOCATEUDAYKUMAR@GMAIL.COM 446263
BLOCK-II (OPC) P LTD KUMAR(P),
o, NEW COURTICOMMERCIAL  |OMP (I) (COMM)/2659/202646272 JAXIS BANK LTD VS IKHALAK [ADV 811040589 INDOLEXLAW@GMAIL.COM 46255
BLOCK-II IDHEERAJ(P),
uo, NEW COURTICOMMERCIAL IOMP (I) (COMM)/2660/2026{46272 IAXIS BANK LTD VS TAUSEEF AHMAD ISUNITA 9811040589 INDOLEXLAW@GMAIL.COM k6255
IBLOCK-II ISINGH(P),
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/2661/2026 {46272 IAXIS BANK LTD VS SHARIYA PARVEEN ISUNITA 9811040589 INDOLEXLAW@GMAIL.COM 6255
BLOCK-IT ISINGH(P),
Kuo, NEW COURTICOMMERCIAL IOMP (I) (COMM)/2662/202646272 IAXIS BANK LTD VS REKHA KUMARI MISHRA ISUNITA 9811040589 INDOLEXLAW@GMAIL.COM k6255
IBLOCK-II ISINGH(P),
lto, NEW COURTICOMMERCIAL  |OMP (I) (COMM)/2663/2026}46272 JAXIS BANK LTD VS AJAY PAL SINGH JADV 811040589 INDOLEXLAW @GMAIL.COM 16255
BLOCK-IT IDHEERAJ(P),
ko, NEW COURTICOMMERCIAL OMP MISCy6272 IM/S COLLIERS INTERNATIONAL VS IRIS TECH PARKIARNAV 0811903455 ICHAMBERS@DERA.COM k6270
IBLOCK-II (COMM)/14/2026 [FACILITY MANAGEMENT SERVICES IVIDYARTHI(P),
lto, NEW COURTICOMMERCIAL  [CS (COMM)/501/2026 46273 [PUNJAB NATIONAL BANK VS NEERAJ KUMAR [PRATAP 0990358723 INOT GIVEN 16259
IBLOCK-II ICHANDRA

IRANA(P),




DISTRIC COURT ROOM

T

CASE TYPE

CASE NUMBER

DATE
REGISTRATI
ON

OFPETITIONER NAME VS RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

lto, NEW COURTICOMMERCIAL  [CS (COMM)/502/2026 46273 INSTAPOWER LTD VS NKG INFRASTURCTURE LTD ~ |ARABINDA 8527665316 INAYAK.ARBINDA@GMAIL.COM 46270
IBLOCK-IT INAYAK(P),
Kuo, NEW COURTICOMMERCIAL IOMP (I) (COMM)/2668/202646273 [YES BANK LIMITED VS SARITA KASHYAP IANANJAY 7030378800 IASPLEGALANDADVOCATES@GMAIL.COl46258
IBLOCK-II ISINGH(P), M
lto, NEW COURTICOMMERCIAL  [CS (COMM)/510/2026 16274 JASCIS CORPORATION VS ASHOK KUMAR SHRAVAN b810017859 [UNITEDMARK@UNITEDANDUNITED.I [46272
BLOCK-IT BANSAL(P), IN
24A  [SH. AJAY PANDEY, 4o, NEW COURTICOMMERCIAL CS (COMM)/519/2026 46280 IRAVINDER SINGH KOHLI AND ANR VS M/SNIMISH 0810823566 INIMISHCHIB@GMAIL.COM k6273

IDISTRICT IBLOCK-II IDECONOOK N CORNERS PVT LTD ICHIB(P),

WUDGE(COMMERCIAL

ICOURT)
lto, NEW COURTICOMMERCIAL  |[EXECUTION 146281 [RAJ KUMAR DHINGRA VS TARUN GIDWANI JANSHUL 0910092484 ISMSMAYANK@YAHOO.COM 46274
IBLOCK-II (COMM)/163/2026 IKULSHRESTH

A(P),
4o, NEW COURTICOMMERCIAL ICS (COMM)/530/2026 146282 IM/S SMALL FARMERS AGRIBUSINESS CONSORTIUMANMOL 0871717254 IANMOLPANWAR_11@YAHOO.COM 6244
IBLOCK-II IVS MS ARADHYA CASHEWS INDUSTRIES THROUGH[PANWAR(P),
IPROPRIETOR MR SHEETAL S
lto, NEW COURTICOMMERCIAL  [CS (COMM)/532/2026 146282 [UNINATIONAL  CORPORATION VS  SOOTHEMAHESH 0958944848 IMAHESHKUMAR@LEGALICS.IN k6270
IBLOCK-II IHEALTHCARE PRIVATE LIMITED IKUMAR(P),
k4o, NEW COURTICOMMERCIAL CS (COMM)/537/2026 46282 IPUNJAB AND SIND BANK (COUNTER CLAIM) VSN PERSON(P), NOT GIVEN INOT GIVEN 116282
IBLOCK-II IRAJESH SACHDEVA
lto, NEW COURTICOMMERCIAL  |OMP (I) (COMM)/2687/2026[46283 [PIRAMAL FINANCE LTD VS ROHIT KUMAR [ANANJAY 7030378800 JASPLEGALANDADVOCATES@GMAIL.CO}6258
BLOCK-IT ISINGH(P), M
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/2688/2026[46283 IPIRAMAL FINANCE LTD VS DHAVAL SOMESHBHAIANANJAY 7030378800 JASPLEGALANDADVOCATES@GMAIL.COl46258
IBLOCK-II IPATEL ISINGH(P), M
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/2689/202646283 IFFCO KISSAN FINANCE LIMITED VS VIKASRAJEEV 0311022104 INTERNATIONAL.LAWFIRM.LLP13@GM15-09-2026
IBLOCK-II IMAWALIYA IKUMAR IAIL.COM
IRANJAN(P),
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4o, NEW COURTICOMMERCIAL ICS (COMM)/539/2026 6284 IM/S TEJPUNJ TRAVELS VS SHAKTI SINGH AND ORS  [[SBA KHAN(P), [8851804897 WAIVERDHAN@MENONASSOCIATES.CO}6282
IBLOCK-II L IN

Kuo, NEW COURTICOMMERCIAL ICS (COMM)/541/2026 6284 IPEOPLE RESOURCES VS ACUITY KNOWLEDGEHARPREET 0868312318 [UPPALLAWYER@GMAIL.COM k6259
IBLOCK-II ISERVICES INDIA PVT LTD [UPPAL(P),

l10, NEW COURTICOMMERCIAL  |[MISC DJ/614/2026 146286 [M/S MUNAZIR EMBROIDERY HOUSE VS MANOJSIDDHANT _ [9999369931 SIDHANTBANGAO04@GMAIL.COM 16280
BLOCK-II KUMAR BANGA(P),

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/2701/2026 [46286 ICNH INDUSTRIAL CAPITAL INDIA PVT LTD VS SHIVIRAJESH 0968726491 VANGRAADVOCATE@GMAIL.COM 116282
IBLOCK-IT ILALI 109007 WANGRA(P),

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/2702/202646286 ICNH INDUSTRIAL CAPITAL INDIA PVT LTD VS VIMALRAJESH 9968726491 WANGRAADVOCATE@GMAIL.COM 16282
BLOCK-IT IKUMAR 90327 UANGRA(P),

4o, NEW COURTICOMMERCIAL [EXECUTION 46287 ISUNDARAM FINANCE LTD VS MOHD SALIK INITIN 0773667288 JADVOCATE.MEHTAASSOCIATES09@GM46281
IBLOCK-II (COMM)/169/2026 IMEHTA(P), JAIL.COM

4o, NEW COURTICOMMERCIAL [EXECUTION 6287 IATUL MALHOTRA VS SHIVAM KUNWAR INOT GIVEN INOT GIVEN INOT GIVEN 16288
BLOCK-II (COMM)/170/2026

Kuo, NEW COURTICOMMERCIAL IOMP (I) (COMM)/2709/202646289 IIDFC FIRST BANK LTD VS PRAMOD KUMAR ISANJEEV 9717028845 ILITIGATIONSRCS@LEGAL.COM 6263
BLOCK-II PATHAK(P),

l10, NEW COURTICOMMERCIAL _ [OMP (I) (COMM)/2710/2026 416289 TDFC FIRST BANK LTD VS SAMAR JEET SANJEEV 0717028845 [LITIGATIONSRCS@LEGAL.COM 116263
BLOCK-II PATHAK(P),

4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/2711/2026 46289 IDFC FIRST BANK LTD VS RAM LAL ISANJEEV 0717028845 ILITIGATIONSRCS@LEGAL.COM 116263
IBLOCK-II IPATHAK(P),

l10, NEW COURTICOMMERCIAL _ [OMP (I) (COMM)/2720/2026[46290 IDFC FIRST BANK LTD VS SHAHNAZ PARVEEN SANJEEV 0717028845 LITIGATIONSRCS@LEGAL.COM 116263
BLOCK-II PATHAK(P),
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lio, NEW COURTICOMMERCIAL  [OMP (I) (COMM)/2721/2026 46290 IDFC FIRST BANK LTD VS AJAY KUMAR TIWARI SANJEEV 717028845 LITIGATIONSRCS@LEGAL.COM L6263
BLOCK-II PATHAK(P),
lto, NEW COURTICOMMERCIAL _ [OMP (I) (COMM)/2722/2026[46290 [DFC FIRST BANK LTD VS RAJA TRANSPORT SANJEEV 717028845 LITIGATIONSRCS@LEGAL.COM 46263
BLOCK-IT PATHAK(P),
lto, NEW COURTICOMMERCIAL  [OMP (I) (COMM)/2738/2026[46290 RBL BANK LTD VS DANISH KAPOOR INAVED 068363201 [NAVED.AZAM@GMAIL.COM L6255
BLOCK-II lAZAM(P),
lto, NEW COURT|COMMERCIAL _ [OMP (I) (COMM)/2739/2026[46290 RBL BANK LTD VS DIVYESH SAVJIBHAI KHENI INAVED 0968363291 [NAVED.AZAM@GMAIL.COM k6255
BLOCK-II IAZAM(P),
lto, NEW COURTICOMMERCIAL _ [CS (COMM)/553/2026 46291 SARUNDA LAMPS PRIVATE LIMITED VS SANJU ANDSAGAR b811151926 OFFICE@SCALEGAL.IN 46290
BLOCK-II COMPANY ICHANDRA(P),
lto, NEW COURITCOMMERCIAL _ [EXECUTION 46291 ISANJAY KUMAR KEDIA VS STAR HEALTH PUJA INOT GIVEN __|[NOT GIVEN 16290
BLOCK-II (COMM)/173/2026 DAKHAR(P),
lto, NEW COURTICOMMERCIAL _ [CS (COMM)/555/2026 46293 SMALL FARMERS AGRI-BUSINESS CONSORTIUMRAVINDRA  |0356873569  |ADVOCATE.KANTH@GMAIL.COM L6272
BLOCK-II IMCUI AUDITORIUM VS MS SYAM INDUSTRIES AND[KANTH(P),

ORS
lto, NEW COURTICOMMERCIAL  [OMP (I) (COMM)/2742/202646293 [[DFC FIRST BANK LTD VS SAHBAN AMRU SANJEEV 9717028845 LITIGATIONSRCS@LEGAL.COM 46263
BLOCK-II PATHAK(P),
lto, NEW COURTICOMMERCIAL  [OMP (I) (COMM)/2743/2026 46293 [[DFC FIRST BANK LTD VS NAVIN VASHISHT SANJEEV 717028845 [LITIGATIONSRCS@LEGAL.COM 16263
BLOCK-II PATHAK(P),
lto, NEW COURI|COMMERCIAL __ [OMP (I) (COMM)/2744/2026 46294 [[DFC FIRST BANK LTD VS DHARAMBEER RATHI SANJEEV l0717028845 LITIGATIONSRCS@LEGAL.COM 16263
BLOCK-II PATHAK(P),
lto, NEW COURTICOMMERCIAL  [OMP (I) (COMM)/2745/2026 46294 [[DFC FIRST BANK LTD VS ANKIT GUPTA SANJEEV lo717028845 LITIGATIONSRCS@LEGAL.COM 16263
BLOCK-II PATHAK(P),
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llo, NEW COURTICOMMERCIAL  |[OMP (I) (COMM)/2746/2026}46294 IDFC FIRST BANK LTD VS SARANSH SAROHA ISANJEEV 0717028845 ILITIGATIONSRCS@LEGAL.COM 16263
BLOCK-IT IPATHAK(P),
Kuo, NEW COURTICOMMERCIAL IOMP (I) (COMM)/2747/2026 146294 IDFC FIRST BANK LTD VS VISHAL VARSHNEY ISANJEEV 9717028845 ILITIGATIONSRCS@LEGAL.COM U6263
IBLOCK-II IPATHAK(P),
25 IMS RAVINDER BEDI,SOUTH- 8 BLOCK 1 18EXCOMM HEXCOMM - AWARD BY ARB|01-09-2026 [HARENDER ANEJA VS M/S INTERNATIONAL PRINT O[ABHINEET 9871774086 IPENTALEGAL@YAHOO.IN 101-06-2026
IDISTRICT [EAST IBLOCK 1 JAWARD BY ARBCOMM/126/2026 IPACK LTD IGULATI(P),
NUDGE(COMMERCIAL ICOMM/126/2026
ICOURT)
IMISC IMISC DJ/1035/2026 01-09-2026 |OM PRAKASH ARORA VS MS MEGREZ FOODS ANDARJUN 089910111 IMAIL@ARJUNSAWHNEY.IN [13-08-2026
IDJ/1035/2026 BEVERAGES PVT LTD ISAWHNEY(P),
IMISC IMISC DJ/1038/2026 01-09-2026 [M/S ALL ABOUT OUTDOORS VS ARJUN SETHI [TARANG 9625115076 IADITYA.NAYYAR@ORTISLAW.COM 01-09-2026
IDJ/1038/2026 IAGARWAL(P),
[EXECUTION [EXECUTION 03-090-2026 [STATE BANK OF INDIA VS SUNIL BAL GUVER [DHARMENDRA[B800784740 SHUBHI1673@GMAIL.COM lo1-09-2026
COMM)/272/2026(COMM)/272/2026 ISINGH(P),
ICS ICS (COMM)/790/2026 08-09-2026 [SANJIV BHAYANA VS ASHIANA DWELLINGS PRIVATE[ANANNYA 0818321492 IANANNYA@MGLOWASSOCIATES.COM [03-08-2026
COMM)/790/202 ILIMITED IGHOSH(P),
6
IOMP (DIOMP (I) (COMM)/193/2026 [10-09-2026 [CARS24 FINANCIAL SERVICES PVT LTD VS HIMANSHU[RIT ARORA(P), [7838737001 IRITAOROA91@GMAIL.COM 08-08-2026
COMM)/193/2026
[EXECUTION IEXECUTION 02-09-2026 [MAHIPAL BHANDARI SINGH VS SNNR PVT LTD [YOMESH 9810910048 [VOMESHSHARMA08@GMAIL.COM 25-08-2026
COMM)/270/2026(COMM)/270/2026 ISHARMA(P),
ICS ICS (COMM)/755/2026 01-09-2026 [NR WARDROBE FUSS PVT LTD VS VELOCITYROHAN - IROHANSWARUP2006@GMAIL.COM 29-08.2026
COMM)/755/2026 ISOFTWARE SOLUTIONS PRIVATE LIMITED ISWARUP
IOMP (DIOMP (I) (COMM)/192/2026 [10-09-2026 [CARS 24 FINANCIAL SERVICES PRIVATE LIMITED VS[RIT ARORA(P), [7838737001 IRITAOROA91@GMAIL.COM 26-08-2026
COMM)/192/2026 IRANJEET KUMAR
IOMP (DIOMP (I) (COMM)/182/2026 [05-09-2026 [M/S CARS24 FINANCIAL SERVICES PRIVATE LIMITED[RIT ARORA(P), [7838737001 IRITAOROA91@GMAIL.COM 27-08-2026
COMM)/182/2026 IVS JUNAID ALI
IOMP (DIOMP (I) (COMM)/183/2026 [05-09-2026 [M/S CARS24 FINANCIAL SERVICES PRIVATE LIMITED[RIT ARORA(P), [7838737001 IRITAOROA91@GMAIL.COM 27-08-2026
COMM)/183/2026| IVS RAHUL SINGH
ICS ICS (COMM)/766/2026 02-09-2026 [CEDNA BIOTECH PVT LTD VS BARKHA GUPTA PROPJATIN 0312223345 WATIN.SAPRA150@FMAIL.COM 01-09-2026
COMM)/766/2026 IM/S ASHWANI PHARMACEUTICALS ISAPRA(P),
ICS ICS (COMM)/780/2026 05-09-2026 [SAGAR INFORMATICS PRIVATE LIMITED VS DEEPKARMVEER 9891396019 IKARMVEER(@LEXANAL)R'.TICO.COM [01-09-2026
COMM)/780/202 IBLUE XPRESS LIMITED AND ORS
6
ICS ICS (COMM)/767/2026 02-09-2026 [RDS AND SONS PRIVATE LIMITED VS GIRISHMANAV 9654448699 IMSAHU @KANDKASSOCIATES.IN 131-08-2026
COMM)/767/2026 IKHANDELWAL KUMAR DIVYA|
IKUMAR
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IEXECUTION IEXECUTION 05-09-2026 [SHASHI BALA AND ANR VS BIMLA GUPTA AND ORS  [SHALABH 0818681699 SHALABH@ADV@GMAIL.COM 131-08-2026
COMM)/275/2026/(COMM)/275/2026 IGUPTA(P),
ICS ICS (COMM)/799/2026 09-09-2026 [RAJBALI VERMA VS VEER VASU EXPORTS PVT LTD ISHPREET 9582621442 IADVISHPREETMALHOTRA@GMAIL.CO 9582621942
COMM)/799/2026) ISINGH(P), M
[EXECUTION [EXECUTION 05-09-2026 [EVOSTA MOBILITY PRIVATE LIMITED VS PURANIL Klo811027839 IANIL. KHAWARE@GMAIL.COM l02-09-2026
COMM)/274/2026(COMM)/274/2026 IENERGY PRIVATE LIMITED AND ORS IKHAWARE(P),
ICS ICS (COMM)/789/2026 08-09-2026 [EXPANSION MASTERS LLP VS M/S NARESHAKANKSHA 9717321989 IADVOCATEAKANSHASISODIA@GMAIL. [03-09-2026
COMM)/789/2026| IENTERPRISES ISISODIA(P), ICOM
IMISC IMISC DJ/1067/2026 07-09-2026 JAMMU AND KASHMIR BANK VS MOTASIM BILLAH[UZMA ASHRAT 8178726947 - l03-09-2026
IDJ/1067/2026 IFAROOQUI
ICS ICS (COMM)/798/2026 09-09-2026 |RICHA JAIN PROPRIETOR OF ARHAM[ONKAR 9711827993 - 05-09-2026
COMM)/798/2026| INTERNATIONAL THROUGH SPA HOLDER VS ANILPANDEY(P),
IKUMAR LAL CHAND BANSAL JAIN PROPRIETOR OF|
WAIBHIKSHU ELECTRICALS
IOMP (DIOMP (I) (COMM)/191/2026 [09-09-2026 [THE HI TECH ENGINEERS VS CREATARA MOBILITY[SUMESH 71847482 INFO@INDALILAWPARTNERS.COM 107-09-2026
COMM)/191/2026 IPRIVATE LIMITED IMALHOTRA(P),
ICS ICS (COMM)/820/2026 15-09-2026 |ASCL CARE PRIVATE LIMITED VS AXONAVINASH 811351780 IAVINASH.LAW@GMAIL.COM l09-09-2026
COMM)/820/202 IAUTOMOTIVES PRIVATE LIMITED AND OTHERS ISHARMA
6
ICS CS (COMM)/828/2026 17-09-2026 |AKG PLASTICS PVT LTD VS JENA BUILDCON PVT LTD |ASHUTOSH 0999666398 IASHUTOSHNAGAR@ANALAW.IN [11-09-2026
COMM)/828/202 INAGAR(P),
6
ICS ICS (COMM)/831/2026 17-09-2026 (GREENFUEL BATTERY SOLUTIONS PVT LTD VSINITIN - ILITIGATION @ KHAITANANDKHAITAN.C[11-09-2026
COMM)/831/2026 IGOREEN E-MOBILITY PVT LTD IPANDEY(P), OM
ICS ICS (COMM)/835/2026 18-09-2026 [M/S VELOCITY CONSUMERS VENTURES PRIVATEMANOJ 9810619961 IARORAANDARORA@GMAIL.COM 16-09-2026
COMM)/835/2026| ILIMITED VS DURGESH PATEL KUMAR(P),
ICS ICS (COMM)/852/2026 22-09-2026 |STATE BANK OF INDIA VS GEETA IAMIT 701184882 IAMIT.ADVOCATE13@GMAIL.COM 18-09-2026
COMM)/852/202 ISINGH(P),
6
IMISC IMISC DJ/1195/2026 29-09-2026 [MAGUNTA AGRO FARMS PVTLTD VS M/S EXQUISITF‘J_KAPIL 058995824 - 16-09-2026
DJ/1195/2026 [TRADELINKS LLP ISHARMA(P),
ICS ICS (COMM)/837/2026 19-09-2026 |[AARVEE FOOD THROUGH PROPRIETOR MR NEERAJIANUBHAV 9958215325 IADVOCATEANUBHAV11@GMAI.COM [17-09-2026
COMM)/837/2026| ISINGHAL VS SHREE GAYATRI TRADERS THROUGH|SINGHAL(P),
IMRS GAYATRI GARG
IMISC IMISC DJ/1137/2026 05-09-2026 |GOOD YEAR SECURITY SERVICES (REGD) VS DELHIKAUSTUBH 10891068254 - l05-09-2026
IDJ/1137/2026 IDEVELOPMENT AUTHORITY ISINGHA
IMISC IMISC DJ/1138/2026 15-09-2026 |[UNITED METALIK PVT LTD VS ODITI APPLIANCES LLP[SHRAVAN 26843455,3 26-09-2026
IDJ/1138/2026 IAND ORS IKUMAR [UNITEDMARK@UNITEDANDUNITED.C

IBANSAL

OM
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(COMM.)/276/2026

IMARKETING PVT. LTD.

SHARMA

COM

IMISC IMISC DJ/1139/2026 15-09-2026 |[UNITED METALIK PVT LTD VS ODITI APPLIANCES LLP|[SHRAVAN 26843455,3 [15-09-2026
IDJ/1139/2026 JAND ORS IKUMAR [UNITEDMARK@UNITEDANDUNITED.C
IBANSAL OM
IMISC IMISC DJ/1142/2026 22-09-2026 [SAGAR INFORMATICS PRIVATE LIMITED VS DEEP[KARMVEER 0891396019 IKARMVEER(@LEXANAL)R.TICO.COM [22-09-2026
IDJ/1142/2026 IBLUE XPRESS LIMITED AND ORS
ICS ICS (COMM)/867/2026 25-09-2026 [M/S HEXACOM TECHNOLOGIES PVT LTD VS[PIYUSH [7042623388 IADMIN@TASLA.IN 24-09-2026
COMM)/867/2026| IVISHWAJEET SINHA [TTWARI(P),
IMISC IMISC DJ/1160/2026 25-09-2026 [MUKESH JAIN VS GLOBUS TRANSITOS PVT LTD IRISHABH 0811840695 IVISHABHSHARMA.CHAMBERS@GMAIL[23-09-2026
IDJ/1160/2026 ISHARMA(P), .COM
[EXECUTION [EXECUTION 26-09-2026 [BHUSHAN DEALMARK PRIVATE LIMITED VS AMARHIMANSHU 8750618722 ISSWANIASSOCIATES@GMAIL.COM [11-09-2026
COMM)/305/202 |(COMM)/305/2026 IKUMAR MISHRA IGARG(P),
6
[EXECUTION [EXECUTION 26-09-2026 |[UCO BANK VS PARAS RAM AND ORS B K ANDp868113796 IBKMDELHI@GMAIL.COM 26-09-2026
COMM)/306/202 |(COMM)/306/2026 IASSOCIATES
6
IMISC IMISC DJ/1190/2026 26-09-2026 [GOOD YEAR SECURITY SERVICES (REGD) VS DELHIKAUSTUBH 891068254 - 26-09-2026
DJ/1190/2026 IDEVELOPMENT AUTHORITY ISINGHA
ICS ICS (COMM)/891/2026 130-09-2026 [ROSHAN SINGH CHAUHAN VS RAJESH CHAPRANA IASHWINI 0811514844 IASHWINL.MISHRA@YAHOO.CO.IN 26-09-2026
COMM)/891/2026 IMISHRA(P),
[EXECUTION [EXECUTION 0-09-2026 [SURAJMAL PUKHRAJ MEHTA VS M/S AURAK- 0869042060 IKINNARISTEEL@VSNL.NET 0-09-2026
COMM)/311/2026 |(COMM)/311/2026 INCORPORATED AND ORS
IEXECUTION IEXECUTION 130-09-2026 [PARAMOUNT POLYTREAT CHEMICALS PVT LTD VS RIMANOJ 868726388 IMANOJ KUMAR2488@GMAIL.COM 28-09-2026
COMM)/310/2026(COMM)/310/2026 IK ENTERPRISES (MR RIZWAN PROPRIETOR) IKUMAR
BHAGAT(P),
26 [SH. LALIT KUMAR SOUTH- [14 ICOMMERCIAL [EX.COMM AWARD BY[02.09.2026 [BALUSSERY BENIFIT CHIT FUND PVT. LTD. VS RAJATUL RATHI [98 105402 19 IATULGNRATHI@HOTMAIL.COM 101.09.2026
ILD. DJ COMM-o02, [EAST ISUIT JARB. COMM./128/2026 IBALA
ISOUTH EAST DISTRICT,
ISAKET COURT, DELHI
[EXECUTION 02.09.2026 |[EXCEL PACK PVT. LTD. VS CHIRRA POLYMERS IRISHABH 7042181838 IMAIL@RISHABHKAPUR.COM 1.08.2026
(COMM.)/269/2026 IKAPUR
ICS (COMM)/768/2026 02.09.2026 [RAFBRIX EXTRACTS PRIVATE LIMITED VS TRUZI[PRAGYA 711767111 INFO@DSNRLEGAL.COM 01.09.2026
(ORGANIC AND NATURAL PRODUCTS AND ORS. IBADHRIA
IOMP (I) (COMM.)/180/2026 [03.09.2026 [CARS24 FINANCIAL SERVICES PRIVATE LIMITED VS[RIT ARORA 783873700 [RITARORA91@GMAIL.COM 102.09.2026
ISHAHRUKH
ICS (COMM)/774/2026 03.09.2026 [PUNJAB NATIONAL BANK VS MAHESH KUMAR PROPSARVJEET 0711785812 ISARVJEETYADAVo8@YAHOO.COM 102.09.2026
IOF MS ELECTRONICS [YADAV
[EXECUTION 07.09.2026 [M/S I PACK IDIA PVT. LTD. VS M/S HALDIRAMNAVNEET 0868546432 INAVNEETSHARMAADVOCATE@GMAIL. [05.09.2026
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ICS (COMM)/785/2026 07.09.2026 [SAGARIKA GARG PROP OF MS JEWELS BY SAGARIKAMADHAV 0910572585 IMADHAVBHATIA@VERTARILEGAL 06.09.2026
[VS VARUN MITTAL AND ORS. IBHATIA
ICS (COMM)/791/2026 08.09.2026 [M/S INDU EXIM PVT. LTD. VS VINEET GOEL SOLEKOMAL JAIN [9870375161 ICONTACT@JURISIHTI.COM 07.09.2026
IPROP MS GREEN COLOR LAB
CS (COMM)/795/2026 08.09.2026 |[FCML DISTRIBUTORS LIMITED VS OM FIRE SAFETY[SAMEER 0999909834 ISAMEERSAGAR@GMAIL.COM 107.09.2026
ICOMPANY PRIVATE LIMITED AND ORS. ISAGAR
ICS (COMM)/807/2026 10.09.2026 [NULON INDIA LTD. VS LUBNA ADIL RAJA C.P. VIG 0818444953 ICPVIG44@GMAIL.COM 109.09.2026
IM.EX/72/2026 15.00.2026 |[KANWAR PARKASH RAKESH BANSAL VS RAKESH[SUMESH 18585081369 IADV.SUMESHGOYAL@GMAIL.COM [14.09.2026
IBANSAL GOYAL
CS (COMM)/815/2026 15.09.2026 |STATE BANK OF INDIA VS BIJENDER SINGH B.P. SINGH 0971441188 IBPSINGH562@GMAIL.COM [14.09.2026
ICS (COMM)/817/2026 15.09.2026 |STATE BANK OF INDIA VS RUKMAN KANWAR B.P. SINGH 071441188 IGPSINGH562@GMAIL.COM [14.09.2026
ICS (COMM)/824/2026 16.09.2026 |[HDMI LINCESING ADMINISTRATO, INC VSKRIPA PANDIT |98 1849 93 23 I TI GATI ON @ASH W ATHH L E G Al15.09.2026
XXXXXXXXXX I.COM
IOMP (I) (COMM.)/206/2026 17.09.2026 [PIRAMAL FINANCE LTD VS AMMINI M IANANJAY 7455023130 IN/A 16.09.2026
ISINGH
IOMP (I) (COMM.)/207/2026 [17.09.2026 [PIRAMAL FINANCE LTD VS SUKHDEV SANDHU IANANJAY 7455023130 IN/A [16.09.2026
ISINGH
IOMP (I) (COMM.)/208/2026 [17.09.2026 [PIRAMAL FINANCE LTD VS ABDUL QADIR IANANJAY 7455023130 IN/A 16.09.2026
SINGH
ICS (COMM)/826/2026 17.09.2026 (GURDEEP SINGH TULI VS NIRUPAMA SHARMA AND[SAKET GUPTA [97390 46560 ISAKETGOGIA@LAWTITUDE.COM 14.09.2026
ORS
[EXECUTION [18.09.2026 [YANG MING LINE (INDIA) PVI. LID. VS BBNHARDIK 8510004533 |HDKVA SHISTH@GMAIL. C OM [17.09.2026
(COMM.)/289/2026 INTERNATIONAL AND ORS. IVASHISHT
IEXECUTION 19.09.2026 [IBOSS TECH SOLUTION PVT. LTD. VS PODDAR TYRES[SARVESH 9350301058 IADVOCATE.SARVESHB@GMAIL.COM  [17.09.2026
(COMM.)/295/2026 ILIMITED BHARDWAJ
ICS (COMM)/839/2026 19.09.2026 |[MOOLCHAND HEALTHCARE FOUNDATION AND ORS.RAHUL 0899031237 RAHULKOCHAR27@GMAIL.COM [17.09.2026
VS RASHMI DEVI IKOCHAR
ICS (COMM)/843/2026 21.09.2026 |JPS PLASTICS PRIVATE LIMITED VS ANYA POLYTECH [DHRUV 0811221998 IDHRUV.GANDHI@ANHADLAW.COM  [19.09.2026
IFERTILIZERS PVT LTD IGANDHI
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ICS (COMM)/847/2026 22.09.2026 [ARUN KUMAR JAIN SOLE PROPRIETOR OF M S[SHREY 9810609888 ISHREY@SHREYPATNAIK.COM 20.09.2026
IAUTOMOTIVES VS  JATINDER SINGH, SOLE[PATNAIK
IPROPRIETOR OF M S PUBLIC TOURIST TAXI SERVICE
[EXECUTION 23.09.2026 [STATE BANK OF INDIA VS RAHUL GURUNG ISUCHITA 8896932838 IGNIHOTRISUCHITA@GMAIL.COM 22.09.2026
(COMM.)/296/2026 IDIXIT
ICS (COMM)/872/2026 23.09.2026 [NBCC (INDIA) LIMITED AND ANRIN/A IN/A ISAKETGOGIA@LAWTITUDE.COM 28.08.2026
(COUNTER.CLAIMENT) VS DMR|
I[HYDROENGINEERING  AND INFRASTRUCTURES|
(COUNTER CLAIM)
OMP MISC.[24.09.2026 |[RAKHI SINGH VS AJAY SINGH SHEKHAWAT ISHANTANU IN/A IN/A 23.09.2026
(COMM.)/28/2026
ICS (COMM)/864/2026 24.09.2026 [M/S KPS SHIPPING SERVICES PVT. LTD. VS TRIDENTBRAHMA 0818615398 IDHAHMANANDPRAKASH123@GMAIL.C [22.09.2026
ISHIPPING PVT LTD INAND PRASAD OM
OMP MISC.25.09.2026 [SHRI DEEPANKAR SHARMA VS MRS ARTIJASWAL  |[DIKSHA 0818700242 ILAWVALUE@HOTMAIL.COM 23.09.2026
(COMM.)/29/2026 IGOSWAMI
ICS (COMM)/865/2026 25.09.2026 [STATE BANK OF INDIA VS MANISH KUMAR KASHYAP (B.P. SINGH 971441188 IBPSINGH562@GMAIL.COM 23.09.2026
[EX.COMM AWARD BY[]26.09.2026 |[AYVENS INDIA PVT. LTD. VS MS RIVERSTONESMUKESH 18009506006 IADVMUKESHKP(@,GMAIL.COM 25.09.2026
JARB. COMM./139/2026 ISECURE SERVICES LLP THROUGH ITS DESIGNATEDKUMAR
IPARTNERS IPANDEY
[EXECUTION 26.09.2026 [BHUSHAN DEALMARK PVT. LTD. VS ANANYASHAKEEL 8750618722 ISSWANIASSOCIATES@GMAIL.COM 24.09.2026
(COMM.)/304/2026 IASHUTOSH INFRASTRUCTURE PVT. LTD. ISARWARI
ICS (COMM)/873/2026 26.09.2026 |STATE BANK OF INDIA VS SALU JOHN INAVRUTI 18376043196 INAVRUTIYAGI@GMAIL.COM 25.09.2026
OJHA
IMISC DJ/1194/2026 20.09.2026 |[CANARA BANK VS MD ARSHAD AND ORS
ICS (COMM)/890/2026 0.00.2026 [VIJAY KUMAR AGGARWAL VS RAJESH CHAPRANAJA.K. MISHRA [0811514844 IASHWINIL.MISHRAL@YAHOO.COM 28.09.2026
JAND ORS
27 [SH. VRINDA KUMARI  [SOUTH- o ICOMMERCIAL ICS(COMM)761/2026 01.09.2026 [TULIP  SHIPPPING SERVICES V/S  PRAVEEN[TARUN 0099960284 JADVTARUNL 983@GMALL.COM 29-08-2026
[EAST ISUIT IMARWAHA IAGGARWAL
IOMP(I)COMM) 174/2026 02.09.2026 [M/S CARS 24 FINANCIAL SERVICES V/S SAGAR ILEX HORIZON [7838737001 IRITARORA91@EMAIL.COM 18-08-2026
IOMP(I)COMM) 175/2026 02.09.2026 [M/S CARS 24 FINANCIAL SERVICES V/S ABHISHEK|LEX HORIZON [7838737001 IRITARORA91@EMAIL.COM 18-08-2026
IKUMAR
IOMP(I)COMM) 176/2026 02.09.2026 [M/S CARS 24 FINANCIAL SERVICES V/S ARVIND[LEX HORIZON [7838737001 IRITARORA91@EMAIL.COM 06-08-2026
IKUMAR
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IM-EX/68/2026 03.09.2026 [SANJAY KUMAR VYAS V/S RAKESH KALIA G.D. SHARMA 0868281911 IGDSHARMA544@GMAIL.COM l02-09-2026
M-EX/69/2026 03.09.2026 |KAILASH SEWAN V/S GURUPRAKASH [AMBARJAIN |9911965371 [AMBAARJAIN@GMAIL.COM 29-08-2026
IMISC DJ/1055/2026 03.09.2026 [SERVOTECH INDIA PVT. LTD. V/S ATMAN SOLUTIONS|PRAFULL [7906460030 IAW.PRAFULL@GMAIL.COM 23-08-2026
IPVT. LTD. IBHARDWAJ
IOMP(I) (COMM)/ 181/2026 [05.09.2026 [CARS 24 FINANCIAL SERVICES PVT. LTD. V/S[LEXHORIZON [7838737001 IRITARORA91@EMAIL.COM 27-08-2026
IKRISHNA
IJARB.A. (COMM). / 3/2026  |09.09.2026 [CHARAN SINGH MEENA V/S KOTAK MAHINDRA BANK|[URBAN  LAW999 334 034 ISAHEJUBAN.ASSDCIATES@GMAIL.COM|07-09-2026
IFIRM
IMISC DJ/1077/2026 09.09.2026 [MS PARADIES FOOD COURT PVT. LTD.SAYED SUABADHISH 0968281412 (OFFICE@ADIDSHSRIVASTAVA.COM 04-09-2026
IAKHTAR ISRIVASTAVA
ICS(COMM)/ 811/2026 14.09.2026 [KAILASH KUMAR JHA V/S 4U MEDICARE PVT. LTD. IAKSHITA 811089472 IADVOCATC.AKSHITASHAMLA(Q,J.GMAT/08-09-2026
ISHARMA IL.COM
IMISC DJ/1086/2026 14.09.2026 [KAILASH KUMAR JHA V/S GURUPRAKASHAMBERJAIN [9999945297 IAMBAARJAIN@GMAIL.COM l09-09-2026
IENTERPRISES.
IOMP(I) (COMM)/ 197/2026 [15.09.2026 |CARS 24 FINANCIAL SERVICES PVT. LTD. V/S DOLLY|LEX HORIZON [7838737001 IRITARORA91@EMAIL.COM 19-08-2026
ISAHNI
IOMP(I) (COMM)/ 199/2026 [15.09.2026 |AASHI CHUTANI V/S UNIFIED VISION IDINESH 891602513 IAMANTHUKRAL@OUTLOOK.COM |07-09-2026
IBANTH
ICS(COMM)/ 819/2026 15.09.2026 [KAILASH CHAND PROPRIETOR OF NANDINI FASHION[VIKRANT 19990260002 ILAWSCAPEFIRM@JGMAIL.COM 109-09-2026
IV/SP AND G ICHOUDHARY
[EX.COMM - AWARD BY[17.09.2026 [RAJIV KUMAR SAXENA /S M/S INDIA TOURISM IVARA GAUR  [9718194857 IVARA@TEAMTIGRIS.COM 14-09-2026
IJARB.COMM./133/2026
[EXECUTION(COMM)./288/ [18.09.2026 [STATE BANK OF INDIA V/S AJIT KAUR ISUCHITA 8896932838 (AGNIHOTRISUCHITA@GMAIL.COM  [03-09-2026
2026 IDIXIT
ICS(COMM)/ 833/2026 18.09.2026 [DIVAS TECHNOLOGY V/S MINOSHA PRINTS[DR. RAJESH|9871946830 IVINOD16GEHLOT@GMAIL.COM 104-09-2026
ISOLUTIONS. IKUMAR GUPTA|
ICS(COMM)/ 834/2026 18.09.2026 |M/S SPARK ELECTRODUS PVT. LTD. V/S JPC PIPESY.C. GUPTA 0810015303 JCGUPTAVINAY @GMAIL.COM [15-09-2026
IPVT.LTD.
IMISC DJ/1117/2026 18.09.2026 [M/S BODY SPA INTERNATIONAL V/S A SIVINOD DUBEY 0312211744 IPARIVARTAN.DUBEY@GMAIL.COM [15-09-2026
INTERNATIONAL
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[EXECUTION(COMM)./291/2}19.09.2026 [VIKAS WALECHA V/S M/S GLOSSY BUTTONS RAKESH lo711771000 RNKESH.ADVUCATO1TTUIUMAIL.COM [11-09-2026
026 IKUMAR
ICS(COMM)/840/2026 19.09.2026 [CONSOLE SHIPPING SERVICES INDIA V/S GLOBEN.K. SHARMA [8178925937 IADVOCATENKS393(<IGMAIL.COM 16-09-2026
JARTH LOGISTICS
[EX.COMM - AWARD BY[]22.09.2026 [HDB FINANCIAL SERVICES V/S SHYAMBIR SINGH[RAHUL 013493108 - |03-09-2026
IARB.COMM./136/2026 [YADAV IBHARDWAJ
ICS(COMM)/ 848/2026 22.09.2026 [ARUN KUMAR JAIN V/SMS KAHO AND ORS. ISHREY 9810609888 ISHREY@SHREYPATNAIK.COM [17-09-2026
IPATNAIK
ICS(COMM)/ 849/2026 22.09.2026 [ARUN KUMAR JAIN V/ SUJAY CHATTERJEE ISHREY 0810609888 ISHREY@SHREYPATNAIK.COM 14-09-2026
IPATNAIK
ICS(COMM)/ 850/2026 22.09.2026 |[MAX COMPUTERS THROUGH ITS PROPRIETORJPT. G.CP811514844 IASHWINIMISHRA1@YAHOO.CO.IN 19-09-2026
IMUJIBUL KHAN V/S VIJAY KUMAR IMISHRA
ICS(COMM)/ 851/2026 22.09.2026 [KHALID AHMED V/S M/S DARK HORSENAVEEN 810040542 WOGINDERSINGH007@GMAIL.COM 14-09-2026
IMANUFACTURING PVT. LTD. ISAXENA
ICS(COMM) 853/2026 22.09.2026 [MS RKG GRAIN SORTING SOLUTIONS V/S MSEKANSH 88510842¢ 1 IADVOCATE.EKANSH@GMAIL.COR; 19-09-2026
IDOSANJH RICE MILLS IBHATNAGAR
IEXECUTION(COMM)./297/2[23.09.2026 |DEN NETWORKS LTD V/S ABAYA GOLD BUYERS PVT.[PANKAJ 0958732424 IROY.PA N KA J@YAHOO.CO.IN 17-09-2026
026 ILTD. IKUMAR
ICS(COMM) 861/2026 24.09.2026 [S4R INTERIORS PVT. LTD. V/S WOODCRAFTMARKANDEY [9250950582 IMARKANDEYGUPTA@YAHOO.CO.IN 23-09-2026
[FURNISHERS GGN GUPTA
ICS(COMM) 862/2026 24.09.2026 (CANARA BANK V/S PRAVEEN KUMAR IFAHAD KHAN 9219701292 IFAHADADVOCATEKHAN@GMAIL.COM [23-09-2026
ICS(COMM) 874/2026 26.09.2026 [STATE BANK OF INDIA V/S LOKESH YADAV INAVRUTI 8376043196 INAVRUTITYAGI@GMAIL.COM 24-09-2026
OJHA
ICS(COMM) 875/2026 26.09.2026 [SANTOSH KUMAR GARG VS MS ANGEL EXPANDERSANAND 999350146 ISRIANANDPRAKASH@GMAIL.COM 24-09-2026
IPVT. LTD. IPRAKASH
ICS(COMM) 876/2026 26.09.2026 |[SANTOSH KUMAR GARG VS MS ANGEL EXPANDERSANAND 19999350146 ISRIANANDPRAKASH@GMAIL.COM 24-09-2026
IPVT. LTD. IPRAKASH
[EXECUTION 28-09-2026 [M/S DCM SHRIRAM INDUSTRIES LTD VS RECONNECTBIPUL KUMARB180205548 - l01-09-2026
(COMM.)/308/2026 [ENEERGY TRADING IMISHRA
IOMP (COMM.)/44/2026 29-09-2026 [PROGENY ASSOCIATES PVT. LTD. VS VLCC HEALTH|GAJENDRA 0650595638 IGAJENDRAS.ADV@GMAIL.COM 01-09-2026
ICARE LTD. IPAL SINGH




DISTRIC COURT ROOM
T

CASE TYPE

CASE NUMBER

DATE

ON

OFPETITIONER NAME VS RESPONDENT NAME
REGISTRATI

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

ICS (COMM)/887/2026 29-09-2026 [M/S BHARAT PET LIMITED VS NARINDER SHARMA  |GULAB 9355797977 IADVOCATEGCYADAV@GMAIL.COM [22-09-2026
ICHANDRA
[YADAV
ICS (COMM)/888/2026 29-09-2026 [M/S ENVIRON CARE PRODUCTS LLP VS M/S QUINNTARANJEET [7017689710 IADVTARANJEETS@GMAIL.COM 26-09-2026
IHYGIENE PRODUCTS LLP AND ORS ISINGH
ICS (COMM)/892/2026 [30-09-2026 [M/S NETSYS NETWORK PVT. LTD. VS ANKURS.P.SINGH 818458632 [RAJPUT.SATYAPAL201Q@GMA1L.COM [17-09-2026
IPRAVINBHAI ZAVERI PROPRIETOR OF M/S INFOLINE]
ISYSTEM
ICS (COMM)/893/2026 130-09-2026 [SIGNZY TECHNOLOGIES PRIVATE LIMITED VSMANISH 9555565588 IADV.MANISH21@GMAIL.COM 23-09-2026
IPARVIOM TECHNOLOGIES PRIVATE LIMITED ISHARMA
128 IDR. RAKESH KUMAR,SOUTH- ICOMMERCIAL ICS (COMM)/758/2026 01-09-2026 [MILLENNIUM AUTOMATION SYSTEMS LIMITTED|SUNIL 10899750209 [PRVNRAINKEE7 GMAI1.COM 29-08-2026
IDISTRICT [EAST ISUIT IAND ANOTHER VS ABHA ELECTRONICS LIMITED ANDICHOUDHARY(
PUDGE(COMMERCIAL IANOTHER P),
ICOURT)
ICOMMERCIAL CS (COMM)/759/2026 01-09-2026 |[PREM RAHUL  MANDURI VS INDOSPIRITIUPAMANYU 98106064070  [UPAMANYU.EST1997@GMAIL.COM 29-08-2026
ISUIT IDISTRIBUTION LIMITED AND OTHERS ISHARMA(P),
IEXECUTION IEXECUTION 02-09-2026 [KAENAT GLASS AGENCIES VS SIMPLEXAZKA 8106064070 IRAMBHAKHT@GMAIL.COM 26-08-2026
IPETITION (COMM)/271/2026 INFRASTRUCTURE LTD IAHMED(P),
JARBITRATION IOMP (I) (COMM)/177/2026 [02-09-2026 [CARS 24 FINANCIAL SERVICES PRIVATE LIMITED VS[RIT ARORA(P), [7838737001 IRITARORA91@GMAIL.COM 18-08-2026
IAND IASHOK KUMAR
ICONCIALIATION
ACT
ICOMMERCIAL ICS (COMM)/769/2026 02-09-2026 [M/S THE PIRIMID VS M/S BODYCRAFT SALON SKIN]MAYANK 08100 00113 INEWDELHI@AAALEGAL.CO 29-08-2026
ISUIT JAND COSMETOLOGY PVT LTD IBARUA(P),
IEXECUTION [EXCOMM - AWARD BY ARB|03-09-2026 [SH BALJEET SINGH GILL VS M/S EXL SERVICE COM|[TARUN 811881880 [TARUNKASHYAP007@GMAIL.COM 25-08-2026
IPETITION ICOMM/129/2026 (INDIA) PVT LTD IKASHYAP(P),
ICOMMERCIAL ICS (COMM)/777/2026 03-09-2026 [PUNJAB NATIONAL BANK VS KISMAT ALISARVJEET 9711785812 ISARVJEETYADAVOo8@YAHOO.COM 101-09-2026
ISUIT [PROPERIOTER OF M/S MAHBOOBIA SURPLUSYADAV(P),
IGARMENTS
ICOMMERCIAL ICS (COMM)/782/2026 05-09-2026 |[M/S RK ELECTRICALS VS M/S THE BIG FITOUTCO ISONU 0818360926 ISONUSINGHSISHODIYA@GMAIL.COM [01-09-2026
ISUIT ISINGH(P),
[EXECUTION [EXECUTION 07-09-2026 [M/S ANGEL NETWORKING SOLUTIONS VS POWERGAURAV 8777486110 JADVPIYALI2021@GMAIL.COM 27-08-2026
IPETITION (COMM)/278/2026 INETWORKS ISEHRAWAT(P),
ICOMMERCIAL ICS (COMM)/787/2026 07-09-2026 [BANK OF INDIA VS RAJINDER KAUR IVISHWANATH 9990182901 IVPTIWARIADVOCATE@GMAIL.COM 22-08-2026
ISUIT IPRASAD
[TTWARI(P),
ICOMMERCIAL ICS (COMM)/794/2026 08-09-2026 |[GDX SECURITY SOLUTIONS INDIA PRIVATE LIMITED|DIVYA 18130220143 ILEGAL@AQUILASLEGAL. COM l01-09-2026
ISUIT VS GLOBAL HEALTH LIMITED (MEDANTA - THE[YADAV(P),
IMEDICITY AND ORS
IMISC. IMISC DJ/1090/2026 10-09-2026 [STATE BANK OF INDIA VS SUNIL KUMAR IMANISH 0717748266 IADVOCATEMANISH83@ GMA IL.COM  [08-09-2026
JAPPLICATION KUMAR(P),
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IMISC. IMISC DJ/1089/2026 10-09-2026 [STATE BANK OF INDIA VS SUNIL KUMAR IMANISH 971 7748266 IADVOCATEMANISH83@ GMA IL.COM |08-09-2026
JAPPLICATION KUMAR(P),
IMISC. IMISC DJ/1104/2026 14-09-2026 [M/S AUM BUILDCON VS TWAMEV CONSTRUCTIONDEV RAJP811387613 IDEVSHARMAADVOCATE@GMAIL.COM [10-09-2026
IAPPLICATION JAND INFRASTRUCTURE LTD (FORMERLY KNOWN AS[SHARMA(P),
[TANTIA CONSTRUCTIONS LTD)
JARBITRATION IOMP (I) (COMM)/196/2026 [15-09-2026 [M/S CARS24 FINANCIAL SERVICES PRIVATE LIMITED|[RIT ARORA(P), 7838737001 IRITARORA91@GMAIL.COM 26-08-2026
IAND [VS VIKASH JAIN
ICONCIALIATION
IACT
JARBITRATION  |OMP (I) (COMM)/205/2026 [17-09-2026 |PIRAMAL FINANCE LIMITED VS HARENDRA GAUTAM [ANANJAY b455023130 JASAPLEGALANDADVOCATES@GMAIL.C[14-09-2026
JAND ISINGH(P), oM
ICONCIALIATION
IACT
ICOMMERCIAL ICS (COMM)/827/2026 17-09-2026 |[CANARA BANK VS RAVINDER SINGH PROPRIETORISANJEEV 0711142200 ICHOPRA6791@GMAIL.COM [15-09-2026
ISUIT IM/S JAY AMBE FURNITURE HOUSE ICHOPRA(P),
ICOMMERCIAL ICS (COMM)/829/2026 17-09-2026 |GANGA GLOBAL HOMES PRIVATE LIMITED VSRAHUL 0899969669 ILITIGATION@RAHULMANGLA.COM 05-09-2026
ISUIT IPOONAM CHOPRA PROPRIETOR OF M/S PRIMEMANGLA(P),
(OUTDOORS
ICOMMERCIAL ICS (COMM)/836/2026 18-09-2026 [SOCIETY FOR TECHNOLOGY AND ACTION FOR RURALIPURUSHOTTA [9810100674 IANJANAGOSAINCHAMBERS@GMAIL.C [16-09-2026
ISUIT IADVANCEMENT (TARA) VS PETRA GLOBAL LOGISTICSM SINGH] OM
IPRIVATE LIMITED AND ANR IPANCH(P),
ICOMMERCIAL ICS (COMM)/832/2026 18-09-2026 [M/S SERVITOR INTELLIGENCE SERVICES THROUGH[PRAVEEN 0818156973 130.PRAVEENSINGH@GMAIL.COM 16-09-2026
ISUIT ITS PARTNER AZAD SINGH DAGAR VS GRAMIN VIKASKUMAR
[TRUST ISINGH(P),
IMISC. IMISC DJ/1126/2026 19-09-2026 [M/S SHIVANI TEXTILES LTD VS M/S AVA APPARELS |DEVENDRA 10250889619 - 05-09-2026
JAPPLICATION ISINGH(P),
[EXECUTION [EXCOMM - AWARD BY ARB22-09-2026 |[HDB FINANCIAL SERVICES LIMITED VS AKHALESH[DINESH 013493108 - 103-09-2026
IPETITION ICOMM/135/2026 IYADAV HAIN(P),
ICOMMERCIAL ICS (COMM)/863/2026 24-09-2026 WPITESH SALUJA (THROUGH SPA) VS RAKHI BISTIMANOJ 19250925395 IKARAMVEER24@REDIFFMAIL.COM 101-09-2026
ISUIT IPUNDIR IKUMAR
ISINGH(P),
ICOMMERCIAL ICS (COMM)/877/2026 26-09-2026 [CANARA BANK VS UPASANA RANI IANSHUMAN 0990042642 TANSHUMANADV@GMAIL.COM 23-09-2026
ISUIT ISRIVASTAVA(P
ICOMMERCIAL ICS (COMM)/878/2026 28-09-2026 [SHAYAN ENERGY MIDDLE EAST POWER PLANT CO VSJABHISHEK 971613570 JABHISHEKNANDALAWYER@YAHOO.C [25-09-2026
ISUIT (OPTIMAS POWER GENERATION INDIA LLP AND ORS |[NANDA(P), 0.IN
ICOMMERCIAL ICS (COMM)/883/2026 28-09-2026 [SMT ANNU OBEROI VS M/S BIRRA BEVERAGES LLP[SATYA 9891045891 ICAFECREWBREW9999@GMAIL.COM [15-09-2026
ISUIT IAND ORS IPRAKASH
ISRIVASTAVA(P
ICOMMERCIAL ICS (COMM)/881/2026 28-09-2026 [M/S FEDEX EXPRESS TRANSPORTATION AND SUPPLY|SURUCHI 18130900187 ILITIGATION@SURICO.IN 24-09-2026
ISUIT ICHAIN SERVICES (INDIA) PVT LTD VS M/S DIOSCORESURI(P),
INNOVATION PVT LTD
ICOMMERCIAL ICS (COMM)/884/2026 28-09-2026 [KANWAL OBEROI AND ANOTHER VS BIRRASATYA 0811405665 IADVOCATESRIVASTAVASP@GMAIL.CO [15-09-2026
ISUIT IBEVERAGES LLP AND ORS IPRAKASH M
ISRIVASTAVA(P
D,
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IMISC. IM-EX/78/2026 29-09-2026 [M/S KBUC AND CO VS M/S GREKA GREEN SOLUTIONS[HEMANT 8860930501 IADV.HEMANT55@GMAIL.COM 23-09-2026
JAPPLICATION (INDIA) LTD KUMAR(P),
29 IMS. NEELAM SINGH ISOUTH- |22 JARBITRATION  &OMP (I) (COMM.)/173/2026 |01-09-2026 [PIRAMAL FINANCE LTD VS JYOTI PRAKASH IANANJAY 7455023130 IASAPLEGALANDADVOCATES@GMAIL.C[22-08-2026
[EAST ICONCILIATION ISINGH OM
ICOMMERCIAL CS (COMM)/756/2026 01-09-2026 [MS ARM INFOSERVE INDIA PVT LTD VS MS||SANJAY 873479585 SSCLAWFIRM(@GMAIL.COM 22-08-2026
ISUIT IULTRASOFT IT INFRASTRUCTURE AND SERVICES PVTISEHGAL
ILTD

ICOMMERCIAL CS (COMM)/764/2026 02-09-2026 [M/S AMBICA PRO CONS PVT LTD VS INDER SINGH[DEEPAK 9821252126 IDMLAWCHAMBERS.JMD@GMAIL.COM [22-08-2026
ISUIT IBANSAL IMITTAL
ICOMMERCIAL ICS (COMM)/771/2026 03-09-2026 |AMIT GUPTA VS PROFICIENCY LEARNINGATUL RATHI [9810540219 IATULGNRATHI@HOTMAIL. COM 18-07-2026
ISUIT ISOLUTIONS PVT LTD
ICOMMERCIAL CS (COMM)/772/2026 03-09-2026 |[HIL INDIA LIMITED VS LAXMI AGRO SEEDS ANDARUN KUMARP212746305 JARUNKRENU@GMALL.COM 06-08-2026
ISUIT ISERVICES AND ANR IRENU
ICOMMERCIAL ICS (COMM)/773/2026 03-09-2026 [SARESHTA KUMARI VS MAHANAGAR TELEPHONE[VIKASH 811379676 [VKSBHT6@GMAIL.COM 25-08-2026
ISUIT INIGAM LTD. (MTNL) IBHATIA
ICOMMERCIAL ICS (COMM)/779/2026 05-09-2026 |AMBASSADOR CONSULTING SERVICES PVT LTD VS[ISHU KUMAR 9582366477 IADVOCATERAJPUTIKR@GMAIL.COM [29-08-2026
ISUIT IRSK NET IT CONSULTING PVT LTD
ICOMMERCIAL ICS (COMM)/783/2026 07-09-2026 [ZIVORE APPAREL PRIVATE LIMITED VS SPRANDINK SHARMA &9999204626 IADVOCATENKS393@GMAIL.COM 29-08-2026
ISUIT INTERNATIONAL PRIVATE LIMITED IORS
JARBITRATION  &OMP (COMM.)/42/2026 09-09-2026 [TRIPT SINGH VS HERO FINCORP LTD AND ORS SAUMYA 1011-40107190 INFO@DSNRLEGAL.COM [11-06-2026
ICONCILIATION [TTWARI
ICOMMERCIAL ICS (COMM)/796/2026 09-09-2026 [NUPLANET VENTURES INDIA PVT LTD VS SUPERMOHD ZAHEBWY958867549 IDHRUVPRATAP7175@GMAIL.COM 25-08-2026
ISUIT INDUSTRIES I[HUSSAIN
ICOMMERCIAL ICS (COMM)/797/2026 09-09-2026 |NITIN SURI VS NIVA BUPA HEALTH INSURANCEMEGHA GAUR [9999358211 IMEGHA@MANCHANDACO.COM 29-08-2026
ISUIT ICOMPANY LIMITED
[EXECUTION [EXECUTION [10-09-2026 [NOVA PUBLICATION AND PRINTERS PVT. LTD. VS M/SRECEIVED BY}- L= -

(COMM.)/282/2026 INITA MEHTA PUBLICATION [TRANSFER
[EXECUTION IEXECUTION [10-09-2026 [NOVA PUBLICATION AND PRINTERS PVT. LTD VS THERECEIVED BY}- - -

(COMM.)/283/2026 WD HAS CHANGED ITS NAME FROM SNABTRANSFER

IPUBLISHERS PVT LTD. TO COOKFLIX PVT LTD.

ICOMMERCIAL ICS (COMM)/801/2026 10-09-2026 |MS SCJ PLASTICS PVT LTD VS MS NEELKANTH FABRIC[PANKA.J 18800430090 IPCADVL9@YAHOO.IN l07-09-2026
ISUIT ICHAUDHARY
ICOMMERCIAL ICS (COMM)/803/2026 10-09-2026 [BANK OF INDIA VS SABAUL IVP TIWARI 0990182901 IVPTIWARIADVOCATE@UMAIL.COM 18-08-2026
ISUIT
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JARBITATION &OMP (T) (COMM.)/1/2026  [15-09-2026 (SAIRA BANO VS MADHU MAHAJAN AND ORS IVIKAS 9696119090 IVRLEGALOS@GMAIL.COM 10-09-2026

ICONCILLATION ISHARMA

IACT

[EXECUTION [EXECUTION 15-09-2026 [M/S MITRA COLD STORAGE PVT. LTD. VS M/S SAAMIRRECEIVED BY}- - -
(COMM.)/299/2026 INTERNATIONAL AND ANR [TRANSFER

ICOMMERCIAL ICS (COMM)/813/2026 15-09-2026 |STATE BANK OF INDIA VS PRITY KUMARI IBP SINGH 071441188 IBPSINGH562@GMAIL.COM |09-09-2026

ISUIT

ICOMMERCIAL ICS (COMM)/814/2026 15-09-2026 [PRIYANK JAIN VS SANGRAM SWAIN ISHUBHANKAR (9999147160 ICONTACT@SEHGALANDCO.COM 22-09-2026

ISUIT SEGHAL

ICOMMERCIAL ICS (COMM)/818/2026 15-09-2026 [MOHAMMAD ATIF KHAN AND ANR VS SUSHMAJIMRAN ALI &9212696986 IMRAN.LU-LN@GMAIL.COM [10-09-2026

ISUIT IPODDAR AND ANR IANCHAL BUMB]

ICOMMERCIAL ICS (COMM)/825/2026 15-09-2026 |HIMANSHU RANA(COUNTER CLAIM) VS GULSHANASHOK 0810515155 (OFFICE@AEGISLEGALLLP.COM 15-09-2026

ISUIT IKUMAR ALAGH IKUMAR SINGH

JARBITRATION  &OMP (I) (COMM.)/202/2026 [16-09-2026 [M/S CARS 24 FINANCIAL SERVICES PRIVATE LIMITED[RIT ARORA &f7838737001 IRITARORA91@GMAIL.COM 10-08-2026

ICONCILIATION IVS JAKIR MEWATTI ORS

JARBITRATION  &OMP (I) (COMM.)/203/2026 [16-09-2026 [M/S CARS 24 FINANCIAL SERVICES PRIVATE LIMITED[RIT ARORA &7838737001 IRITARORA91@GMAIL.COM l05-09-2026

ICONCILIATION [VS UROOSA TAZEEN IORS

[EXECUTION [EXECUTION 16-09-2026 [TRANS FOAM INDUSTRIES PVT LTD. VS DLITE FOAMRECEIVED BY}- - -
(COMM.)/287/2026 IPVT LTD. [TRANSFER

ICOMMERCIAL ICS (COMM)/823/2026 16-09-2026 [RAJIV CHANDRA VS AS ENTERPRISES [VAIBHAV 130906707 [VAIBHAV.DUBEY@GACHAMBERS.COM [15-09-2026

ISUIT IDUBEY

JARBITRATION  &OMP (I) (COMM.)/209/2026 [18-09-2026 [PIRAMAL FINANCE LTD VS UMESH KUMAR IANANJAY 7455023130 IASAPLEGALANDADVOCATES@GMAIL.C[15-09-2026

ICONCILIATION SINGH OM

JARBITRATION  &OMP (I) (COMM.)/210/2026 [18-09-2026 [PIRAMAL FINANCE LTD VS PRADEEP MADAN LALJANANJAY 7455023130 IASAPLEGALANDADVOCATES@GMAIL.C|[15-09-2026

ICONCILIATION IDHANUK ISINGH OM

[EXECUTION IM-EX/75/2026 [19-09-2026 |ATC TELECOM INFRASTRUCTURE PVT. LID. VS B-4SHAMMURABI |- - -

ISOLUTIONS PVT. LTD. & SOLOMON

ICOMMERCIAL ICS (COMM)/842/2026 19-09-2026 [FOODFOLIO BHARAT PRIVATE LIMITED VS DTWELVE[PRASHANT 19911002715 IADVPRASHANTDHC@GMAIL.COM 16-09-2026

ISUIT IACCOMMODATIONS PVT LTD IPRABHAKAR

ICOMMERCIAL IMISC DJ/1129/2026 21-09-2026 |[M/S JW EXPORTS VS WORLD WIDE CLEANING AND[SUNIL KUMAR [9350549030 [KU33119@GMAIL.COM [17-09-2026

ISUIT ISHIPPING PVT. LTD.

[EXECUTION [EXECUTION 23-09-2026 |[MS B2C SYSTEMS LIMITED VS MR SHIVAM MALLA INAVEEN 0810040542 INAVEENSAXENA542®GMAIL.COM 18-09-2026
(COMM.)/298/2026 ISAXENA
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IEXECUTION [EX.COMM - AWARD BY]24-09-2026 [HDB FINANCIAL SERVICES LIMITED VS DEEPAK[RAHUL 8376049807 IAMARANTH RBC@YAHOO.COM 105-09-2026
IARB. COMM./137/2026 IKUMAR IBHARDWAJ &
ICO
[EXECUTION [EXECUTION 25-09-2026 [STATE BANK OF INDIA VS DEVENDER ISUCHITA 8896932838 JAGNIHOTRISUCHITA@GMAIL.COM 24-09-2026
(COMM.)/300/2026 IDIXIT
IEXECUTION IEXECUTION 26-09-2026 STATE BANK OF INDIA VS JITENDER KUMAR IKK SINGH 810343732 IKSINGH1123 @REDIFFMAIL.COM 25-09-2026
(COMM.)/301/2026
ICOMMERCIAL ICS (COMM)/870/2026 26-09-2026 [M/S NAVAIR INTERNATIONAL PVT LTD VS M/SIANKIT 9818855771 ICHAMBERSOFANKITRAJGARHIA@GMA[25-09-2026
ISUIT ICHINA CONSTRUCTION SAUSUM INDIA PVT LTD IRAJGARIILA IL.COM
[EXECUTION [EXECUTION 28-09-2026 [ACTIS TECHNOLOGIES PVT. LTD. VS SGA PROJECTS[RECEIVED BY}- - -
(COMM.)/312/2026 IPVT. LTD. [TRANSFER
ICOMMERCIAL ICS (COMM)/886/2026 20-09-2026 [M/S SBS MARKETING VS M/S NEELANSHOMKAR 0718006200 JADV.OMKARSHARMA (@GMAIL.COM  [21-09-2026
ISUIT I[ELECTROTECH SYSTEM PVT LTD ISHARMA
IEXECUTION IM-EX/80/2026 130-09-2026 [THE SWEET DREAMS FURNITURE VS HSK INFRA PSS LEGAL 310905051 ISSLEGALSOLUTIONS1201@GMAIL.COM [26-09-2026
ILTD AND ORS
[EXECUTION [EX.COMM - AWARD BY|30-09-2026 |[SUNDARAM FINANCE LTD VS HARJI ENGINEERINGNITIN MEHTA [8802218291 IADVOCATE.MEHTAASSOCIATE09@GM [08-09-2026
IARB. COMM./141/2026 WORK PVT LTD IAIL.COM
ICOMMERCIAL ICS (COMM)/889/2026 0-09-2026 [SHIV DUTT VS SITARA DEVI ISHIVOM GARG [9650920980 ISHIVOMKUMAR84@GMAIL.COM 26-09-2026
ISUIT
[EXECUTION IM-EX/81/2026 [30-00-2026 |RAJESH BAJAJ VS M/S FRANCHISE INDIA BRANDS[RHEA LUTHRA [9917079999 IADVRTALCHAMBERS@GMAIL.COM |-
ILTD
30 IMS. NEERA[SOUTH- |[COMMERCIAL [COMMERCIAL  [CS (COMM)/775/2026 03-09-2026 [INDRAPRASTHA MEDICAL CORPORATION LTD. VS|GAURAV 0810526981 IGBARATHI@GLALAW.COM 19.08.2026
IBHARTHOKE, DISTRICT[EAST SUIT ISUIT IKARTAR SINGH VADUVANSHI IBARATHI
PUDGE(COMMERCIAL
ICOURT)
ICS (COMM)/776/2026 03-09-2026 [M/S PRECISION MOULDS AND DIES VS M/S KRISHNA[PRAVIN 0971092084 IPRAVINSINGHAI@REDIFFMAIL.COM  [24.08.2026
IGLOBAL IMPEX AND ANR ISINGHALI,
IRUCHI
‘J§INGHAI
CS (COMM)/778/2026 03-09-2026 [M/S RMV INFOSOLUTIONS VS M/S SHRIVASTAVIRAHUL NIGAM 8696349557 JASVRAHULNIGAM @GMAIL.COM 24.08.2026
IENTERPRISE
ICS (COMM)/784/2026 07-09-2026 [M/S MASTER LOGISTICS SOLUTIONS INDIA PVT. LTD.SIDDHARTHA [9711187543, ISIDDHARTHAYADVOCATE@GMAIL.CO (01.09.2026
IVS M/S KIRORIMAL KASHIRAM MARKETING AND[YADAV 811087543 M
IAGENCIES PVT. LTD.
ICS (COMM)/804/2026 10-09-2026 |[CANARA BANK VS M/S 360 DEGREE HEALTH SERVICE(CHITRA 0212888057 ICHITRAMALHOTRASOBTI@GMAIL.CO [05.09.2026
[PVT. LTD. AND ORS. IMALHOTRA M
ICS (COMM)/805/2026 10-09-2026 [BANK OF INDIA VS SANDEEP KUMAR IAMRENDRA 9910717081 IADVAMRENDRA22@GMAIL.COM 03.09.2026
INATH SHUKLA




DISTRIC COURT ROOM
T

CASE TYPE

CASE NUMBER

DATE
REGISTRATI
ON

OFPETITIONER NAME VS RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

ICS (COMM)/806/2026 10-09-2026 [M/S MCCOY PERFORMANCE SILICONES PVT. LTD. VS|G.N. 9810400291 IGNAGGARWAL.CO@GMAIL.COM 25.08.2026
ICHANMIT SINGH PROPRIETOR OF RATTAN SINGHAGGARWAL
WJASWANT SINGH
ICS (COMM)/830/2026 17-09-2026 |AKG PLASTICS PRIVATE LIMITED VS MR. RAMESHASHUTOSH 0999666398 IASHUTOSHNAGAR@ANALAW.IN [15.09.2026
INARAYAN DUBEY TRADING AS RN ENTERPRISES INAGAR
ICS (COMM)/838/2026 19-09-2026 [UCO BANK VS RINKESH KUMAR IKARAN 18743968006, IKARANCHAWLA92@GMAIL.COM [16.09.2026
CHAWLA 9958953958
ICS (COMM)/845/2026 21-09-2026 [UTKAL BOARD AND PAPER MILLS LIMITED VS MR.S S WANI 8750618722 ISSWANIASSOCIATES@GMAIL.COM [15.09.2026
IKRISHNA PRATAP SINGH
ICS (COMM)/846/2026 22-09-2026 |[CANARA BANK VS NEHA KHURANA AGGARWAL ANDIESHU 0808888806, |ANKURSINGHBHADANA@GMAIL.COM [16.09.2026
IORS. ICHAUDHARY, 9910482995
IANKUR SINGH
ICS (COMM)/868/2026 25-09-2026 [STATE BANK OF INDIA VS. SEEMA JONNY POU IDHARMENDRAB800784740  |NA 22.09.2026
ISINGH, 10810408096
ISUSHMA
ICHAUDHARY
ICS (COMM)/880/2026 28.09.2026 [M/S GRANDLAY ELECTRICALS INDIA CINEMA VS. M/SROOP SINGH 871622908 IROOP.S.RAWAT@GMAIL.COM 24.09.2026
SEVEN SHARKS HOSPITALITY INDIA PRIVATE]
ILIMITED
ICS (COMM)/885/2026 28.09.2026 [M/S FAST TRACK REALCON AND ORS. VS. M/S TGBAYUSH SINGH[9711116064 IAYUSH.LEGA@GMAIL.COM 25.09.2026
IREALTY PVT. LTD. AND ORS. ISAHNI
(OMP (I) (COMM.)/184/2026 |05-09-2026 [M/S CARS24 FINANCIAL SERVICES PRIVATE LIMITED|RIT ARORA 7838737001 IRITARORA91@GMAIL.COM 11.08.2026
VS SAMEER ANSARI
IOMP (I) (COMM.)/185/2026 [05-09-2026 [M/S CARS 24 FINANCIAL SERVICES PRIVATE LIMITEDRIT ARORA 7838737001 IRITARORA91@GMAIL.COM 11.08.2026
IVS KAYYUM KHAN
IOMP (I) (COMM.)/186/2026 [05-09-2026 [M/S CARS24 FINANCIAL SERVICES PRIVATE LIMITED[RIT ARORA 7838737001 [RITARORA91@GMAIL.COM 19.08.2026
[VS RAM SANEHI
IOMP (I) (COMM.)/187/2026 [05-09-2026 [M/S CARS24 FINANCIAL SERVICES PRIVATE LIMITED[RIT ARORA 7838737001 IRITARORA91@GMAIL.COM 27.08.2026
VS UMESH KUMAR
OMP MISC{08-09-2026 [M/S WELL PROTECT MANPOWER SERVICES PVT. LTD.,TARKESHWAR 9810162373, [TARKESHWARNATH@REDIFFMAIL.CO [26.08.2026
(COMM.)/26/2026 IVS MEERA BAI INSTITUTE OF TECHNOLOGY (GOVT.[NATH 8368002067 M
IOF NCT OF DELHI)
IOMP (I) (COMM.)/188/2026 [08-09-2026 [M/S CARS 24 FINANCIAL SERVICES PRIVATE LIMITED[RIT ARORA 7838737001 [RITARORA91@GMAIL.COM 106.08.2026
|VS SUJATA BARUA
IOMP (I) (COMM.)/189/2026 |08-09-2026 [M/S CARS 24 FINANCIAL SERVICES PRIVATE LIMITEDRIT ARORA 17838737001 IRITARORA91@GMAIL.COM 10.08.2026
VS AMAN
IOMP (I) (COMM.)/190/2026 [08-09-2026 [M/S CARS 24 FINANCIAL SERVICES PRIVATE LIMITED[RIT ARORA 7838737001 IRITARORA91@GMAIL.COM 17.08.2026

IVS AMBRISH
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OMP (I) (COMM.)/198/2026 [15-09-2026 [M/S CARS 24 FINANCIAL SERVICES PRIVATE LIMITEDRIT ARORA  [7838737001 RITARORA91@GMAIL.COM 08.08.2026
[VS PAWAN KUMAR
IOMP (I) (COMM.)/200/2026 [15-09-2026 [M/S CARS 24 FINANCIAL SERVICES PRIVATE LIMITEDRIT ARORA 7838737001 IRITARORA91@GMAIL.COM 12.08.2026
VS SHIVANI GAUR
IOMP (I) (COMM.)/204/2026 [17-09-2026 |[PIRAMAL FINANCE LIMITED VS NANDINI NAGRARE |ANANJAY 7455023130, IASAPLEGALANDADVOCATES@GMAIL.C|14.09.2026
ISINGH 7030378800
OMP (I) (COMM.)/217/2026 [30-09-2026 [MOHAMMAD NAVAID VS MAHINDRA  ANDPANKAJ 010032523,  [VKCADVOCATES@GMAIL.COM 26.09.2026
IMAHINDRA FINANCIAL SERVICES LIMITED AND ORS. [KAPOOR, 810832523
IPRERNA
IOMP (COMM.)/45/2026 130-09-2026 [ONSUMAYE WEB SOLUTIONS PVT. LTD. VS KARNI ITIASAD IQBAL}9891735156 IASADIQBALADVOCATE@GMAIL.COM  [29.09.2026
ISERVICE PVT. LTD. IKHAN,
IABUZAR
IMISC. DJ 1070/2026 08-09-2026 [ROOPINDER SINGH VS EMAAR INDIA LTD. AND ORS. [BHARAT 11-45640851  [LEGISTAUXILIARY@GMAIL.COM 02.09.2026
GUPTA,
IVARUN TYAGI
IMISC DJ/1122/2026 19-09-2026 [DHARAM WATI VS M/S BHARTI AIRTEL LIMITED . P. BANSAL 810260827 WPBANSAL197350@GMAIL.COM [17.09.2026
IRP/15/2026 22.09.2026 [M/S SHIVANI TEXTILES LIMITED VS M/S[PRAVEEN 0810254139 IPKAPOOR194@GMAIL.COM 101.09.2026
[TRANSKNITS AND ORS. IKAPOOR
IMISC DJ/1147/2026 23.09.2026 |[CANARA BANK IRISHA 18448444842 IADMIN@NIVAARANLAW.COM 21.09.2026
IVS M/S NV AND SONS INDUSTRIES AND ANR. IKUMARI
IM-EX/67/2026 03-09-2026 [HAIR MASTERS SALON PVT LTD VS SAMITA WASANDI JASPREET 650145159 WASPREET.KAPOOR@GMAIL.COM 101-09-2026
ISINGH
IKAPOOR
IM-EX/70/2026 05-09-2026 [SMT. GANGA DEVI AND ANR. VS MOHD. GUDDU IRUPESH 9350139064 INA 25.08.2026
IKUMAR
[EXECUTION 07-09-2026 |[FARIDABAD IMPLEMENTS PRIVATE LIMITED VS[TARUN SINGLA510202014 ICOUNSEL37RR@GMAIL.COM 02.09.2026
(COMM.)/277/2026 IROSEMALLOW HOTELS PRIVATE LIMITED
[EXECUTION 19-09-2026 [RAJIV. MOHAN CHOWDHARY VS MS JUANACHAITANYA 050985544 [HCPLEGAL2025@GMAIL.COM [17-09-2026
(COMM.)/290/2026 [TECHNOLOGIES PRIVATE LIMITED IKAMAL,
INARINDER
ISINGH
[EXECUTION [22-09-2026 |STATE BANK OF INDIA VS RAHUL JAT ISUCHITRA 8806032838 JAGNIHOTRISUCHITA@GMAIL.COM [17-09-2026
(COMM.)/292/2026 IDIXIT
[EXECUTION 22-09-2026 |STATE BANK OF INDIA VS NATWAR LAL CHANDRA ISUCHITRA 18896932838 IAGNIHOTRISUCHITA@GMAIL.COM [17-09-2026
(COMM.)/293/2026 IDIXIT
[EXECUTION 26-09-2026 [BHUSHAN DEALMARK PRIVATE LIMITED VS MSA[S S WANI 8750618722 ISSWANIASSOCIATES@GMAIL.COM [11-09-2026
(COMM.)/302/2026 ICONSTRUCTION PVT LTD




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING
(O NUMBER
IEXECUTION 26-09-2026 BHUSHAN DEALMARK PRIVATE LIMITED VS SHRIS S WANI 8750618722 ISSWANIASSOCIATES@GMAIL.COM [11-09-2026
(COMM.)/303/2026 IMURLIDHAR INFRA HOMES PVT LTD
[EXECUTION 26-09-2026 [LOGANI HUMAN PERFORMANCE LLP VS ZAINABMOHIT 0811216146 IMOHITSAROHA.LEGAL@GMAIL.COM  [23.09.2026
(COMM.)/307/2026 IKHATOON ISAROHA
[EX.COMM - AWARD BY[30-09-2026 [SUNDARAM FINANCE LTD VS RAJU SAFI INITIN MEHTA [8802218291 IADVOCATE.MEHTAASSOCIATE09@GM [23.09.2026
JARB. COMM./140/2026 IAIL.COM
IEXECUTION 130-09-2026 [INTEX TECHNOLOGIES INDIA LIMITED VS MRJKARAMVEER [0891396019 IKARMVEER@LEXANA LVTICO.COM 26-09-2026
(COMM.)/309/2026 IBISWAJIT ACHARYA PROPRIETOR OF MS AMBIKA|
IELECTRONICS
131 ISH. TARUNSOUTH- [39 BLOCKII IEXCOMM HEX.COMM - AWARD BY|01-09-2026 [MONEYWISE FINANCIAL SERVICES PVT LTD VSMEHVISH 9319212148 IKHANMEHVISH2189@GMAIL.COM 24.08.2026
ISAHRAWAT, DISTRICT[EAST JAWARD BY ARBARB.COMM./127/2026 IMANYA IMPEX IKHAN
PUDGE(COMMERCIAL ICOMM
ICOURT)
JOMP (I) (COMM) [OMP (I) (COMM.)/201/2026 [01-09-2026 [PIRAMAL FINANCE LTD VS MOHAMMAD ADILANANJAY 7455023130 IASAPLEGALANDADVOCATES@GMAIL.C[22.08.2026
IANSARI ISINGH OM
IOMP MISCIOMP MISC.07-09-2026 [NAVAIR INTERNATIONAL PVT LTD VS KALPATARUANKIT 818855771 ICHAMBERSOFANKITRAJGARHIA@GMA05.09.2026
COMM) (COMM.)/25/2026 IPROJECTS INTERNATIONAL LTD IRAJGARHIA IL.COM
IMISC (DJ) IMISC DJ/1062/2026 07-09-2026 |DEEP BLUE XPRESS PTV LTD VS ANSH AHIMANSHU 17088358702 IN/A 102.09.2026
IENTERPRISES HOLDING WAIN
IOMP MISCOMP MISC08-09-2026 [OMEGA SEIKI MOBILITY PVT LTD THROUGH ITSRISHABH IN/A IRISHABH.DSNLU@GMAIL.COM 25.08.2026
COMM) (COMM.)/27/2026 IAUTHORIZED REPRESENTATIVE MR MOHASIN[SINGH
IKHAN VS MERIDIAN ENTERPRISES THROUGH ITS|
IPROPRIETOR SHRI NAVIN SINGH
IcS(COMM) CS (COMM)/792/2026 08-09-2026 |U S SALES AGENCY VS MOHD ARSHAD RAIEEN [AVINASH 899327537 [AVINASHTVAGI1@VAHOO.COM 25.08.2026
[TYAGI
ICS(COMM) ICS (COMM)/793/2026 08-09-2026 |[RSPL LIMITED VS ASHOK JHALANI ISHRAVAN 9810017859 [UNITEDMARK@UNITEDANDUNITED.C [03.09.2026
IKUMAR OM
IBANSAL
JOMP(COMM) IOMP (COMM.)/43/2026 09-09-2026 [BERKELEY LIFESTYLE BRANDS PVT LTD VS HERO[RITIKA IN/A INFO@DSNRLEGAL.COM 06.08.2026
IFINCORP LTD AND ORS IGAMBHIR
IKOHLI
ICS(COMM) CS (COMM)/800/2026 09-09-2026 [SHIV ENTERPRISE THROUGH ITS SOLE PROPRIETORKARAN 654003808 OFFICE_ADVKARAN @GMAIL.COM 24.08.2026
IMUKESH SHARMA VS TQS LOGISTICS SERVICE PVT|ICHIBBER
ILTD
IEXCOMM HEX.COMM - AWARD BY[10-09-2026 [M/S DIGIFY ENGINEERING PVT. LTD. VS M/S TAKRAMNIT 9910506121 [RM.LEX.ASSOCIATES@GMAIL.COM 102.09.2026
JAWARD BY ARBARB.COMM./131/2026 [TECHNOLOGIES PVT. LTD. ISINGH OBEROI
ICOMM
I[EXCOMM HEX.COMM - AWARD BY[10-09-2026 [CONTAINER CORPORATION OF INDIA LTD. VS M/SRISHI 0891920235 [RISHIKAWASTHI@YAHOO.COM 101.09.2026
JAWARD BY ARBARB.COMM./132/2026 IMAHESH CHAND CONTRACTORS AND ORS.
ICOMM
[EX (COMM) [EXECUTION 10-09-2026 [STATE BANK OF INDIA VS AMAN IDHARMENDRAB800784740 ISHUBI1673@GMAIL.COM 01.09.2026
(COMM.)/280/2026 ISINGH




DISTRIC COURT ROOM
T

CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATI MOBILE FILING
(O NUMBER
[EX (COMM) [EXECUTION 10-09-2026 [STATE BANK OF INDIA VS SH. BALBIR SINGH IDHARMENDRA[B800784740 ISHUBI1673@GMAIL.COM 01.09.2026
(COMM.)/281/2026 ISINGH
ICS(COMM) ICS (COMM)/808/2026 10-09-2026 [STATE BANK OF INDIA VS ELANGBAM DINESHDHARMENDRAB800784740 IN/A 03.09.2026
IKUMAR SINGH ISINGH
ICS(COMM) ICS (COMM)/809/2026 10-09-2026 |ANEJA REALITY VS NEHA AGGARWAL IARUN KUMAR 0899019371 IADVOCATE.ARUN18 @GMAIL.COM 103.09.2026
ICS(COMM) ICS (COMM)/810/2026 10-09-2026 [ABHISHEK MEGAMECH VS SHREE SHYAM MINESBABITA 9250192546 IADVOCATEBABITA2025@GMAIL.COM  [02.09.2026
IAND MINERALS
IEX (COMM) [EXECUTION 14-09-2026 |STATE BANK OF INDIA VS SHEELA IDHARMENDRA|8800784740 ISHUBI1673 @GMAIL.COM 101.09.2026
(COMM.)/284/2026 ISINGH
ICS(COMM) ICS (COMM)/812/2026 14-09-2026 |[KIRAN VS GAURAV TANEJA IRACHIT GUPTAP910410533 IRGGUPTARACHIT@GMAIL.COM 09.09.2026
JOMP (I) (COMM) |OMP (I) (COMM.)/212/2026 [18-09-2026 [PIRAMAL FINANCE LTD VS VIPIN SHIKLIGAR IANANJAY [7455023130 IASAPLEGALANDADVOCATES@GMAIL.C[14.09.2026
ISINGH OM
JOMP (I) (COMM) [OMP (I) (COMM.)/213/2026 [19-09-2026 [CARS 24 FINANCIAL SERVICES PRIVATE LIMITED VS[RIT ARORA 17838737001 IRITARORA91@GMAIL.COM 28.08.2026
IABHISHEK SINGHAL
JOMP (I) (COMM) [OMP (I) (COMM.)/214/2026 [19-09-2026 [CARS 24 FINANCIAL SERVICES PRIVATE LIMITED VS[RIT ARORA 7838737001 IRITARORA91@GMAIL.COM 28.08.2026
IASHWANI
[EXCOMM HEX.COMM - AWARD BYJ|21-09-2026 [KOTAK MAHINDRA PRIME LTD. VS AMIT BADANA IKUSHAL [7009793548 IRISHABH.ERUDITELEGAL@GMAIL.CO [25.08.2026
AWARD BY ARBJARB. COMM./134/2026 IKUMAR M
ICOMM
ICS(COMM) ICS (COMM)/844/2026 21-09-2026 |[BERGER PAINTS INDIA LTD. VS SYEDA SHAGIFTA JARUN KUMAR 9810131832 IONLINEARUN@YAHOO.CO.IN 16.09.2026
[EX (COMM) [EXECUTION 22-09-2026 [STATE BANK OF INDIA VS GANESH WAKECHAURE IDHARMENDRAB800784740 ISHUBI1673@GMAIL.COM 01.09.2026
(COMM.)/294/2026 ISINGH
ICS(COMM) ICS (COMM)/854/2026 22-09-2026 [SHREE RR SALES THROUGH ITS PROPRIETORMANAN 8800235656 IADVMANANW @GMAIL.COM [11.09.2026
JANMOL GOYAL VS NEW SHOP CSTORE NETWORKWADHWA
IPRIVATE LIMITED
ICS(COMM) ICS (COMM)/855/2026 22-09-2026 [MS RS INTERNATIONAL VS KBC COMPUTECH PVT LTDJOUHAR 7428280795 WOUHARADEEB228 @GMAI.COM [10.09.2026
IADEEB
IRP IRP/16/2026 23-09-2026 [UMA DEVI VS SARDAR SWARN SINGH AND ANR [BM RASTOGI 7838887100 IN/A 21.09.2026
JOMP () (COMM) [OMP (I) (COMM.)/215/2026 [23-09-2026 |CARS 24 FINANCIAL SERVICES PRIVATE LIMITED VS[RIT ARORA 7838737001 IRITARORA91@GMAIL.COM 28.08.2026

[BHAGWAN SINGH




DISTRIC COURT ROOM
T

CASE TYPE

CASE NUMBER

DATE
REGISTRATI
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ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID
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ICS(COMM)/763/2
026

IPVT. LTD.

ICAUHAN

JOMP (I) (COMM) [OMP (I) (COMM.)/216/2026 [23-09-2026 [CARS 24 FINANCIAL SERVICES PRIVATE LIMITED VS| 7838737001 IRITARORA91@GMAIL.COM 28.08.2026
IHARI OM
ICS(COMM) ICS (COMM)/856/2026 23-09-2026 [NETSYS NETWORK PVT LTD VS UNITED COMPUTERS |S P SINGH 0818458632 IRAJPUT.SATYAPAL2010@GMAIL.COM [17.09.2026
ICS(COMM) CS (COMM)/857/2026 23-09-2026 |ACUBE  INDIA CONSULTANTS VS  AIMTREX|VASUDHA 7973981758 JADVVASUDHAAERY@OUTLOOK.COM  [24.08.2026
[TECHNOLOGIES PVT LTD IAERY
ICS(COMM) ICS (COMM)/858/2026 23-09-2026 [ATUL INVESTMENT COMPANY VS NARM[SAURABH  DJ8527022200 IOFFICE@SMKPARTNERS.IN 103.09.2026
IHEALTHCARE IKARAN SINGH
I[EXCOMM H{EX.COMM - AWARD BY[]25-09-2026 [MONEYWISE FINANCIAL SERVICES PVT LTD VSMEHVISH 0319212148 IKHANMEHVISH2189 @GMAIL.COM [15.09.2026
JAWARD BY ARBARB.COMM./138/2026 ISANWARIYA SETH TEXTILE AND ORS. IKHAN
ICOMM
ICS(COMM) ICS (COMM)/869/2026 25-09-2026 |AAISHA GARMENTS VS BHAMA DESIGNS PVT.LTD. |[SYED  NOOR{9873137157 INOORSYED878 @GMAIL.COM [17.09.2026
IUZZAMA
ICS(COMM) ICS (COMM)/882/2026 28-09-2026 [BATRA BREWERIES AND DISTILLERIES PVT LTD VSRAJEEV 811231910 IR. TEWARI88 @GMAIL.COM 22.08.2026
ISHAMSHER SINGH IKUMAR
[TEWARI
IMISC (DJ) IMISC DJ/1178/2026 28-09-2026 [MANKIND PHARMA LTD VS AUGUST PURPLEHARSHBIR 0810658944 IADVOCATEHSKOHLI@GMAIL.COM 23.09.2026
ISERVICES PVT LTD ISINGH KOHLI
IMISC (DJ) IMISC DJ/1196/2026 29-09-2026 |CANARA BANK VS MS NV AND SONS INDUSTRIES AND|NIKHIL KR[8448444842 IADMIN@NIVAARANLAW.COM 18.05.2026
IANR ISINGH
JOMP (I) (COMM) |OMP (I) (COMM.)/218/2026 [30-09-2026 |CARS 24 FINANCIAL SERVICES PRIVATE LIMITED VSRIT ARORA __ [838737001 RITARORA91@GMAIL.COM 28.08.2026
IDEVENDRA SHARMA
JOMP (I) (COMM) [OMP (I) (COMM.)/219/2026 [30-09-2026 [CARS 24 FINANCIAL SERVICES PRIVATE LIMITED VSRIT ARORA 7838737001 [RITARORA91@GMAIL.COM 28.08.2026
IAJEET
32 [SH. RAVINDER SINGH/[SOUTH- [39 BLOCKII ICS(COMM)/757/20[CS(COMM)/757/2026 01.09.2026 [SHRI VIJAY SINGH VS. M/S BEEJAY COLLECTION ISAMRENDRA Kl9990935565 ISULEKHASINGH2909@GMAIL.COM 22.08.2026
IMS VEENA RANIL,EAST 26 IDAS
IDISTRICT
PUDGE(COMMERCIAL
ICOURT)
ICS(COMMo/760/2 |[CS(COMMo0/760/2026 01.09.2026 [NEELAM BHALLA VS. PRAVEEN BANSAL IABHIESUMAT 9811088803 IABHISHUMATGUPTA@GMAIL.COM 24.08.2026
26 IGUPTA
ICS(COMM)/763/2026 02.06.2026 [ASHISH GUPTA & ORS. VS. M/S BLINK COMMERCEDEVANSHU 9971420555 TAMSIDHARTHBANSAL@GMAIL.COM [27.08.2026




DISTRIC COURT ROOM
T

CASE TYPE

CASE NUMBER

DATE
REGISTRATI
ON
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ADVOCATE

ADVOCATE
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ICS(COMM)/765/20[CS(COMM)/765/2026 02.06.2026 [TAYYAB HUSSAIN VS. STEEL AUTHORITY OF INDIA &VIKAS SETHI [9891788743 SETHILAWOFFICE@GMAIL.COM 06.08.2026
26 ORS.
[EXECUTION(COM [EXECUTION(COMM)/273/2 [05.06.2026 [VIZWISE COMMERCE PVT. LTD. VS. G H PRINTS PVT.[CHANDRA 810209981 LEGAL.SHEBANG@GMAIL.COM 21.08.2026
IM)/273/2026 026 ILTD. ISHEKHAR
[YADAV
ICS(COMM)/781/20[CS(COMM)/781/2026 05.09.2026 [M/S ENAR WELD BRAGE PVT. LID. VS. M/S SKHRAMESH 0810159436 IRAMESH_KUMAR_COMPANY@YAHOO.[02.09.2026
126 IMARELLI EXHAUST SYSTEM IKUMAR ICOM
ICS(COMM)/786/2 |[CS(COMM)/786/2026 07.09.2026 |SANJEEV VERMA VS. ASHOK GROVER IANWESH 10899962744 [PRANJALKATYAYAN0o4@.GMAIL.COM [309.2026
26 IMADHUKAR
[EX(COMM)AWAR [EX(COMM)AWARD BY ARB|07.09.2026 [M/S SUNDARAM FINANCE LTD. VS. PUNIT SINGH &NITIN MEHTA (8802218291 IADVOCATE.MEHTAASSOCIATE09@GM [25.08.2026
ID BY ARB/130/2026 IORS. IAIL.COM
130/2026
ICS(COMM)/788/2 |[CS(COMM)/788/2026 08.09.2026 [XXXXXXX VS. XXXXXX ISHANTANU 0120-4059300 [SHANTANU@ANANDANDANAND.COM [31.08.2026
026 ISAHAY
[EX(COMM)/279/2 [EX(COMM)/279/2026 10.09.2026 [SBI VS. KISHAN IDHARMENDRAIB800784740 SHUBHI1673@GMAIL.COM 101.09.2026
26 SINGH
ICS(COMM)/802/2 |[CS(COMM)/802/2026 10.09.2026 |[BANK OF INDIA VS. JYOTI SINGH IV.P. TIWARI  [9990182901 IVPTIWARIADVOCATE@GMAIL.COM 21.08.2026
26
IOMP(I) IOMP(I)(COMM)/194/2026  [10.09.2026 [M/S CARS 24 FINANCIAL SERVICES PVT. LTD. VS.[RIT ARORA 7838737001 IRITARORA91@GMAIL.COM 26.08.2026
COMM)/194/2026 [POOJA
IOMP(I) OMP(I)(COMM)/195/2026  [10.09.2026 [M/S CARS 24 FINANCIAL SERVICES PVT. LTD. VS.RIT ARORA 7838737001 RITARORA91@GMAIL.COM 27.08.2026
COMM)/195/2026 ISMILE
ICS(COMM)/821/20[CS(COMM)/821/2026 15.09.2026 | PRIYANKA JAIN VS. PAWAN KUMAR AWASTHI ISHUBHANKAR [9999147160 ISHUBHANKARSEHGAL@GMAIL.COM  |09.09.2026
26 ISEHGAL




DISTRIC COURT ROOM
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CASE TYPE
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ON
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REGISTRATI
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ICS(COMM)/816/20[CS(COMM)/816/2026 15.00.2026 [M/S PARIJAT INDISTRIES INDIA LTD. VS. SABIR ALIMANISH 0818638678 IMANISHMACGREGOR1@GMAIL.COM  [02.09.2026

126 IANSARI IMACGREGOR

[EXECUTION(COM [EXECUTION(COMM)/286/2 [15.09.2026 |BHUSHAN DEALMARK PVT. LID. VS. M/S ALLIANCESHAKEEL 8750618722 ISSWANIASSOCIATES @GMAIL.COM 07.08.2026

IM)/286/2026 026 [HIVE PROJECTS & ORS. ISARWAR WANI

[EXECUTION(COM [EXECUTION(COMM)/285/2 [15.09.2026 [M/S TERRA MOTORS PVT. LTD.VS. KRISHANABHARNEET 081007211 IADVBHARNEET@GMAIL.COM 09.09.2026

IM)/285/2026 026 IAUTOMOBILES ISINGH

ICS(COMM)/822/2 |CS(COMM)/822/2026 16.09.2026 [ULTRAVIOLET TECH PVT. LTD. VS. TBSE HOTEL PVT..GYANENDRA [8960381907 IGYANENDRA@SAIKRISHNAASSOCIATE [09.09.2026
26 ILTD. IRATHOUR .COM

IMISC.DJ/1110/202 [MISC.DJ/1110/2026 17.09.2026 |PUNJAB NATINAL BANK VS. VIJAY SINGH SORAUT ISARVJEET 0711785812 ISARVJEETYADAV0o8@YAHOO.COM 09.09.2026

6 [YADAV

JOMP(I) IOMP(I)(COMM)/211/2026 [18.09.2026 [PIRAMAL FINANCE LTD. VS. BABULAL MANDLOI IANANJAY 7455023130 IASAPLEGALANDADVOCATES@GMAIL.C[14.09.2026
COMM)/211/2026 ISINGH OM

ICS(COMM)/841/20[CS(COMM)/841/2026 19.09.2026 |PURI ELECTONICS VS. TALENTEQ TECHNOLOGY IRAHUL 10899909287 IOFFICE@RKLAWCHAMBERS.COM [17.09.2026

26 IKUMAR

ICS(COMM)/859/2 |[CS(COMM)/859/2026 23.09.2023 [SUPRAVA NAYAK VS. GAURAV BAWA IMUKESH 0810162413 IBIRLAMUKESH16@GMAIL.COM [15.09.2026
26 IBIRLA

ICS(COMM)/860/2 |[CS(COMM)/860/2026 23.09.2026 [M/S PINAKIN HOTELS VS. SUMANGLI GUPTA IPRATRUSH 9711744465 IPRATYUSH.SHRM @GMAIL.COM 23.09.2026

1026 SHARMA

ICS(COMM)/866/2 [CS(COMM)/866/2026 25.09.2026 |M/S THOUGHTSOL INFOTECH LIMITED VS. M/SAMIT GOEL 810122373 IGOELASSOCIATES42@GMAIL.COM 22.09.2026
26 ILMEV LOGISTICS PVT. LTD.

ICS(COMM)871/20 [CS(COMM)871/2026 26.09.2026 [STATE BANK OF INDIA VS. RAJESH INAVRUTI 8376043196 INAVRUTITYAGI@GMAIL.COM 24.09.2026

26 OJHA




DISTRIC COURT ROOM C. ¢ CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

IMISC. IMISC. DJ/1176/2026 26.09.2026 |AKHIL KUMAR KULSHESHTRAVS. RAVI KUMAR S.K. 0625086255 JALLIANCELEGALSERVICE@ 26.09.2026
IDJ/1176/2026 ISRIVASTAVA IGMAIL.COM
ICS(COMM/879/20 [CS(COMM/879/2026 28.09.2026 |[HORA ART CENTRE PVT. LTD. VS. PACKMART[PANKAJ 999604797 IPANKAJSHARMAIC2@GMAIL.COM 24.09.2026
26 IDIGITAL PRINT MEDIA ISHARMA
ICS(COMM)/894/2 |[CS(COMM)/894/2026 130.09.2026 |BANK OF MAHARASTHA VS ARPIT BHARDWAJ ONKAR ROY  [p810229959 IONKAR@LCOR.IN 26.09.2026
026
33 ISH. DEVENDERIEAST 209 ICS COMM 74 l2771/2026 01-09-2026 |[HASMUDDIN MALIK VS ZUBAIR DUPLEX P. LTD. SH ANKUSH761778466 JANKUS.CHAUDHARYJAAT@GMAIL.CO [01.09.26
I[KUMAR, DISTRICT] ICHAUDHARY M
DUDGE (COMMERCIAL
ICOURT)
209 JOMP COMM 73 2775/2026 01-09-2026 |[VINAY KR KATNA VS KARAM CHAND SHARMA ISH RAJAT555550028 IRAJATGAUROFFICE@GMAIL.COM 01.09.26
IGAUR
209 ICS COMM 74 2778/2026 02-09-2026 [BANK OF MAHARASHTRA VS NOUSHAD ISH RAKESHP891691568 IRAKESH.ADVCT@GMAIL.COM 01.09.26
IKUMAR
209 JOMP COMM 73 2789/2026 02-09-2026 |[AZOTEA CONSTRUCTIONS PVT. LTD. VS RANJITASH ADITYA650372901 IADITYAMISHRAA10@GMAIL.COM 102.09.26
IGOSWAMI IMISHRA
209 ICS COMM 74 2790/2026 02-09-2026 [STATE BANK OF INDIA VS AYUSHI CHOUDHARY MS SHALINI9899408618 ISHALINIUPADHYAY.ADVOCATE@GMALI [02.09.26
[UPADHYAY IL.COM
209 ICS COMM 74 2829/2026 07-09-2026 [YOGESH MANGAL VS SUNNY ELECTRICAL ISH RAVI DEVP873205388 IADVRAVIGALAV@GMAIL.COM 07.09.26
ISHARMA
209 ICS COMM 74 2869/2026 10-09-2026 |[CHINTAMANI FINLEASE LTD. VS RADHA SAPOLIASH NARESHp810118517 INARESHJOSHI1971@GMAIL.COM 09.09.26
IAND ANR IKUMAR JOSHI
209 ICS COMM 74 2888/2026 14-09-2026 |STATE BANK OF INDIA VS UPASNA IMS  SUCHITAB896932838 IAGNIHOTRISUCHITA@GMAIL.COM 14.09.26
IDIXIT
209 ICS COMM 74 2892/2026 16-09-2026 |[BALAR MARKETING PVT. LTD. VS PANKAJ DHIMAN |SH SHRESHTHj9871206484 ISHRESHTH.LAW@GMAIL.COM 14.09.26
WAIN
209 ICS COMM 74 2911/2026 16-09-2026 [BANK OF MAHARASHTRA VS BRIJESH SINGH ISHK.K.MUDGIL{7838821105 IKKMUDGIL29@GMAIL.COM [15.09.26
209 ICS COMM 74 2912/2026 16-09-2026 |BANK OF MAHARASHTRA VS SURENDER KUMAR ISHK.K.MUDGIL{7838821105 IKKMUDGIL29@GMAIL.COM [15.09.26
209 ICS COMM 74 2934/2026 17-09-2026 |[BANK OF BARODA VS MANTINDER SINGH ISH UMESHP910568669 IADVUMESHJOSHI@GMAIL.COM 16.09.26
WOSHI




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-

T REGISTRATI MOBILE FILING
(O NUMBER
209 ICS COMM 74 2937/2026 18-09-2026 |[STATE BANK OF INDIA VS BHUWNESHWAR SAHANI [SH KRISHNAQ958891040 IADVKRISHNA1411@GMAIL.COM [17.09.26
IKR SHARMA
209 ICS COMM 74 2946/2026 23-09-2026 |[FIRST AND FAST CARRIERS PVT. LTD. VS EUGENIAISH K. LJo811129475 IKLMISHRAADVO@GMAIL.COM [17.09.26
[UNIFLORA GARDENS PVT. LTD. IMISHRA
209 ICS COMM 74 2953/2026 18-09-2026 |RAJESH GUPTA VS DURGESH SINGH ISH SUSHIL KR873996625 IADVSUSHILBHATI@GMAIL.COM 18.09.26
IBHATI
209 ICS COMM 74 2957/2026 19-09-2026 |[CANARA BANK VS RAVI VERMA ISH PRANAY|9873101002 IPRANAY7ADVO@GMAIL.COM 18.09.26
ISHARMA
209 ICS COMM 74 2973/2026 23-09-2026 |ANSHIKA POLYSURF LTD VS JKP MICROMINERALS|SH HIMANSHU[7455888888 ICHAUDHARY.HIMANSHU0312@GMAIL. [21.09.26
INDIA PVT. LTD. ICOM
209 ICS COMM 74 2974/2026 23-09-2026 |[VENUS MARKETING COMBINE PVT. LTD. VS NEERAJ|SH HIMANSHU 7455888888 ICHAUDHARY.HIMANSHU0312@GMAIL. [21.09.26
[DOGRA ICOM
209 ICS COMM 74 2081/2026 22-09-2026 |[BANK OF INDIA VS DEEPAK KUMAR GUPTA ISH SUMIT 717814664 ISUMITKASANA.ADV@GMAIL.COM 21.09.26
209 ICS COMM 74 2986/2026 22-09-2026 |STATE BANK OF INDIA VS MOHD. HASEEN IMS  SUCHITAR896932838 IAGNIHOTRISUCHITA@GMAIL.COM 22.09.26
IDIXIT
209 ICS COMM 74 2990/2026 22-09-2026 |BANK OF INDIA VS SUMITA GUPTA ISH SUMIT 10717814664 ISUMITKASANA.ADV@GMAIL.COM 22.09.26
209 ICS COMM 74 2096/2026 23-09-2026 |[UNION BANK OF INDIA VS ANANT KUMAR ISH K.S.RANOT 9890410729 IKAMALJITSINGHRANOT@GMAIL.COM [23.09.26
209 ICS COMM 74 13007/2026 23-09-2026 [PUNJAB NATIONAL BANK VS MEGHA KANSAL ISH SUMAN8130106656 ISUMAN.LEGAL.DELHI2013@GMAIL.CO [23.09.26
IMANDAL M
209 ICS COMM 74 014/2026 24-09-2026 |SEA RANGE COMPONENTS PVT. LTD.VS GOELSH KUNAL}9910200911 IOFFICE@KSALEGAL.IN 24.09.26
ILIGHTING ISHARMA
209 ICS COMM 74 13016/2026 24-09-2026 |[DHARMENDRA BHARDWAJ PROP SAIN INFOTECH VSISH LALITj9971759150 IADV.LALITKUMAR2010@GMAIL.COM  [24.09.26
[UNIFIED VISION CAPITAL PVT. LTD. IKUMAR
209 ICS COMM 74 13026/2026 25-09-2026 |[APL APOLLO BUILDING PRODUCTS LTD. VS AKSHAY|SH SHIKHAR9999443512 ISHIKHARGUPTA@ADVLEGAL.IN 25.09.26
IKUMAR IGUPTA
209 ICS COMM 74 13028/2026 26-09-2026 [PRIYA ENTERPRISES VS BUY HAPPY MARKETING LLP [SH 0810845815 IDHARMENDRASHARMA2001@GMAIL.C[25.09.26
IDHARMENDRA| OM
ISHARMA
209 ICS COMM 74 13035/2026 20-09-2026 [MNB ENTERPRISES VS LIVLITE INDUSTRIES PVT.MS 8448503772 IANUPRADHASINGHADV@GMAIL.COM [25.09.26
ILTD. IANUPRADHA
ISINGH




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-

T REGISTRATI MOBILE FILING
(O NUMBER
209 ICS COMM 74 13039/2026 26-09-2026 |STATE BANK OF INDIA VS MUKESH MATHUR IMS  SUCHITARB896932838 IAGNIHOTRISUCHITA@GMAIL.COM 26.09.26
IDIXIT
209 ICS COMM 74 053/2026 20-09-2026 |DAKSH PHARMACEUTICALS PVT. LTD. VS SARALIFESH AMANpP211830400 IAMANGUPTA6497@GMAIL.COM 28.09.26
IHEALTHCARE IGUPTA
209 ICS COMM 74 13087/2026 130-09-2026 [KK MALIK VS RAJU GUPTA ISH PAWAN[p818356622 IPAWANBEDI2@GMAIL.COM 130.09.26
IBEDI
209 ICS COMM 74 13088/2026 130-09-2026 |AJAY JAIN PROP ACHRUMAL AND SONS VS YOGESH|SH GAURAV|9999797229 IMALHOTRA_GAURAV1976 @YAHOO.CO [30.09.26
IBABAR PROP KAKA BAKERY IMALHOTRA M
209 ICS COMM 74 13091/2026 130-09-2026 [PUTUL JHA VS ARJUN KHATANA ISH HARSH}p582291369 130.09.26
ISHARMA
134 IMS. RUBY ALKAEAST 101 ICS COMM 74 2781/2026 03-09-2026 |MAHIMA MANGTANI VS RISHABH SHARMA ISH J.K0810653868 WKNAYYAR2000@YAHOO.CO.UK 01.09.26
IGUPTA, DISTRICT] INAYYAR
VUDGE (COMMERCIAL
ICOURT)
o1 ICS COMM 74 2786/2026 02-09-2026 [STATE BANK OF INDIA VS RAVINDRA SINGH IMS  SUCHITAB896932838 IAGNIHOTRISUCHITA@GMAIL.COM 102.09.26
IDIXIT
101 ICS COMM 74 2798/2026 05—09-2026 [MANJEET SINGH VS RICHA KHANNA ISH ASHUTOSHj9654546559 IADVOCATE.HIMANSHUAHUJA23@GMA|03.09.26
IKUMAR IL.COM
[TIWARI
101 ICS COMM 74 2846/2026 09-09-2026 |STATE BANK OF INDIA VS PUL SADH ISH PRATAP990366723 IPRANA25000@GMAIL.COM 08.09.26
ICHANDRA
IRANA
101 ICS COMM 74 2847/2026 09-09-2026 [UNION BANK OF INDIA VS RAJA TRADERS ISH B.K[8178359238 ICLOUDLAWPARTNERS@GMAIL.COM [08.09.26
IAGARWAL
101 ICS COMM 74 2848/2026 09-09-2026 [UNION BANK OF INDIA VS LACHI AND ANR ISH B.K 8178359238 ICLOUDLAWPARTNERS@GMAIL.COM (08.09.26
IAGARWAL
101 ICS COMM 74 2870/2026 17-09-2026 [NARESH KUMAR BANSAL VS CHINTU KUMAR SINGH|SH SHUBHAM/7017930978 IADVSHUBHAMVERMA2020@GMAIL.C0|09.09.26
[IPROP CRS PARKING SERVICES VERMA M
o1 ICS COMM 74 2881/2026 [14-09-2026 |CHINTAMANI FINLEASE LID. VS VIVEK PRAKASH|SH B.K$0899669286 ICLOUDLAWPARTNERS@GMAIL.COM [10.09.26
ISRIVASTAVA IAGARWAL
101 ICS COMM 74 2941/2026 17-09-2026 |[SHYAM KISHORE VERMA VS RAMESH ISH NARINDER[]B368597553 IDHIRLEGALCO@GMAIL.COM 17.09.26
ISINGH DHIR
101 ICS COMM 74 29043/2026 17-09-2026 [TIRUPATI STRUCTURALS LTD VS S.R.TRADERS ISH DILIP811650040 IDILIP_AGARWAL74@REDIFFMAIL.COM[17.09.26
JAGARWAL
101 ICS COMM 74 2947/2026 18-09-2026 |[LOHAN BROTHERS VS VIA TRADE PVT. LTD. ISH 0818806750 IAMAN.ALAM12@GMAIL.COM [17.09.26
IMOHD.UVAIS




ISUPPLIERS
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T REGISTRATI MOBILE FILING
(O NUMBER
o1 ICS COMM 74 2960/2026 23-09-2026 |STATE BANK OF INDIA VS RAJBEERI ISH VIJAYp810210832 IVIJAYPRAKASH9682@GMAIL.COM [19.09.26
IPRAKASH
101 ICS COMM 74 2987/2026 22-09-2026 |[STATE BANK OF INDIA VS VIJAY KUMAR LK IMS  SUCHITAB896932838 IAGNIHOTRISUCHITA@GMAIL.COM 22.09.26
IDIXIT
o1 ICS COMM 74 2988/2026 22-09-2026 |[STATE BANK OF INDIA VS MAFIZUR RAHMAN IMS  SUCHITAPB896932838 IAGNIHOTRISUCHITA@GMAIL.COM 22.09.26
IDIXIT
o1 ICS COMM 74 13013/2026 24-09-2026 [AASHIRWAD HOMES VS KRANTI ASSOCIATES INDIAMS DIMPALJ7065153398 24.09.26
IPVT. LTD. [TOMAR
101 ICS COMM 74 13020/2026 25-09-2026 |STATE BANK OF INDIA VS RACHNA SINGH ISH ARUNp810220905 IARUNAMBUJ@GMAIL.COM 24.09.26
ISHARMA
101 ICS COMM 74 033/2026 26-09-2026 [LINKERS INDIA LOGISTICS PVT. LTD. VS SARALSH 8527224980 UJAIN.JSPARTNERS@GMAIL.COM 25.09.26
I[FREIGHT SOLUTIONS PVT. LTD. ISIDDHARTH
WAIN
o1 ICS COMM 74 13083/2026 130-09-2026 [STATE BANK OF INDIA VS ABHINAV SHARMA IMS  SUCHITAB896932838 IAGNIHOTRISUCHITA@GMAIL.COM 29.09.26
IDIXIT
101 JOMP COMM 73 13092/2026 01-10-2026 [PIRAMAL FINANCE LTD. VS ARCHANA KARTAR SINGH|SH ANANJAY[/455023130 IASAPLEGALANDADVOCATES@GMAIL.C|30.09.26
SINGH OM
101 ICS COMM 74 093/2026 06-10-2026 |(GURMEET SINGH VS EZYTEK CLEAN PVT. LTD. ISH RATNESH990427146 IRATNESHKANT77@GMAIL.COM 0.09.26
IKANT
B5 [SH. GORAKH NATHNORTH 201, NEW[C.S. (COMM) 91/2026 02-09-2026 [MS ARYAN ELECTRICAL AND AUTOMATION VS MSAKANSHA 310460742 IAKANKSHA.TANVI@TLAADVOCATES.C 05-08-2026
IPANDEY, DISTRICTEAST IBUILDING KKD ISCHEMATIC SYSTEMS [TANVI OM
VUDGE
COMMERCIAL)-01
--DO-- IC.S. (COMM) 92/2026 02-09-2026 [[CICI BANK LTD VS IMRAN ISATISH 9811191050 ISATISH@K1FINDIA.COM 27-08-2026
IKUMAR
---DO-- IC.S. (COMM) 93/2026 02-09-2026 [SUPRABHA MITRA VS MOHD ARIF PROPRIETOR JARCHIT 0599043045 ILEGAL@SIGMALEGAL.IN 05-08-2026
ISINGHAL
---DO-- IC.S. (COMM) 94/2026 02-09-2026 |GULISTA INTERIOR ENTERPRISES VS 360 INTERIORKULDEEP 718109957 IKULDEEPSANGWAN@GMAIL.COM 26-08-2026
IDESIGN PVT LTD SANGWAN &
JASSOCIATES
--DO-- IC.S. (COMM) 95/2026 02-09-2026 [FIROZ AHMAD VS DANISH [YASHVANT 9310096440 IADVYASHVANT@GMAIL.COM 131-08-2026
SINGH
--DO-- IC.S. (COMM) 96/2026 05-09-2026 |MS PRINTERS VS MS NAVKAR GRAPHIC MACHINERY |ABDUL 0810643601 IASKHANF414@GMAIL.COM l03-09-2026
ISHAMIM
IKHAN
---DO-- IC.S. (COMM) 97/2026 05-09-2026 [MS SHUBHI INFRACON VS MS PRIYA ENGINEERING [SAURABH [7073068262 (OFFICE.FAUZDAR@GMAIL.COM 01-09-2026
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--DO-- IC.S. (COMM) 98/2026 10-09-2026 [VIPIN KUMAR AGGARWAL VS TEJINDER SINGHABHAY [7011702973 IADVABHAYMOHAN@GMAIL.COM [10-09-2026
IPROPRIETOR OF KAPOOR INDUSTRIES IMOHAN
SHARMA
---DO-- IC.S. (COMM) 99/2026 14-09-2026 [STATE BANK OF INDIA VS VISHNU SINGH ISUCHITA 8896932838 IAGNIHOTRISUCHITA@GMAIL.COM [11-09-2026
IDIXIT
---DO-- IC.S. (COMM) 100/2026 17-09-2026 |G R D MOTORS VS ISHTAKHAR ALI U K YADAV &0999855157 IADVJITENDERYADAV2017@GMAIL.CO [14-09-2026
CO. M
--DO-- IC.S. (COMM) 101/2026 22-09-2026 [STATE BANK OF INDIA VS HIRA INDUSTRIESARUN 9045375818 ICARELEXLICER@GMAIL.COM 21-09-2026
[THROUGH ITS PROP PINKI KUMARI [UPADHYAY
--DO-- IC.S. (COMM) 102/2026 23-09-2026 |CENTRAL BANK OF INDIA VS ARVIND IKKMUDGIL [/838821105 IKKMUDGIL29@GMAIL.COM 22-09-2026
--DO-- IC.S. (COMM) 103/2026 25-09-2026 [[DBI BANK LTD VS DIVYA MISHRA ISATISH 0811191050 ISATISH@K1FINDIA.COM 24-09-2026
IKUMAR
---DO-- IC.S. (COMM) 104/2026 26-09-2026 [STANDARD CHARTERED BANK VS HASAN ALI IADDTYA 044888880 IADDTYA.KAPOOR@ERUDITELEGAL.ASI [24-09-2026
IKAPOOR A
--DO---- IC.S. (COMM) 105/2026 26-09-2026 [STANDARD CHARTERED BANK VS DARSHAN KUMARADDTYA 10044888880 IADDTYA.KAPOOR@ERUDITELEGAL.ASI[24-09-2026
IPAHUJA IKAPOOR A
---DO---- [EX.(COMM) 70/2026 18-09-2026 |[KOTAK MAHINDRA PRIME LTD VS BHAWNA M IAMIT KUMARP9900659331  [KMPSPARTNER@GMAIL.COM 08-09-2026
JAWARD ISINHA
---DO---- [EX.(COMM) 71/2026 26-09-2026 [KOTAK MAHINDRA PRIME LTD VS SHIVENDRAAMIT KUMARP9900659331 IKMPSPARTNER@GMAIL.COM [15-09-2026
JAWARD [TTWARI SINHA
--DO---- IEX.(COMM) 63/2026 01-09-2026 [M/S SURESH APPARELS VS RASHMI IBHARAT 0268300000 IBHARAT.GUPTARKCA@GMAIL.COM 27-08-2026
IGUPTA
--DO---- [EX.(COMM) 64/2026 03-09-2026 [MD. FARIYAD ALI VS BENARA BEARINGS PISTONSAAYESHA 0582170876 IAYESHACHOUDHARY5632@GMAIL.CO [01-09-2026
ILTD M
---DO---- [EX.(COMM) 65/2026 16-09-2026 [RAJU SINGH PROPRIETOR M/S AJAY TRADING CO VS|PIYUSH 8700925528 IPTYUSHKATYAL98 @GMAIL.COM F
IRAMESH KUMAR SHARMA PROPRIETOR ILAKIKATYAL
INTERCRAFT INDIA
--DO---- [EX.(COMM) 66/2026 19-09-2026 |[SANJAY GUPTA VS MOHD IDREES ISANJEEV 9891490070 ISANJEEVADVOCATE6@GMAIL.COM 18-09-2026
IKUMAR
--DO---- [EX.(COMM) 67/2026 21-09-2026 [TUSHAR AGGARWAL VS RAKESH IBHASKAR 0810146082 [VAKILGURU@GMAIL.COM 14-09-2026
[TIWARI
---DO---- [EX.(COMM) 68/2026 28-09-2026 [RAVINDER SINGH VS ANKIT PANDEY ISHAILENDRA [9313600489 ISHAILENDRAOJHA.LAWOFFICE@GMAI 28-09-2026

OJHA

IL.OCM
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--DO---- IMISC DJ l468/2026 17-09-2026 |[REVEX PLASTICISERS PVT LTD VS HARSHIT GUPTA [BHARAT 0810444651 ILEGISTAUXILIARY@GMAIL.COM [12-09-2026
GUPTA &
[VARUN TYAGI
F--DO---- IMISC DJ l469/2026 17-09-2026 |[SH VIKASH NAHAR VS MS ARVIND KUMAR AND SONS [SIDHANT 0650677902 IJADV.SIDHANTDHINGRA@GMAIL.COM [17-09-2026
IDHINGRA &
IASSOCIATES
---DO---- IMISC DJ lu77/2026 18-09-2026 [NITIN RASTOGI VS SHAILI TYAGI IHAMANSHU 8527962690 ISBA.HIMANSHU @GMAIL.COM 18-09-2026
GUPTA
--DO---- IMISC DJ l480/2026 19-09-2026 [RAJENDRAPRASAD RAMCHARIT TIWARI VSIADARSH 011-45621824  [YASHBAJPAL.UM@GMAIL.COM 18-09-2026
[HIMANSHU SHARMA ALIAS AASHU SHARMA IKUMAR LOHIA|
& YASH]|
IBAJPAI
--DO---- IMISC DJ l498/2026 24-09-2026 |SBL PVT LTD VS MS DONE BY DESIGN IMD. SAMEER (9910418257 IADVSAMEER9910@GMAIL.COM 23-09-2026
---DO---- JOMP (COMM) /2026 16-09-2026 |MS DELTA COMPUTERS AND ANR VS MAS FINANCIALPRAMOD 0213117139, IPRAMODKUMARTRIPATHI76 @ GMAIL.Cj09-09-2026
ISERVICES LIMITED IKUMAR 0015842284 OM
[TRIPATHI
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1301, NEW COURTICS (COMMERCIALj02-09-2026 CS UPL  LIMITED ANR THROUGH QUICKIPMONIKA 8376025928 ADV.MOHIT36@GMAIL.COM 101.09.2026
IBUILDING (COMM)/441CONSULTANCY PVT LTD VS MS BIO AGROSINGH
2026 ICHEMICALS
1301, NEW COURT|CS (COMMERCIALJ03-09-2026 CS ORIENT ELECTRIC LIMITED VS ASHOK KUMAR IKAPIL KUMARP89973991 IKAPILKUMARGIRI171@GMAIL.COM 01.09.2026
IBUILDING (COMM)/44 GIRI
/2026
301, NEW COURTICS (COMMERCIAT]03-09-2026 CS IMS SHREE RAM HANDLOOM FACTORY VS ASHWANIJSHYAM 0897444222 SHYAM123@GMAIL.COM l05.09.2026
IBUILDING (COMM)/44 JAIN IKUMAR
I5/2026 IRASTOGI
1301, NEW COURT|CS (COMMERCIAL07-09-2026 CS IMONIKA SHARMA VS ANURAG MISHRA IMOHIT 9911092666 MOHITAGARWALANDCO@GMAIL.COM|02.09.2026
BUILDING (COMM)/45 IAGARWAL,
13/2026
01, NEW COURT|CS 08-09-2026 CS IABHISHEK GUPTA VS MOHAN SINGH KHARWAD ISANTOSH 9313780408 ISANTOSHADV@GMAIL.COM 101.09.2026
IBUILDING COMMERCIAL) (COMM)/45 IKUMAR
8/2026
1301, NEW COURTICS/COMMERCIAL [|08-09-2026 CS ISTATE BANK OF INDIA VS RAJ KAMAL ISUCHITA 8896932838 IAGNIHOREISUCHITADIXIT@GMAIL.CO|[02.09.2026
BUILDING (COMM)/45 IDIXIT IM
9/2026
01, NEW COURTICS (COMMERCIALj15-09-2026 [EXECUTION|NICE WEDDING CARDS PVT LTD VS 3 FATEANUJGUPTA 9999936866 IANJUJGUPTAADV@GMAIL.COM [10.09.2026
IBUILDING (COMM.)/17 [TECHNOLOGIES PVT LTD
0/2026
01, NEW COURT|CS 18-09-2026 CS IG2S FOOTWEARS REGISTERED LLP VS MINI GUPTA |[BHUPENDER 9810719603 : BHUPENDERADV@GMAIL.COM [14.09.2026
IBUILDING COMMERCIAL) (COMM)/47 IKUMAR
2/2026 SHAMRA
1301, NEW COURT|CS 18-09-2026 CS IDALIP MAHAJAN VS MS SHRI KRISHNA ENGINEERS [M.L.MAHAJAN 0877668872 IGAURAVMAHAIAN 23@FVAHOO.CO.IN (09.09.2026
BUILDING COMMERCIAL) (COMM)/47
13/2026




DISTRIC COURTROOM  CASE TYPE CASE NUMBER DATE  OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE ~ ADVOCATE ADVOCATE EMAIL ID DATE OF E-|
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301, NEW COURTICS [18-09-2026 IMISC SHUBHAM JAFN PROP OF MS MITTAL FABRICS VS SHRAHUL 8076515753 RAHULADVCATE@GMAIL.COM 09.09.2026
BUILDING COMMERCIAL) IDJ/931/2026]MOHD NASEEM PROP OF HANGAMA GIRLS WEAR
301, NEW COURTICS [21-09-2026 [EXECUTION|SHREE BANKEY BEHARI FABRICS PVI LID VSNEELAM 0818474551 INEELAMMALIK8571@GMAIL.COM [0.09.2026
BUILDING COMMERCIAL) (COMM.)/17 [PUKHRAJ BISHNOI IMALIK
2/2026
1301, NEW COURTICS 21-09-2026 [EXECUTION|RAVI AGGARWAL VS HARIKESH 0818474551 INEELAMMALIK8571@GMAIL.COM 105.09.2026
BUILDING COMMERCIAL) (COMM.)/17
/2026
301, NEW COURTICS [21-09-2026 Cs MR ANKIT JINDAL VS MR SAANCHIIT GUPTA JA A AGGARVAL}987 1352356 JADVAKAGGARWAL@GMAILC.OM 18.09.2026
BUILDING COMMERCIAL) (COMM)/47
9/2026
01, NEW COURTICS [28-09-2026 cs [ECO TURNKEY SOLUTIONS PVT LTD VS UTTAM|GAGAN 0654224457 IGAGANKUMARADV0o5@GAMIL.COM  [17.09.2026
BUILDING COMMERCIAL) (COMM)/49 [SUCROTECH INTERNATIONAL PVT LTD KUMAR
2/2026
301, NEW COURTICS [29-09-2026 [EX. M/S CHOLAMANDALAM INVESTMENT AND FINANCE[(GUNJAN 0811079695 RISHAB@RRGUNJAN.COM [17.09.2026
BUILDING COMMERCIAL) JAWARD BY|COMPANY LIMITED VS M/S GLOBAL INDUSTRIESMEHTA
IJARB./83/20 [AND ORS
26
01, NEW COURTICS [29-09-2026 Ccs [MS SONY INTERNATIONAL VS ASHA VERMA SUSHANT 892097747L SUSHANTPRAKASHOOI@GMAI1.COM  [24.09.2026
BUILDING COMMERCIAL) (COMM)/49 PRAKASH &
/2026 IAKSHAY
IAGGARWAL
01, NEW COURTICS 29-09-2026 CS IDIYA HEALTHCARE VS AL-MADINAVINAYAK 7535979021 IVINAYAKADV@GMAILC.OM 21.09.2026
BUILDING COMMERCIAL) (COMM)/49 [MULTISPECIALITY HOSPITAL [UNIYAL
I5/2026
B7 [SH. VIPIN KUMAR RAI,SHAHDARJROOM NO 208  |[COMMERCIAL  [01-09-2026 [EXECUTIONJAKSHAT JAIN PROPRIETOR OF MS ARIHANTVIKAS BHATIA [p811379676 [VKSBHAT6@GMAIL.COM [31-08-2026
IDISTRICT JUDGE,A (COMM.)/16 [TRADERS THROUGH SPA HOLDER
ICOMMERCIAL 2/2026 VS MS LUEUR VESTURES PVT LTD THROUGH ITS|
ICOURT/MS. KIRAN]| IDIRECTORS
[BANSAL, DISTRICT] ROOM NO 208  [COMMERCIAL  [05-09-2026 EX. {SUNDARAM FINANCE LTD INITIN MEHTA [8802218291 JADVOCATE.MEHTAASSOCIATE09@GM [05-09-2026
PUDGE, (COMMERCIAL{ JAWARD BYVS SABHAJIT YADAV JAIL.COM
ICOURT) IARB./79/202)
6
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IROOM NO 208 ICOMMERCIAL 05-09-2026 [EXECUTION|AMAR KANT JHA [HARDIK 8510004533 I[HDKVASHISTH@GMAI.COM 105-09-2026
(COMM.)/16 [VS YUVRAJ SHARMA [VASHISHT
l4/2026

IROOM NO 208 ICOMMERCIAL 05-09-2026 CS I[HARSH ALLAWADHI [YASH MITTAL 9582551234 [YMITTAL808@GMAIL.COM 02-09-2026
(COMM)/44 VS ASHISH KUMAR NIGAM
8/2026

IROOM NO 208 ICOMMERCIAL 05-09-2026 CS IHARSH ALLAWADHI [YASH MITTAL 9582551234 [YMITTAL808 @GMAIL.COM 102-09-2026
(COMM)/44 [VS JYOTI NIGAM
9/2026

IROOM NO 208 ICOMMERCIAL 05-09-2026 ICS ISWAGAT FASHION CO INISHANT 19999966244 INISHANTGUPTA,ADV@GMAIL.COM 102-09-2026
(COMM)/45 [VS CHANDRAKANT SINGH IGUPTA
0/2026

[ROOM NO 208 ICOMMERCIAL 05-09-2026 CS IRAM PRAKASH BHATIA IMANOJ ARORAP810619961 IARORAANDARORA@GMAIL. l03-09-2026
(COMM)/451[VS HARNAWA INC

2026

IROOM NO 208  [COMMERCIAL 08-09-2026 [EXECUTION|SHREE BANKEY BEHARI FABRICS PVT LTD INEELAM 7303296155 INEELAM.MALIK0512@GMAIL.COM 07-09-2026
(COMM.)/16 [VS PARVESH ROHATGI IMALIK
8/2026

IROOM NO 208 ICOMMERCIAL 08-09-2026 ICS IAPOORV SHARMA INISHANT 582987175 INISHANT71759@GMAIL.COM |08-09-2026
(COMM)/46 [VS CPT VIBHA PARASHAR ISHARMA
0/2026

[ROOM NO 208 ICOMMERCIAL 08-09-2026 CS IAAS MOHAMMAD IAMJAD KHAN 015698757 IADVAKPASHA29@GMAIL.COM l08-09-2026
(COMM)/461[VS PREET SINGH

2026

IROOM NO 208  [COMMERCIAL 08-09-2026 CS IRSL AGGARWAL TEXTILES PVT LTD IANKIT KUMARP868543391 IANKITADV29@YAHOO.COM 08-09-2026
(COMM)/46 [VS DEEPAK GUPTA GUPTA
2/2026

IROOM NO 208 ICOMMERCIAL 08-09-2026 IMISC IM/S SURESH APPARELS IBHARAT 268300000 IBHARAT.GUPTARKCA@GMAIL.COM k6270
IDJ/896/202 [VS SHEKHAR SHARMA GUPTA
6

[ROOM NO 208 ICOMMERCIAL 09-09-2026 IEXECUTION|PRAVEEN KUMAR GARG AND ORS IR.N. DUBEY 9811179209 INOT MENTION 109-09-2026
(COMM.)/16 VS MANGALSHRREE CO OP URBAN THRIFT AND)|
9/2026 ICREDIT SOCIETY LTD

IROOM NO 208 ICOMMERCIAL 09-09-2026 CS [PRINTBRIX PRIVATE LIMITED THROUGH ITS[LAKSHYA 0560916027 IADV.LAKSHYASIROHI705@GMAIL.COM |09-09-2026
(COMM)/46 [DIRECTOR MR SHRESHTH AGGARWAL ISIROHI
/2026 VS WE FOUNDER CIRCLE PRIVATE LIMITED

[THROUGH ITS AUTHORIZED REPRESENTATIVE

IROOM NO 208  [COMMERCIAL 14-09-2026 CS ISHREE LAXMI POLY STOCK P LTD IVIJENDER 811669755 IVIJENDERASURYAN@GMAIL.COM (09-09-2026
(COMM)/46 [VS THE NEW INDIA ASSURANCE CO LTD IKUMAR
I5/2026

[ROOM NO 208 ICOMMERCIAL [15-09-2026 CS ISTATE BANK OF INDIA ISUCHITA 18896932838 IAGNIHOTRISUCHITA@GMAIL.COM [14-09-2026
(COMM)/46 [VS ISHU PAL IDIXIT
6/2026

[ROOM NO 208 ICOMMERCIAL 15-09-2026 CS ISANJEEV GOEL ALIAS SANJEEV KUMAR GOEL IDINESH 0811215075 IDINESHADV1965@GMAIL.COM 14-09-2026
(COMM)/46 [VS PAWAN KUMAR
7/2026

IROOM NO 208 ICOMMERCIAL 16-09-2026 CS IBANK OF BARODA IGEETANJALI 8447833470 IADVOCATE.134@GMAIL.COM [15-09-2026
(COMM)/46 [VS DHIR SINGH ISHARMA

9/2026
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T REGISTRATI MOBILE FILING
(O NUMBER
IROOM NO 208 ICOMMERCIAL 16-09-2026 IMISC ISH MAYANK GARG SHUBHAM INOT MENTION [NOT MENTION 16-09-2026
I[DJ/926/202 VS RELIENCE PROJECT PROPERTY MANAGEMENT[KUMAR PAL
6 ISERVICES LTD
IROOM NO 208  [COMMERCIAL 18-09-2026 CS IMS INDU EXIM PRIVATE LIMITED JANISH SARNA [9811995505 IADVOCATEANISHSARNA@GMAIL.COM [18-09-2026
(COMM)/47 [VS MS GRAPHICA DIGITAL
/2026
IROOM NO 208  [COMMERCIAL 18-09-2026 CS IMS LFRA BELT INAVJOT 899689905 INAVJOTKWATRA@GMAI.COM 18-09-2026
(COMM)/475[VS NYSAA RETAIL VENTURE PVT IKWATRA
2026
IROOM NO 208 ICOMMERCIAL 19-09-2026 [EXECUTION|MS VP INDUSTRIES IVIRENDER 0811241972 [VSPANWAR.ASSOCIAIE206@GMAIL [19-09-2026
(COMM.)/17 [VS SH RAVI JOSI SINGH ICOM.
1/2026 IPANWAR
[ROOM NO 208 ICOMMERCIAL 23-09-2026 [EXECUTION| STANDARD CHARTERED BANK VS NALINKUSHAL 9044888880 IADDTYA.KAPOOR@ERUDITELEGAL.ASI[21-09-2026
(COMM.)/17 INDUSTRIES PRIVATE LIMITED IKUMAR IA
6/2026
IROOM NO 208  [COMMERCIAL 23-09-2026 IEXECUTION|LION JEANS VS ARVIND KUMAR AND SONS ISIDHANT 0650677902 ISIDHANTDHINGRA@ADVOCATESIDHA [19-09-2026
(COMM.)/17 IDHINGRA INTDHINGRA.COM
7/2026
IROOM NO 208 ICOMMERCIAL 23-09-2026 CS ISTATE BANK OF INDIA VS MS BANSAL BEVERAGE IKRISHNA 9058891040 IADVKRISHNA1411@GMAIL.COM [22-09-2026
(COMM)/48 IKUMAR
/2026 ISHARMA
[ROOM NO 208 ICOMMERCIAL 23-09-2026 CS ISL PAPER AND BOARD DISTRIBUTERS VS THE[SHAAD 0811038828 ISHADANWAR.K160@GMAIL.COM 22-09-2026
(COMM)/48 [FEDERAL BANK LTD IANWAR
/2026
IROOM NO 208  [COMMERCIAL 24-09-2026 [EXECUTION[SUDHA GUPTA IRAHUL NEGI 9650293523 INFO@HERITAGECONSTRUCTION.IN  [24-09-2026
(COMM.)/17 [VS MS HERITAGE INFRASPACE INDIA PVT LTD
9/2026
IROOM NO 208 ICOMMERCIAL 24-09-2026 CS ISMT ANJANA KHATHURIA IANSHUL 810294088 ADVANSHUL0o4@GMAIL.COM 24-09-2026
(COMM)/48 [VS MS HINDUSTAN PETROLEUM CORPORATION LTD |GUPTA
6/2026
[ROOM NO 208 ICOMMERCIAL 25-09-2026 CS ISTATE BANK OF INDIA IARUN SHARMA}9810220905 IARUNAMBUJ@GMAIL.COM 25-09-2026
(COMM)/48 [VS MOTHER STORE
8/2026
IROOM NO 208 ICOMMERCIAL 25-09-2026 CS BANK OF INDIA [V.P. TIWARI 10990182901 [VPTIWARIADVOCATE@GMAIL.COM 25-09-2026
(COMM)/48 [VS ARIF KURESHI
9/2026
IROOM NO 208  [COMMERCIAL 25-09-2026 CS ISANMATI PACKAGING PVT LTD IKAMAL GARG 9660570576 IMAILKAMALGARG@GMAIL.COM 25-09-2026
(COMM)/49 |[VS SINAR INDAH PULP AND PAPER PVT LTD
0/2026
138 H.RAMESH KUMAR,SHAHDAR| [EX(COMM) 163/2026 02.09.2026 |[INDIA BULLS ASSET RECONSTRUCTION COMPANY] ROHIT854156231 IADVROHITGOSWAMI@GMAIL.COM 101.09.2026
ISTRICT JUDGE,A ILIMITED VS AMAN GUPTA IGOSWAMI
OMMERCIAL
OURT/SH. SANJAY|
HARMA-II, DISTRICT| [EX AWARD BY ARB 78/2026[02.09.2026 [KOTAK MAHINDRA BANK LTD VS ABHISHEDK SINGHABHAYENDRA [8920723973 [ABHAYENDRARAJ@GMAIL.COM 27.07.2026
UDGE, COMMERCIAL] IKUSHWAHA IKUMAR RAI
OURT
ICS(COMM)446/2026 03.09.2026 |MR. ANURAG JAIN VS M/S DIKSHA CONFECTIONARYANIMESH 8527877011 IANIMESH.LEGALCARE@GMAIL.COM  [01.09.2026
& ANR. IRASTOGI
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IEX AWARD BY ARB 80/2026(05.09.2026 |[RAMA ARORA VS WONE MANAGEMENT SYSTMEMSDAMINI 9953486249 IDAMINI.CHAWLA01@GMAIL.COM 131.08.2026
IPRIVATE LIMITED ICHAWLA
ICS(COMM) 454/2026 07.09.2026 [GOURAV CHOPRA VS CHANDAN SAH IKASHISH 9312125555 IDKLEGAL0920@GMAIL.COM 03.09.2026
IDHAWAN
ICO(COMM)456/2026 07.09.2026 [PRADEEP KUMAR JAIN VS YOGESH GUPTA IPTYUSH 18700925558 IPTYUSHKATYA198 @GMAIL.COM 105.09.2026
IKATYAL
IOMP(COMM) 18/2026 08.09.2026 [M/S JOY PACK INDIA PRIVATE LIMITED VS J K PAPERDIGVIJAY 7838406157 IDEEPANSHUG10@GMAIL.COM 18.08.2026
ILTD SINGH
ICS(COMM)463/2026 09.09.2026 [WOVEN GOLD ACRYLIC INDIA PVT LTD VS PRITESHANUJ GUPTA 9999936866 IAGA.JUSTICE@GMAIL.COM 105.09.2026
IKUMAR
[EX.AWARD BY[15.09.2026 |MS SUNDARAM FINANCE LTD VS JAVAD ANWAR INITIN MEHTA [8802218291 IADVOCATE.MEHTAASSOCIATE09@GM [15.09.2026
IJARD/81/2026 IAIL.COM
ICS(COMM)468/2026 16.09.2026 |[SHRIPAL GUPTA VS JYOTI VISHWAKARMA IRAM  KUMARP599338954 ISHRIPAL.GUPTA@GMAIL.COM 19.08.2026
ISONI
IMISC DJ NO 924/2026 16.09.2026 |[MS COMPETENT POLYMERS PVY LTD VS SHRI BALAJIJAGDEEP 0810705763, WAGDEEPANAND333@GMAIL.COM [15.09.2026
[TRADERS IANAND
ICS(COMM)470/2026 17.09.2026 |M/S QUEEN DISTILLERS & BOTTLERS PVT. LTD VSRAJEEV IR. TEWARI88@GMAIL.COM [15.09.2026
[RAM DIYA IKUMAR
[TEWARI931227
6651
ICS(COMM)471/2026 17.09.2026 |ASIAN PAINTS LIMITED VS PRAVEEN PAINTS ANDIAMIT KUMAR [9911686165 IAMITSINGH@SINGHLAWCHAMBERS.C [14.09.2026
ICHEMICALS OM
IMISC.DJ/937/2026 18.09.2026 [UNION BANK OF INDIA VS NAVEEN KUMAR YADAV  [SAMARENDRA 9999114922 ISAMARENDRAKRADV@YAHOO.COM 18.09.2026
IKUMAR
IMISC DJ/939/2026 19.09.2026 |BRIJ BIHARI CONCAST PVT. LTD. VS RUDRA STEEL &MANMOHAN 9818992285 ISWAROOP- [17.09.2026
[TRADERS ISWAROOP IMANMOHAN@YAHOON.COM
ICS(COMM)478/2026 19.09.2026 |MR. ANKIT JINDAL VS M/S FROGG SPORTS INFRAIAKSHAY 871352356 IAFF.ADSHAY2605@GMAIL.COM 18.09.2026
IPRIVATE LIMITED IAGGARWAL
[EX(COMM) 174/2026 21.09.2026 [REGAL FINANCE AND INVESTMENT PVT LTD VS[SUDHIR 9845214578 IADVSUDHIRGUPTA@GMAIL.COM [17.09.2026
IRAVINDER KUMAR IGUPTA
ICS(COMM) 480/2026 22.09.2026 [M/S JAI BHAWANI TRADING VS SAPNA DEVINEELAM 7303296156 INEELAM.MALIK8512@GMAIL.COM 18.09.2026
IAGARWAL IMALIK
ICS(COMM) 485/2026 23.09.2026 |[URMILA THAKUR VS GIRDHARI LAL IRAJESH 0811331125 IADVOCATE@YAHOO.CO.IN [19.09.2026
IBHATIA
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IMISC DJ NO 946/2026 23.09.2026 [M/S SK ENGINEERING WORKS VS M/S NIP 9312805962 IMOHITV786@GMAIL.COM 22.09.2026
IAPPLIANCES
IEX(COMM) 178/2026 24.09.2026 |CHIRAG MADHOK VS MOHD FAIZAN ISUKHDEEP 0311555670 IMICROVISION131@REDIFFMAIL.COM [22.09.2026
ISINGH
ICHOWDHARY
ICS(COMM) 487/2026 25.09.2026 [STATE BANK OF INDIA VS BHARTI PRODUCTIONARUN SHARMA{9810220905 JARUNAMBUJ @GMAIL.COM 24.09.2026
IHOUSE
IMISC DJ NO 959/2026 25.09.2026 |SURESH GUPTA VS RAJAT SHARMA & ORS. IPRATEEK 811773305 IADVPRATEEK87@GMAIL.COM [17.09.2026
IMEHTA
IOMP(COMM) 20/2026 26.09.2026 |AKASHSENGUPTA VS CARS 24 FINANCIAL SERVICES|SHAHARYAR [7291831009 IALIAFTAB83@GMAIL.COM 23.09.2026
IPVT LTD & ANR IALI
ICS(COMM) 491/2026 26.09.2026 |[SWAGAT FASHION CO VS SANDEEP NANDWANI INISHANT 0999996624 INISHANTGUPTA.ADV@GMAIL.COM 23.09.2026
IGUPTA
ICS(COMM) 493/2026 28.09.2026 [SIDDHANT BHARATI VS ADIL MAJEEDI IANAND 18010070705 IBHUSHAN_ANANT@CAUSAJURE.COM [25.09.2026
IBHUSHAN
ICS(COMM) 496/2026 29.09.2026 |DELHIVERY LIMITED VS MONZADV PVT LTD IVIJAY 0564585214 IADVVIJAYSHANKAR@GMAIL.COM 22.09.2026
ISHANKAR
IMISC DJ EX 966/2026 29.09.2026 |HARISH VERMA VS NEETU RATHORE IRAJAT KUMARB979834145 IRAJATKUMAR.KSP@GMAIL.COM 22.09.2026
IBHARTI
IMISC DJ N 969/2026 130.09.2026 [RAJNI JAIN VS M/S FAST NA FURIOUS MOTOREN IGURPREET 899732673 IADV.GSGULATI@GMAIL.COM 28.09.2026
ISINGH GULATI
139 ISH. PAWAN KUMARSHAHDAR(C. NO. 304 ICOMMERCIAL ICS (COMM)/440/2026 01-09-2026 [MS. KANCHAN MAHESHWARI VS M/S SUN[PARTH 9873549477 IPARTHCHADHA18 @GMAIL.COM 101-09-2026
IMATTO DJ (COMM-04) A ICAPACITORS PUNE PVT. LTD. ICHADHA
ICOMMERCIAL ICS (COMM)/442/2026 02-09-2026 [SETU GOEL (PROPRIETOR OF OSHO OM TEXTURES)MAYANK 0990849579 IADVOCATE.MSKUSHWAHA@GMAIL.CO [29-08-2026
VS RAKESH RANI GARG (PROPRIETOR OF PAHALSEKHAR M
[TEXTILES) IKUSHWAHA
ICOMMERCIAL ICS (COMM)/443/2026 02-09-2026 [M/S URBAN VOGUE INDIA PRIVATE LIMITED VS AMITIMUDIT 868028932 IMUDITBANSAL2011@GMAIL.COM 20-08-2026
IKUMAR LADHA IBANSAL
ICOMMERCIAL ICS (COMM)/447/2026 03-09-2026 [SHRI JUGRAJ GUTRAJ JAIN PROPRIETOR, VIKAS|SHRAVAN 6201970125 IUNITEDMARK@.UNITEDANDUNITED.C[01-09-2026
ICABLE INDUSTRIES VS MILLION SWITCHGEARS PVT. KUMAR M
ILTD. AND ANR. IBANSAL
ICOMMERCIAL  |[EXECUTION 05-09-2026 |[STATE BANK OF INDIA VS MOHD SAMEER SUCHITA 8896932838 IJAGNIHOTRISUCHITA@GMAIL.COM lo3-09-2026
(COMM.)/165/2026 IDIXIT
ICOMMERCIAL ICS (COMM)/452/2026 05-09-2026 [ICICI BANK LIMITED VS DEEPANSHU JAIN ISATISH 0811191050 ISATISH@KLFINDIA.COM 27-08-2026
IKUMAR
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ICOMMERCIAL  [EXECUTION 07-09-2026 |ANIL PITTI VS M/S BHAGAT SINGH BRICK FIELD ANDJASHISH 0999448797 KUSHAGRABANSAL@AKASSOCIATES.O [03-09-2026
(COMM.)/166/2026 IANR ICHAUHAN RG. IN
ICOMMERCIAL [EXECUTION 07-09-2026 [CANARA BANK VS GREEN TECH ENGINEERINGREKHA 0810168405 IREKHARUSTAGI@GMAIL.COM 26-08-2026
(COMM.)/167/2026 [WORKS THROUGH ITS PROPRIETOR MS SHAHJAHAN RUSTAGI
ICOMMERCIAL ICS (COMM)/455/2026 07-09-2026 [BABULAL PUROHIT VS SAROJJ INTERNATIONAL IKUSHAL 910131155 IAGGARWALKUSHAL199@GMAIL.COM [14-08-2026
IAGGARWAL
ICOMMERCIAL ICS (COMM)/457/2026 07-09-2026 |BANK OF INDIA VS SHOBHA RANI IV P TIWARI 0990182901 [YPTIWARIADVOCATE@GMAIL.COM 21-08-2026
ICOMMERCIAL IOMP (COMM)/19/2026 14-09-2026 [V.M. TRADERS THROUGH ITS PROPRIETOR MR.|ABU RAM 0213211097 IABURAM1965@GMAIL.COM 14-09-2026
IMANOJ KUMAR VS M/S CLIX CAPITAL SERVICES PVT|
ILTD
ICOMMERCIAL EX. - AWARD BY[15-09-2026 |M/S SUNDARAM FINANCE LTD. VS VIJAY O INITIN MEHTA [8802218291 IADVOCATE.MEHTAASSOCIATE09@GM [14-09-2026
IARB./82/2026 IAIL COM
ICOMMERCIAL IMISC DJ/914/2026 15-09-2026 |[BRIJESH GUPTA VS ALTAF HUSSAIN IMOHD. IRFAN 8700652775 IMOHD.IRFAN.ADV@GMAIL.COM 10-09-2026
ICOMMERCIAL ICS (COMM)/476/2026 18-09-2026 [RAJIV BHANDARI (PROPRIETOR OF GANPATIARCHIT 10599043045 ILEGAL@SIGMALEGAL.IN [11-09-2026
IMPERIAL INDIA) VS SOURABH DEVGUN|SINGHAL
(PROPRIETOR OF UNITED OVERSEAS)
ICOMMERCIAL CS (COMM)/477/2026 18-09-2026 [SOURABH JAIN VS HARIPRAKASH IPIYUSH 8700925528 IPITYUSHKATYAL98 @ AMAIL.COM 16-09-2026
IKATYAL
ICOMMERCIAL IEXECUTION 22-09-2026 [PADMA DEVI PROP OF PRINTEX INDIA VS MSGOURAV 810940055 - 14-09-2026
(COMM.)/175/2026 IBACCHUUS ENTERPRISES LTD IKOCCHAR
ICOMMERCIAL ICS (COMM)/481/2026 22-09-2026 [JAI BHAWANI TRADING THROUGH AR SUMIT SAININEELAM [7303296156 INEELAM.MALIK8512@GMAIL.COM 18-09-2026
[VS NITESH KUMAR IMALIK
ICOMMERCIAL ICS (COMM)/482/2026 22-09-2026 [SHREE BANKEY BIHARI FABRICS PVT. LTD. VS[NEELAM 7303296156 INEELAM.MALIK8512@GMAIL.COM 18-09-2026
IAVNISH KUMAR IMALIK
ICOMMERCIAL [EXECUTION 28-09-2026 [MR. ANIL KUMAR GOYAL (PROPRIETOR OF M/S[SANJAY GUPTAS73146641 - 26-09-2026
(COMM.)/180/2026 IGOYAL BROTHERS) VS SH. DALIP CHAND SHARMA
(PROPRIETOR OF M/S BENY INDUSTRIES)
ICOMMERCIAL IEXECUTION 29-09-2026 |STATE BANK OF INDIA VS AMRIT LAL HANS IARUN 9045375818 [UPADHYA Y ARUN137@GMAIL.COM 27-09-2026
(COMM.)/181/2026 [UPADHYAY
ICOMMERCIAL [EXECUTION 29-09-2026 |ANKUR JAIN VS RAJESH KUMAR ARORA IPTYUSH 18700925528 IPIYUSHKATYAL98 @AMAIL.COM 28-09-2026
(COMM.)/182/2026 IKATYAL
ICOMMERCIAL ICS (COMM)/497/2026 20-09-2026 [SANMATI PACKAGING PVT. LTD. VS RAJ KISHORE IKAMAL GARG [9560570576 IMAILKAMALGARG@GMAIL.COM 24-09-2026
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ICOMMERCIAL ICS (COMM)/498/2026 29-09-2026 [SANMATI PACKAGING PVT. LTD. VS POONAM DEVI IKAMAL GARG [9560570576 IMAILKAMALGARG@GMAIL.COM 24-09-2026
ICOMMERCIAL ICS (COMM)/499/2026 0-09-2026 [SHRI JUGRAJ GUTRAJ JAIN PROPRIETOR, VIKASSHRAVAN 6201970125 [UNITEDMARK@.UNITEDANDUNITED.C[24-09-2026
ICABLE INDUSTRIES VS ASHAPURI INDUSTRIES IKUMAR OM
IBANSAL
ko ISH. DEVENDER KUMARNORTH- l406 ICIVIL ICS (COMM)/633/2026 02-09-2026 [PUNJAB NATIONAL BANK VS MS SWETA BANSALABDUS 7838609755 IPUNECTADVPANKAWGMAIL.COM 14-12-2026
WANGALA, DISTRICTWEST IPROP OF MS DEVANSH BROTHERS ISAMAD(P),
VUDGE, COMMERCIAL]
ICOURT
ICS (COMM)/635/2026 05-09-2026 [STATE BANK OF INDIA VS N CHINGLEN KHOMBA ISIDDHARTH(P)l643524909 IADV.SIDHARTHA311992@GMAIL.COM [10-12-2026
ICS (COMM)/634/2026 05-09-2026 [AMS POLYMERS LIMITED VS MALANG FOOTWEARBHASKAR 9910358225 (OFFLCE@VALI.CO.IN [10-12-2026
INDUSTRIES AND ORS IVALI(P),
ICS (COMM)/639/2026 07-09-2026 |[UCO BANK VS INDIAN VIBES THROUGH ITS PROP SH|SUNIL 9971955807 ISUNILKUMARSIMPAL99@GMAIL.COM [16-12-2026
IVIVEK KUMAR KUMAR(P),
CS (COMM)/640/2026 07-09-2026 [UCO BANK VS MANVI COLLECTION THROUGH ITS[SUNIL 971955807 SUNILKUMARSIMPAL99@GMAIL.COM [16-12-2026
IPROP MS SEETA IKUMAR(P),
ICS (COMM)/641/2026 07-09-2026 [R S EQUIPMENT VS TIRUPATI MUSTAP PVT LTD [TANU 9999139931 IADVOCATETANUSINGHAL@GMAIL.CO [22-12-2026
ISINGHAL(P), M
ICS (COMM)/644/2026 08-09-2026 |M/S GLOBUS AGROFOOD PVT LTD VS HDFC BANK LTD|NIKITA 0821993494 INIKITAANANDL 408 @GMAIL.COM [17-10-2026
IANAND(P),
ICS (COMM)/643/2026 08-09-2026 [M/S PARMANAND SONS FOOD PRODUCTION PVTNIKITA 821993494 INIKITAANANDL 408 @GMAIL.COM [17-10-2026
ILTD VS HDFC BANK LTD IANAND(P),
ICS (COMM)/649/2026 14-09-2026 [NITISH GARG VS SSB INDUSTRIES IBHAVYA 19999239545 ISNBLEGALLITIGATION@GMAIL.CPM  [15-12-2026
IKOHLI(P),
ICS (COMM)/650/2026 14-09-2026 [NEERAJ KUMAR SHARMA VS M/S RAGHUAMIT 0899911324 IA MPLEGALSOLUTIONS@GMAIL.COM [15-12-2026
ICOMPUSOFT EXPORTS PVT LTD IKUMAR(P),
CS (COMM)/651/2026 14-09-2026 [SH NEERAJ KUMAR SHARMA VS MR VINAY GOYAL |[AMIT 899911324 A MPLEGALSOLUTIONS@GMAIL.COM  [15-12-2026
IVINAY GOEL IKUMAR(P),
CS (COMM)/657/2026 15-09-2026 | BANK OF BARODA VS KARAN WADHAWAN IGEETANJALI 8447833470 IJADVOCATE.134@GMAIL.COM 17-12-2026
ISHARMA(P),
ICS (COMM)/658/2026 15-09-2026 (BANK OF BARODA VS SUDHIR IGEETANJALI [8447833470 IADVOCATE.134@GMAIL.COM [17-12-2026
ISHARMA(P),
ICS (COMM)/659/2026 [15-09-2026 |HIMGIRI ENTERPRISES PVT LTD AND ANOTHER VSSURENDRA 9810235448 ISMQUPTAG@MAIL.COM 09-12-2026
IMOHD ASIM IMOHAN
IGUPTA
IGUPTA(P),
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CS (COMM)/660/2026 [15-09-2026 |M/S RAMAKRISHNA ELECTRO COMPONENTS P LTDKUNAL 7503444555 IJADVKUNALMALIK@QMAIL.COM 06-01-2027
VS M/S EDISSON INDIA IMALIK(P),
ICS (COMM)/661/2026 15-09-2026 [M/S RAMAKRISHNA ELECTRO COMPONENTS PVTKUNAL 7503444555 IADVKUNALMALIK@QMAIL.COM 06-01-2027
ILTD VS M/S VIN SEMICONDUCTORS PVT LTD ANDMALIK(P),
IORS
ICS (COMM)/662/2026 15-09-2026 |STATE BANK OF INDIA VS MUTHU SELVAM R ISWEETY 811786067 [13-01-2027
ISOOD(P),
CS (COMM)/674/2026 17-00-2026 |CANARA HSBC LIFE INSURANCE CO LTD VS TED|GULSHAN KR[9899635146 ICOUNSELGULSHAN@GMAIL.COM 04-10-2026
[TRAVEL AND EXPERIENCES PVT LTD THROUGH ITS|SACHDEV(P),
IAUTHORISED REPRESENTATIVE SH JAWAHA!
[TUFTCHI
ICS (COMM)/673/2026 17-09-2026 [SANJEEV KUMAR BANSAL VS M/S PRIME ASSOCIATESPAWAN 18851001324 IADVPAWANVERMA@GMAIL.COM 22-12-2026
IAND ORS IKUMAR
IVERMA(P),
CS (COMM)/672/2026 17-09-2026 |[VIKAS BANSAL VS INTELLI TEK PRODUCTS PVT LTD|GIRISH 0899949923 (OFFICEOFGIRISHKSAROVA@GMAIL.CO[19-12-2026
JAND ANR IKUMAR M
ISAROVA(P),
ICS (COMM)/677/2026 18-09-2026 [PUNJAB NATIONAL BANK VS RITESH JAIN IPARAS 1810600656 IPARASAGGARWALADV@GMAIL.COM  [15-12-2026
IAGGARWAL(P),
ICS (COMM)/679/2026 19-09-2026 [RELAXO FOOTWEARS LIMITED VS M/S KUMARMUKESH 0818149569 IADVMKJHA@GMAIL.COM 16-10-2026
IENTERPRISES IKUMAR
UVHA(P),
ICS (COMM)/680/2026 21-09-2026 |SWISS BEAUTY COSMETICS PRIVATE LIMITED VS VSRAJESH 8221823151 IDAKSHDHANKAR0005@GMAIL.COM  [14-01-2027
ICOSMETICS KUMAR(P),
ICS (COMM)/682/2026 21-09-2026 |(GAURAV INK PVT LTD VS DAYANA POLYPLAST LTD IANKUR 811126091 IANKURSINGHALADVOCATE@GMAIL.C [11-01-2027
ISINGHAL(P), o
ICS (COMM)/683/2026 21-09-2026 [PIYUSH GUPTA VS M/S SS CONSTRUCTION AND ANR |[RAMESH 9811558111 WAINRAMESHKUMAR@GMAIL.COM 12-01-2027
IKUMAR
DAIN(P),
ICS (COMM)/681/2026 21-09-2026 [SWISS BEAUTY COSMETICS PRIVATE LIMITED VSRAJESH 8221823151 IDAKSHDHANKAR0005@GMAIL.COM  [14-01-2027
I[HARI OM ENTERPRISES AAYUSH ENTERPRISES IKUMAR(P),
ICS (COMM)/688/2026 22-09-2026 [SITA YADAV VS MAHMOOD AND ANR IDIGVIJAY 7754856088 IADVASHUNISHA@GMAIL.COM 10-10-2026
ISINGH(P),
ICS (COMM)/687/2026 22-09-2026 [ABC VS XYZ ISHRAVAN 8447887541 IUNITEDMARK@UNITEDANDUNITED.C [24-10-2026
BANSAL(P), M
ICS (COMM)/691/2026 23-09-2026 [STATE BANK OF INDIA VS GYAN PRAKASH IADAITA 0999132159 IAKROUTADVOCATE@GMAIL.COM [11-01-2027
IKUMAR
IROUT(P),
ICS (COMM)/693/2026 23-09-2026 [ABC VS XYZ ISHRAVAN 8447887541 27-10-2026

BANSAL(P),

[UNITEDMARK@UNITEDANDUNITED.C
oM




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

ICS (COMM)/692/2026 23-09-2026 [M/S STYLON INTERIORS VS M/S ABC SYSTEMS PVT[KARTIK 8929390109 IKARTIKVAIDS6@GMAIL.COM 10-10-2026
ILTD IVAID(P),
ICS (COMM)/695/2026 24-09-2026 [JSCO ENTERPRISES VS M/S SWASTIK CONTRACTORTANU 0999139931 IADVOCATETANUSINGHAL@GMAIIL.CO [10-10-2026
JAND ENGINEERS ISINGHAL(P), M
ICS (COMM)/696/2026 24-09-2026 |[M/S FEDEX EXPRESS TRANSPORTATION AND SUPPLY|SURUCHI 8130909187 ILITIGATION@SURICO.IN 10-10-2026
ICHAIN SERVICE INDIA PVT LTD VS HARSHIT WALIA [SURI(P),
CS (COMM)/700/2026 [25-09-2026 [NICHOLAS HEALTHCARE LIMITED VS MALIAKKAIJPRASHANT  [87505-00178  |PROGRESSIVELAWOFFICES.PLO(@GM [17-12-2026
IRAJEEB ISHARMA(P), JAIL.cOM
ICS (COMM)/704/2026 28-09-2026 [RAKESH SAHAJWANI VS WAPCOS LIMITED IABHISHEK 0818482557 IAALAWOFFICEOL@GMAIL.COM 22-12-2026
WADHWA(P),
ICS (COMM)/705/2026 28-09-2026 |STATE BANK OF INDIA VS KAMAL IPANKAJ 18010812345 IADVOCATEPANKAJ2018@GMAIL.COM [04-01-2027
KUMAR(P),
ICS (COMM)/703/2026 28-09-2026 [STATE BANK OF INDIA VS ASHOK IPANKAJ 18010812345 IADVOCATEPANKAJ2018@GMAIL.COM |04-01-2027
IKUMAR(P),
ICS (COMM)/702/2026 28-09-2026 [STATE BANK OF INDIA VS TANIYA IPANKAJ 18010812345 IADVOCATEPANKAJ2018 @GMAIL.COM [04-01-2027
KUMAR(P),
ICS (COMM)/706/2026 28-09-2026 [PERVYUKT AGRINNOVATERS P LTD VS THE TURTLEAKASH 0310673258 IADVOCATEMISHRA367@GMALL.COM  [24-10-2026
ISTORY IMISHRA(P),
ICS (COMM)/710/2026 130-09-2026 [SH RAJESH KUMAR JAIN (PROP OF M/S ARICO INC)JAGRITI [7042312792 ILAWFIRM@UNSOLVEDLEGAL.COM 14-01-2027
IVS MR JALAJ CHOUDHARY (PROP OF MS NAKODAJAIN(P),
IENTERPRISES)
41 [SH. MANISH GUPTA,NORTH- [205 ICIVIL ICS (COMM)/631/2026 01-09-2026 [AMS POLYMERS LIMITED VS SKYIVABHASKAR 9910358225 IOFFICE@VALI.CO.IN 22-08-2026
IDISTRICT JUDGE,WEST INTERNATIONAL AND ORS IVALI(P),
ICOMMERCIAL
ICOURT,/SH.VINOD
[YADAV, DISTRICT| CS (COMM)/632/2026 01-09-2026 |[AMS POLYMERS LIMITED VS ASHISH BANSAL IBHASKAR 9910358225 OFFICE@VALI.CO.IN 22-08-2026
WUDGE, (COMMERCIAL] IVALI(P),
ICOURT)
ICS (COMM)/636/2026 05-09-2026 [PUNJAB NATIONAL BANK VS SIGNWAYS DIGITALB Ko89966928 ICLOUDLAWPARTNERS@GMAIL.COM  [22-08-2026
IVISION IAGRAWAL(P),
ICS (COMM)/637/2026 05-09-2026 [BANK OF MAHARSHTRA VS SHAMSHER SINGH IKADAMBINI 9871226784 IKKMUDGIL29@GMAIL.COM 15-08-2026
IKUMAR
IMUDGIL(P),
ICS (COMM)/638/2026 05-09-2026 [LAXMI KANT GUPTA VS CHANDER KUMAR SINGH TARANNUM  [N.A. IN.A. l02-09-2026
UAHAN(P),
ICS (COMM)/642/2026 07-09-2026 [PUNJAB NATIONAL BANK VS KAMAL KUMAR B Ko89966928 ICLOUDLAWPARTNERS@GMAIL.COM [25-08-2026
IAGRAWAL(P),




DISTRIC COURT ROOM
T

CASE TYPE

CASE NUMBER

DATE
REGISTRATI
ON

OFPETITIONER NAME VS RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

ICS (COMM)/645/2026 08-09-2026 [VM CAN INDUSTRIES PVT LTD VS HIMALAYA FOOD[KUNAL o810821712 KUNALMADAN @KMALAWOFFICE.COM [05-09-2026
INTERNATIONAL PRIVATE LIMITED IMADAN(P),
ICS (COMM)/647/2026 10-09-2026 |[AMS POLYMERS LIMITED VS WELTIME FOOTWEAR[BHASKAR 0910358225 IOFFICE@VALI.CO.IN 02-09-2026
IPRIVATE LIMITED IVALI(P),
ICS (COMM)/648/2026 10-09-2026 |AMS POLYMERS LIMITED VS BLD PACKAGINGBHASKAR 910358225 OFFICE@VALI.CO.IN l02-09-2026
IPRIVATE LIMITED IVALI(P),
ICS (COMM)/652/2026 14-09-2026 |[PUNJAB NATIONAL BANK VS NEHA SHARMA B Ko89966928 ICLOUDLAWPARTNERS@GMAIL.COM [01-09-2026
IJAGRAWAL(P),
ICS (COMM)/653/2026 14-09-2026 [RANBIR SINGH VS UNIVERSAL SOMPO GENERALSARTAJ(P), 0582535175 IASHOKCHHIKARAA.ADVOCATET@GMA|01-09-2026
INSURANCE CO LTD IL.COM
ICS (COMM)/654/2026 14-09-2026 [NICHOLAS HEALTHCARE LIMITED VS MR PRABHATJISHAAN 0555777622 IADVOCATEISHAANSHARMA@GMAIL.C [31-08-2026
ISHANKAR SINGH ISHARMA(P),
ICS (COMM)/655/2026 14-09-2026 |[BANKEY ENTERPRISES VS NEW SHRI NIWASRAHUL 891653613 IGUPTAPAWAN593@GMAIL.COM 20-08-2026
[FOOTWEAR IKUMAR(P),
ICS (COMM)/656/2026 14-09-2026 |[MS EASEBOOK SOLUTION PRIVATE LIMITED VS WE-SARTAJ(P), 0971920913 ICHUGH.DIVYE@GMAIL.COM l09-09-2026
IELITE INTERIO CREATOR PVT LTD
ICS (COMM)/663/2026 15-09-2026 |[RAMA KRISHNA ELECTRO COMPONENT PVT LTD VSKUNAL 7503444555 IADVKUNALMALIK@GMAIL.COM 29-08-2026
IMS PARMOD TELECOM PVT LTD IMALIK(P),
ICS (COMM)/664/2026 15-09-2026 [MS RAMA KRISHNA ELECTRO COMPONENT PVT LTDKUNAL 7503444555 IADVKUNALMALIK@GMAIL.COM 103-09-2026
IVS MS DRONE POWER INTERNATIONAL LTD IMALIK(P),
ICS (COMM)/665/2026 15-09-2026 [RAMA KRISHNA ELECTRO COMPONENT PVT LTD VS[KUNAL 7503444555 IADVKUNALMALIK@GMAIL.COM l02-09-2026
IMS RETESH ELECTICALS LLP IMALIK(P),
ICS (COMM)/666/2026 15-09-2026 |MS OUM LAMITECH PVT LTD VS ARHAM LAMINATES [SAGAR 0899328630 IRAGHUVEERKAPUR@GMAIL.COM [10-09-2026
IAGGARWAL(P),
CS (COMM)/670/2026 [16-090-2026 [BATRA BREWERIES AND DISTILLERIES PVT LID VSRAJEEV 812276651 IR. TEWARI88 @GMAIL.COM 25-08-2026
IRAVINDER PAL SINGH IKUMAR
[TEWARI(P),
ICS (COMM)/669/2026 16-09-2026 |M/S LYNX DESIGNERS AND CREATORS P LTD VS M/SREETA 9810387379 IKKMUKHIJAADV@GMAIL.COM 29-08-2026
ICL PRODUCTS (INDIA)LTD I[YAGNIK(P),
ICS (COMM)/671/2026 16-09-2026 |AMRIT SEAIR EXPRESS PVT LTD VS MASTER TREXIM|SANJEEV 0716262423 INFO@VENIRELEX.COM l01-09-2026
IPVT LTD IKUMAR
KHOWAL(P),
ICS (COMM)/668/2026 [16-09-2026 [STATE BANK OF INDIA VS AIR CRAFTS MAN AMAN|PANKAJ 8010812345 IADVOCATEPANKAJ2018 @GMAIL.COM [02-09-2026
ISHUKLA KUMAR(P),




DISTRIC COURT ROOM
T

CASE TYPE

CASE NUMBER

DATE
REGISTRATI
ON

OFPETITIONER NAME VS RESPONDENT NAME

ADVOCATE

ADVOCATE
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NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

[FOODS PVT LTD

JAGGARWAL(P),

ICS (COMM)/667/2026 16-09-2026 [STATE BANK OF INDIA VS MR RATNA BABU[PANKAJ 8010812345 IADVOCATEPANKAJ2018@GMAIL.COM [02-09-2026
IGOPATHOTI KUMAR(P),
ICS (COMM)/675/2026 17-09-2026 [CANARA BANK VS YASHIKA ARORA ISANJEEV 9711142200 ICHOPRA6791@GMAIL.COM 15-09-2026
ICHOPRA(P),
CS (COMM)/676/2026 17-09-2026 |ANIL KUMAR GOEL VS SHRI KAILASH PATI TRADINGKUSHAL  RAJp871212407 IKRGLAWOFFICES21@GMAIL.COM [15-09-2026
IGUPTA(P),
CS (COMM)/678/2026 18-09-2026 [M/S MEDICAMEN ORGANICS LTD VS M/SSANJEEV lo810075779 SANJEEVGUPTA@GMAIL.COM [16-09-2026
IKARNATAKA STATE MEDICAL SUPPLIES CORP LTD IGUPTA(P),
ICS (COMM)/684/2026 21-09-2026 |[BANK OF BARODA VS ARUN RAWAT ISUMIT 10992880460 ISUMITSHARMA@LITARBPRO.COM 18-09-2026
ISHARMA(P),
ICS (COMM)/685/2026 21-09-2026 |[UNION BANK OF INDIA VS HEMA PROP OF SHRI SAIDEEPA INA INA 18-09-2026
[ENTERPRISES IGUPTA(P),
ICS (COMM)/686/2026 21-09-2026 |[UNION BANK OF INDIA VS SAMEER AHMED IDEEPA INA INA 18-09-2026
IGUPTA(P),
ICS (COMM)/690/2026 22-09-2026 [SITA YADAV VS SANJAY AND ANR IDIGVIJAY INA INA 19-09-2026
ISINGH(P),
ICS (COMM)/689/2026 22-09-2026 [MS FEDEX EXPRESS TRANSPORTATION AND SUPPLY|SURUCHI INA ILITIGATION@SURICO.IN 19-09-2026
ICHAIN SERVICE INDIA PVT LTD VS SYSCOM ORGANIC|SURI(P),
[WORLD PVT LTD
ICS (COMM)/697/2026 24-09-2026 |[CANARA BANK VS NEHA VERMA [VARUN INA INA 22-09-2026
IMITTAL(P),
ICS (COMM)/698/2026 24-09-2026 [USHA SOMANY VS OMA INEERAJ 9811024111 ICURIOUS.COUNSEL@GMAIL.COM [22-09-2026
IGUPTA(P),
ICS (COMM)/701/2026 26-09-2026 [SUPERMETAL REROLLERS PVT LTD VS SURYANSH[HITESH 0811141234 IADVRANAPRADEEP@GMAIL.COM 24-09-2026
[TRADEX PVT KUMAR(P),
ICS (COMM)/699/2026 25-09-2026 |CBRE SOUTH ASIA PVT LTD VS AMD REALTECH LLP |[PRIYAM 818199302 IPRATIK@COPM.IN 24-09-2026
IKAMRA(P),
ICS (COMM)/707/2026 28-09-2026 |[M/S ALENIT CHEMICALS LLP VS MEDIROSE DRUGS [DEEPAK 9899995598 INA 25-09-2026
IPHARMACEUTICALS ISAHNI(P),
ICS (COMM)/709/2026 130-09-2026 MEDIBOX PHARMA PRIVATE LIMITED VS M/S[ISHAAN 0555777622 IADVOCATEISHAANSHARMA@GMAIL.C [28-09-2026
IMAHAVIR ENTERPRISES ISHARMA(P),
ICS (COMM)/708/2026 130-09-2026 [M/S ASHA RAM AND SONS PVT LTD VS M/S HELICONINAMAN 0711046031 JADVMOHISHARMA@GMAIL.COM 28-09-2026




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

k2 ISH. JAGDISH KUMAR,NORTH [307 ICIVIL 3 - 3 IS 3
IDISTRICT JUDGE,
ICOMMERCIAL COURT

CS (COMM.)/569/2026 01-09-2026 [UNION BANK OF INDIA VS GHANSHYAM IDEEPA INOT MENTIONED AS SINGLE PAGE ISNOT
IGUPTA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

CS (COMM.)/570/2026 01-09-2026 [DEEPAK MITTAL VS SHREYA TELE MEDIA PRIVATERAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
ILIMITED WANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

ICS (COMM.)/571/2026 01-09-2026 [LALIT ARORA VS RALLY INFRA PVT LTD AND ANR IRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

ICS (COMM.)/572/2026 01-09-2026 [KALPANA LOHANI VS SUMIT CHAUDHARY IRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
WANGRA(P), [RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (I)01-09-2026 [PIRAMAL FINANCE LIMITED VS YOGESH JAGDISH[RAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1807/2026 IMISTRI SINGH JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

oMP (D|p1-09-2026 |[PIRAMAL FINANCE LIMITED VS RAIS KHAN RAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1808/2026 UANGRA(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE|
IPAGE 1S
RECIEVED
THROUGH
IMAIL

OMP (I)01-09-2026 |[PIRAMAL FINANCE LIMITED VS SANDEEP KUMAR IRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1809/2026 JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

(OMP (I) (COMM.)/1810/2026/01-09-2026 [PIRAMAL FINANCE LIMITED VS VIKKY KUMAR IRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

(OMP (I) (COMM.)/1811/2026 [01-09-2026 |[PIRAMAL FINANCE LIMITED VS ANSAR P A IRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (I) (COMM.)/1812/2026[01-09-2026 |PIRAMAL FINANCE LIMITED VS NARESH SAHNI [VIRENDER INOT MENTIONED AS SINGLE PAGE ISNOT
KUMAR RECIEVED THROUGH MAIL IMENTIONE
PURI(P), D AS SINGLE
PAGE 1
RECIEVED
THROUGH
IMAIL

(OMP (I) (COMM.)/1813/2026/01-09-2026 [PIRAMAL FINANCE LIMITED VS ANUJ KUMAR IANURAG INOT MENTIONED AS SINGLE PAGE ISNOT
IMISHRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

OMP (I) (COMM.)/1814/2026/01-09-2026 [PIRAMAL FINANCE LIMITED VS PARVEZ HUSENMIYAANURAG INOT MENTIONED AS SINGLE PAGE ISNOT

IKADRI IMISHRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM.)/1815/2026(01-09-2026 [PIRAMAL FINANCE LIMITED VS KULWINDER SINGHANURAG INOT MENTIONED AS SINGLE PAGE ISNOT

IGILL IMISHRA(P), [RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1816/2026/01-09-2026 |[SHRIRAM FINANCE LIMITED VS MOHD SWALEH IANURAG INOT MENTIONED AS SINGLE PAGE ISNOT
IMISHRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP (I) (COMM.)/1817/2026(01-09-2026 [SHRIRAM FINANCE LIMITED VS ARIF IANURAG [INOT MENTIONED AS SINGLE PAGE ISNOT
IMISHRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1818/2026/01-09-2026 |[SHRIRAM FINANCE LIMITED VS GURDYAL SINGH IANURAG INOT MENTIONED AS SINGLE PAGE ISNOT
IMISHRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM.)/1819/2026/01-09-2026 |[SHRIRAM FINANCE LIMITED VS GOPAL KUMAR IANURAG INOT MENTIONED AS SINGLE PAGE ISNOT
IMISHRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM
T

CASE TYPE

CASE NUMBER

IOMP
(COMM.)/1820/2026

@)

DATE

ON

01-09-2026

ISHRIRAM FINANCE LIMITED VS GAURAV

OFPETITIONER NAME VS RESPONDENT NAME
REGISTRATI

JANGRA(P),

Al ATE EMAIL ID

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

DATE OF E-
FILING

INOT
IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1821/2026

01-09-2026

ISHRIRAM FINANCE LIMITED VS ASIF

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP
(COMM.)/1822/2026

@)

01-09-2026

ISHRIRAM FINANCE LIMITED VS SHARUKH KHAN

SHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

IOMP
(COMM.)/1823/2026

(@)

01-09-2026

IPIRAMAL FINANCE LIMITED VS NASIR MAJOTHI

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP
(COMM.)/1824/2026

@)

01-09-2026

[TOYOTA FINANCIAL SERVICES
IALKA DWIVEDI

INDIA LIMITED VSSHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
[RECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/1825/2026

(@)

01-09-2026

[TOYOTA FINANCIAL SERVICES
IDILIP BALIRAM BHOIR

INDIA LIMITED VSSHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP
(COMM.)/1826/2026

(D)

01-09-2026

[TOYOTA FINANCIAL SERVICES
ILALTA PRASAD

INDIA LIMITED VSSHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE ISNOT

IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1827/2026|

01-09-2026

[TOYOTA FINANCIAL SERVICES
ILALJI VAISHYA

INDIA LIMITED VSANJANI
IKUMAR

P),

ICHOUDHARY(

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

OMP
(COMM.)/1828/2026

()

01-09-2026

[TOYOTA FINANCIAL SERVICES
IKADARISAIYAD CHAND

INDIA LIMITED VSABHINAV(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM
T

CASE TYPE

CASE NUMBER

IOMP
(COMM.)/1829/2026

@)

DATE

ON

01-09-2026

OFPETITIONER NAME VS RESPONDENT NAME
REGISTRATI

[TOYOTA FINANCIAL SERVICES INDIA LIMITED V§|
IGURURAJ TOURS AND TRAVELS

Al ATE EMAIL ID

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

DATE OF E-
FILING

INOT
IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

ICS (COMM.)/573/2026

02-09-2026

IM/S J J CYCLES PVT LTD VS PARVEEN

ISHIVEN
IBANGA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

ICS (COMM.)/574/2026

02-09-2026

IDEV BHUMI COLD CHAIN PVT LTD VS NAWAZ FRUITS

SHIVEN
BANGA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

ICS (COMM.)/575/2026

02-09-2026

IDIAMOND MODULAR PVT LTD VS KAISER SULTAN

DYOTI
BAKSHI(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

ICS (COMM.)/576/2026

02-09-2026

IDIAMOND MODULAR PVT LTD VS AAYUSH GUPTA

bYOTI
BAKSHI(P),

INOT MENTIONED AS SINGLE
[RECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

ICS (COMM.)/577/2026

02-09-2026

IM/S AGGARWAL PIPES VS M/S S S ENTERPRISES

SHIVEN
BANGA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

ICS (COMM.)/578/2026

02-09-2026

IM/S AYAN MEDIA SOLUTIONS VS EG CLASSES INDIA|
IPVT LTD

RAKESH
OJHA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE ISNOT

IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
THROUGH
IMAIL

IOMP (COMM.)/49/2026

03-09-2026

IATUL GUPTA VS PRAVEEN JAWA

ISANJEEV
IKUMAR
IKHOWAL(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

[EX.COMM - AWARD BY]
IJARB.COMM/106/2026

03-09-2026

WUNEJA FINANCE CO. VS SHIVAM SHARMA AND ORS.

KAJOL
SAHU(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPE NER NAME VS RESPONDENT NAME ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

IEXECUTION 03-09-2026 |[KAMLA DEVI VS M/S SHREE SHIV SHAKTI PULSESPUSHKAL INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/197/2026 IMILL AND ORS. IKATHPALIA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

CS (COMM.)/579/2026 03-09-2026 [DIAMOND MODULAR PVT LTD VS PRAVISH KUMARKAVIT INOT MENTIONED AS SINGLE PAGE ISNOT

[RAT IKAUSHIK(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

CS (COMM.)/580/2026 03-09-2026 [EASA ELEVATORS PVT LTD VS AUSMED LIFESCIENCESHIVAM INOT MENTIONED AS SINGLE PAGE ISNOT

ILLP AND ORS. IGAUTAM(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

CS (COMM.)/581/2026 03-09-2026 |AMRIT SEAIR EXPRESS PRIVATE LIMITED VS SSSPUNIT JAIN(P), INOT MENTIONED AS SINGLE PAGE ISNOT
IOVERSEAS IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

ICS (COMM.)/582/2026 05-09-2026 [M/S M K OVERSEAS VS M/S MOUNTAIN STAINLESSAKHIL INOT MENTIONED AS SINGLE PAGE ISNOT

[LLP AND ORS. [RANA(P), [RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

ICS (COMM.)/583/2026 05-09-2026 [M/S EXKLUSIV PAPERS PVT LTD VS M/S SAIKAPIL INOT MENTIONED AS SINGLE PAGE ISNOT
IOVERSEAS AND ORS. IMADAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

IMISC DJ/1454/2026 05-09-2026 [M/S LOHIA METALS LTD. VS M/S MAHAVIR IMPEX  JITENDER [INOT MENTIONED AS SINGLE PAGE ISNOT
IKUMAR(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
RECIEVED
THROUGH
IMAIL

IEXECUTION 07-09-2026 [VISHAL GUPTA VS MUNISH ANAND IVARUN INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/199/2026 ICHAWLA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

ICS (COMM.)/584/2026 07-09-2026 [HARISH MALIK VS POOJA ARORA AND ORS. ISIDDHARTH(P) INOT MENTIONED AS SINGLE PAGE ISNOT

b IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM C. ¢ CASE NUMBER DATE OFPE NER NAME VS RESPONDENT NAME ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

CS (COMM.)/585/2026 07-09-2026 |M/S SHUBHAM CHEMICALS AND SOLVENT LTD VS[VISHAKHA INOT MENTIONED AS SINGLE PAGE ISNOT
ISEEMA JAYPRAKASH SHARMA IGUPTA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH

IMAIL

ICS (COMM.)/586/2026 07-09-2026 (RACHNA PARASHAR VS DCB BANK LIMITED IROHIT INOT MENTIONED AS SINGLE PAGE ISNOT
IKUMAR(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

CS (COMM.)/587/2026 07-09-2026 [NARINDER KUMAR GOEL VS M/S JAI DURGASHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
INTERNATIONAL AND ORS. IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

CS (COMM.)/588/2026 07-09-2026 (STATE BANK OF INDIA VS AJAY ANAND ISHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

ICS (COMM.)/589/2026 07-09-2026 [ADAMANTEM IMPEX PRIVATE LIMITED VS JAIN[SHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
ICALENDER IVYAS(P), [RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

[EX.COMM - AWARD BY|08-09-2026 [HDB FINANCIAL SERVICES LIMITED VS RAJAN S ANDISHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
JARB.COMM/107/2026 ORS. IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

CS (COMM.)/590/2026 08-09-2026 |PRADEEP KUMAR VS BILKESH KUMAR ISHOBHIT [INOT MENTIONED AS SINGLE PAGE ISNOT
IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
RECIEVED
THROUGH
IMAIL

ICS (COMM.)/591/2026 08-09-2026 [TRIBHUVAN VERMA VS SUNNY SINGHAL ISHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

CS (COMM.)/592/2026 08-09-2026 [M/S MLJ INDUSTRIES LTD VS RAMA KHURANA ISHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM
T

CASE NUMBER

ICS (COMM.)/593/2026

DATE
ON

08-09-2026

OFPE
REGISTRATI

NER NAME VS RESPONDENT NAME CATE

IM/S MLJ INDUSTRIES LTD VS BABLU KUMARMAYANK
IMANDAL IMAHAJAN(P),

ADVOCATE Al
MOBILE
NUMBER

ATE EMAIL ID

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

DATE OF E-
FILING

INOT
IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

ICS (COMM.)/594/2026

08-09-2026

IPUNJAB NATIONAL BANK VS PARVESH IMAYANK

IMAHAJAN(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IMISC DJ/1476/2026

08-09-2026

[AHMAD KAMALUDDIN VS BMW FINANCIAL SERVICESMAYANK
PVT LTD IMAHAJAN(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

IOMP
(COMM.)/1830/2026

(@)

08-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LIMITED VSMAYANK
ISARMAN LAL KORI IMAHAJAN(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1831/2026

08-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LIMITED VSMAYANK
ISHAIKH ABDUL SHAMEEM SHAIKH ABDUL WAHEED [MAHAJAN(P),

INOT MENTIONED AS SINGLE
[RECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/1832/2026

(@)

08-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LIMITED VSMAYANK
IVAIBHAV MADHUKAR RIKAME IMAHAJAN(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP
(COMM.)/1833/2026

(D)

08-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LIMITED VSMAYANK
IVITHAL P INGLE IMAHAJAN(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE ISNOT

IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/1834/2026

@)

08-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LIMITED VS RKMAYANK
ICAB SERVICES IMAHAJAN(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

OMP
(COMM.)/1835/2026

()

08-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LIMITED VSMAYANK
IYASHWINI DINESH LADE IMAHAJAN(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME CATE ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

OMP (I)08-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSMAYANK INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1836/2026 IAFAK HAJIBHAI SHAIKH IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1837/2026/08-09-2026 |[KOTAK MAHINDRA PRIME LTD VS SURESH KUMAR [MAYANK INOT MENTIONED AS SINGLE PAGE ISNOT
IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

oMP (D|08-09-2026 |[KOTAK MAHINDRA PRIME LTD VS VIKRANT VIKRANT [MAYANK INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1838/2026 IMAHAJAN(P), RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE 1S
RECIEVED
THROUGH
IMAIL

OMP (I)08-09-2026 [KOTAK MAHINDRA PRIME LTD VS PINTU KUMARMAYANK INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1839/2026 SINGH IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

oMP (D|o8-09-2026 [KOTAK MAHINDRA PRIME LTD VS RAHUIMAYANK [INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1840/2026 CHAUDHARY IMAHAJAN(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE|
PAGE 1
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1841/2026/08-09-2026 |[KOTAK MAHINDRA PRIME LTD VS TARUN KUMAR IMAYANK INOT MENTIONED AS SINGLE PAGE ISNOT
IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP (1j08-09-2026 [KOTAK MAHINDRA PRIME LTD VS TRIDIBMAYANK [INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1842/2026 INDUSTRIES LIMITED IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP (1)08-09-2026 [KOTAK MAHINDRA PRIME LTD VS VISHAL SINGH IDEV RISHI(P), INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1843/2026 IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

oMP (D08-09-2026 [KOTAK MAHINDRA PRIME LTD VS AMIT KUMAR IDINESH INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1844/2026 DAIN(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE
IPAGE 1S
RECIEVED
THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

OMP (D08-09-2026 [KOTAK MAHINDRA PRIME LTD VS FAREED K INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1845/2026 ISHARMA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

oMP (D08-09-2026 [KOTAK MAHINDRA PRIME LTD VS RIFAKAT ALI RAMA INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1846/2026 ISHARMA(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE
PAGE 1
RECIEVED
THROUGH
IMAIL

(OMP (I) (COMM.)/1847/2026/08-09-2026 [KOTAK MAHINDRA PRIME LTD VS ROOPKISHORM L MEENA(P), INOT MENTIONED AS SINGLE PAGE ISNOT
IKHANDELWAL IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

OMP (1)08-09-2026 [KOTAK MAHINDRA PRIME LTD VS RAJENDER KUMARY K YADAV(P), INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1848/2026 IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

oMP (D|o8-09-2026 |[KOTAK MAHINDRA PRIME LID VS GURNEESHSUNNY [INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1849/2026 IGANDHI JARORA(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE|
PAGE 1
RECIEVED
THROUGH
IMAIL

OMP (1)08-09-2026 [KOTAK MAHINDRA PRIME LTD VS DEEPANSHU TYAGIANURAG INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1850/2026 IMISHRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1851/2026(08-09-2026 [KOTAK MAHINDRA PRIME LTD VS ASAN KUMAR IANURAG [INOT MENTIONED AS SINGLE PAGE ISNOT
IMISHRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP (1)08-09-2026 [KOTAK MAHINDRA PRIME LTD VS KAPIL PARMOD SUNNY INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1852/2026 IJARORA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

omMP (D|o8-09-2026 |ANMOL FINANCIAL SERVICES LTD, VS RAJNI SUNNY INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1853/2026 JARORA(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE
IPAGE 1S
RECIEVED
THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER
T

IOMP
(COMM.)/1854/2026

@)

DATE OFPETITIONER NAME VS RESPONDENT NAME

REGISTRATI

ON

08-09-2026

ISHRIRAM FINANCE LTD VS KAJAL

SUNNY
JARORA(P),

Al ATE EMAIL ID

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

DATE OF E-
FILING

INOT
IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1855/2026|

08-09-2026

ISHRIRAM FINANCE LIMITED VS BHAVUK BAJAJ

[ANURAG
IMISHRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP
(COMM.)/1856/2026

@)

08-09-2026

ISHRIRAM FINANCE LIMITED VS GURDYAL SINGH

[ANURAG
IMISHRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM.)/1857/2026)

08-09-2026

ISHRIRAM FINANCE LTD VS MONINDER KUMAR

SUNNY
JARORA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP
(COMM.)/1858/2026

@)

08-09-2026

ISHRIRAM FINANCE LTD VS ABDULLA

RAJESH
UANGRA(P),

INOT MENTIONED AS SINGLE
[RECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/1859/2026

(@)

08-09-2026

ISHRIRAM FINANCE LTD VS TARANDEEP SINGH

IRAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP
(COMM.)/1860/2026

(D)

08-09-2026

ISHRIRAM FINANCE LIMITED VS MUKESH SINGH

IRAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE ISNOT

IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1861/2026

08-09-2026

SHRIRAM FINANCE LIMITED VS GREAT GOPALIRRAJESH

IMOTORS

JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

OMP
(COMM.)/1862/2026

()

08-09-2026

ISHRIRAM FINANCE LTD VS HARISH CHANDER

IRAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al

MOBILE
ON NUMBER

ATE EMAIL ID DATE OF E-

FILING

T REGISTRATI

IOMP
(COMM.)/1863/2026

@)

09-09-2026

IPIRAMAL FINANCE LIMITED VS ABHISHEK PANDYA

IRAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/1864/2026

()

09-09-2026

IPIRAMAL FINANCE LIMITED VS DEEPAK RANA

IRAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP
(COMM.)/1865/2026

@)

09-09-2026

IPTIRAMAL FINANCE LIMITED VS DINESH RAUNIYAR

RAJESH
UANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

IOMP
(COMM.)/1866/2026

(@)

09-09-2026

IPIRAMAL FINANCE LIMITED VS HARI SHARAN

IRAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (I) (COMM.)/1867/2026

09-09-2026

IPIRAMAL FINANCE LIMITED VS KRUPAL R PARMAR

RAJESH
UANGRA(P),

INOT MENTIONED AS SINGLE
[RECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/1868/2026

(@)

09-09-2026

[TOYOTA FINANCIAL SERVICES
IASHUTOSH KUMAR SINGH

INDIA LTD VS

IRAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP
(COMM.)/1869/2026

(D)

09-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LTD VS DEEPAKIRAJESH

IDIXIT

JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE ISNOT

IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/1870/2026

@)

09-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LTD VS LAKHAN|
ISINGH

SHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM.)/1871/2026

09-09-2026

[TOYOTA FINANCIAL SERVICES
INAVNEET KUMAR

INDIA LTD V¢

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

IOMP (I) (COMM.)/1872/2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
IRAJKUMARI PRAMESHWAR DEEN IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1873/2026/09-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS SUNITASHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
IAGARWAL IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1874/2026/09-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS ANMOLSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
ICHAUDHARY IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

09-09-2026

IOMP (I) (COMM.)/1875/2026/09-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT

IDABHI SAURABKUMAR HASMUKHBHAI IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1876/2026/09-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
IBHARATBHAI BHAVANBHAI HUMBAL IVYAS(P), [RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1877/2026/09-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
IBEGAM BI CHAKAPUR IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

oMP (Djp9-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1878/2026 JANKIT CHOUHAN IVYAS(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE|
IPAGE 1S
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1879/2026/09-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT

IAMIT MANGALRAM VERMA IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

OMP (I)09-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1880/2026 ISWARUP CONSTRUCTIONS IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al

MOBILE
ON NUMBER

ATE EMAIL ID DATE OF E-

FILING

T REGISTRATI

IOMP (I) (COMM.)/1881/2026)

09-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LIMITED
IPTHU TOUR AND TRAVELS

VS|

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/1882/2026

()

09-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LIMITED
[POOJA ONKAR LOKHANDE

V§

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP
(COMM.)/1883/2026

@)

09-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LIMITED
IKAMLA BAI

VS|

SHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

IOMP
(COMM.)/1884/2026

(@)

09-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LIMITED
IMOHASINAHMED ABDULRAHMAN JAMADAR

V§

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP
(COMM.)/1885/2026

@)

09-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LIMITED
[PUSHPENDRASINGH NARESHSINGH TOMAR

VS|

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
[RECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/1886/2026

(@)

09-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LIMITED
IROHAN TRAVELS

V§

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP
(COMM.)/1887/2026

(D)

09-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LIMITED
IJABDUL BASIT FAROOQUI

VS|SHOBHIT

IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE ISNOT

IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/1888/2026

@)

09-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LIMITED
IANKIT KUMAR BANJARE

VS|

SHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

OMP
(COMM.)/1889/2026

()

09-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LIMITED
IMOHAMMED NASIR KHAN

V§

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM
T

CASE TYPE

CASE NUMBER

IOMP
(COMM.)/1890/2026

@)

DATE
ON

09-09-2026

OFPETITIONER NAME VS RESPONDENT NAME
REGISTRATI

[TOYOTA FINANCIAL SERVICES INDIA LIMITED VS|
IBALU RAMCHANDRA GAIKWAD

ISHOBHIT
IVYAS(P),

Al ATE EMAIL ID

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

DATE OF E-
FILING

INOT
IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1891/2026

09-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LIMITED V§|
I[HANGE MAHESH

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (COMM.)/50/2026

10-09-2026

ISONTA RANI AND ANR VS KOTAK MAHINDRA PRIME
ILIMITED

SHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

ICS (COMM.)/595/2026

10-09-2026

IPUNJAB NATIONAL BANK VS HANSRAJ

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

ICS (COMM.)/596/2026

10-09-2026

IASHOK SARAF VS MOHIT KUMAR

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
[RECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

ICS (COMM.)/597/2026

10-09-2026

IR R INDUSTRIES VS M/S HIGHWAY TECH SOLUTIONS

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP
(COMM.)/1892/2026

(D)

10-09-2026

JANKIT SANTOSH KEDIA

[TOYOTA FINANCIAL SERVICES INDIA LIMITED VS[SHOBHIT

IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE ISNOT

IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/1893/2026

@)

10-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LIMITED VS§|
INASSAR AKBAR KHAN

SHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

OMP
(COMM.)/1894/2026

()

10-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LIMITED VS|
IDINESH J

[AMIT
KUMAR(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

OMP (D)10-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VS| INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1895/2026 IMOHASINAHMED ABDULRAHMAN JAMADAR IKUMAR(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (D0-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSAMIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1896/2026 IMALI DINESHKUMAR RATANLAL IKUMAR(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1897/2026[10-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSAMIT INOT MENTIONED AS SINGLE PAGE ISNOT
IMANISH KUMAR PANDEY IKUMAR(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

OMP (D0-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSAMIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1898/2026 IGANESH DATTATREYA VALTE IKUMAR(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (Dj10-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSAMIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1899/2026 [PARAMAR BHAGIRATHASINH RAJENDRASINH IKUMAR(P), [RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (D0-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSAMIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1900/2026 IDEVARSHI MAYANKBHAI RAJYAGURU IKUMAR(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP (1) (COMM.)/1901/2026[10-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VS[RAJESH [INOT MENTIONED AS SINGLE PAGE ISNOT
IDHARMENDRA JIVARIYA JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP (D10-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1902/2026 IRAJASHREE VISHWAS GADAGE JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

oMP (Dj0-09-2026 [KOTAK MAHINDRA BANK LID VS SHREERAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1903/2026 IVAGHESHWARI ROADWAYS UANGRA(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE
IPAGE 1S
RECIEVED
THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al

MOBILE
ON NUMBER

ATE EMAIL ID DATE OF E-

FILING

T REGISTRATI

IOMP
(COMM.)/1904/2026

@)

10-09-2026

IKOTAK MAHINDRA  BANK
[VAGHESHWARI ROADWAYS

\A

JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/1905/2026

()

10-09-2026

IKOTAK MAHINDRA  BANK
[VAGHESHWARI ROADWAYS

LTD

VS

SHREERAJESH

JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP
(COMM.)/1906/2026

@)

10-09-2026

IKOTAK MAHINDRA  BANK
[VAGHESHWARI ROADWAYS

LTD

VS

SHREERAJESH

UANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

IOMP
(COMM.)/1907/2026

()

10-09-2026

IKOTAK MAHINDRA  BANK
IVAGHESHWARI ROADWAYS

LTD

\A

SHREERAJESH

JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP
(COMM.)/1908/2026

@)

10-09-2026

IKOTAK MAHINDRA  BANK
IVAGHESHWARI ROADWAYS

LTD

VS

SHREE

RAJESH
UANGRA(P),

INOT MENTIONED AS SINGLE
[RECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/1909/2026

(@)

10-09-2026

IKOTAK MAHINDRA BANK LTD VS B S ENTERPRISES

IRAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1910/2026)

10-09-2026

IKUMAR

[TOYOTA FINANCIAL SERVICES INDIA LTD VS DILIP|

IRAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE ISNOT

IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1911/2026

10-09-2026

GIRI

[TOYOTA FINANCIAL SERVICES INDIA LTD VS ARTI|

IRAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM.)/1912/2026

10-09-2026

ISAURABH CHAUBEY

[TOYOTA FINANCIAL SERVICES

INDIA LTD V¢

IRAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPE NER NAME VS RESPONDENT NAME ADVOCATE Al

MOBILE
ON NUMBER

ATE EMAIL ID DATE OF E-

FILING

T REGISTRATI

IOMP (I) (COMM.)/1913/2026

10-09-2026

IM/S PIRAMAL FINANCE LIMITED VS MAINUDDI
IYAKUB

JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1914/2026

10-09-2026

IM/S PIRAMAL FINANCE LIMITED VS SUJATA GARG

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1915/2026

10-09-2026

IM/S PIRAMAL FINANCE LIMITED VS SADABBHAIL
IARABBHAI SUMRA

SHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM.)/1916/2026

10-09-2026

IM/S PIRAMAL FINANCE LIMITED VS VIRAL
WETHALAL PADARIYA

SHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1917/2026

10-09-2026

IM/S PIRAMAL FINANCE LIMITED VS MEHFUJ KHAN

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
[RECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1918/2026

10-09-2026

IM/S PIRAMAL FINANCE LIMITED VS SANDEEP|
IKUMAR

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1919/2026

10-09-2026

M/S PIRAMAL FINANCE LIMITED VS MANAV[SHOBHIT

IBHAGWAT

IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE ISNOT

IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
THROUGH
IMAIL

OMP (1)
(COMM.)/1920/2026

10-09-2026

IM/S PIRAMAL FINANCE LIMITED VS SANJAY MEENA

SHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM.)/1921/2026

10-09-2026

IM/S PIRAMAL FINANCE LIMITED VS RAZA ALI

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPE NER NAME VS RESPONDENT NAME ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

OMP (Dpo-09-2026 [M/S PIRAMAL FINANCE LIMITED VS VINODANURAG INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1922/2026 IBHAICHAND VARAYA IMISHRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

oMP (D[10-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VS[PARAS INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1923/2026 ISOURABH BATHAM JAGGARWAL(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE
PAGE 1
RECIEVED
THROUGH
IMAIL

IOMP (Dj10-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSMUKESH INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1924/2026 [TUSHAR DATTA HINGE IKUMAR(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

OMP (I) (COMM.)/1925/2026/10-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSPARTH INOT MENTIONED AS SINGLE PAGE ISNOT
[YOGESH CHANDRAKANT KHOPKAR IDIXIT(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (Dj10-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSSHAHNAWAJ( INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1926/2026 IAJAY VEER SINGH P), [RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1927/2026[10-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSANURAG INOT MENTIONED AS SINGLE PAGE ISNOT
IKISAN SOPAN KALE IMISHRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

oMP (D[10-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSANURAG INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1928/2026 INAZIYA KHAN IMISHRA(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE|
IPAGE 1S
RECIEVED
THROUGH
IMAIL

OMP (D0-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSANURAG INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1929/2026 IRAJNISH NATHABHAI CHHAIYA IMISHRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

OMP (D)10-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSANURAG INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1930/2026 IRASHMI BABUBHAI SHAH IMISHRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al

MOBILE
ON NUMBER

ATE EMAIL ID DATE OF E-

FILING

T REGISTRATI

IOMP (I) (COMM.)/1931/2026

10-09-2026

IPRIVATE LIMITED

SHRIRAM FINANCE LIMITED VS TRUXCARGO|

IANURAG
IMISHRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

[EXECUTION
(COMM.)/202/2026

14-09-2026

IRAJESH AGARWAL VS M/S SHAMSONS INDUSTRIES|

JAND ORS.

[ANURAG
IMISHRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

ICS (COMM.)/598/2026

14-09-2026

IAMADHAR TECH PROJECTS PVT LTD VS IBNAY ALI

IALIAS IBNE ALI ALIAS IBNEY ALI

[ANURAG
IMISHRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

lomP
(COMM.)/1932/2026

()

14-09-2026

SHRIRAM  FINANCE
IPRIVATE LIMITED

LIMITED

\A

TRUXCARGO|

[AMIT
KUMAR(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP
(COMM.)/1933/2026

@)

14-09-2026

SHRIRAM  FINANCE
IPRIVATE LIMITED

LIMITED

VS

TRUXCARGO]|

[AMIT
KUMAR(P),

INOT MENTIONED AS SINGLE
[RECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/1934/2026

(@)

14-09-2026

SHRIRAM  FINANCE
IPRIVATE LIMITED

LIMITED

\A

TRUXCARGO|

[AMIT
KUMAR(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1935/2026|

14-09-2026

ISHRIRAM  FINANCE
IPRIVATE LIMITED

LIMITED

VS

TRUXCARGO|

[AMIT
KUMAR(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE ISNOT

IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/1936/2026

@)

14-09-2026

SHRIRAM  FINANCE
IPRIVATE LIMITED

LIMITED

\A

TRUXCARGO|

[AMIT
KUMAR(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM.)/1937/2026

14-09-2026

SHRIRAM  FINANCE
[PRIVATE LIMITED

LIMITED

VS

TRUXCARGO|

IRAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE ATE EMAIL ID DATE OF E-

FILING

CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al

MOBILE
ON NUMBER

T REGISTRATI

OMP (1)
(COMM.)/1938/2026

14-09-2026

IPRIVATE LIMITED

SHRIRAM FINANCE LIMITED VS TRUXCARGORAJESH

JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

omP (1)
(COMM.)/1939/2026

14-09-2026

IKOTAK MAHINDRA BANK LTD VS JAY GURURAJESH

[TRANSPORT

JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (I)
(COMM.)/1940/2026

14-09-2026

IKOTAK MAHINDRA  BANK
[VAGHESHWARI ROADWAYS

LTD

VS

SHREE[RAJESH
UANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM.)/1941/2026

14-09-2026

IKOTAK MAHINDRA  BANK
IVAGHESHWARI ROADWAYS

LTD

\A

SHREERAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (1)
(COMM.)/1942/2026

14-09-2026

IKOTAK MAHINDRA  BANK
IVAGHESHWARI ROADWAYS

LTD

VS

SHREERAJESH
UANGRA(P),

INOT MENTIONED AS SINGLE
[RECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (1)
(COMM.)/1943/2026

14-09-2026

IKOTAK MAHINDRA  BANK
IVAGHESHWARI ROADWAYS

LTD

\A

SHREERAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP D)
(COMM.)/1944/2026

14-09-2026

IKOTAK MAHINDRA  BANK
IVAGHESHWARI ROADWAYS

LTD

VS

SHREERAJESH
UANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE ISNOT

IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1945/2026|

14-09-2026

ICNH INDUSTRIAL CAPITAL INDIA PVT LTD VS RAJPALJRAJESH

IRANDHAWA

JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

omP (1)
(COMM.)/1946/2026

14-09-2026

ICNH INDUSTRIAL CAPITAL INDIA PVT LTD VS OMRAJESH

ISHIVAJI UGALE

JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al

MOBILE
ON NUMBER

ATE EMAIL ID DATE OF E-

FILING

T REGISTRATI

IOMP (I) (COMM.)/1947/2026

14-09-2026

CNH INDUSTRIAL CAPITAL INDIA PVT LTD VS
IANSHUL RULIA RAM

IRAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

omP (1)
(COMM.)/1948/2026

14-09-2026

ICNH INDUSTRIAL CAPITAL INDIA PVT LTD VS|
IBAJIRAO KALYAN GORE

IRAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (I)
(COMM.)/1949/2026

14-09-2026

ICNH INDUSTRIAL CAPITAL INDIA PVT LTD VS KAPIL

RAJESH
UANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

OMP (1)
(COMM.)/1950/2026

14-09-2026

[TOYOTA FINANCIAL SERVICES
IPRADEEP SINGH

INDIA LTD V¢

IRAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1951/2026

14-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LTD VS RASHID
18

IRAHUL RAI(P),

INOT MENTIONED AS SINGLE
[RECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1952/2026)

14-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LTD VS MOHD|
IAYAN

[AMIT
KUMAR(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1953/2026|

14-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LTD VS OM
IPRAKASH YADAV

[AMIT
KUMAR(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE ISNOT

IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1954/2026|

14-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LTD VS MOHD|
ISHAKEEL

[AMIT
KUMAR(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM.)/1955/2026)

14-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LTD VS ANJUM|
[RAHMAN

[AMIT
KUMAR(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

IOMP (I) (COMM.)/1956/2026] [TOYOTA FINANCIAL SERVICES INDIA LTD VS VIJAY]| INOT MENTIONED AS SINGLE PAGE ISNOT
IMISHRA IKUMAR(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1957/2026[14-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS VISHALAMIT INOT MENTIONED AS SINGLE PAGE ISNOT
IKUMAR IKUMAR(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

14-09-2026

IOMP (Dj4-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VSAMIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1958/2026 ISURYAPRAKASH F IKUMAR(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM.)/1959/2026[14-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS SHOYABSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT

M IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (Dp5-09-2026 [KOTAK MAHINDRA BANK LTD VS SHREESHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1960/2026 IVAGHESHWARI ROADWAYS IVYAS(P), [RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1961/2026[15-09-2026 |[KOTAK MAHINDRA BANK LTD VS SHREESHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
IVAGHESHWARI ROADWAYS IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

oMP (D15-09-2026 |[KOTAK MAHINDRA BANK LTD VS SHREESHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1962/2026 IVAGHESHWARI ROADWAYS IVYAS(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE|
IPAGE 1S
RECIEVED
THROUGH
IMAIL

OMP (Dp5-09-2026 [KOTAK MAHINDRA BANK LTD VS SHREESHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1963/2026 [VAGHESHWARI ROADWAYS IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

oMP (Dji5-09-2026 |[KOTAK MAHINDRA BANK LID VS SHREESHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1964/2026 IVAGHESHWARI ROADWAYS IVYAS(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE
IPAGE 1S
RECIEVED
THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

IOMP (I) (COMM.)/1965/2026] IKOTAK MAHINDRA BANK LTD VS SHREESHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
[VAGHESHWARI ROADWAYS IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

oMP (Dji5-09-2026 |[KOTAK MAHINDRA BANK LID VS SHREESHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1966/2026 IVAGHESHWARI ROADWAYS IVYAS(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE
PAGE 1
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1967/2026[15-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
IMUKESH SINGH IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

[15-09-2026

OMP (Dp5-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1968/2026 INEITU OBHAAN IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

oMP (D[15-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSSHOBHIT [INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1969/2026 IONKAR ANIL PATIL IVYAS(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE|
PAGE 1
RECIEVED
THROUGH
IMAIL

OMP (D(5-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1970/2026 IPRIYANSHU PANDYA IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP (1) (COMM.)/1971/202615-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VS[SHOBHIT [INOT MENTIONED AS SINGLE PAGE ISNOT
IRAJESH KANHAIYA DONGARDIVE IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1972/2026[15-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
IRAMNATH JAYRAM JADHAV IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM.)/1973/2026[15-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT

IRAMU GURJAR IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

(OMP (I) (COMM.)/1974/2026| [TOYOTA FINANCIAL SERVICES LIMITED VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
IRAVI KANT VERMA IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1975/2026[15-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT

ISANA SHEIKH IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1976/2026[15-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
IRISHABH AGRAWAL IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

[15-09-2026

IOMP (I) (COMM.)/1977/2026[15-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
ISANDHI IKBALBHAI IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1978/2026[15-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
ISHITAL VAIBHAV DHUMAL IVYAS(P), [RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1979/2026[15-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
ISHRADDHA SATYAWAN CHAVAN IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP (D[t5-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSSHOBHIT [INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1980/2026 ISHREE MANGALMURTI INTERIORS AND CIVILVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ICONSULTANTS PVT LTD ID AS SINGLE|
IPAGE IS
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1981/2026[15-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT

ISHREE SWAMI SAMARTH TOURS AND TRAVELS IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

oMP (Dj15-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VS|SHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1982/2026 ISHUBHAM BALU LAKADE IVYAS(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE
IPAGE 1S
RECIEVED
THROUGH
IMAIL




DISTRIC COURT ROOM

CASE TYPE CASE NUMBER

IOMP
(COMM.)/1983/2026

@)

DATE
ON

[15-09-2026

[TOYOTA FINANCIAL SERVICES INDIA
ISNEHAL NAVNATH SONAWANE

OFPETITIONER NAME VS RESPONDENT NAME
REGISTRATI

LIMITED

\E

DATIN
IAGGARWAL(P),

Al ATE EMAIL ID

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

DATE OF E-
FILING

INOT
IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/1984/2026

()

[15-09-2026

[TOYOTA FINANCIAL SERVICES INDIA
JARJUN PAL

LIMITED

V§

QUAISAR
IALI(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP
(COMM.)/1985/2026

@)

15-09-2026

[TOYOTA FINANCIAL SERVICES INDIA
IBHARAT VASANT KEVARI

LIMITED

VS|

QUAISAR
IALI(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

IOMP
(COMM.)/1986/2026

()

[15-09-2026

[TOYOTA FINANCIAL SERVICES INDIA
IDEVENDRA KUMAR GURJAR

LIMITED

V§

QUAISAR
IALI(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1987/2026|

[15-09-2026

[TOYOTA FINANCIAL SERVICES INDIA
IDHURDHAM INDIA PRIVATE LIMITED

LIMITED

VS|

RAJESH
UANGRA(P),

INOT MENTIONED AS SINGLE
[RECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/1988/2026

(@)

[15-09-2026

[TOYOTA FINANCIAL SERVICES INDIA
IDHURIYA ANJALI ASHOKBHAI

LIMITED

V§

IRAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP
(COMM.)/1989/2026

(D)

[15-09-2026

[TOYOTA FINANCIAL SERVICES INDIA
[UMESH JAYSHWAI

LIMITED

VSRAJESH

JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE ISNOT

IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/1990/2026

@)

[15-09-2026

[TOYOTA FINANCIAL SERVICES INDIA
IELAKKIYA TRAVELS

LIMITED

VS|

IRAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM.)/1991/2026

16-09-2026

[TOYOTA FINANCIAL SERVICES INDIA
IFARMAN

LTD VS MO|

IRAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

OMP (D16-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS SUNILRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1992/2026 ISOLANKI JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

oMP (D[16-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS SHRIRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1993/2026 KRISHNA UANGRA(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE
PAGE 1
RECIEVED
THROUGH
IMAIL

oMP (D[16-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS ARUN[RAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1994/2026 KUMAR SHARMA UANGRA(P), RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE 1S
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1995/2026[16-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS JAHIDISHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT

IALI IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

oMP (D[16-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS SHYAMSHOBHIT [INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1996/2026 IDULARI IVYAS(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE|
PAGE 1
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1997/2026[16-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS NEETU TSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

oMP (D[16-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LID VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1998/2026 ISHAHZAD ALI IVYAS(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE|
IPAGE 1S
RECIEVED
THROUGH
IMAIL

OMP (D6-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS VINAY|[SHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/1999/2026 IKUMAR IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

OMP (D6-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSAMIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2000/2026 IKIRAN C MANJREKAR IKUMAR(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE ATE EMAIL ID DATE OF E-

FILING

CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al

MOBILE
ON NUMBER

T REGISTRATI

IOMP
(COMM.)/2001/2026

@)

16-09-2026

[TOYOTA FINANCIAL SERVICES
IMALHARI NARAYAN MATERE

INDIA LIMITED V§|

KUMAR(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/2002/2026

()

16-09-2026

[TOYOTA FINANCIAL SERVICES
IMOHAN BHANUDAS PAWAR

INDIA LIMITED VS|

[AMIT
KUMAR(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP
(COMM.)/2003/2026

@)

16-09-2026

[TOYOTA FINANCIAL SERVICES
ISUKHVEERSINGH CHAUDHARY

INDIA LIMITED V§|

[AMIT
KUMAR(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

IOMP
(COMM.)/2004/2026

()

16-09-2026

[TOYOTA FINANCIAL SERVICES
ISURAJ BHARAT KALBHOR

INDIA LIMITED V§|

[AMIT
KUMAR(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP
(COMM.)/2005/2026

@)

16-09-2026

IKOTAK MAHINDRA BANK LTD VS KULDEEP

[AMIT
KUMAR(P),

INOT MENTIONED AS SINGLE
[RECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/2006/2026

(@)

16-09-2026

IKOTAK MAHINDRA BANK LTD VS MODERN INDIAN|

IHIGH SCHOOL

[AMIT
KUMAR(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP
(COMM.)/2007/2026

(D)

16-09-2026

IKOTAK MAHINDRA BANK LTD VS SUNIL KUMAR

[ANURAG
IMISHRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE ISNOT

IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/2008/2026

@)

16-09-2026

IKOTAK MAHINDRA BANK LTD VS SONU RAJ

[ANURAG
IMISHRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

OMP
(COMM.)/2009/2026

()

16-09-2026

IKOTAK MAHINDRA BANK LTD VS NARESH KUMAR

[ANURAG
IMISHRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

OMP (Dp6-09-2026 [KOTAK MAHINDRA BANK LTD VS VIRPAL SINGHANURAG INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2010/2026 ICONTRACTOR IMISHRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM.)/2011/2026[16-09-2026 |[KOTAK MAHINDRA BANK LTD VS JAY GURUANURAG INOT MENTIONED AS SINGLE PAGE ISNOT
[TRANSPORT IMISHRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (Dp6-09-2026 [SHRIRAM FINANCE LIMITED VS MANISH KUMAR IANURAG INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2012/2026 IMISHRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

OMP (D6-09-2026 |SHRIRAM FINANCE LIMITED VS PANKAJ KUMAR IANURAG INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2013/2026 IMISHRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

oMP (D[16-09-2026 |[SHRIRAM FINANCE VS AJAY [ANURAG [INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2014/2026 IMISHRA(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE|
PAGE 1
RECIEVED
THROUGH
IMAIL

OMP (D6-09-2026 |SHRIRAM FINANCE LIMITED VS AMIT KUMAR IANURAG INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2015/2026 IMISHRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

oMP (D[16-09-2026 [SHRIRAM FINANCE LIMITED VS VIKRAM KUMAR SHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2016/2026 IVYAS(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE|
IPAGE 1S
RECIEVED
THROUGH
IMAIL

OMP (D6-09-2026 |SHRIRAM FINANCE LIMITED VS BIKRAMJEET SINGH |[SHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2017/2026 IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

oMP (D[16-09-2026 |[SHRIRAM FINANCE LIMITED VS KULDEEP GUPTA __ [SHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2018/2026 IVYAS(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE
IPAGE 1S
RECIEVED
THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

OMP (Dj6-09-2026 [SHRIRAM FINANCE LIMITED VS SUNIL PRAKASH SUMAN INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2019/2026 IMANDAL(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

oMP (D[16-09-2026 |[SHRIRAM FINANCE LIMITED VS KRISHAN SINGH [ARCHIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2020/2026 SINGHAL(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE
PAGE 1
RECIEVED
THROUGH
IMAIL

IOMP (Dp6-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSNITIN INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2021/2026 IAISHWARYA SUNIL SHINDE [PANDEY(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

OMP (D6-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSABHISHEK INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2022/2026 IAMITA KRUTESHBHAI DAVE IKAUSHIK(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (Dp6-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSABHISHEK INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2023/2026 [PANJABRAO UDDHAV DUPADE IKAUSHIK(P), [RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

CS (COMM.)/599/2026 17-09-2026 |UNION BANK OF INDIA VS M/S HANS RAJ TRADINGANIL INOT MENTIONED AS SINGLE PAGE ISNOT

ICO IKUMAR(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

CS (COMM.)/600/2026 17-09-2026 [M/S ABSOLUTE PAPERS VS DEVENDER CHAUHAN VUJHAR [INOT MENTIONED AS SINGLE PAGE ISNOT
ISINGH(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
RECIEVED
THROUGH
IMAIL

IEXECUTION 18-09-2026 [TCI FREIGHT VS BAGPOLY INTERNATIONAL PRIVATEANANT RAO(P), INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/203/2026 ILIMITED IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

[EX.COMM - AWARD BY[19-09-2026 |[KOTAK MAHINDRA PRIME LTD VS ASHWANI KUMAR [RAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
JARB.COMM/108/2026 JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

[EX.COMM - AWARD BY[19-09-2026 |[KOTAK MAHINDRA PRIME LTD VS JATINI DEVACHIRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
IJARB.COMM/109/2026 IAND ANR JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (COMM.)/51/2026 21-09-2026 [ASHVINDER SINGH VS CHIA TECHNOLOGIES PVT LTD[NAVEEN INOT MENTIONED AS SINGLE PAGE ISNOT
ISHARMA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

ICS (COMM.)/601/2026 21-09-2026 (BILKESH KUMAR VS RIDDHI SIDDHI TRADERS INAVEEN INOT MENTIONED AS SINGLE PAGE ISNOT
ISHARMA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

CS (COMM.)/602/2026 21-09-2026 [NORTH STEEL IMPEX THROUGH ITS PROPRIETORINAVEEN INOT MENTIONED AS SINGLE PAGE ISNOT
WAYANTI JAIN VS ASMARO FABRICATION PVT LTD ISHARMA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

CS (COMM.)/603/2026 21-09-2026 [STATE BANK OF INDIA VS NEETU KAPOORNAVEEN INOT MENTIONED AS SINGLE PAGE ISNOT
[PROPRIETOR OF MS DABBA WALA ISHARMAC(P), [RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

CS (COMM.)/604/2026 21-09-2026 (STATE BANK OF INDIA VS ASHA PROPRIETOR OFINAVEEN INOT MENTIONED AS SINGLE PAGE ISNOT

IANGEL COLLECTION ISHARMA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

oMP (D21-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS SUNILDIVYANSH INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2024/2026 KUMAR HANU(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE|
IPAGE 1S
RECIEVED
THROUGH
IMAIL

OMP (I)21-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VSDIVYANSH INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2025/2026 IDHARMVEER T [HANU(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

oMP (Dl21-09-2026 [TATA CAPITAL LTD VS UTKARSH GOEL INAVEEN INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2026/2026 ISHARMA(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE
IPAGE 1S
RECIEVED
THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

OMP (D21-09-2026 [TATA CAPITAL LTD VS MUJEEB IBANKE BIHAR]| INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2027/2026 SHARMA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

oMP (Dl21-09-2026 [TATA CAPITAL LTD VS AKASH RAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2028/2026 UANGRA(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE
PAGE 1
RECIEVED
THROUGH
IMAIL

oMP (D21-09-2026 [TATA CAPITAL LTD VS PARVEEN RAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2029/2026 UANGRA(P), RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE 1S
RECIEVED
THROUGH
IMAIL

OMP (I)21-09-2026 [TATA CAPITAL LTD VS LALIT SINGH IRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2031/2026 JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

oMP (D21-09-2026 [TATA CAPITAL LTD VS AMIT RAJESH [INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2034/2026 UANGRA(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE|
PAGE 1
RECIEVED
THROUGH
IMAIL

OMP (I)21-09-2026 [M/S DOST FINCAP PVT LTD VS MR ABDUL RAHIS AND[RAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2036/2026 IANR JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

CS (COMM.)/605/2026 22-09-2026 |RAJESH AGARWAL VS AJAY AGGARWAL IRAJESH [INOT MENTIONED AS SINGLE PAGE ISNOT
JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP (I)22-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2058/2026 IMARU VIRENDRAKUMAR KHIMABHAI JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

OMP (I)22-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VS[PARV INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2061/2026 INILAM SINGH DHAKAD IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME CATE ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

OMP (I)22-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VS OM[PARV INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2064/2026 ISAI TOURS AND TRAVELS IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (I)22-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSMAYANK INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2066/2026 IPOTARE GANESH SUBHASH IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

oMP (D22-09-2026 |RBL BANK LTD VS SOLANKI KESHARBEN PRATAPJISHANTNU INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2068/2026 o1s IAGGARWAL(P), RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE 1S
RECIEVED
THROUGH
IMAIL

OMP (I)22-09-2026 |[RBL BANK LTD VS SANGEETA DEVI 4535 IMAYANK INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2070/2026 IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

oMP (D22-09-2026 |RBL BANK LTD VS AMRESH KUMAR SINGH 9350 IMAYANK [INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2071/2026 IMAHAJAN(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE|
PAGE 1
RECIEVED
THROUGH
IMAIL

OMP (I)22-09-2026 |[KOTAK MAHINDRA BANK VS KAUSHAL SHARMA ISHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2073/2026 IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

oMP (D22-09-2026 |[KOTAK MAHINDRA BANK VS DAVENDER SINGH SHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2074/2026 IVYAS(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE|
IPAGE 1S
RECIEVED
THROUGH
IMAIL

OMP (I)22-09-2026 |CNH INDUSTRIAL CAPITAL INDIA PVT LTD VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2075/2026 ISUKENDER RANSINGH 102549 IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

oMP (Dl22-09-2026 |[CNH INDUSTRIAL CAPITAL INDIA PVI LTD VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2076/2026 INAVEEN IVYAS(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE
IPAGE 1S
RECIEVED
THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE ADVOCATE Al
MOBILE

ON NUMBER

ATE EMAIL ID DATE OF E-

FILING

CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME

T REGISTRATI

IOMP
(COMM.)/2077/2026

@)

22-09-2026

CNH INDUSTRIAL CAPITAL \E
IRAJKUMAR

IANURAG
IMISHRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/2078/2026

()

22-09-2026

ICNH INDUSTRIAL CAPITAL
IDHEERAJ KUMAR

INDIA PVT LTD VS|

RAGHAV
SETHI(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP
(COMM.)/2079/2026

@)

22-09-2026

ICNH INDUSTRIAL CAPITAL
IPRAKASH DHANNARAM

INDIA PVT LTD V§

INAVEEN
KUMAR(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

IOMP
(COMM.)/2080/2026

(@)

22-09-2026

ICNH INDUSTRIAL CAPITAL
IALADIN JAMIL 108352

INDIA PVT LTD V¢

IANURAG
IMISHRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP
(COMM.)/2081/2026

@)

22-09-2026

ICNH INDUSTRIAL CAPITAL INDIA PVT LTD VS RAJAT]
IBATAR

KAJOL
SAHU(P),

INOT MENTIONED AS SINGLE
[RECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/2082/2026

@)

22-09-2026

SHRIRAM FINANCE LIMITED VS TRUXCARGO|

ISHOBHIT

[PRIVATE LIMITED THROUGH DIRECTOR MRVYAS(P),

IGAURAYV SHARMA

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

ICS (COMM.)/606/2026

23-09-2026

IBLUEBATH GALLARY LLP VS TJK WORLD

[ENTERPRISES

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE ISNOT

IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
THROUGH
IMAIL

ICS (COMM.)/607/2026

23-09-2026

IM/S GANPATI ENTERPRISES VS M/S IMPHI

IPRODUCTS PVT. LTD.

SHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

OMP
(COMM.)/2083/2026

()

23-09-2026

SHRIRAM FINANCE LIMITED VS TRUXCARGO|
[PRIVATE LIMITED

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM
T

CASE TYPE

CASE NUMBER

IOMP
(COMM.)/2084/2026

@)

DATE

ON

23-09-2026

OFPETITIONER NAME VS RESPONDENT NAME
REGISTRATI

WUNEJA FINANCE COMPANY VS AHIR AND ORS

ISHOBHIT
IVYAS(P),

Al ATE EMAIL ID

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

DATE OF E-
FILING

INOT
IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

omP (1)
(COMM.)/2085/2026

23-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LIMITED V§|
ISAVITA VIJAY CHAOUGULE

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (I)
(COMM.)/2086/2026

23-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LIMITED VS
ISHARADA GULAB BORATE

SHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

omMP (1)
(COMM.)/2087/2026

23-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LIMITED VS§|
SHUBHAM SAMBHAJI MIND

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

ICS (COMM.)/608/2026

24-09-2026

IBANK OF BARODA VS MADHU AND ANR

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
[RECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

ICS (COMM.)/609/2026

24-09-2026

IANKUR PAPER TRADERS VS XPERT PRINTRS AND
ORS.

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

ICS (COMM.)/610/2026

24-09-2026

IM/S MLJ INDUSTRIES LTD VS RUCHI KHURANA

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE ISNOT

IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/2101/2026}

24-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LIMITED VS|
[VISHAL DADASAHEB RIKAME

SHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

omP (1)
(COMM.)/2102/2026

24-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LIMITED V§|
IRAJKUMAR SINGH

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM

CASE NUMBER

IOMP
(COMM.)/2103/2026

@)

DATE
ON

24-09-2026

[TOYOTA FINANCIAL SERVICES
IRAJAT A

OFPETITIONER NAME VS RESPONDENT NAME
REGISTRATI

LIMITED

VS|

ISHOBHIT
IVYAS(P),

Al ATE EMAIL ID

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

DATE OF E-
FILING

INOT
IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/2104/2026

()

24-09-2026

[TOYOTA FINANCIAL SERVICES
IPRIYANKA NIKHIL DESHPANDE

INDIA

LIMITED

V§

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP
(COMM.)/2105/2026

@)

24-09-2026

[TOYOTA FINANCIAL SERVICES
INIKITA SWAPNIL MORE

INDIA

LIMITED

VS|

SUSHIL
SAPRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

IOMP
(COMM.)/2106/2026

(@)

24-09-2026

[TOYOTA FINANCIAL SERVICES
IMASKATI M RAMIZ NASARBHAI

INDIA

LIMITED

V§

[ANKIT
SHARMA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP
(COMM.)/2107/2026

@)

24-09-2026

[TOYOTA FINANCIAL SERVICES
IKAMLESH MAKHIJA

INDIA

LIMITED

VS|

RAMA
ISHARMA(P),

INOT MENTIONED AS SINGLE
[RECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/2108/2026

@)

24-09-2026

[TOYOTA FINANCIAL SERVICES
WYOTHI TRAVELS

INDIA

LIMITED

V§

PARV
IMAHAJAN(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP
(COMM.)/2109/2026

(D)

24-09-2026

[TOYOTA FINANCIAL SERVICES
ISRAR SARDARMIYA PATEL

INDIA

LIMITED

VS[PARV

IMAHAJAN(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE ISNOT

IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/2110/2026}

24-09-2026

[TOYOTA FINANCIAL SERVICES
IFIROJ A

INDIA

LIMITED

VS|

PARV
IMAHAJAN(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM.)/2111/2026

24-09-2026

[TOYOTA FINANCIAL SERVICES
IBHUPENDER SINGH

INDIA

LIMITED

V§

PARV
IMAHAJAN(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

IOMP (I) (COMM.)/2112/2026[24-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSMAYANK INOT MENTIONED AS SINGLE PAGE ISNOT
IBHAGAVAN SINGH IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH

IMAIL

OMP (I) (COMM.)/2113/2026[24-09-2026 |[KOTAK MAHINDRA BANK VS CHOUDHERYMAYANK INOT MENTIONED AS SINGLE PAGE ISNOT
I[ENTERPRISES IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM.)/2114/2026[24-09-2026 [KOTAK MAHINDRA BANK VS HARSH IMAYANK INOT MENTIONED AS SINGLE PAGE ISNOT
IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

OMP (I) (COMM.)/2115/2026[24-09-2026 |[KOTAK MAHINDRA BANK VS SOMBEER CHAUHAN IRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (I) (COMM.)/2116/2026[24-09-2026 |[KOTAK MAHINDRA BANK VS SUDHIR MANDAL IRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
WANGRA(P), [RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM.)/2117/2026[24-09-2026 |[KOTAK MAHINDRA PRIME LTD VS SAKSHAM SAXENA RAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP (I) (COMM.)/2118/2026[24-09-2026 [KOTAK MAHINDRA PRIME LTD VS JAGDISH PRASAD |[RAJESH [INOT MENTIONED AS SINGLE PAGE ISNOT
JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
RECIEVED
THROUGH
IMAIL

(OMP (I) (COMM.)/2119/2026[24-09-2026 [RBL BANK LTD VS PRINCE PANDEY IRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

OMP (I)24-09-2026 [CNH INDUSTRIAL CAPITAL INDIA PVT LTD VSRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2120/2026 IMUNSAREEF JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al

MOBILE
ON NUMBER

ATE EMAIL ID DATE OF E-

FILING

T REGISTRATI

IOMP (I) (COMM.)/2121/2026

24-09-2026

IPIRAMAL FINANCE LIMITED VS VIVEK KUMAR
ISINGH

JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

omP (1)
(COMM.)/2122/2026

24-09-2026

IPIRAMAL FINANCE LIMITED VS VISHNU SAINI

IRAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (I)
(COMM.)/2123/2026

24-09-2026

IPIRAMAL FINANCE LIMITED VS SHAILESH KUMAR

RAJESH
UANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

lomP [0
(COMM.)/2124/2026

24-09-2026

IPIRAMAL FINANCE LIMITED VS MALIK BAHADUR

IRAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/2125/2026|

24-09-2026

[TOYOTA FINANCIAL SERVICES
JABILASH M

INDIA LTD VS

RAJESH
UANGRA(P),

INOT MENTIONED AS SINGLE
[RECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (1)
(COMM.)/2126/2026

24-09-2026

[TOYOTA FINANCIAL SERVICES
IBAIJNATH YADAV

INDIA LTD VS

IRAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/2127/2026

24-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LTD VS RAKESH]
IKUMAR

IMAYANK
IMAHAJAN(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE ISNOT

IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
THROUGH
IMAIL

OMP (1)
(COMM.)/2128/2026

24-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LTD VS ARJUNMAYANK

ISINGH

IMAHAJAN(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

omP (1)
(COMM.)/2129/2026

24-09-2026

[TOYOTA FINANCIAL SERVICES INDIA LTD VS ANKITA|
[THAPLIYAL

PARV
IMAHAJAN(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

OMP (I) (COMM.)/2131/2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VSABHISHEK INOT MENTIONED AS SINGLE PAGE ISNOT
IAVINASH NISHAD ISAINI(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

oMP (Dj24-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS MANJU[PARDEEP INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2133/2026 SINGH KUMAR(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE
PAGE 1
RECIEVED
THROUGH
IMAIL

24-09-2026

oMP (D]24-09-2026 |KOTAK MAHINDRA BANK LTD VS LAXMI TRANSPORTISHIVENDRA INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2134/2026 COMPANY PRATAP RECIEVED THROUGH MAIL IMENTIONE
SINGH(P), ID AS SINGLE|
IPAGE 1S
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/2135/2026/24-09-2026 [KOTAK MAHINDRA BANK LTD VS KUSHAL PAL SUMAN INOT MENTIONED AS SINGLE PAGE ISNOT
IPANDEY(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

oMP (D24-09-2026 |KOTAK MAHINDRA BANK VS ANIRUDH PRASAD INEERAJ [INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2136/2026 GUPTA(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE|
PAGE 1
RECIEVED
THROUGH
IMAIL

IEXECUTION 25-09-2026 [TAJINDER SINGH VS VED PRAKASH IAMIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/208/2026 IKUMAR(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

CS (COMM.)/615/2026 25-09-2026 M S CEEKAY HOME APPLIANCES THROUGH PROPAMIT [INOT MENTIONED AS SINGLE PAGE ISNOT
ISATYENDRA MAURYA VS M/S VAIBHAV ENTERPRISESKUMAR(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
RECIEVED
THROUGH
IMAIL

CS (COMM.)/616/2026 25-09-2026 [MS GJ PAPERS PRIVATE LIMITED VS MS A AND SAMIT INOT MENTIONED AS SINGLE PAGE ISNOT
ILABELS PRIVATE LIMITED IKUMAR(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

ICS (COMM.)/617/2026 25-09-2026 [BANK OF BARODA VS GYAN CHAND SHARMA IAMIT INOT MENTIONED AS SINGLE PAGE ISNOT
IKUMAR(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM
T

CASE NUMBER

ICS (COMM.)/618/2026

DATE
ON

25-09-2026

OFPE
REGISTRATI

TONER NAME VS RESPONDENT NAME

IBANK OF BARODA VS MAHESH KUMAR

KUMAR(P),

ADVOCATE Al
MOBILE
NUMBER

ATE EMAIL ID

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

DATE OF E-
FILING

INOT
IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

ICS (COMM.)/619/2026

25-09-2026

IBANK OF BARODA VS SUROJIT BAGCHI

[AMIT
KUMAR(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

ICOUNTER CLAIM/20/2026

26-09-2026

IDEEPAK BHARADWAJ VS MANOJ KUMAR BHARITYA

[AMIT
KUMAR(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

IOMP (COMM.)/52/2026

26-09-2026

ISKYLARK CABLES AND CORDS PVT LTD VS JINDALY
IPLASTICS ENTERPRISES

[AMIT
KUMAR(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

[EXECUTION
(COMM.)/209/2026

26-09-2026

IASHWMEGH SPICES PVT LTD VS SUPER STAR FOOD
[PRODUCTS PVT LTD

[AMIT
KUMAR(P),

INOT MENTIONED AS SINGLE
[RECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IEXECUTION
(COMM.)/210/2026

26-09-2026

IASHISH MITTAL VS SONU AGGARWAL

IRAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

ICS (COMM.)/620/2026

26-09-2026

IMARC SANITATION PRIVATE LIMITED VS MS MARC]
ISALON BEAUTY EQUIPMENTS PVT LTD

IRAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE ISNOT

IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/2174/2026)

26-09-2026

IKOTAK MAHINDRA BANK LTD VS
[VAGHESHWARI ROADWAYS

SHREERAJESH

JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM.)/2175/2026)

26-09-2026

IKOTAK MAHINDRA BANK LTD VS RITURAJ

IRAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

(OMP (I) (COMM.)/2176/2026| IKOTAK MAHINDRA BANK LTD VS SAMSON ASHOKMAYANK INOT MENTIONED AS SINGLE PAGE ISNOT
WADHAV IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/2177/2026[26-09-2026 |[KOTAK MAHINDRA BANK LTD VS SAMSON ASHOKABHISHEK INOT MENTIONED AS SINGLE PAGE ISNOT
JADHAV IGUPTA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP () (COMM.)/2178/202626-09-2026 |[KOTAK MAHINDRA BANK LTD VS SAMSON ASHOK|HARSH INOT MENTIONED AS SINGLE PAGE ISNOT
UADHAV IVARDHAN RECIEVED THROUGH MAIL IMENTIONE
GUPTA(P), ID AS SINGLE|
IPAGE 1S
RECIEVED
THROUGH
IMAIL

26-09-2026

IOMP (I) (COMM.)/2179/2026/26-09-2026 [KOTAK MAHINDRA BANK LTD VS JAY GURUSHAILESH INOT MENTIONED AS SINGLE PAGE ISNOT
[TRANSPORT IKUMAR(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

oMP (D26-09-2026 |[KOTAK MAHINDRA BANK LTD VS MAHENDER SINGH [MAYANK [INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2180/2026 IMAHAJAN(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE|
PAGE 1
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/2181/2026[26-09-2026 [KOTAK MAHINDRA BANK LTD VS JAY GURUMAYANK INOT MENTIONED AS SINGLE PAGE ISNOT
[TRANSPORT IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP (Dj26-09-2026 [KOTAK MAHINDRA BANK LTD VS SAMSON ASHOKMAYANK [INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2182/2026 JADHAV IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP (I)26-09-2026 [PIRAMAL FINANCE LIMITED VS VINAY KUMAR IMAYANK INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2183/2026 IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

oMP (Dj26-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VSMAYANK INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2184/2026 RAMESH KUMAR IMAHAJAN(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE
IPAGE 1S
RECIEVED
THROUGH
IMAIL




DISTRIC COURT ROOM
T

CASE TYPE

CASE NUMBER

IOMP
(COMM.)/2185/2026

@)

DATE

ON

26-09-2026

OFPETITIONER NAME VS RESPONDENT NAME
REGISTRATI

[TOYOTA FINANCIAL SERVICES INDIA LTD VS VIKASH]
IUPADHYAY

CATE

IMAYANK
IMAHAJAN(P),

Al ATE EMAIL ID

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

DATE OF E-
FILING

INOT
IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

omP (1)
(COMM.)/2186/2026

26-09-2026

[TOYOTA FINANCIAL SERVICES
IVEERENDRA PAL

INDIA LTD V¢

IMAYANK
IMAHAJAN(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/2187/2026|

26-09-2026

IDFC FIRST BANK VS RAKESH RANJAN

IMAYANK
IMAHAJAN(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

omMP (1)
(COMM.)/2188/2026

26-09-2026

IKOTAK MAHINDRA  BANK
IVAGHESHWARI ROADWAYS

LTD VS SHREE

IMAYANK
IMAHAJAN(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IMISC EX/16/2026

28-09-2026

ISAROJ BALA GUPTA ALIAS SAROJ GUPTA VS SAHARA|
INDIA

IMAYANK
IMAHAJAN(P),

INOT MENTIONED AS SINGLE
[RECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

ICS (COMM.)/623/2026

28-09-2026

IBANK OF MAHARASHTRA VS MOHD TAYYAB AND|
ORS.

IRAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP D)
(COMM.)/2189/2026

28-09-2026

IDFC FIRST BANK VS BHARAT SHARMA

IRAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE ISNOT

IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
THROUGH
IMAIL

OMP (1)
(COMM.)/2190/2026

28-09-2026

IDFC FIRST BANK VS DEEPAK SINGH

IRAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM.)/2191/2026

28-09-2026

IDFC FIRST BANK VS HARSHITA MISHRA

IRAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

OMP (1)]28-09-2026 [IDFC FIRST BANK VS TEETU YADAV IRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2192/2026 JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

oMP (D]28-09-2026 |IDFC FIRST BANK VS DHARAM SINGH GODARA INAVEEN INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2193/2026 ISHARMA(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE
PAGE 1
RECIEVED
THROUGH
IMAIL

oMP (D[28-09-2026 |IDFC FIRST BANK VS MAHENDRA KUMAR IDIVYANSH INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2194/2026 HANU(P), RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE 1S
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/2195/2026/28-09-2026 |[KOTAK MAHINDRA BANK LTD VS SHEHZAD IHARISH INOT MENTIONED AS SINGLE PAGE ISNOT
IKUMAR(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

oMP (D[28-09-2026 |[KOTAK MAHINDRA BANK LTD VS MOHIT KUMAR __ |[AMIT [INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2196/2026 KUMAR(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE|
PAGE 1
RECIEVED
THROUGH
IMAIL

(OMP (I) (COMM.)/2197/2026/28-09-2026 |[KOTAK MAHINDRA BANK LTD VS KAPIL CHAUHAN  |ANANJAY INOT MENTIONED AS SINGLE PAGE ISNOT
ISINGH(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

oMP (D[28-09-2026 |[KOTAK MAHINDRA BANK LTD VS SANJAY PARASHAR [RAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2198/2026 UANGRA(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE|
IPAGE 1S
RECIEVED
THROUGH
IMAIL

OMP (I)28-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS MONA R [SHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2199/2026 IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

oMP (D]28-09-2026 [PIRAMAL FINANCE LIMITED VS SUJATA KHANDU|SHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2200/2026 IGUNDULE IVYAS(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE
IPAGE 1S
RECIEVED
THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

IOMP ()28-09-2026 [PIRAMAL FINANCE LIMITED VS MUHMMED SHAHALSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2201/2026 T IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

oMP (D]28-09-2026 [PIRAMAL FINANCE LIMITED VS GIRISH KUMAR/SHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2202/2026 ISHARMA IVYAS(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE
PAGE 1
RECIEVED
THROUGH
IMAIL

oMP (D[28-09-2026 |[PIRAMAL FINANCE LIMITED VS DEEPAK KUMAR SHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2203/2026 IVYAS(P), RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE 1S
RECIEVED
THROUGH
IMAIL

OMP (1)28-09-2026 [TATA CAPITAL LTD VS ANWAR CONSTRUCTIONS ISHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2204/2026 IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

ICS (COMM.)/624/2026 29-09-2026 (STATE BANK OF INDIA VS POONAM ROHILLA ISHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
IVYAS(P), [RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

CS (COMM.)/625/2026 29-09-2026 [MIDSON CHITS PVT LTD VS MOHIT AGGARWAL ANDISHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP (D]29-09-2026 [KOTAK MAHINDRA BANK LID VS SHREESHOBHIT [INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2226/2026 IVAGHESHWARI ROADWAYS IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP (I)29-09-2026 |[PIRAMAL FINANCE LTD VS SADHAN DUTTA ISHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2227/2026 IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

oMP (Dj29-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS AFTABSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM.)/2228/2026 KHAN IVYAS(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE
IPAGE 1S
RECIEVED
THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE ATE EMAIL ID DATE OF E-

FILING

CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al

MOBILE
ON NUMBER

T REGISTRATI

IOMP
(COMM.)/2229/2026

@)

29-09-2026

[TOYOTA FINANCIAL
IABHINAV LAUR

SERVICES

LIMITED

VS|

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/2230/2026

()

29-09-2026

[TOYOTA FINANCIAL SERVICES INDIA
IAVANESH DEVI

LIMITED

V§

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP
(COMM.)/2231/2026

@)

20-09-2026

[TOYOTA FINANCIAL SERVICES INDIA
IBHARAT SINGH

LIMITED

VS|

SHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

IOMP
(COMM.)/2232/2026

(@)

29-09-2026

[TOYOTA FINANCIAL SERVICES INDIA
IDHARAMVEER B

LIMITED

V§

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP
(COMM.)/2233/2026

@)

20-09-2026

[TOYOTA FINANCIAL SERVICES INDIA
ISANDEEP KUMAR

LIMITED

VS|

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
[RECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/2234/2026

@)

29-09-2026

[TOYOTA FINANCIAL SERVICES INDIA
IADIL MOHAMMAD KHAN AND ANR

LIMITED

V§

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP
(COMM.)/2235/2026

(D)

20-09-2026

[TOYOTA FINANCIAL SERVICES INDIA
JABHISHEK TIWARI

LIMITED

VS|SHOBHIT

IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE ISNOT

IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/2236/2026

@)

29-09-2026

[TOYOTA FINANCIAL SERVICES INDIA
JAMRIT PAL SINGH

LIMITED

VS|

SHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

OMP
(COMM.)/2237/2026

()

29-09-2026

[TOYOTA FINANCIAL SERVICES INDIA
IHEMRAJ GURJAR

LIMITED

V§

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM C. CASE NUMBER DATE OFPE NER NAME VS RESPONDENT NAME ADVOCATE Al

MOBILE
NUMBER

ATE EMAIL ID DATE OF E-

FILING

T REGISTRATI

ON

ICS (COMM.)/629/2026

I30-09-2026

IPVT. LTD. AND ORS

[UNION BANK OF INDIA VS M/S GAMUT TRAVEL MAR’

JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

ICS (COMM.)/630/2026

0-09-2026

[UPGRID SOLUTIONS PVT. LTD. VS AMIT SHARMA

IDEEPA
GUPTA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

ICS (COMM.)/631/2026

I30-09-2026

ILOHIA METALS LIMITED VS VIPIN KUMAR

KRITIKA
[TUTEJA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

IOMP
(COMM.)/2256/2026

()

0-09-2026

[TOYOTA FINANCIAL SERVICES
IGIRISH RAYKUMAR PATWA

INDIA

LIMITED

V§

PUSHKAL
KATHPALIA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP
(COMM.)/2259/2026

@)

130-09-2026

[TOYOTA FINANCIAL SERVICES
IRSHAD M

INDIA

LIMITED

VS|

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
[RECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/2260/2026

(@)

0-09-2026

[TOYOTA FINANCIAL SERVICES
IKADU RAKESH NARESH

INDIA

LIMITED

V§

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP
(COMM.)/2261/2026

(D)

0-09-2026

[TOYOTA FINANCIAL SERVICES
IMANJARI SHARMA

INDIA

LIMITED

VS|SHOBHIT

IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE ISNOT

IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/2262/2026

@)

[30-09-2026

[TOYOTA FINANCIAL SERVICES
INITIN MADHUKARRAO DIXIT

INDIA

LIMITED

VS|

SHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

OMP
(COMM.)/2263/2026

()

0-09-2026

[TOYOTA FINANCIAL SERVICES
[ROHIT PURI GOSWAMI

INDIA

LIMITED

V§

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM

CASE TYPE

CASE NUMBER

IOMP
(COMM.)/2264/2026

@)

DATE

ON

OFPETITIONER NAME VS RESPONDENT NAME
REGISTRATI

ADVOCATE Al
MOBILE
NUMBER

ATE EMAIL ID

DATE OF E-
FILING

|30-09-2026

[TOYOTA FINANCIAL SERVICES
IROSHAN PRAKASH DEVASI

INDIA LIMITED VS|

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE ISNOT
IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/2265/2026

()

0-09-2026

[TOYOTA FINANCIAL SERVICES
ISANGITA POPAT KHADE

INDIA LIMITED VS§|

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE ISNOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP
(COMM.)/2266/2026

@)

130-09-2026

[TOYOTA FINANCIAL SERVICES
[THAKOR ROHITJI BHAVANJI

INDIA LIMITED V§|

SHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE ISNOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

IOMP
(COMM.)/2267/2026

()

0-09-2026

[TOYOTA FINANCIAL SERVICES
IVINOD TULSANI

INDIA LIMITED VS|

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE ISNOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP
(COMM.)/2268/2026

@)

130-09-2026

[TOYOTA FINANCIAL SERVICES
[YUNUS BABAJAN SHAIKH

INDIA LIMITED V§|

ISHOBHIT
IVYAS(P),

INOT MENTIONED AS SINGLE
[RECIEVED THROUGH MAIL

PAGE ISNOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP
(COMM.)/2269/2026

(@)

0-09-2026

IARKA FINCAP LIMITED VS BINOD MAHAKUD

IRAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE ISNOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP
(COMM.)/2270/2026

(D)

0-09-2026

IARKA FINCAP LIMITED VS OM SANTOSH SHINDE

IRAJESH
JANGRA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE ISNOT
IMENTIONE
D AS SINGLE|
IPAGE 19
RECIEVED
THROUGH
IMAIL




a3

IVACANT/SH.
ISHAILENDER MALIK,
IDISTRICT
VUDGE(COMMERCIAL
ICOURT)

DISTRIC COURT ROOM

T

1303

CASE TYPE

CASE NUMBER

IEXECUTION
(COMM)/198/2026

DATE
REGISTRATI
ON

01-09-2026

OFPETITIONER NAME VS RESPONDENT NAME

IDARSH PLASTIC PVT LTD VS MS SIDDHARTH]
IDISPLAYS DEVICES INDIA PVT LTD

ASHUTOSH
KUMAR
PANDEY(P),

ADVOCATE
MOBILE
NUMBER

Al ATE EMAIL ID

IRECIEVED THROUGH MAIL

INOT MENTIONED AS SINGLE PAGE

DATE OF E-
FILING

[EXECUTION
(COMM)/200/2026

08-09-2026

IRAJEEV KUMAR VS VIRENDER ARORA

INITIN
GUPTA(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IEXECUTION
(COMM)/201/2026

08-09-2026

IASHWMEGH SPICES PVT LTD VS EXCELLO FOOD PVT]
ILTD

JYOTI
JADVOCATE(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM)/2045/2026

21-09-2026

IKOTAK MAHINDRA  BANK
IVAGHESHWARI ROADWAYS

LTD VS SHREE

[AMIT
KUMAR(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2046/2026)

21-09-2026

IKOTAK MAHINDRA  BANK
IVAGHESHWARI ROADWAYS

LTD VS SHREE

[AMIT
KUMAR(P),

INOT MENTIONED AS SINGLE
[RECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2039/2026

21-09-2026

IKOTAK MAHINDRA  BANK
IVAGHESHWARI ROADWAYS

LTD VS SHREE

[AMIT
KUMAR(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2038/2026

21-09-2026

IKOTAK MAHINDRA BANK LTD VS NEW RUBY CARGO|
IPVT LTD

[AMIT
KUMAR(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE ISNOT

IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2037/2026

21-09-2026

IKOTAK MAHINDRA BANK LTD VS ASHOK KUMAR

[AMIT
KUMAR(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM)/2035/2026

21-09-2026

IKOTAK MAHINDRA BANK LTD VS NANHE NANHE

[AMIT
KUMAR(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

OMP (I) (COMM)/2044/2026[21-09-2026 |[KOTAK MAHINDRA BANK LTD VS DIVYANSI SINGH INOT MENTIONED AS SINGLE PAGE ISNOT
IKUMAR(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (I) (COMM)/2043/2026/21-09-2026 |[KOTAK MAHINDRA BANK LTD VS SHREEAMIT INOT MENTIONED AS SINGLE PAGE ISNOT
[VAGHESHWARI ROADWAYS IKUMAR(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (I) (COMM)/2042/2026[21-09-2026 |[KOTAK MAHINDRA BANK LTD VS SHREEAMIT INOT MENTIONED AS SINGLE PAGE ISNOT
[VAGHESHWARI ROADWAYS IKUMAR(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

OMP (I) (COMM)/2041/2026 [21-09-2026 |[KOTAK MAHINDRA BANK LTD VS SHREEAMIT INOT MENTIONED AS SINGLE PAGE ISNOT
IVAGHESHWARI ROADWAYS IKUMAR(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (I) (COMM)/2040/2026/21-09-2026 |[KOTAK MAHINDRA BANK LTD VS SHREEAMIT INOT MENTIONED AS SINGLE PAGE ISNOT
IVAGHESHWARI ROADWAYS IKUMAR(P), [RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (I) (COMM)/2033/2026[21-09-2026 |[KOTAK MAHINDRA BANK LTD VS SHREEAMIT INOT MENTIONED AS SINGLE PAGE ISNOT
IVAGHESHWARI ROADWAYS IKUMAR(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP (I) (COMM),/2032/202621-09-2026 |CNH INDUSTRIAL CAPITAL INDIA PVT LTD VS VIDYARAJESH INOT MENTIONED AS SINGLE PAGE ISNOT

ICHAND RAM 76335 UANGRA(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE|
IPAGE 1S
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2030/2026/21-09-2026 [DOST FINCAP PVT LTD VS MR ABDUL RAHIS AND ANR BANKE BIHARI| INOT MENTIONED AS SINGLE PAGE ISNOT
ISHARMA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

CS (COMM)/611/2026 21-09-2026 (PUNJAB NATIONAL BANK VS RAKESH KUMAR IPARAS INOT MENTIONED AS SINGLE PAGE ISNOT
IAGGARWAL(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

OMP (I) (COMM)/2052/2026 CNH INDUSTRIAL CAPITAL INDIA PVT LTD VSRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
IBHUPENDER 110530 JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (I) (COMM)/2051/2026 [22-09-2026 |CNH INDUSTRIAL CAPITAL INDIA PVT LTD VS RAMITRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT

141736 UANGRA(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE
PAGE 1
RECIEVED
THROUGH
IMAIL

22-09-2026

(OMP (I) (COMM)/2050/2026[22-09-2026 |[CNH INDUSTRIAL CAPITAL INDIA PVT LTD VSRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
IDEEPAK KUMAR 107491 WANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

(OMP (I) (COMM)/2047/2026[22-09-2026 |CNH INDUSTRIAL CAPITAL INDIA PVT LTD VS SUKHRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT

IRAM JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM)/2048/2026[22-09-2026 [CNH INDUSTRIAL CAPITAL INDIA PVT LTD VSAMIT |[RAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
WANGRA(P), [RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM)/2049/2026[22-09-2026 |[CNH INDUSTRIAL CAPITAL INDIA PVT LTD VSRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
IBALWAN SINGH 74960 JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP (1) (COMM)/2067/2026[22-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS GAURAV[RAJESH [INOT MENTIONED AS SINGLE PAGE ISNOT
IMISHRA JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2056/2026[22-09-2026 [KOTAK MAHINDRA BANK VS NOBAT IPARV INOT MENTIONED AS SINGLE PAGE ISNOT
IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM)/2055/2026[22-09-2026 [KOTAK MAHINDRA BANK VS KAPIL CHAUHAN IPARV INOT MENTIONED AS SINGLE PAGE ISNOT
IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME CATE ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

(OMP (I) (COMM)/2054/2026 IKOTAK MAHINDRA BANK VS HIGH VISION TRANSPARV INOT MENTIONED AS SINGLE PAGE ISNOT
ILOGISTICS PVT LTD IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM)/2065/2026[22-09-2026 [RBL BANK LTD VS KARU LAL MEENA 7383 IMAYANK INOT MENTIONED AS SINGLE PAGE ISNOT
IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2063/2026[22-09-2026 [RBL BANK LTD VS SAHEB LAL 5030 IMAYANK INOT MENTIONED AS SINGLE PAGE ISNOT
IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

22-09-2026

OMP (I) (COMM)/2062/2026[22-09-2026 [RBL BANK LTD VS ASHWANIKUMAR 9376 IMAYANK INOT MENTIONED AS SINGLE PAGE ISNOT
IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2060/2026(22-09-2026 [RBL BANK LTD VS RAM PRASAD 2966 IMAYANK INOT MENTIONED AS SINGLE PAGE ISNOT
IMAHAJAN(P), [RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE I|
IRECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM)/2059/2026[22-09-2026 [RBL BANK LTD VS KHUSHBOO 3468 IMAYANK INOT MENTIONED AS SINGLE PAGE ISNOT
IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP (I) (COMM)/2057/2026[22-09-2026 [RBL BANK LTD VS MEERA DEVI 5999 IMAYANK [INOT MENTIONED AS SINGLE PAGE ISNOT
IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2069/2026[22-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
IMAHESH PRAKASH DURGE IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM)/2072/2026[22-09-2026 [SHRIRAM FINANCE LTD VS TRUXCARGO PRIVATEANURAG INOT MENTIONED AS SINGLE PAGE ISNOT
ILIMITED IMISHRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM C. ¢ CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

CS (COMM)/612/2026 23-09-2026 [CANARA BANK VS ZOBBY [VARUN INOT MENTIONED AS SINGLE PAGE ISNOT
IMITTAL(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2098/2026/23-09-2026 [SHRIRAM FINANCE LTD VS TRUXCARGO PRIVATEANURAG INOT MENTIONED AS SINGLE PAGE ISNOT
ILIMITED IMISHRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (I) (COMM)/2097/2026[23-09-2026 [SHRIRAM FINANCE LTD VS TRUXCARGO PRIVATEANURAG INOT MENTIONED AS SINGLE PAGE ISNOT
ILIMITED IMISHRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM)/2089/2026/23-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS RAJESHSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
IMAURYA IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2100/2026[23-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS RAJESH[SHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
[RAMDAS BURKUL IVYAS(P), [RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2090/2026/23-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS SATISHSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
ISUDAMA KHILLARE IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP (1) (COMM)/2091/202623-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS SATYAM[SHOBHIT [INOT MENTIONED AS SINGLE PAGE ISNOT
IKUMAR DWIVEDI IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2088/2026/23-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
ISHAKTISINH R PARMAR IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM)/2092/2026[23-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS SHIVASHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT

IYADAV IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

IOMP (I) (COMM)/2093/2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
ISIDDIQUI SHAKIB MAJLUM IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2094/2026[23-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
[TANMAY S BHALERAO IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

23-09-2026

IOMP (I) (COMM)/2095/2026[23-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
IBARDANI KUMAR IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

OMP (I) (COMM)/2099/2026[23-09-2026 [SHRIRAM FINANCE LTD VS TRUXCARGO PRIVATEANURAG INOT MENTIONED AS SINGLE PAGE ISNOT
ILIMITED IMISHRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (I) (COMM)/2096/2026[23-09-2026 [SHRIRAM FINANCE LTD VS TRUXCARGO PRIVATEANURAG INOT MENTIONED AS SINGLE PAGE ISNOT
ILIMITED IMISHRA(P), [RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2159/2026 [24-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS RONAKISHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
IBALASAHEB GAJARE IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP (I) (COMM)/2160/2026 24-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS PINTU[SHOBHIT [INOT MENTIONED AS SINGLE PAGE ISNOT
IKUMAR SINGH IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2156/2026 [24-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS MOHDSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
IMUMTYAZ IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM)/2158/2026 [24-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS MAYURSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
[TRAVELS IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

OMP (I) (COMM)/2154/2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS K PSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
[TRAVELS IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (I) (COMM)/2153/2026 [24-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS JIYA UL|SHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT

HAQ IVYAS(P), RECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE
PAGE 1
RECIEVED
THROUGH
IMAIL

24-09-2026

IOMP (I) (COMM)/2155/2026 [24-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
WITENDRA GURJAR IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM)/2157/2026 [24-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS JAWANSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT

SINGH IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

CS (COMM)/613/2026 24-09-2026 (BANK OF BARODA VS LILU ISUSHIL INOT MENTIONED AS SINGLE PAGE ISNOT
ISAPRA(P), [RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IEXECUTION 24-09-2026 [IDBI BANK LTD VS GAURAV MATTA IVIVEK INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM)/205/2026 IKUMAR(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

CS (COMM)/614/2026 24-09-2026 |BANK OF BARODA VS SAVITA QUAISAR [INOT MENTIONED AS SINGLE PAGE ISNOT

IALI(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2151/2026 [24-09-2026 [KOTAK MAHINDRA BANK VS LUXMI HOLIDAYS IPARV INOT MENTIONED AS SINGLE PAGE ISNOT
IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM)/2152/2026 [24-09-2026 [KOTAK MAHINDRA BANK VS SHRI RAM NARAYAN IPARV INOT MENTIONED AS SINGLE PAGE ISNOT
IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

OMP (I) (COMM),/2147/2026 [24-09-2026 |[RBL BANK LTD VS ANIKET SINGH INOT MENTIONED AS SINGLE PAGE ISNOT
IMAHAJAN(P), RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
PAGE 1S
RECIEVED
THROUGH
IMAIL

(OMP (I) (COMM)/2149/2026 [24-09-2026 [RBL BANK LTD VS KAILASH IMAYANK INOT MENTIONED AS SINGLE PAGE ISNOT
IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2148/2026 [24-09-2026 [RBL BANK LTD VS PAUNARI IMAYANK INOT MENTIONED AS SINGLE PAGE ISNOT
IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

(OMP (I) (COMM)/2145/2026 [24-09-2026 |CNH INDUSTRIAL CAPITAL INDIA PVT LTD VS VINODRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
IKUMAR JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM)/2146/2026 [24-09-2026 |CNH INDUSTRIAL CAPITAL INDIA PVT LTD VS VIKASRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
IAWANA WANGRA(P), [RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM)/2144/2026 [24-09-2026 |[CNH INDUSTRIAL CAPITAL INDIA PVT LTD VSRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
INAVEEN JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP (I) (COMM)/2143/2026 [24-09-2026 [PIRAMAL FINANCE LIMITED VS SUMIT GUPTA IRAJESH [INOT MENTIONED AS SINGLE PAGE ISNOT
JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
RECIEVED
THROUGH
IMAIL

(OMP (I) (COMM)/2137/2026 [24-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VSRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
IMANMOHAN SINGH RAWAT JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

(OMP (I) (COMM)/2132/2026 [24-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS SUHEL FRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

OMP (I) (COMM)/2130/2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VSRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
IHIMANSHU KATIYAR JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM)/2138/2026 [24-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS AMBIKARAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
IKUMARI JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

24-09-2026

(OMP (I) (COMM)/2140/2026 [24-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS PANKAJRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
IBHARATI WANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

IEXECUTION 24-09-2026 [KAMAL BHAWNANI VS ASHWANI JAIN PROP MSDEVENDRA INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM)/207/2026 IMADHUR SALES CORPORATION IMEHTA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM)/2139/2026 [24-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS SHIVAMRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
[TIWARI WANGRA(P), [RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM)/2142/2026 [24-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS JAGATRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
IBHANU JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP (1) (COMM)/2141/2026 [24-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LID VSRAJESH [INOT MENTIONED AS SINGLE PAGE ISNOT
INASEEM AHMED JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2150/2026 [24-09-2026 |[KOTAK MAHINDRA BANK LTD VS LAXMI TRANSPORTIMAYANK INOT MENTIONED AS SINGLE PAGE ISNOT
ICOMPANY IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

CS (COMM)/621/2026 25-09-2026 [EXKLUSIV PAPERS VS PAWFECT PET FOOD PVT LTD |[SHIVAM INOT MENTIONED AS SINGLE PAGE ISNOT
IGAUTAM(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER
T

IOMP (I) (COMM)/2162/2026

DATE OFPETITIONER NAME VS RESPONDENT NAME

REGISTRATI
ON

25-09-2026

IDOST FINCAP PVT LTD VS MANOJ KUMAR

I K YADAV(P),

ADVOCATE Al ATE EMAIL ID
MOBILE
NUMBER

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

DATE OF E-
FILING

INOT
IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

[EXECUTION
(COMM)/211/2026

25-09-2026

IGAURAV INK PRIVATE LTD VS UNITED INDIA|
INSURANCE PRIVATE LTD COMPANY

[ANKUR
SINGHAL(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

ICS (COMM)/622/2026

26-09-2026

IA ONE ENGINEERING WORKS PRIVATE LIMITED VS
IATRCON AUTOMATION INDIA PVT LTD

SAKET
GAKHAR(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM)/2169/2026

26-09-2026

IKOTAK MAHINDRA BANK LTD VS SHREE]
IVAGHESHWARI ROADWAYS

[AMIT
KUMAR(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2167/2026

26-09-2026

IKOTAK MAHINDRA BANK LTD VS RAVINDER

[AMIT
KUMAR(P),

INOT MENTIONED AS SINGLE
[RECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (I) (COMM)/2166/2026

26-09-2026

IKOTAK MAHINDRA BANK VS SAMSON ASHOK|
WADHAV

[AMIT
KUMAR(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2163/2026

26-09-2026

IKOTAK MAHINDRA BANK LTD VS JAY GURU
[TRANSPORT

[AMIT
KUMAR(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE ISNOT

IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
THROUGH
IMAIL

OMP (I) (COMM)/2168/2026

26-09-2026

IKOTAK MAHINDRA BANK LTD VS SAMSON ASHOK|
JADHAV

[AMIT
KUMAR(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM)/2165/2026

26-09-2026

IKISHANLALJI RAMAVAT

IKOTAK MAHINDRA BANK LTD VS VIMALKUMARAMIT

KUMAR(P),

INOT MENTIONED AS SINGLE
IRECIEVED THROUGH MAIL

PAGE IS

INOT
IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

OMP (I) (COMM)/2171/2026 IKOTAK MAHINDRA BANK LTD VS CORE INOT MENTIONED AS SINGLE PAGE ISNOT
IMULTISERVICES IKUMAR(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM)/2172/2026 [26-09-2026 [PIRAMAL FINANCE LIMITED VS ABHISHEK KUMARRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
IVERMA SCUCLoo10B7B JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM)/2173/2026 [26-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VSRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
IAVINISH YADAV WANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

26-09-2026

OMP (I) (COMM)/2170/2026 [26-09-2026 |[KOTAK MAHINDRA BANK LTD VS SHREEAMIT INOT MENTIONED AS SINGLE PAGE ISNOT
IVAGHESHWARI ROADWAYS IKUMAR(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

ICS (COMM)/626/2026 28-09-2026 [SMT RACHNA MALHOTRA VS SHRI GAURAV BAJAJ IRAJ INOT MENTIONED AS SINGLE PAGE ISNOT
IKUMAR(P), [RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

CS (COMM)/627/2026 28-09-2026 [MS VIKAS ENTERPRISES THROUGH PROP SANTOSHREWTI  KANT| INOT MENTIONED AS SINGLE PAGE ISNOT

(OJHA VS MS HM TRADING COMPANY ISINGH(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP (I) (COMM)/2222/2026[28-09-2026 [IDFC FIRST BANK LTD VS SANJAY KUMAR IMAYANK [INOT MENTIONED AS SINGLE PAGE ISNOT
IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP (I) (COMM)/2221/2026 [28-09-2026 [IDFC FIRST BANK VS ASHUTOSH KUMAR RAI IMAYANK INOT MENTIONED AS SINGLE PAGE ISNOT
IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

OMP (I) (COMM)/2220/2026[28-09-2026 [IDFC FIRST BANK VS SATISH KUMAR IMAYANK INOT MENTIONED AS SINGLE PAGE ISNOT
IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL
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OMP (I) (COMM)/2219/2026 [28-09-2026 [IDFC FIRST BANK VS KUSUM PAL INOT MENTIONED AS SINGLE PAGE ISNOT
IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2223/2026[28-09-2026 [IDFC FIRST BANK VS DHEERAJ JAIN IMAYANK INOT MENTIONED AS SINGLE PAGE ISNOT
IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2224/2026[28-09-2026 [IDFC FIRST BANK VS MANVENDER KUMAR IMAYANK INOT MENTIONED AS SINGLE PAGE ISNOT
IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

ICS (COMM)/628/2026 28-09-2026 [SMT KUSUM BHATIA AND ANR VS MUTHOOTGAURAV INOT MENTIONED AS SINGLE PAGE ISNOT
IFINANCE LIMITED IGAUR(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2215/2026 [28-09-2026 [KOTAK MAHINDRA BANK LTD VS JAI PRAKASH IMAYANK INOT MENTIONED AS SINGLE PAGE ISNOT
IMAHAJAN(P), [RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2216/2026 [28-09-2026 |[KOTAK MAHINDRA BANK LTD VS RAKESH KUMAR IMAYANK INOT MENTIONED AS SINGLE PAGE ISNOT
IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP (I) (COMM)/2217/2026 [28-09-2026 [KOTAK MAHINDRA BANK LTD VS RAVINDER KUMAR [MAYANK [INOT MENTIONED AS SINGLE PAGE ISNOT
IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2218/2026 [28-09-2026 |[KOTAK MAHINDRA BANK LTD VS SARVESH KUMAR  [MAYANK INOT MENTIONED AS SINGLE PAGE ISNOT
IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM)/2214/2026 [28-09-2026 |[KOTAK MAHINDRA BANK LTD VS RAM BABU IMAYANK INOT MENTIONED AS SINGLE PAGE ISNOT
IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL
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OMP (I) (COMM)/2213/2026 [28-09-2026 |[KOTAK MAHINDRA BANK LTD VS BENJO INOT MENTIONED AS SINGLE PAGE ISNOT
IMAHAJAN(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM)/2205/2026[28-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS DINESHRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT

IDHAR JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2206/2026[28-09-2026 [PIRAMAL FINANCE LIMITED VS JABED ANBAR IRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
WANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

(OMP (I) (COMM)/2207/2026[28-09-2026 [PIRAMAL FINANCE LIMITED VS NARINDER KUMARRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
SUMAN JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM)/2208/2026/28-09-2026 [PIRAMAL FINANCE LIMITED VS SUMIT CHAURASIYA [RAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
WANGRA(P), [RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

(OMP (I) (COMM)/2209/2026/28-09-2026 [PIRAMAL FINANCE LIMITED VS UJWALA VIJAYRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
ISHINDE JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP (I) (COMM)/2210/2026 [28-09-2026 [PIRAMAL FINANCE LIMITED VS MOHD IRSHAD IRAJESH [INOT MENTIONED AS SINGLE PAGE ISNOT
JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
RECIEVED
THROUGH
IMAIL

(OMP (I) (COMM)/2211/2026 [28-09-2026 [PIRAMAL FINANCE LIMITED VS ABHILASH KUMAR  RAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

(OMP (I) (COMM)/2212/2026 [28-09-2026 [PIRAMAL FINANCE LIMITED VS ABHISHEK NARULA |[RAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL
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IOMP (I) (COMM)/2225/2026[28-09-2026 [DOST FINCAP PVT LTD VS RAKESH KUMAR IBANKE BIHAR]| INOT MENTIONED AS SINGLE PAGE ISNOT
ISHARMA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP (MISC)[29-09-2026 J K POLYMER INDUSTRIES VS VIRAT TRADINGRANJAN INOT MENTIONED AS SINGLE PAGE ISNOT
(COMM)/4/2026 ICOMPANY IKUMAR IRECIEVED THROUGH MAIL IMENTIONE
ICHOUDHARY( ID AS SINGLE|
P), IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2241/2026 [29-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS ABDULSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT

IKHAN IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM)/2242/2026[29-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
IANURAG SINGH IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2243/2026[29-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
IBARATYA ANKITA VIRAL IVYAS(P), [RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2240/2026/29-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
ICHANDRASHEKHAR L IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP (1) (COMM)/2239/2026[29-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTID VS[SHOBHIT [INOT MENTIONED AS SINGLE PAGE ISNOT
IFREDRICK ANTHONY PANKIETH IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2238/2026[29-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS AKBARSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT

IALI KAYLORD IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM)/2244/2026[29-09-2026 [SHRIRAM FINANCE LTD VS SUNDER SINGH IANURAG INOT MENTIONED AS SINGLE PAGE ISNOT
IMISHRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE Al ATE EMAIL ID DATE OF E-
T REGISTRATI MOBILE FILING

ON NUMBER

(OMP (I) (COMM)/2246/2026[29-09-2026 [SHRIRAM FINANCE LTD VS KUNWAR PAL IANURAG INOT MENTIONED AS SINGLE PAGE ISNOT
IMISHRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2245/2026[29-09-2026 [SHRIRAM FINANCE LTD VS AFTAB ALAM IANURAG INOT MENTIONED AS SINGLE PAGE ISNOT
IMISHRA(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2247/2026[30-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS HIWALESHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
IRAJENDRA BHIMRAO IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM)/2248/2026[30-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
INITYANAND SINGH IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2249/2026[30-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
[PRAKASH GAJANAN PALANDE IVYAS(P), [RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2250/2026[30-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS ROHITISHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
INETAJI PAWAR IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLHE,
IPAGE IS
RECIEVED
THROUGH
IMAIL

OMP (1) (COMM)/2251/2026 [30-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS TEJAS[SHOBHIT [INOT MENTIONED AS SINGLE PAGE ISNOT
JAGNNATH MOHITE IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/2252/2026[30-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
IVIGHNAHARTA INFRASTRUCTURES AND ENGINEERS|VYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
IPVT LTD ID AS SINGLHE,
IPAGE IS
RECIEVED
[THROUGH
IMAIL

IOMP (I) (COMM)/2253/2026[30-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS VIPINSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
IPRAJAPAT IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE I
IRECIEVED
[THROUGH
IMAIL
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[TYAGI(P),

IOMP (I) (COMM)/2254/2026[30-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VS VISHALSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
IRAJARAM HARAGUDE IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE]
IPAGE IS
IRECIEVED
[THROUGH
IMAIL
IOMP (I) (COMM)/2255/2026[30-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LTD VSSHOBHIT INOT MENTIONED AS SINGLE PAGE ISNOT
IWOLVERINE FOODS LIMITED IVYAS(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
PAGE IS
IRECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/2258/2026[30-09-2026 JUNEJA FINANCE COMPANY VS NAVEEN YADAV AND[KAJOL INOT MENTIONED AS SINGLE PAGE ISNOT
IORS ISAHU(P), IRECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
[THROUGH
IMAIL
OMP (I) (COMM)/2257/2026[30-09-2026 |ARKA FINCAP LIMITED VS MD RAMJAN IRAJESH INOT MENTIONED AS SINGLE PAGE ISNOT
JANGRA(P), IRECIEVED THROUGH MAIL IMENTIONE
D AS SINGLE
PAGE IS|
IRECIEVED
THROUGH
IMAIL
ICONTEMPT PETITION[30-09-2026 [NKINDUSTRIES VS HIGHDREAM POLYMERS PVT LTD [VIKRAM INOT MENTIONED AS SINGLE PAGE ISNOT
ICIV/26/2026 IKUMAR(P), [RECIEVED THROUGH MAIL IMENTIONE
ID AS SINGLE|
IPAGE IS
IRECIEVED
THROUGH
IMAIL
%V} [SH. RAJ KUMAR,SOUTH- 603 ICOMMERCIAL ICS (COMM)/566/2026 01-09-2026 [PUMA SE VS GOVIND BINDAL INAVLIN 9999093893 IELUDICATION.LEGAL@OUTLOOK.COM [01.09.2026
IDISTRICT JUDGEWEST ISUIT ISWAIN(P),
COMMERCIAL COURT-
1
603 ICOMMERCIAL ICS (COMM)/567/2026 01-09-2026 [AANCHAL BATHLA VS MR GAUTAM IBHAVYA 0811389644 SETHIBHAVYA@GMAIL.COM 01.09.2026
ISUIT ISETHI(P),
603 ICOMMERCIAL CS (COMM)/574/2026 02-09-2026 [PUMA SE VS SANJEEV KUMAR INAVLIN 9999093893 IELUDICATION.LEGAL@OUTLOOK.COM [02.09.2026
ISUIT ISWAIN(P),
603 ICOMMERCIAL  [CS (COMM)/575/2026 02-09-2026 [UNION BANK OF INDIA VS ANAADIH ASSOCIATES DITENDRA o810197621 DITENDRAGARGADV@GMAIL.COM 02.09.2026
ISUIT GARG(P),
603 ICOMMERCIAL ICS (COMM)/576/2026 02-09-2026 [KAMLADITYYA CONSTRUCTION PRIVATE LIMITED|LALIT 9810472854 ISINHAVAIBHAV@REDIFFMAIL.COM  [02.09.2026
ISUIT [THROUGH ITS AUTHORIZED REPRESENTATIVE VS DKUMAR(P),
WINDO THROUGH ITS PROPRIETOR
603 ICOMMERCIAL CS (COMM)/583/2026 03-09-2026 [M/S U S SALES AGENCY VS RANDEEP SINGH IAVINASH 9899327537 IAVINASHTYAGI1@GMAIL.COM 03.09.2029
ISUIT IKUMAR
[TYAGI(P),
603 ICOMMERCIAL ICS (COMM)/584/2026 03-09-2026 [M/S U S SALES AGENCY VS RAJBIR SINGH YADAV IAVINASH 0899327537 IAVINASHTYAGI1@GMAIL.COM 03.09.2029
ISUIT IKUMAR
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603 ICOMMERCIAL ICS (COMM)/587/2026 05-09-2026 [PUNJAB NATIONAL BANK VS SANDEEP KUMAR IRAGHAV 9717610124 [VSR.ADVISORS@GMAIL.COM 105.09.2026
surT ISHARMA(P),

603 ICOMMERCIAL ICS (COMM)/588/2026 05-09-2026 [PUNJAB NATIONAL BANK VS GURDEEP SINGH [RAGHAV 9717610124 [VSR.ADVISORS@GMAIL.COM 05.09.2026
ISuIT ISHARMA(P),

603 ICOMMERCIAL ICS (COMM)/590/2026 05-09-2026 [PANKAJ TANEJA VS O P FURNISHERS PVT LTD MYOTI 958150008 WYOTITIWARI18 @GMAIL.COM 105.09.2026
surT [TEWARI(P),

603 ICOMMERCIAL ICS (COMM)/592/2026 05-09-2026 [UPGRID SOLUTIONS PRIVATE LIMITED VS MOHD[KRITIKA 9643008880 ICONTACT@AAALEGAL.PRO 105.09.2026
surT IARTF SAQLANI [TUTEJA(P),

603 ICOMMERCIAL ICS (COMM)/596/2026 07-09-2026 [M/S FERCAM INDIA PVT LTD VS M/S NCUBESANDEEP 18368088183 IADVSANDEEPKARN@GMAI.COM 107.09.2026
ISUIT ILOGISTICS SOLUTION INDIA PVT LTD IKUMAR

IKARN(P),

603 ICOMMERCIAL ICS (COMM)/597/2026 07-09-2026 [PUMA SE VS ASHOK KUMAR IGAUTAM 0999093893 ELUDICATION.LEGAL@OUTLOOK.COM [07.09.2026
ISUIT BHASIN(P),

603 ICOMMERCIAL ICS (COMM)/600/2026 07-09-2026 [DUSHYANT TANDON VS SUKESH TYAGI AND ORS IKRISHAN 813 414934 ICONTACTUS@JURIDIX.IN 107.09.2026
ISUIT

IKAUSHIK(P),

603 ICOMMERCIAL ICS (COMM)/601/2026 08-09-2026 [MR ANURAG SAXENA SOLE PROPRIETOR OF M/SSURINDER 93 11325398 ISURINDERSGL@GMAIL.COM 108-09-2026
ISUIT IUNIQUE INTERNATIONAL VS MR SANJAY ISINGH(P),

603 ICOMMERCIAL ICS (COMM)/605/2026 09-09-2026 [PUNJAB NATIONAL BANK VS RITU AND ANRS IPARAS 10810600656 PARASAGGARWALADV@GMAILCORN  |09-09-2026
ISUIT IAGGARWAL(P),

603 ICOMMERCIAL ICS (COMM)/612/2026 15-09-2026 [XVSY IGAUTAM 999093893 IELUDICATION.LEGAL@OUTLOOK.COM [15-09-2026
ISUIT IBHASIN(P),

603 ICOMMERCIAL ICS (COMM)/613/2026 15-09-2026 |[SAMARTH KIRPA LOGISTICS VS CROSSBORDER[YAMINI 19999093893 I[ELUDICATION.LEGAL@OUTLOOK.COM [15-09-2026
ISUIT ILOGISTECH PVT LTD ISHARMA(P),

603 ICOMMERCIAL ICS (COMM)/615/2026 15-09-2026 [UPGRID SOLUTIONS PRIVATE LIMITED VS RINKU[KRITIKA 0643008880 ICONTACT@AAALEGAL.PRO [15-09-2026
ISUIT IKHANDELWAL SHARMA [TUTEJA(P),

603 ICOMMERCIAL CS (COMM)/618/2026 16-09-2026 [SAG GLOBAL LOGISTICS PRIVATE LIMITED VS|CHIRANJEEV 289293559 JACCOUNTS.INDEL@SAGLOGISTICS.IN  16-09-2026
ISUIT ISUNSTAR PRECISION FORGE LIMITED AND OTHERS [SUGANDH(P),

603 ICOMMERCIAL ICS (COMM)/623/2026 17-09-2026 |[KUNAL AGGARWAL VS SMRITI KATHURI SHUBHAM 1910003125 IADV.SHUBHAMSONTHALIA@GMAIL.C [17-09-2026
ISUIT ISONTHALIA(P) OM

603 ICOMMERCIAL ICS (COMM)/624/2026 17-09-2026 |[BANK OF INDIA VS ANKUR IKUMAR 0718909886 IADV.VISHWJEET@GMAIL.COM [17-09-2026
ISUIT IVISHWJEET(P)

603 ICOMMERCIAL ICS (COMM)/638/2026 22-09-2026 |STATE BANK OF INDIA VS SONALI PROP ADMOSKAARTI 10971729922 IAARTIMITTAL2016@GMAI.COM 22-09-2026
ISUIT IVENTURE IBANSAL(P),
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603 ICOMMERCIAL ICS (COMM)/639/2026 22-09-2026 [KANHA SCAFFOLDING THROUGH RALISH KUMAR VS[RAVI 9650025006 ICHAMBERSOFRAVIRANJAN @ GM[22-09-2026
ISUIT IS P ENTERPRISES [RANJAN(P), IAILCOM
603 ICOMMERCIAL ICS (COMM)/640/2026 22-09-2026 ([TRS STEELS INDIA PVT LTD VS ABHISHEK JAISWAL  [[SHU 0811712344 IADV.ISHIIBANSAL.GMAIL.COM 22-09-2026
ISuIT IBANSAL(P),
603 ICOMMERCIAL CS (COMM)/641/2026 22-09-2026 [TRS STEELS INDIA PVT LTD VS FAIZA INDUSTRIES[ISHU 811712344 IADV.ISHIIBANSAL.GMAIL.COM 22-09-2026
surT PVT LTD BANSAL(P),
603 ICOMMERCIAL  |CS (COMM)/658/2026 [26-09-2026 [SURPLUS DOT COM VS PRATAP ANKUSH NIVATKAR [NEERAJ b777005538 IJADVOCATENEERAJ555 AGMAIL.COM  [26-09-2026
ISUIT IPROP KEEP CREATION [PAL(P),
603 ICOMMERCIAL ICS (COMM)/659/2026 26-09-2026 |[CANARA BANK VS SURABHI BHATNAGAR IRAGHAV 0811343911 IARBSAMAIYAR.ADV@GMAIL.COM 26-09-2026
ISuIT ISHARMA(P),
603 ICOMMERCIAL ICS (COMM)/660/2026 26-09-2026 |CANARA BANK VS SANDEEP ROHILLA IRAGHAV 0811343911 IARBSAMAIYAR.ADV@GMAIL.COM 26-09-2026
ISUIT ISHARMA(P),
603 ICOMMERCIAL ICS (COMM)/662/2026 28-09-2026 [UCO BANK VS SHAMEEM AHMED ISUNIL 971955807 ISUNILKUMARSIMPAL@GMAIL.COM 28-09-2026
ISUIT IKUMAR(P),
603 ICOMMERCIAL ICS (COMM)/663/2026 28-09-2026 [M/S BRIGHT POLY PACK VS AKHIL JAGGI IGULAB 1355797977 IADVOCATEE,CYADAV@2MAIL.COM 28-09-2026
ISUIT ICHANDRA
[YADAV(P),
603 ICOMMERCIAL ICS (COMM)/665/2026 29-09-2026 [PUNJAB NATIONAL BANK VS SHIVAM SHARMA IRAGHAV 0811343911 IARBSAMAIYAR.ADV@GMAIL.COM 29-09-2026
ISUIT ISHARMA(P),
603 ICOMMERCIAL IEXECUTION 08-09-2026 [M/S FANCY ENTERPRICES VS M/S PB RETAIL AND[PRAKHAR 711900673 [VSRADVISORS@,GMAIL.COM 08-09-2026
ISUIT (COMM)/303/2026 ORS ISRIVASTAVA(P
603 ICOMMERCIAL [EXECUTION 24-09-2026 |STATE BANK OF INDIA VS VICTORY BOOK DEPOT IAARTI 9711900673 [VSRADVISORS@,GMAIL.COM 24-09-2026
ISUIT (COMM)/317/2026 IBANSAL(P),
603 ICOMMERCIAL IEXECUTION 24-09-2026 [BANK OF BARODA VS MEENU PANCHAL ISUMAN 9810928188 IPRAVEENSURI73@GMAIL.COM 24-09-2026
ISUIT (COMM)/318/2026 IKUMAR
ICHOUDHARY(
P),
603 ICOMMERCIAL [EXECUTION 24-09-2026 [BANK OF BARODA VS SANJEEV VERMA ISUMAN 810928188 IPRAVEENSURI73@GMAIL.COM 24-09-2026
ISUIT (COMM)/319/2026 IKUMAR
ICHOUDHARY(
P),
603 ICOMMERCIAL IEXECUTION 24-09-2026 [BANK OF BARODA VS MEENU PANCHAL ISUMAN 9810928188 IPRAVEENSURI73@GMAIL.COM 24-09-2026
ISUIT (COMM)/320/2026 IKUMAR
ICHOUDHARY(
P),
603 ICOMMERCIAL [EXECUTION 28-09-2026 [SHAKUNTALA DEVI PROPERITOR OF SHAGUNAJIT SINGH(P),[90899695740 IAJITPSINGH1978 @YAHOO.COM 28-09-2026
ISUIT (COMM)/325/2026 I[FURNITURE THROUGH ITS AUTHORISED SIGNATORY]|
VS DINESH BHARDWAJ OTHERS PARTNER|
IPROPERITOR OF VKFURNITURE
603 ICOMMERCIAL [EXECUTION 28-09-2026 [SANGHVI MOTORS LIMITED VS PADAM SHARMA IAMAN 9971097279 IMEHRAMUSKAAN90o@YAHOO.COM 28-09-2026
ISUIT (COMM)/326/2026 [VASISTH(P),
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603 ICOMMERCIAL IOMP (I)(COMM)/3075/2026 [01-09-2026 [M/S KOTAK MAHINDRA BANK LTD VS AJAY ISUMIT 8376850906 IRAVIND RA.TOM AR@KOTAK.COM l01-09-2026
SuIT KUMAR(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3076/2026 [01-09-2026 [M/S KOTAK MAHINDRA BANK VS SAKIR KHAN ISUMIT 8376850906 IRAVIND RA.TOM AR@KOTAK.COM 01-09-2026
ISuIT KUMAR(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3077/2026 [01-09-2026 [M/S KOTAK MAHINDRA BANK LTD VS NEMPAL SUMIT 8376850906 IRAVIND RA.TOM AR@KOTAK.COM 101-09-2026
ISUIT IKUMAR(P),

603 ICOMMERCIAL  |OMP (I)(COMM)/3078/2026 [01-09-2026 |[M/S KOTAK MAHINDRA BANK LTD VS RAMBHAJAN|SUMIT 8376850906 [RAVIND RA.TOM AR@KOTAK.COM lo1-09-2026
surT ISINGH KUMAR(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3079/2026 [01-09-2026 [M/S KOTAK MAHINDRA BANK LTD VS UMAKANT ISUMIT 8376850906 IRAVIND RA.TOM AR@KOTAK.COM l01-09-2026
ISuIT KUMAR(P),

603 ICOMMERCIAL OMP (I)(COMM)/3129/2026 [08-09-2026 [SURYODAY SMALL FINANCE BANK LIMITED VSSUMIT 8376850906 IRAVIND RA.TOM AR@KOTAK.COM 08-09-2026
ISUIT IJABDUL SALAM KUMAR(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3130/2026 [08-09-2026 [SURYODAY SMALL FINANCE BANK LIMITED VSSUMIT 8376850906 IRAVIND RA.TOM AR@KOTAK.COM 108-09-2026
ISUIT IALPABEN VAGHELA IKUMAR(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3131/2026 [08-09-2026 [KOTAK MAHINDRA BANK LIMITED VS SAHBIR SINGH [SUMIT 8376850906 IRAVIND RA.TOM AR@KOTAK.COM l08-09-2026
ISUIT [KUMAR(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3132/2026 [08-09-2026 |[KOTAK MAHINDRA BANK LIMITED VS SACHIN ISUMIT 8376850906 IRAVIND RA.TOM AR@KOTAK.COM 08-09-2026
ISUIT KUMAR(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3133/2026 [08-09-2026 [BMW INDIA FINANCIAL SERVICES PVT LTD VS SUMIT [RAHUL 818801980 IADVOCATEASHOK.1@GMAIL.COM 108-09-2026
ISUIT IVARSHNEY IBHARDWAJ(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3134/2026 [08-09-2026 [BMW INDIA FINANCIAL SERVICES PVT LTD VSRAHUL 9818801980 IADVOCATEASHOK.1@GMAIL.COM 108-09-2026
ISUIT ICHENNAREDDY SUBRAHMANYAM REDDY IBHARDWAJ(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3144/2026 [09-09-2026 [M/S KOTAK MAHINDRA BANK LTD VS SOMBIR ISUMIT 8376850906 IRAVIND RA.TOM AR@KOTAK.COM 09-09-2026
ISUIT KUMAR(P),

603 ICOMMERCIAL __ |OMP (I)(COMM)/3145/2026 [09-09-2026 |M/S KOTAK MAHINDRA BANK LTD VS MAHESH ISUMIT 8376850906 [RAVIND RA.TOM AR@KOTAK.COM 09-09-2026
ISUIT IKUMAR(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3146/2026 [09-09-2026 [M/S KOTAK MAHINDRA BANK LTD VS TAYYAB ISUMIT 8376850906 [RAVIND RA.TOM AR@KOTAK.COM l09-09-2026
lsurT KUMAR(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3147/2026 [09-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 0818801980 IADVOCATEASHOK.1@GMAIL.COM l09-09-2026
ISUIT IMANESH KUMAR SAMOTA IBHARDWAJ(P),

603 ICOMMERCIAL OMP (I)(COMM)/3148/2026 [09-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 0818801980 IADVOCATEASHOK.1@GMAIL.COM 09-09-2026
ISUIT IBRIJ MOHAN IBHARDWAJ(P),
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603 ICOMMERCIAL IOMP (I)(COMM)/3149/2026 [08-09-2026 [BMW INDIA FINANCIAL SERVICES PVT LTD VSRAHUL 9818801980 IADVOCATEASHOK.1@GMAIL.COM 108-09-2026
ISUIT IKISHOR JIJABHAI THROAT IBHARDWAJ(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3150/2026 [15-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 0818801980 IADVOCATEASHOK.1@GMAIL.COM 15-09-2026
ISuIT IMANOJ KUMAR IBHARDWAJ(P),

603 ICOMMERCIAL OMP (I)(COMM)/3151/2026 [15-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VS[RAHUL 818801980 JADVOCATEASHOK.1@GMAIL.COM [15-09-2026
ISUIT [VINAY ARORA IBHARDWAJ(P),

603 ICOMMERCIAL  |OMP (I)(COMM)/3152/2026 [15-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 0818801980 JADVOCATEASHOK.1@ GMAIL.COM 15-00-2026
ISUIT IKANARAM TODAWATA IBHARDWAJ(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3153/2026 [15-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 0818801980 IADVOCATEASHOK.1@GMAIL.COM [15-09-2026
ISUIT ISIMRAN JIT KAUR IBHARDWAJ(P),

603 ICOMMERCIAL OMP (I)(COMM)/3154/2026 [15-09-2026 [M/S KOTAK MAHINDRA BANK LTD VS RAVINDERSUMIT 8376850906 IRAVIND RA.TOM AR@KOTAK.COM 15-09-2026
ISUIT SINGH KUMAR(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3155/2026 [15-09-2026 [M/S KOTAK MAHINDRA BANK LTD VS INDER JEET SUMIT 8376850906 IRAVIND RA.TOM AR@KOTAK.COM [15-09-2026
ISUIT IKUMAR(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3156/2026 [15-09-2026 [M/S KOTAK MAHINDRA BANK LTD VS KAMAL ISUMIT 8376850906 IRAVIND RA.TOM AR@KOTAK.COM [15-09-2026
ISUIT [KUMAR(P),

603 ICOMMERCIAL (OMP (I)(COMM)/3157/2026 [15-09-2026 |[M/S KOTAK MAHINDRA BANK LTD VS JUBER ISUMIT 8376850906 RAVIND RA.TOM AR@KOTAK.COM 15-09-2026
ISUIT KUMAR(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3171/2026 [16-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 818801980 IADVOCATEASHOK.1@GMAIL.COM 16-09-2026
ISUIT IASHU SHARMA IBHARDWAJ(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3172/2026 [16-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 9818801980 IADVOCATEASHOK.1@GMAIL.COM 16-09-2026
lsurT ISALMAN G BHARDWAJ(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3173/2026 [16-09-2026 [M/S KOTAK MAHINDRA BANK LTD VS GURKIRATSUMIT 8376850906 IRAVIND RA.TOM AR@KOTAK.COM 16-09-2026
ISUIT SINGH KUMAR(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3174/2026 [16-09-2026 [M/S KOTAK MAHINDRA BANK LTD VS GAJENDER ISUMIT 8376850906 IRAVIND RA.TOM AR@KOTAK.COM 16-09-2026
ISUIT IKUMAR(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3175/2026 [16-09-2026 [M/S KOTAK MAHINDRA BANK LTD VS NARENDERSUMIT 8376850906 [RAVIND RA.TOM AR@KOTAK.COM 16-09-2026
lsurT IDHARAMPAL KUMAR(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3176/2026 [16-09-2026 [M/S KOTAK MAHINDRA BANK LTD VS HARISH ISUMIT 8376850906 [RAVIND RA.TOM AR@KOTAK.COM 16-09-2026
ISUIT KUMAR(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3185/2026 [17-09-2026 |[KOTAK MAHINDRA BANK LIMITED VS PARVEEN ISUMIT 8376850906 IRAVIND RA.TOM AR@KOTAK.COM 17-09-2026
ISUIT KUMAR(P),
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603 ICOMMERCIAL  [OMP (I)(COMM)/3186/2026 [17-09-2026 [KOTAK MAHINDRA BANK LIMITED VS MUNESH|SUMIT 8376850906 RAVIND RA.TOM AR@KOTAK.COM 17-09-2026
surT IKUMAR KUMAR(P),

603 ICOMMERCIAL  |OMP (I)(COMM)/3188/2026 [17-09-2026 |KOTAK MAHINDRA BANK LIMITED VS AKRAM KHAN [SUMIT 8376850906 [RAVIND RA.TOM AR@KOTAK.COM [17-09-2026
ISuIT KUMAR(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3190/2026 17-09-2026 |[KOTAK MAHINDRA BANK LIMITED VS AMIT ISUMIT 18376850906 IRAVIND RA.TOM AR@KOTAK.COM [17-09-2026
ISUIT IKUMAR(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3191/2026 [17-09-2026 [KOTAK MAHINDRA BANK LIMITED VS VIKRAM ISUMIT 8376850906 IRAVIND RA.TOM AR@KOTAK.COM [17-09-2026
SuIT KUMAR(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3232/2026 [19-09-2026 [SURYODAY SMALL FINANCE BANK LIMITED VSSUMIT 8376850906 IRAVIND RA.TOM AR@KOTAK.COM 19-09-2026
ISUIT WITENDRA KUMAR SAHOO IKUMAR(P),

603 ICOMMERCIAL OMP (I)(COMM)/3233/2026 [19-09-2026 [SURYODAY SMALL FINANCE BANK LIMITED VS AJITISUMIT 8376850906 IRAVIND RA.TOM AR@KOTAK.COM 19-09-2026
ISUIT IKUMAR PRUSTY KUMAR(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3234/2026 [19-09-2026 [BMW INDIA FINANCIAL SERVICES PVT LTD VS ANIL RAHUL 818801980 IADVOCATEASHOK.1@GMAIL.COM 19-09-2026
ISUIT ILALARAM IBHARDWAJ(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3235/2026 [19-09-2026 [BMW INDIA FINANCIAL SERVICES PVT LTD VSRAHUL 0818801980 IADVOCATEASHOK.1@GMAIL.COM 19-09-2026
ISUIT IMAINSTREET DEVELOPERS PRIVATE LIMITED IBHARDWAJ(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3236/2026 [19-09-2026 [PIRAMAL FINANCE LTD VS RAMAVTAR VARMA IANANJAY 70303 78800  |ASAPLEGALANDADVOCATES@GMAIL.C[19-09-2026
ISUIT ISINGH(P), oM

603 ICOMMERCIAL (OMP (I)(COMM)/3249/2026 [21-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 818801980 IADVOCATEASHOK.1@GMAIL.COM 21-09-2026
ISUIT ISUMIT YADAV 4620 IBHARDWAJ(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3250/2026 [21-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 9818801980 IADVOCATEASHOK.1@GMAIL.COM 21-09-2026
ISUIT IMOICHING MAYUM FATIMA 5512 IBHARDWAJ(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3251/2026 [21-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 0818801980 IADVOCATEASHOK.1@GMAIL.COM 21-09-2026
ISUIT WAGDEESH CHANDRA CHARAN 8892 BHARDWAJ(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3252/2026 [21-09-2026 [KOTAK MAHINDRA BANK LIMITED VS LALIT KUMAR [SUMIT 8376850906 IRAVIND RA.TOM AR@KOTAK.COM 21-09-2026
ISUIT IKUMAR(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3253/2026 [21-09-2026 [KOTAK MAHINDRA BANK LIMITED VS NARESH[SUMIT 8376850906 [RAVIND RA.TOM AR@KOTAK.COM 21-09-2026
lsurT IKUMAR DAS KUMAR(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3254/2026 [21-09-2026 |[KOTAK MAHINDRA BANK LIMITED VS MANOJ KUMAR[SUMIT 8376850906 [RAVIND RA.TOM AR@KOTAK.COM 21-09-2026
ISUIT KUMAR(P),

603 ICOMMERCIAL [OMP (I)(COMM)/3255/2026 [21-09-2026 |SURYODAY SMALL FINANCE BANK LIMITED VSSUMIT 8376850906 IRAVIND RA.TOM AR@KOTAK.COM 21-09-2026
ISUIT ILEENA MAHESWARI IKUMAR(P),
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603 ICOMMERCIAL IOMP (I)(COMM)/3262/2026 [22-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 9818801980 IADVOCATEASHOK.1@GMAIL.COM [22-09-2026
ISUIT IBASU SHARMA 8791 IBHARDWAJ(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3263/2026 [22-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 0818801980 IADVOCATEASHOK.1@GMAIL.COM 22-09-2026
ISUIT ISURDIPSINH BAVSINH ZALA 6876 IBHARDWAJ(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3264/2026 [22-09-2026 [KOTAK MAHINDRA BANK LIMITED VS IBRAR ALIL SUMIT 8376850906 IRAVIND RA.TOM AR@KOTAK.COM [22-09-2026
ISUIT IKUMAR(P),

603 ICOMMERCIAL  |OMP (I)(COMM)/3265/2026 [22-09-2026 |[KOTAK MAHINDRA BANK LIMITED VS AVDHESH|SUMIT 8376850906 [RAVIND RA.TOM AR@KOTAK.COM 22-09-2026
surT ISINGH KUMAR(P),

603 ICOMMERCIAL (OMP (I)(COMM)/3289/2026 [23-09-2026 [KOTAK MAHINDRA BANK LIMITED VS SHISH RAM ISUMIT 8376850906 IRAVIND RA.TOM AR@KOTAK.COM 23-09-2026
ISuIT KUMAR(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3290/2026 [23-09-2026 [KOTAK MAHINDRA BANK LIMITED VS PREM ISUMIT 8376850906 IRAVIND RA.TOM AR@KOTAK.COM 23-09-2026
ISUIT KUMAR(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3291/2026 [23-09-2026 [KOTAK MAHINDRA BANK LIMITED VS SAGAR SAINI  [SUMIT 8376850906 IRAVIND RA.TOM AR@KOTAK.COM 23-09-2026
ISUIT IKUMAR(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3292/2026 [23-09-2026 [KOTAK MAHINDRA BANK LIMITED VS JITENDERSUMIT 8376850906 IRAVIND RA.TOM AR@KOTAK.COM 23-09-2026
lsurT IPRATAP SINGH KUMAR(P),

603 ICOMMERCIAL (OMP (I)(COMM)/3293/2026 [23-09-2026 [KOTAK MAHINDRA BANK LIMITED VS RAVESHSUMIT 8376850906 IRAVIND RA.TOM AR@KOTAK.COM 23-09-2026
ISUIT IKUMAR KUMAR(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3294/2026 [23-09-2026 [KOTAK MAHINDRA BANK LIMITED VS M/S VINOD[SUMIT 8376850906 IRAVIND RA.TOM AR@KOTAK.COM 23-09-2026
ISUIT INDANE GAS SERVICES IKUMAR(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3299/2026 [24-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 9818801980 IADVOCATEASHOK.1@GMAIL.COM 24-09-2026
ISUIT ISHERBAZ SINGH 7842 IBHARDWAJ(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3300/2026 [24-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 0818801980 IADVOCATEASHOK.1@GMAIL.COM 24-09-2026
ISUIT IFATEH KHAN 1043 BHARDWAJ(P),

603 ICOMMERCIAL OMP (D(COMM)/3301/2026 [24-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 818801980 IADVOCATEASHOK.1@GMAIL.COM 24-09-2026
ISUIT IPRABJIT SINGH 0762 IBHARDWAJ(P),

603 ICOMMERCIAL  |OMP (I)(COMM)/3322/2026 [26-09-2026 [TRAVEL RETAIL PRIVATE LIMITED VS THREE VEESIDDHARTH [9899025007 ISIDHARTH@PIRAMATHIPARTNERS.CO [26-09-2026
ISUIT IMARKETING PRIVATE LIMITED ISHARMA(P), M

603 ICOMMERCIAL IOMP (I)(COMM)/3323/2026 [26-09-2026 |SURYODAY SMALL FINANCE BANK LIMITED VS[SUMIT 17082710750 [RITIKA.KWATRA@SURVODAVBANK.CO [26-09-2026
ISUIT ISUBHAM INFRA LOGISTICS IKUMAR(P), M

603 ICOMMERCIAL [OMP (I)(COMM)/3324/2026 [26-09-2026 |SURYODAY SMALL FINANCE BANK LIMITED VSSUMIT 7982710750 IRITIKA.KWATRA@SURVODAVBANK.CO [26-09-2026
ISUIT IPRAKASH JAYASWAL IKUMAR(P), M
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603 ICOMMERCIAL  [OMP (I)(COMM)/3325/2026 [26-09-2026 |[SURYODAY SMALL FINANCE LIMITED VS|SUMIT 982710750 RITIKA.KWATRA@SURVODAVBANK.CO [26-09-2026
ISUIT ISHANKAR VISHWAKARMA IKUMAR(P), M

603 ICOMMERCIAL IOMP (I)(COMM)/3340/2026 [28-09-2026 [SURYODAY SMALL FINANCE BANK LIMITED VSSUMIT 17982710750 IRITTIKA.KWATRA@SURVODAVBANK.CO [28-09-2026
ISuIT IMANASHA RANJAN SAHOO KUMAR(P), M

603 ICOMMERCIAL OMP (I)(COMM)/3342/2026 [28-09-2026 |[SURYODAY SMALL FINANCE BANK LIMITED VSSUMIT 7982710750 IRITIKA.KWATRA@SURVODAVBANK.CO [28-09-2026
ISUIT IBHAGIRATHA BARIK IKUMAR(P), M

603 ICOMMERCIAL  |OMP (I)(COMM)/3343/2026 [28-09-2026 |[SURYODAY SMALL FINANCE BANK LIMITED VS|SUMIT b982710750 RITIKA.KWATRA@SURVODAVBANK.CO [28-09-2026
ISUIT IRATNAKAR SETHY IKUMAR(P), M

603 ICOMMERCIAL IOMP (I)(COMM)/3344/2026 [28-09-2026 [SURYODAY SMALL FINANCE BANK LIMITED VSSUMIT 17082710750 IRITIKA.KWATRA@SURVODAVBANK.CO [28-09-2026
ISuIT IPRAKASH JAYASWAL KUMAR(P), M

603 ICOMMERCIAL (OMP (I)(COMM)/3345/2026 [28-09-2026 [SURYODAY SMALL FINANCE BANK LIMITED VS SAKILSUMIT 7982710750 IRITIKA.KWATRA@SURVODAVBANK.CO [28-09-2026
ISUIT KURESI KUMAR(P), M

603 ICOMMERCIAL IOMP (I)(COMM)/3351/2026 [29-09-2026 [SURYODAY SMALL FINANCE BANK LIMITED VSSUMIT 7982710750 IRITIKA. KWATRA@SURVODAVBANK.CO [29-09-2026
ISUIT IMOHAMMAD ALSHABAB ALAM IKUMAR(P), M

603 ICOMMERCIAL IOMP (I)(COMM)/3352/2026 [29-09-2026 [SURYODAY SMALL FINANCE BANK LIMITED VSSUMIT 17082710750 IRITIKA.KWATRA@SURVODAVBANK.CO [29-09-2026
ISUIT ISURAJ KUMAR PATEL IKUMAR(P), M

603 ICOMMERCIAL (OMP (I)(COMM)/3353/2026 [29-09-2026 [SURYODAY SMALL FINANCE BANK LIMITED VSSUMIT 7982710750 IRITIKA.KWATRA@SURVODAVBANK.CO [29-09-2026
ISUIT ISAGAR KUMAR(P), M

603 ICOMMERCIAL IOMP (I)(COMM)/3354/2026 [29-09-2026 [KOTAK MAHINDRA BANK LIMITED VS SATISH KUMARSSUMIT 7982710750 IRITIKA.KWATRA@SURVODAVBANK.CO [29-09-2026
ISUIT IKUMAR(P), M

603 ICOMMERCIAL IOMP (I)(COMM)/3355/2026 [29-09-2026 [KOTAK MAHINDRA BANK LIMITED VS SONU ISUMIT 7982710750 IRITIKA.KWATRA@SURVODAVBANK.CO [29-09-2026
ISUIT IKUMAR(P), M

603 ICOMMERCIAL IOMP (I)(COMM)/3356/2026 [29-09-2026 [KOTAK MAHINDRA BANK LIMITED VS MANOJ KUMARSUMIT 7982710750 IRITTIKA.KWATRA@SURVODAVBANK.CO [29-09-2026
ISUIT KUMAR(P), M

603 ICOMMERCIAL [OMP (D(COMM)/3357/2026 [29-09-2026 |[KOTAK MAHINDRA BANK LIMITED VS GAURAV BHATISUMIT 7982710750 IRITIKA.KWATRA@SURVODAVBANK.CO [29-09-2026
ISUIT IKUMAR(P), M

603 ICOMMERCIAL IOMP (I)(COMM)/3376/2026 [30-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 9818801980 IADVOCATEASHOK.1@GMAIL.COM [30-09-2026
ISUIT IPAWAN KUMAR THAKUR IBHARDWAJ(P),

603 ICOMMERCIAL IOMP (I)(COMM)/3377/2026 [30-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 0818801980 IADVOCATEASHOK.1@GMAIL.COM 130-09-2026
ISUIT [YOGESH B BHARDWAJ(P),

603 ICOMMERCIAL [OMP (I)(COMM)/3378/2026 [30-09-2026 [SURYODAY SMALL FINANCE BANK LIMITED VSSUMIT 7982710750 IRITIKA.KWATRA@SURVODAVBANK.CO [30-09-2026
ISUIT IMAHAMEGHABAHAN A K SWAIN IKUMAR(P), M
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603 ICOMMERCIAL  [OMP (I)(COMM)/3379/2026 [30-09-2026 |[SURYODAY SMALL FINANCE BANK LIMITED VS|SUMIT 982710750 RITIKA.KWATRA@SURVODAVBANK.CO [30-09-2026
ISUIT IPRAKASH JAYASWAL IKUMAR(P), M
603 ICOMMERCIAL IOMP (I)(COMM)/3380/2026 [30-09-2026 [PIRAMAL FINANCE LTD VS SATISH JOSHI IAJAY(P), [70303 78800 IASAPLEGALANDADVOCATES@GMAIL.C[30-09-2026
ISUIT OM
s ISH. VINOD YADAV,SOUTH- [613 ICOMMERCIAL CS (COMM)/571/2026 01-09-2026 [LUXURY TRAVEL WORLDWIDE PVT LTD VS JAJALKA 213392089 ILAWLITERATES@GMAIL.COM 24/08/26
IDISTRICT JUDGE,WEST ISUIT IGANGA REALTECH LLP AND ORS ISINGH(P),
ICOMMERCIAL
ICOURT/SH. BALWANT]
[RAI BANSAL, DISTRICT] 613 ICOMMERCIAL CS (COMM)/570/2026 01-09-2026 [PUMA SE VS BHAWNA BAINSLA GAUTAM 9999306881 IELUDICATOIN.LEGAL@OUTLOOK.COM [26/08/26
VDUGE, COMMERCIAL] ISUIT IBHASIN
ICOURT-02
613 ICOMMERCIAL IMISC DJ ADJ/803/2026 01-09-2026 [BANK OF INDIA VS NARENDER KUMAR IDEEPA 0312292558 IADVOCATE.DEEPA.GUPTA@GMAIL.CO k6031
ISUIT IGUPTA(P), M
613 ICOMMERCIAL ICS (COMM)/581/2026 02-09-2026 [MS JS PRE FABTECH VS MS SD ENTERPRISES IMADHURAND [9555960004 IADVOCATE.M.JHA@GMAIL.COM 1/08/26
ISUIT IRA JHA
613 ICOMMERCIAL ICS (COMM)/579/2026 02-09-2026 [UNION BANK OF INDIA VS PASHUPATI MOBILES ANDJITENDRA 9810197621 WITENDRAGARGADV@GMAIL.COM 17/08/26
ISUIT ICOMPUTER SOLUTIONS IGARG(P),
613 ICOMMERCIAL [EXECUTION 02-09-2026 [VARUN PALIWAL VS NICHI MANUFACTURING PVT|SAMRIDHI 654713565 JADVOCATE.SAMRIDHI99@GMAIL.COM [46062
ISUIT (COMM)/301/2026 ILTD
613 ICOMMERCIAL ICS (COMM)/580/2026 02-09-2026 [INFOCUS TECH VS SVASTIKA INFOTECH LLP IRAHUL 7678557312 INISHASETHI534@GMAIL.COM 25/08/26
surT IAGGARWAL(P),
613 ICOMMERCIAL IOMP (I)(COMM)/3094/2026 [03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS RAMESHRAVI 9958683230 IASSOCIATESRSGARG2@GMAIL.COM 24/08/26
ISUIT ICHANDRA ISHANKAR
GARG
613 ICOMMERCIAL  |OMP (I)(COMM)/3095/2026 [03-09-2026 |KOTAK MAHINDRA BANK LIMITED VS RASHTRAPAL |[RAVI 0958683230 JASSOCIATESRSGARG2@GMAIL.COM  |24/08/26
ISUIT ISHANKAR
GARG
613 ICOMMERCIAL IOMP (I)(COMM)/3096/2026 [03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS BHAGVANRAVI 0958683230 IASSOCIATESRSGARG2@GMAIL.COM 24/08/26
ISUIT ISINGH ISHANKAR
GARG
613 ICOMMERCIAL IOMP (I)(COMM)/3097/2026 [03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS JASWANT IRAVI 0958683230 IASSOCIATESRSGARG2@GMAIL.COM 26/08/26
ISUIT ISHANKAR
GARG
613 ICOMMERCIAL ICS (COMM)/582/2026 03-09-2026 [PUNJAB NATIONAL BANK VS RAJAT BHATIA IVED 0711900673 IVSRADVISORS@GMAIL.COM 1/08/26
ISUIT IPRAKASH(P),
613 ICOMMERCIAL IOMP (I)(COMM)/3082/2026 [03-09-2026 [BMW INDIA FINANCIAL SERVICES PVT LTD VSRAHUL 9013493108 IADVOCATEASHOK.1@GMAIL.COM 25/08/26
ISUIT [YOGESH BHARAT PATIL 2976 IBHARDWAJ(P),
613 ICOMMERCIAL IOMP (I)(COMM)/3084/2026 |03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS RAHISH IRAVI 958683230 IASSOCIATESRSGARG2@GMAIL.COM 26/08/26
ISUIT ISHANKAR
GARG
613 ICOMMERCIAL  |OMP (I)(COMM)/3085/2026 [03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS BALDEV[RAVI 0958683230 JASSOCIATESRSGARG2@GMAIL.COM  [26/08/26
ISUIT IMOHAR ISHANKAR
GARG
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613 ICOMMERCIAL  [OMP (I)(COMM)/3086/2026 [03-09-2026 |[KOTAK MAHINDRA BANK LIMITED VS KAMAL KUMAR[RAVI 0958683230 JASSOCIATESRSGARG2@GMAIL.COM  [26/08/26
ISUIT ISHANKAR
IGARG
613 ICOMMERCIAL IOMP (I)(COMM)/3087/2026 [03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS YOGINDERRAVI 0958683230 IASSOCIATESRSGARG2@GMAIL.COM 26/08/26
ISUIT IKUMAR ISHANKAR
GARG
613 ICOMMERCIAL IOMP (I)(COMM)/3088/2026 [03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS SATISH KUMARRAVI 9958683230 IASSOCIATESRSGARG2@GMAIL.COM 26/08/26
ISUIT ISHANKAR
GARG
613 ICOMMERCIAL  [OMP (I)(COMM),/3089/2026 [03-09-2026 |KOTAK MAHINDRA BANK LIMITED VS SUKHVEER  [RAVI 0958683230 IASSOCIATESRSGARG2@GMAIL.COM _ |31/08/26
ISUIT ISHANKAR
GARG
613 ICOMMERCIAL IOMP (I)(COMM)/3090/2026 |03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS SURENDER IRAVI 958683230 IASSOCIATESRSGARG2@GMAIL.COM 131/08/26
ISUIT ISHANKAR
GARG
613 ICOMMERCIAL IOMP (I)(COMM)/3091/2026 |03-09-2026 |[KOTAK MAHINDRA BANK LIMITED VS BHEEM SINGH [RAVI 9958683230 IASSOCIATESRSGARG2@GMAIL.COM 131/08/26
ISUIT ISHANKAR
GARG
613 ICOMMERCIAL IOMP (I)(COMM)/3092/2026 [03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS NARENDRARAVI 9958683230 IASSOCIATESRSGARG2@GMAIL.COM 29/08/26
ISUIT IKUMAR ISHANKAR
GARG
613 ICOMMERCIAL IOMP (I)(COMM)/3093/2026 [03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS GURU NANAKRAVI 0958683230 IASSOCIATESRSGARG2@GMAIL.COM 29/08/26
ISUIT [TRANSPORT COMPANY ISHANKAR
GARG
613 ICOMMERCIAL CS (COMM)/589/2026 05-09-2026 [PUMA SE VS ASHOK KUMAR GAUTAM 90999306881 [ELUDICATOIN.LEGAL@OUTLOOK.COM 46062
ISUIT IBHASIN
613 ICOMMERCIAL IOMP ()(COMM)/3142/2026 [08-09-2026 [TOYOTA FINANCIAL SER INDIA LTD VS ABHAYRAHUL 0013493108 IADVOCATEASHOK.1@GMAIL.COM 6062
ISUIT ISHISHODHIA 5436 IBHARDWAJ(P),
613 ICOMMERCIAL IOMP (I)(COMM)/3139/2026 [08-09-2026 [TOYOTA FINANCIAL SER INDIA LTD VS VIJAYRAHUL 013493108 JADVOCATEASHOK.1@GMAIL.COM 46062
ISUIT IMAKWANA 5658 BHARDWAJ(P),
613 ICOMMERCIAL  |OMP (I)(COMM)/3138/2026 [08-09-2026 [TOYOTA FINANCIAL SER INDIA LTD VS UMESH[RAHUL oo13493108 JADVOCATEASHOK.1@ GMAIL.COM 16062
surT IKUMAR 2995 BHARDWAJ(P),
613 ICOMMERCIAL  [OMP (I)(COMM)/3137/2026 [08-09-2026 [TOYOTA FINANCIAL SER INDIA LTD VS BHUPAIJRAHUL bo13493108 [ADVOCATEASHOK.1@GMAIL.COM 46062
surT ISINGH 1895 BHARDWAJ(P),
613 ICOMMERCIAL IOMP (I)(COMM)/3136/2026 [08-09-2026 [TOYOTA FINANCIAL SER INDIA LTD VS VIPIN S1177  [RAHUL 0013493108 IADVOCATEASHOK.1@GMAIL.COM 16062
ISUIT IBHARDWAJ(P),
613 ICOMMERCIAL  [OMP (I)(COMM)/3135/2026 [08-09-2026 [TOYOTA FINANCIAL SER INDIA LTD VS REVA 16824 |[RAHUL o013493108 IADVOCATEASHOK.1@GMAIL.COM 46151
ISuIT IBHARDWAJ(P),
613 ICOMMERCIAL IOMP (I)(COMM)/3140/2026 [08-09-2026 [TOYOTA FINANCIAL SER INDIA LTD VS DEEPTIRAHUL 0013493108 IADVOCATEASHOK.1@GMAIL.COM 6062
ISUIT WAITLY 7644 IBHARDWAJ(P),
613 ICOMMERCIAL OMP (I)(COMM)/3141/2026 (08-09-2026 [TOYOTA FINANCIAL SER INDIA LTD VS MONEYRAHUL 013493108 JADVOCATEASHOK.1@GMAIL.COM 46062
ISUIT [YADAV 6984 BHARDWAJ(P),
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613 ICOMMERCIAL ICS (COMM)/606/2026 10-09-2026 [PUNJAB NATIONAL BANK VS REKHA VED 0711900673 [VSRADVISORS@GMAIL.COM 6274
ISUIT IPRAKASH(P),
613 ICOMMERCIAL ICS (COMM)/610/2026 15-09-2026 |SUPREME ELECTRICALS AND SWITCHGEARS INDIAMANISH 18076420891 IMANISHKASHYAP123456 @GMAIL.COM K6062
ISUIT IPVT LTD VS RITA PAD PRINTING SYSTEMS LTD IKASHYAP
613 ICOMMERCIAL IOMP (COMM)/32/2026 15-09-2026 |AJAY BHARDWAJ VS KOTAK MAHINDRA PRIMERAHUL 0013493108 IADVOCATEASHOK.1@GMAIL.COM 116365
ISuIT ILIMITED IBHARDWAJ(P),
613 ICOMMERCIAL IOMP ()(COMM)/3170/2026 {16-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 0013493108 IADVOCATEASHOK.1@GMAIL.COM 6274
ISUIT IASAD CHAUDHARY 2838 IBHARDWAJ(P),
613 ICOMMERCIAL IOMP (I)(COMM)/3169/2026 [16-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 013493108 JADVOCATEASHOK.1@GMAIL.COM 6274
ISUIT IBESTWAY CABS SERVICES PRIVATE LIMITED 6144 IBHARDWAJ(P),
613 ICOMMERCIAL  |OMP (I)(COMM)/3168/2026 [16-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL oo13493108 JADVOCATEASHOK.1@ GMAIL.COM 6274
ISUIT IKAMALPREET KAUR HUNDAL 0681 IBHARDWAJ(P),
613 ICOMMERCIAL  |OMP (I)(COMM)/3167/2026 [16-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL bo13493108 JADVOCATEASHOK.1@ GMAIL.COM 6274
ISUIT ISUMIT JAIN 7253 IBHARDWAJ(P),
613 ICOMMERCIAL IOMP (I)(COMM)/3166/2026 [16-09-2026 [MS HDB FINANCIAL SERVICES LTD VS SUMIT SORAHUL 0013493108 IADVOCATEASHOK.1@GMAIL.COM 6243
ISUIT ISURESH IBHARDWAJ(P),
613 ICOMMERCIAL ICS (COMM)/617/2026 16-09-2026 [UCO BANK THROUGH ITS BRANCH MANAGER MR[POONAM 0643501636 INO EMAIL k6304
ISUIT ISAURABH DUDEJA VS MS PRIZLEEN ENTERPRISESRIMAL(P),
[THROUGH ITS PROPRIETOR MR PARAMJEET SINGH
613 ICOMMERCIAL ICS (COMM)/619/2026 16-09-2026 [MS GONSAI LOGISTICS PVT LTD THROUGH ITS[RAKESH 9868040826 ISHARMARAKESHADV1@GMAIL.COM 146335
ISUIT IDIRECTOR SH PANKAJ MEHNDIRATTA VS MS ARK[KUMAR
ISOLUTION PRIVATE SERVICES THROUGH ITSSHARMA(P),
IPROPRIETOR SH AMIT KUMAR SRIVASTWA
613 ICOMMERCIAL ICS (COMM)/621/2026 17-09-2026 |[UNION BANK OF INDIA VS DEV GARMENTS IADITYA 9810128667 IADITYAMADANLAW @GMAIL.COM 15/09/26
ISUIT IMADAN(P),
613 ICOMMERCIAL IEXECUTION 18-09-2026 |GSI ENTERPRISES PRIVATE LIMITED VS PARVESHBHASKAR 9910358225 IOFFICE@VALI.CO.IN 16/09/26
ISUIT (COMM)/309/2026 GUPTA IVALI(P),
613 ICOMMERCIAL ICS (COMM)/625/2026 18-09-2026 [PUNJAB NATIONAL BANK VS SUNIL JASSA IVED 9711900673 [VSRADVISORS@GMAIL.COM 17/09/26
ISUIT IPRAKASH(P),
613 ICOMMERCIAL  |CS (COMM)/628/2026 18-09-2026 |[PERFECT INART VS HILL WALK DESIGNS PVT LTD IDEEPIKA 7982909655 IDEEPIKAVASHISTH211@GMAIL.COM 46335
ISUIT IVASHISTH(P),
613 ICOMMERCIAL ICS (COMM)/630/2026 18-09-2026 [KARAN CHOPRA VS NATIONAL HIGHWAYS LOGISTICS[SANJIVE 0811767675 INO EMAIL 14/09/26
ISUIT IMANAGEMENT LTD ISINGH(P),
613 ICOMMERCIAL IOMP (I)(COMM)/3202/2026 [18-09-2026 [PIRAMAL FINANCE LTD VS JALALUDHINANANJAY 7455023130 IASAPLEGALANDADVOCATES@GMAIL.C[14/09/26
ISUIT INAKSHABANDI P V ISINGH(P), OM
613 ICOMMERCIAL  |OMP (I)(COMM)/3203/2026 [18-09-2026 |[PIRAMAL FINANCE LTD VS GOKUL KUMAWAT [ANANJAY ba55023130 JASAPLEGALANDADVOCATES@GMAIL.C|14/09/26
ISUIT ISINGH(P),
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613 ICOMMERCIAL  [OMP (I)(COMM)/3204/2026 [18-09-2026 [PIRAMAL FINANCE LTD VS AJAYAKUMAR P C JANANJAY b455023130 JASAPLEGALANDADVOCATES@GMAIL.C|14/09/26
surT ISINGH(P), oM
613 ICOMMERCIAL IOMP (I)(COMM)/3205/2026 [18-09-2026 [SURYODAY SMALL FINANCE BANK LIMITED VSRAVI 0958683230 IASSOCIATESRSGARG2@GMAIL.COM 16/09/26
ISUIT ISUDARSHAN PRASAD ISHANKAR
GARG
613 ICOMMERCIAL IOMP (I)(COMM)/3206/2026 [18-09-2026 |[KOTAK MAHINDRA BANK LIMITED VS SONTOSH[RAVI 958683230 IJASSOCIATESRSGARG2@GMAIL.COM  [15/09/26
ISUIT IGUPTA ISHANKAR
GARG
613 ICOMMERCIAL IOMP (I)(COMM)/3207/2026 [18-09-2026 [KOTAK MAHINDRA BANK LIMITED VS RAM NIWASH [RAVI 0958683230 IASSOCIATESRSGARG2@GMAIL.COM 15/09/26
ISUIT ISHANKAR
IGARG
613 ICOMMERCIAL IOMP (I)(COMM)/3208/2026 [18-09-2026 [CHOLAMANDALAM INVESTMENT AND FIANNCERAVI 0958683230 IJASSOCIATESRSGARG2@GMAIL.COM  [31/07/26
ISUIT ICOMPANY LIMITED VS BUNTY B ISHANKAR
GARG
613 ICOMMERCIAL (OMP (I)(COMM)/3209/2026 [18-09-2026 |[KOTAK MAHINDRA BANK LIMITED VS GINNI IRAVI 0958683230 IASSOCIATESRSGARG2@GMAIL.COM k46120
ISUIT ISHANKAR
GARG
613 ICOMMERCIAL IOMP (I)(COMM)/3210/2026 [18-09-2026 [CHOLAMANDALAM INVESTMENT AND FINANCERAVI 958683230 IASSOCIATESRSGARG2@GMAIL.COM 16181
ISUIT ICOMPANY LIMITED VS SATPAL BHOOPSINGH ISHANKAR
IGARG
613 ICOMMERCIAL IOMP (I)(COMM)/3211/2026 [18-09-2026 [CHOLAMANDALAM INVESTMENT AND FINANCERAVI 0958683230 IASSOCIATESRSGARG2@GMAIL.COM 116181
ISUIT ICOMPANY LIMITED VS JONTY MAN ISHANKAR
GARG
613 ICOMMERCIAL IOMP (I)(COMM)/3212/2026 [18-09-2026 [KOTAK MAHINDRA PRIME LIMITED VS PADAMRAVI 0958683230 JASSOCIATESRSGARG2@GMAIL.COM 146181
ISUIT IKUMAR ISHANKAR
GARG
613 ICOMMERCIAL IOMP (I)(COMM)/3213/2026 [18-09-2026 [CHOLAMANDALAM INVESTMENT AND FINANCERAVI 958683230 IASSOCIATESRSGARG2@GMAIL.COM 17/08/26
ISUIT ICOMPANY LIMITED VS JAI PARKASH ISHANKAR
IGARG
613 ICOMMERCIAL IOMP (I)(COMM)/3214/2026 [18-09-2026 [KOTAK MAHINDRA PRIME LIMITED VS SUNIL KUMAR[RAVI 9958683230 IASSOCIATESRSGARG2@GMAIL.COM 17/08/26
ISUIT ISHANKAR
GARG
613 ICOMMERCIAL IOMP (I)(COMM)/3215/2026 [18-09-2026 [SURYODAY SMALL FINANCE BANK LIMITED VSRAVI 0958683230 IASSOCIATESRSGARG2@GMAIL.COM 29/08/26
ISUIT IABDUL SALAM ISHANKAR
GARG
613 ICOMMERCIAL OMP (D(COMM)/3216/2026 [18-09-2026 |SURYODAY SMALL FINANCE BANK LIMITED VSRAVI 958683230 IASSOCIATESRSGARG2@GMAIL.COM  [29/08/26
ISUIT IABDUL SALAM ISHANKAR
GARG
613 ICOMMERCIAL IOMP (I)(COMM)/3217/2026 [18-09-2026 [SURYODAY SMALL FINANCE BANK LIMITED VSRAVI 9958683230 IASSOCIATESRSGARG2@GMAIL.COM k6031
ISUIT IALPABEN VAGHELA ISHANKAR
GARG
613 ICOMMERCIAL IOMP (I)(COMM)/3218/2026 [18-09-2026 |[KOTAK MAHINDRA BANK LIMITED VS[RAVI 0958683230 IASSOCIATESRSGARG2@GMAIL.COM 6031
ISUIT IRAMANARAYAN HARABHAJAN ISHANKAR
GARG
613 ICOMMERCIAL OMP (I)(COMM)//3219/2026 [18-09-2026 [SURYODAY SMALL FINANCE BANK LIMITED VSRAVI 0958683230 IASSOCIATESRSGARG2@GMAIL.COM 146031
ISUIT IALPABEN VAGHELA ISHANKAR
GARG
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613 ICOMMERCIAL  [OMP (I)(COMM)/3220/2026 [18-09-2026 |[SURYODAY SMALL FINANCE BANK LIMITED VS[RAVI 0958683230 JASSOCIATESRSGARG2@GMAIL.COM 46062
ISUIT IALPABEN VAGHELA ISHANKAR
IGARG
613 ICOMMERCIAL IOMP (I)(COMM)/3221/2026 [18-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 0013493108 IADVOCATEASHOK.1@GMAIL.COM 16365
sutT ISUSHILA B 5034 BHARDWAJ(P),
613 ICOMMERCIAL IOMP (I)(COMM)/3242/2026 [19-09-2026 [SURYODAY SMALL FINANCE BANK LIMITED VSRAVI 958683230 IJASSOCIATESRSGARG2@GMAIL.COM  17/09/26
ISUIT IPRADIP KUMAR GUPTA ISHANKAR
GARG
613 ICOMMERCIAL IOMP (I)(COMM)/3241/2026 [19-09-2026 [M/S KOTAK MAHINDRA BANK LTD VS RAVI KUMAR [RAVI 0958683230 IASSOCIATESRSGARG2@GMAIL.COM 17/09/26
ISUIT ISHANKAR
IGARG
613 ICOMMERCIAL IOMP (I)(COMM)/3240/2026 [19-09-2026 [M/S KOTAK MAHINDRA BANK LTD VS MOHD DANISH [RAVI 0958683230 IASSOCIATESRSGARG2@GMAIL.COM 17/09/26
ISUIT ISHANKAR
GARG
613 ICOMMERCIAL IOMP (I)(COMM)/3239/2026 [19-09-2026 |[M/S KOTAK MAHINDRA BANK LTD VS DHARAM VEERRAVI 0958683230 IASSOCIATESRSGARG2@GMAIL.COM  [17/09/26
ISUIT ISINGH ISHANKAR
GARG
613 ICOMMERCIAL IOMP (I)(COMM)/3238/2026 [19-09-2026 [M/S KOTAK MAHINDRA BANK LTD VS PARDEEPRAVI 958683230 IASSOCIATESRSGARG2@GMAIL.COM 17/09/26
ISUIT IKUMAR ISHANKAR
IGARG
613 ICOMMERCIAL IOMP (I)(COMM)/3237/2026 [19-09-2026 [M/S KOTAK MAHINDRA BANK LTD VS AJAY IRAVI 0958683230 IASSOCIATESRSGARG2@GMAIL.COM 17/09/26
ISUIT ISHANKAR
GARG
613 ICOMMERCIAL [EXECUTION 19-09-2026 |[BANK OF BARODA VS SUNIL KUMAR ISUMAN 8368031231 IADVOCATESKCHODHARY @GMAIL.COM[13/09/26
ISUIT (COMM)/310/2026 IKUMAR
ICHOUDHARY(
P),
613 ICOMMERCIAL IEXECUTION 21-09-2026 MRS KIRAN GULATI VS ANANTA SHRI IVIKAS 212416114 ICHHABRAVIKAS440@GMAIL.COM 15/09/26
ISUIT (COMM)/314/2026 ICHHABRA(P),
613 ICOMMERCIAL ICS (COMM)/642/2026 22-09-2026 |STATE BANK OF INDIA VS DHARAM PAL IMEENU DEVI 8178785136 INO EMAIL 18/09/26
ISUIT
613 ICOMMERCIAL IOMP (I)(COMM)/3288/2026 [23-09-2026 [TOYOTA FINANCIAL SER INDIA LTD VS NAEEM KHAN[RAHUL 0013493108 IADVOCATEASHOK.1@GMAIL.COM 19/09/26
sutT 7646 BHARDWAJ(P),
613 ICOMMERCIAL IOMP (I)(COMM)/3278/2026 [23-09-2026 [TOYOTA FINANCIAL SER INDIA LTD VS RAJINDERRAHUL 013493108 IADVOCATEASHOK.1@GMAIL.COM 19/09/26
ISUIT IKAUR SANDHU 6177 IBHARDWAJ(P),
613 ICOMMERCIAL IOMP (I)(COMM)/3280/2026 [23-09-2026 [TOYOTA FINANCIAL SER INDIA LTD VS ANKIT TYAGIRAHUL 9013493108 IADVOCATEASHOK.1@GMAIL.COM 19/09/26
ISUIT 5934 IBHARDWAJ(P),
613 ICOMMERCIAL IOMP (I)(COMM)/3281/2026 [23-09-2026 [TOYOTA FINANCIAL SER INDIA LTD VS SWATI SINGHRAHUL 0013493108 IADVOCATEASHOK.1@GMAIL.COM 19/09/26
ISUIT 5340 IBHARDWAJ(P),
613 ICOMMERCIAL (OMP (I)(COMM)/3282/2026 [23-09-2026 [TOYOTA FINANCIAL SER INDIA LTD VS VISHALIRAHUL 0013493108 IADVOCATEASHOK.1@GMAIL.COM 19/09/26
surT [THAKUR 2176 BHARDWAJ(P),
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613 ICOMMERCIAL IOMP (I)(COMM)/3283/2026 [23-09-2026 [TOYOTA FINANCIAL SER INDIA LTD VS SHAHZEBRAHUL 9013493108 IADVOCATEASHOK.1@GMAIL.COM 19/09/26
surT IJAHMAD 3462 BHARDWAJ(P),

613 ICOMMERCIAL IOMP (I)(COMM)/3284/2026 [23-09-2026 [TOYOTA FINANCIAL SER INDIA LTD VS ABHISHEK[RAHUL 0013493108 IADVOCATEASHOK.1@GMAIL.COM 19/09/26
ISuIT IBHATI 0543 IBHARDWAJ(P),

613 ICOMMERCIAL IOMP (I)(COMM)/3285/2026 [23-09-2026 [TOYOTA FINANCIAL SER INDIA LTD VS DAMODARRAHUL 013493108 JADVOCATEASHOK.1@GMAIL.COM 19/09/26
ISUIT ISHARMA 3982 IBHARDWAJ(P),

613 ICOMMERCIAL  |OMP (I)(COMM)/3286/2026 [23-09-2026 [TOYOTA FINANCIAL SER INDIA LTD VS KRISHNARAHUL bo13493108 JADVOCATEASHOK.1@ GMAIL.COM h9/09/26
surT IDEVI 3183 BHARDWAJ(P),

613 ICOMMERCIAL IOMP (I)(COMM)/3287/2026 [23-09-2026 [TOYOTA FINANCIAL SER INDIA LTD VS RAJINDER[RAHUL 0013493108 IADVOCATEASHOK.1@GMAIL.COM 19/09/26
ISuIT IKUMAR 7372 IBHARDWAJ(P),

613 ICOMMERCIAL IOMP (I)(COMM)/3279/2026 [23-09-2026 [TOYOTA FINANCIAL SER INDIA LTD VS NAVPREET|RAHUL 0013493108 IADVOCATEASHOK.1@GMAIL.COM 19/09/26
ISUIT ISINGH 8824 IBHARDWAJ(P),

613 ICOMMERCIAL ICS (COMM)/648/2026 24-09-2026 [PUNJAB NATIONAL BANK VS ANIKETH SOLOMON ISABHYA 811577425 ISABHYAJAINO8 @GMAIL.COM 22/09/26
ISUIT HAIN(P),

613 ICOMMERCIAL ICS (COMM)/647/2026 24-09-2026 [MS ROCKTEK INFRA SERVICES PVT LTD VS MS JOY|VIDUR 0818636833 IOFFICE.ADVOCATE.SANJEEV@GMAIL.Cj22/09/26
ISUIT IENGINEERING AND MINING SERVICES IKAMRA(P), OM

613 ICOMMERCIAL ICS (COMM)/655/2026 26-09-2026 [PUNJAB NATIONAL BANK VS ANIL KUMAR IVED 0711900673 IVSRADVISORS@GMAIL.COM 24/09/26
ISUIT IPRAKASH(P),

613 ICOMMERCIAL IEXECUTION 26-09-2026 [YOKOHAMA INDIA PVT LTD VS SN TYRES IGAUTAM 990899799 IGAUTAM@LEGALKNIGHTS.IN 23/09/26
ISUIT (COMM)/323/2026 IKUMAR

613 ICOMMERCIAL  |CS (COMM)/653/2026 [26-09-2026 [BATRA BREWERIES AND DISTILLERIES PVT LTD VSRAJEEV 0312276651 R TEWARI88 @GMAIL.COM 18/09/26
ISUIT INARGESH KUMAR IKUMAR

[TEWARI(P),

613 ICOMMERCIAL ICS (COMM)/671/2026 29-09-2026 [CANARA BANK VS PRADEEP KUMAR IRAGHAV 0811577425 IRSR.ADVOCATES2018@GMAIL.COM 18/09/26
ISUIT ISHARMA(P),

613 ICOMMERCIAL CS (COMM)/672/2026 29-09-2026 [FARZANA VS HITACHI PAYMENT SERVICES PVT LTD [VIKAS 213392006 CHAMBEROFMOHARSINGH@GMAIL.C [26/09/26
ISUIT

613 ICOMMERCIAL IEXECUTION 29-09-2026 [M/S MEDIA 24 X7 ADVERTISING PVT LTD VS IOTAARVIND 9891117112 INFO@LEXAVAPARTNERS.COM 25/09/26
lsurT (COMM)/330/2026 ICAREER ACADEMY LLP IVASHISTHA(P),

613 ICOMMERCIAL ICS (COMM)/670/2026 29-09-2026 |[CANARA BANK VS MEENA DEVI IRAGHAV 0717610124 IRSRADVOCATES2018@GMAIL.COM 27/09/26
ISUIT ISHARMA(P),

613 ICOMMERCIAL OMP (I)(COMM)/3375/2026 [29-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 0013493108 IADVOCATEASHOK.1@GMAIL.COM 26/09/26
ISUIT ISHEETAL JOSHI 3865 IBHARDWAJ(P),
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613 ICOMMERCIAL IOMP (I)(COMM)/3374/2026 [29-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 9013493108 IADVOCATEASHOK.1@GMAIL.COM 26/09/26
ISUIT IRAJIV KUMAR 8736 IBHARDWAJ(P),
613 ICOMMERCIAL IOMP (I)(COMM)/3373/2026 [29-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 0013493108 IADVOCATEASHOK.1@GMAIL.COM 26/09/26
ISUIT IARSHDEEP SINGH 1060 IBHARDWAJ(P),
613 ICOMMERCIAL [EXECUTION [30-09-2026 [RABINDRA SINGH VS PAWAN AGGARWAL IVIRENDER 811059395 IPURIS_1@YAHOO.CO.IN 24/09/26
ISUIT (COMM)/332/2026 IKUMAR
PURI(P),
613 ICOMMERCIAL [EXECUTION 26-09-2026 [SHYAM KUMAR VS SACHIN KUMAR IKHUSNUMA (9999098520 IKHUSNUMA1992@YAHOO.IN 23/09/26
ISUIT (COMM)/324/2026
613 ICOMMERCIAL ICS (COMM)/637/2026 19-09-2026 (2D BSC TECHNOLOGIES VS M/S POWER NETWORKS [SAMRIDHI 8076221905 INYAYARIDDH@GMAIL.COM 17/09/26
ISUIT
613 ICOMMERCIAL (OMP (I)(COMM)/3083/2026 |03-09-2026 [BMW INDIA FINANCIAL SERVICES PVT LTD VS NIFD[RAHUL 0013493108 IADVOCATEASHOK.1@GMAIL.COM 25/08/26
ISUIT INSTITUTE OF FASHION DESIGN LIMITED 4672 IBHARDWAJ(P),
613 ICOMMERCIAL IOMP (I)(COMM)/3081/2026 [03-09-2026 [BMW INDIA FINANCIAL SERVICES PVT LTD VS ANIL RAHUL 013493108 IADVOCATEASHOK.1@GMAIL.COM 25/08/26
ISUIT ILALARAM 8404 IBHARDWAJ(P),
613 ICOMMERCIAL [EXECUTION 02-09-2026 [MS RIVAAN ENTERPRISES VS MS SUKHMANAMIT 0289337227 ROHILLA090@GMAIL.COM 18/08/26
ISUIT (COMM)/302/2026 IWELLNESS IROHILA(P),
6 ISH. GAUTAM MANAN,SOUTH- |614 IMISCELLANEOUS [MISC DJ ADJ/804/2026 01-09-2026 |AMIT WADHWAN VS OPERA GLOBAL IMR. PRADEEPY312432926 IADVPRADEEP82@GMAIL.COM 25.08.2026
IDISTRICT JUDGE,WEST IKUMAR
ICOMMERCIAL COURT-|
o3
614 IEXECUTION IEXECUTION 02-09-2026 [KISHAN LAL VS ARUN MEHROTRA IMR. NINAD9990990891 IADVNINADDOGRA@GMAIL.COM 23.08.2026
(COMM)/300/2026 IDOGRA
614 ICOMMERCIAL ICS (COMM)/594/2026 05-09-2026 [THE JAMMU AND KASHMIR BANK LIMITED VS RAIMR. SHUBHAM|9871923131 IPREMNYAY@GMAIL.COM 25.08.2026
ISUIT ISINGH ALIAS RAY SINGH IBHARDWAJ
614 JARBITRATION IOMP (I)(COMM)/3102/2026 [03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS SATYAMMR. RAVI911883603 IASSOCIATESRSGARG1@GMAIL.COM 01.09.2026
[YADAV ISHANKAR
614 JARBITRATION OMP (I)(COMM)/3101/2026 [03-09-2026 [KOTAK MAHINDRA BANK LIMITED VSMR. RAVI9911883603 IJASSOCIATESRSGARG1@GMAIL.COM  [01.09.2026
IRAMANARAYAN HARABHAJAN ISHANKAR
614 ICOMMERCIAL ICS (COMM)/565/2026 01-09-2026 [PUMA SE VS DEVENDER SINGH IMR. GAUTAMj9999093893 I[ELUDICATION.LEGAL@OUTLOOK.COM.[26.08.2026
ISUIT IBHASIN
614 ICOMMERCIAL ICS (COMM)/572/2026 02-09-2026 [PUMA SE VS ASHOK KUMAR IMR. GAUTAMP999093893 I[ELUDICATION.LEGAL@OUTLOOK.COM.[26.08.2026
ISUIT IBHASIN
614 JARBITRATION IOMP (I)(COMM)/3098/2026 [03-09-2026 [BMW INDIA FINANCIAL SERVICES PVI LID VSMR. RAHULB376049807 IADVOCATEASHOK.1@GMAIL.COM 01.09.2026
IPARTHIBAN RAMAKRISHNAN IBHARDWAJ
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614 JARBITRATION IOMP (I)(COMM)/3099/2026 [03-09-2026 [BMW INDIA FINANCIAL SERVICES PVT LTD VSMR. RAHULB376049807 IADVOCATEASHOK.1@GMAIL.COM 101.09.2026
IMANOJ KUMAR SHARMA IBHARDWAJ
614 ICOMMERCIAL ICS (COMM)/564/2026 01-09-2026 [PUNJAB NATIONAL BANK VS KULDEEP SINGH IMR. RAGHAV)717610124 [USRADVISIORS@GMAIL.COM 22.08.2026
ISUIT ISHARMA
614 JARBITRATION IOMP (I)(COMM)/3100/2026 [03-09-2026 [BMW INDIA FINANCIAL SERVICES PVT LTD VSMR. RAHULJ8376049807 JADVOCATEASHOK.1@GMAIL.COM 27.08.2026
IMOHAMMED AEJAZ IBHARDWAJ
614 ICOMMERCIAL ICS (COMM)/573/2026 02-09-2026 |[SPIGEN INDIA PVT LTD VS SHUBHAM TYAGI IMR. GAUTAMj9999093893 IELUDICATION.LEGAL@OUTLOOK.COM.[26.08.2026
ISUIT IBHASIN
614 IEXECUTION IMEX/85/2026 09-09-2026 [THE BALUSSERY BENEFIT CHIT FUNDS VS S NMR. HANS RAJ 9310906078 I[HANSRAJLEGAL@GMAIL.COM 102.09.2026
[TRADING
614 JARBITRATION IOMP (I)(COMM)/3115/2026 [03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS BHADARMR. RAVI9911883603 IASSOCIATESRSGARG1@GMAIL.COM 01.09.2026
ISINGH ISHANKAR
614 ARBITRATION IOMP (I)(COMM)/3120/2026 [03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS NAVIN IMR. RAVIP911883603 IASSOCIATESRSGARG1@GMAIL.COM 101.09.2026
ISHANKAR
614 JARBITRATION IOMP (I)(COMM)/3119/2026 [03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS DINESH IMR. RAVIN911883603 IASSOCIATESRSGARG1@GMAIL.COM 101.09.2026
ISHANKAR
614 JARBITRATION IOMP (I)(COMM)/3114/2026 [03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS DINESH IMR. RAVI9911883603 IASSOCIATESRSGARG1@GMAIL.COM 01.09.2026
ISHANKAR
614 ARBITRATION IOMP (I)(COMM)/3118/2026 [03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS MUBARIK IMR. RAVIP911883603 IASSOCIATESRSGARG1@GMAIL.COM 101.09.2026
ISHANKAR
614 JARBITRATION IOMP (I)(COMM)/3111/2026 [03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS HANSHRAJ IMR. RAVI9911883603 IASSOCIATESRSGARG1@GMAIL.COM 101.09.2026
ISHANKAR
614 JARBITRATION IOMP (I)(COMM)/3112/2026 [03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS DILSHAD IMR. RAVI9911883603 IASSOCIATESRSGARG1@GMAIL.COM 01.09.2026
ISHANKAR
614 ARBITRATION IOMP (I)(COMM)/3113/2026 [03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS SITA RAM IMR. RAVIP911883603 IASSOCIATESRSGARG1@GMAIL.COM 103.09.2026
ISHANKAR
614 JARBITRATION IOMP (I)(COMM)/3117/2026 [03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS OM PRAKASH [MR. RAVI9911883603 IASSOCIATESRSGARG1@GMAIL.COM 103.09.2026
ISHANKAR
614 JARBITRATION IOMP (I)(COMM)/3110/2026 [03-09-2026 |[KOTAK MAHINDRA BANK LIMITED VS JASVINDER IMR. RAVIN911883603 IASSOCIATESRSGARG1@GMAIL.COM 103.09.2026
ISHANKAR
614 JARBITRATION IOMP (I)(COMM)/3116/2026 [03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS JEET SINGH  [MR. RAVI9911883603 IASSOCIATESRSGARG1@GMAIL.COM 03.09.2026
ISHANKAR
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614 JARBITRATION IOMP (I)(COMM)/3109/2026 [03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS VIJAY IMR. RAVIN911883603 IASSOCIATESRSGARG1@GMAIL.COM 03.09.2026
ISHANKAR
614 JARBITRATION IOMP (I)(COMM)/3108/2026 [03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS MANOJ KUMARMR. RAVIP911883603 IASSOCIATESRSGARG1@GMAIL.COM 03.09.2026
ISHANKAR
614 ARBITRATION IOMP (I)(COMM)/3107/2026 |03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS DHARAMVIR  [MR. RAVIP911883603 IASSOCIATESRSGARG1@GMAIL.COM 103.09.2026
ISHANKAR
614 JARBITRATION IOMP (I)(COMM)/3106/2026 [03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS GAURAVMR. RAVI9911883603 IASSOCIATESRSGARG1@GMAIL.COM 03.09.2026
IKUMAR ISHANKAR
614 JARBITRATION IOMP (I)(COMM)/3105/2026 [03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS GANGA RAM  [MR. RAVIN911883603 IASSOCIATESRSGARG1@GMAIL.COM 103.09.2026
ISHANKAR
614 JARBITRATION IOMP (I)(COMM)/3104/2026 [03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS CHOUDHARYMR. RAVI9911883603 IASSOCIATESRSGARG1@GMAIL.COM 03.09.2026
[TRANSPORT CO ISHANKAR
614 ARBITRATION IOMP (I)(COMM)/3103/2026 [03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS RIZWAN IMR. RAVIP911883603 IASSOCIATESRSGARG1@GMAIL.COM 01.09.2026
ISHANKAR
614 ICOMMERCIAL ICS (COMM)/626/2026 18-09-2026 |SITENERGY VENTURES VS FOREVER DISTILLERY IMR. RANJANP8181326241 IADVRANJAN.RAI@GMAIL.COM 101.09.2026
ISUIT IKUMAR RAI
614 ICOMMERCIAL ICS (COMM)/599/2026 07-09-2026 |[HARPREET ENTERPRISES VS JAI JALA RAM IMR.  ROHAN[9891015100 IKARTAVYALAWFIRM @GMAIL.COM 03.09.2026
ISUIT ICHAUHAN
614 ARBITRATION IOMP (I)(COMM)/3121/2026 [03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS SAHILMR. RAVIP911883603 IASSOCIATESRSGARG1@GMAIL.COM 01.09.2026
IBHAMLA ISHANKAR
614 JARBITRATION IOMP (I)(COMM)/3122/2026 [03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS ANIL KUMAR [MR. RAVI9911883603 IASSOCIATESRSGARG1@GMAIL.COM 103.09.2026
ISHANKAR
614 JARBITRATION IOMP (I)(COMM)/3124/2026 [03-09-2026 [SURYODAY SMALL FINANCE BANK LIMITED VSMR. RAVI911883603 IASSOCIATESRSGARG1@GMAIL.COM 03.09.2026
IABDUL SALAM ISHANKAR
614 JARBITRATION IOMP (I)(COMM)/3123/2026 [03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS SARJEETMR. RAVI9911883603 IJASSOCIATESRSGARG1@GMAIL.COM 01.09.2026
SINGH ISHANKAR
614 JARBITRATION IOMP (I)(COMM)/3126/2026 [03-09-2026 [KOTAK MAHINDRA BANK LIMITED VS KHUSHYALMR. RAVI9911883603 IASSOCIATESRSGARG1@GMAIL.COM 101.09.2026
ISINGH ISHANKAR
614 JARBITRATION IOMP (I)(COMM)/3125/2026 [03-09-2026 |[KOTAK MAHINDRA BANK LIMITED VS GURCHARANMR. RAVIN911883603 IASSOCIATESRSGARG1@GMAIL.COM 103.09..2026
ISINGH ISHANKAR
614 ICOMMERCIAL ICS (COMM)/595/2026 07-09-2026 [PUMA SE VS ASHOK KUMAR IMR. GAUTAM[9999093893 [ELUDICATION.LEGAL@OUTLOOK.COM.[26.08.2026
ISUIT IBHASIN
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614 ICOMMERCIAL ICS (COMM)/591/2026 05-09-2026 [BANK OF BARODA VS RAHUL KUMAR . SUMANB368031251 IADVOCATESKCHODHARY @GMAIL.COM[25.08.2026
ISUIT IKR.
ICHAUDHARY
614 JARBITRATION IOMP (I)(COMM)/3159/2026 [15-09-2026 ([KOTAK MAHINDRA BANK VS RADHE SHYAM SAINI IMR. RAVIP911883603 IASSOCIATESRSGARG1@GMAIL.COM 01.09.2026
ISHANKAR
614 ARBITRATION IOMP (I)(COMM)/3158/2026 [15-09-2026 [KOTAK MAHINDRA BANK VS GULSHAN KUMAR IMR. RAVIP911883603 IASSOCIATESRSGARG1@GMAIL.COM 101.09.2026
ISHANKAR
614 JARBITRATION  |OMP (I)(COMM)/3161/2026 [15-09-2026 [TOYOTA FINANCIAL SERVICES INDIA VS SURENDERMR.  RAHUI[B376049807  |ADVOCATEASHOK.1@GMAIL.COM 03.09.2026
IKUMAR TIWARI IBHARDWAJ
614 JARBITRATION IOMP (I)(COMM)/3162/2026 [15-09-2026 [TOYOTA FINANCIAL SERVICES INDIA VS NEELAMMR. RAHULB376049807 IADVOCATEASHOK.1@GMAIL.COM 103.09.2026
IGUPTA IBHARDWAJ
614 ICOMMERCIAL ICS (COMM)/586/2026 05-09-2026 |[UPGRID SOLUTION PVT LTD VS MOHAMMAD ANAS [MS.  KRITIKA9643008880 ICONTACT@AAALEGAL.PRO 07.08.2026
ISUIT [TUTEJA
614 ARBITRATION IOMP (I)(COMM)/3160/2026 [15-09-2026 [KOTAK MAHINDRA BANK VS KANWALJIT SINGH IMR. RAVIP911883603 IASSOCIATESRSGARG1@GMAIL.COM 101.09.2026
ISHANKAR
614 ICOMMERCIAL ICS (COMM)/607/2026 10-09-2026 [NARENDER KUMAR VS DECA GIFTS IMR. 05998186881 IM25BILAL@YAHOO.COM 107.09.2026
ISUIT IMOHAMMAD
IBILAL
614 [EXECUTION [EXECUTION 24-09-2026 |[HDB FINANCIAL SERVICES LTD VS JITENDRA SINGH [MR. RAHUIJB376049807 IAMARNATHRBC@YAHOO.COM 14.08.2026
(COMM)/321/2026 IBHARDWAJ
614 ICOMMERCIAL ICS (COMM)/604/2026 09-09-2026 [DR BRIJESH SHARMA VS ZOOM CAR INDIA IMR. ARUN[678506717 IADVARUNVERMA@GMAIL.COM 107.09.2026
ISUIT IVERMA
614 ICOMMERCIAL ICS (COMM)/611/2026 15-09-2026 |(CENTRITI PRIVATE LIMITED VS BROSIS INDIA IMR.  PANKAJ[B802097514 IPANKAJCHAUHANASSOCIATES04@GM [03.09.2026
ISUIT ICHAUHAN IAIL.COM
614 [EXECUTION [EXECUTION 09-09-2026 |GSI ENTERPRISES VS KAMLADITYYA CONSTRUCTION [MS.  PRAGYAR910358225 OFFICE@VALI.CO.IN 09.09.2026
(COMM)/306/2026 IANAND
614 JARBITRATION IOMP (D(COMM)/3164/2026 [16-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSMR. RAHULB376049807 IADVOCATEASHOK.1@GMAIL.COM [10.09.2026
INAVEEN NEHRA IBHARDWAJ
614 JARBITRATION IOMP (I)(COMM)/3163/2026 [16-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSMR. RAHULB376049807 IADVOCATEASHOK.1@GMAIL.COM [10.09.2026
IBESTWAY CABS SERVICES PRIVATE LIMITED IBHARDWAJ
614 JARBITRATION IOMP (I)(COMM)/3165/2026 [16-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSMR. RAHUL8376049807 IADVOCATEASHOK.1@GMAIL.COM [10.09.2026
IABADHESH SINGH IBHARDWAJ
614 [EXECUTION [EXCOMM - AWARD BY ARB[23-09-2026 [STATE BANK OF INDIA VS JAGDISH ARORA AND [MS. AARTI9872729926 IBANSAL.AARTIADV@GMAIL.COM [15.09.2026
ICOMM/57/2026 ISONS IBANSAL
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614 ICOMMERCIAL ICS (COMM)/609/2026 [15-09-2026 IMR. GAUTAMj9999093893 IELUDICATION.LEGAL@OUTLOOK.COM.(03.09.2026
ISUIT IBHASIN
614 [EXECUTION [EXECUTION 23-09-2026 [BANK OF BARODA VS KARAMVIR AND ORS IMS. SUMAN KR[8368031251 IADVOCATESKCHODHARY @GMAIL.COM]|07.09.2026
(COMM)/315/2026 ICHAUDHARY
614 ICOMMERCIAL ICS (COMM)/616/2026 16-09-2026 [NARINDER KUMAR PAHUJA VS DISHANT JAIN ANR [MR. PRAMODp899776633 IPSPKJURIS@GMAIL.COM [10.09.2026
ISUIT IKUMAR
ISHARMA
614 ICOMMERCIAL ICS (COMM)/620/2026 16-09-2026 |GONSAI LOGISTICS VS A BROTHER CARGO IMR. RAKESH|9898040826 ISHARMA.ADVRAKESH@YAHOO.COM  [03.09.2026
ISUIT IKUMAR
ISHARMA
614 ICOMMERCIAL ICS (COMM)/635/2026 18-09-2026 |AGNI DEVICES VS I WITNESS ELECTRONIC CONTROLMR. DIVYANSHj9650474576 IADVDIVYANSHMISHRA@GMAIL.COM [07.09.2026
ISUIT ISYSTEMS IMISHRA
614 JARBITRATION IOMP (I)(COMM)/3305/2026 [24-09-2026 [KOTAK MAHINDRA BANK VS GURMEJ IMR. RAVI9911883603 IASSOCIATESRSGARG1@GMAIL.COM 03.09.2026
ISHANKAR
614 ARBITRATION IOMP (I)(COMM)/3306/2026 [24-09-2026 [KOTAK MAHINDRA BANK VS RAKESH KUMAR IMR. RAVIP911883603 IASSOCIATESRSGARG1@GMAIL.COM 103.09.2026
ISHANKAR
614 JARBITRATION IOMP (I)(COMM)/3304/2026 [24-09-2026 [KOTAK MAHINDRA BANK VS RAVINDER KUMAR IMR. RAVIN911883603 IASSOCIATESRSGARG1@GMAIL.COM 103.09.2026
ISHANKAR
614 JARBITRATION IOMP (I)(COMM)/3312/2026 [24-09-2026 |[CHOLAMANDALAM INVESTMENT AND FINANCEMR. RAVI9911883603 IASSOCIATESRSGARG1@GMAIL.COM 03.09.2026
ICOMPANY VS RAHUL KAUSHIK ISHANKAR
614 ICOMMERCIAL ICS (COMM)/622/2026 17-09-2026  [M/S PARAGON ALUMINIUM LLP VS PREETI IMR. ANUJ%770653396 INISHANT@NGLAW.IN 109.09.2026
ISUIT IGOYAL
614 ICOMMERCIAL  |CS (COMM)/631/2026 18-09-2026 [SATISH CHOPRA VS NATIONAL HIGHWAYSMR. SANJEET910633431 ISINGH.SANJEETADVOCATE@GMAIL.C [05.09.2026
ISUIT IAUTHORITY OF INDIA SINGH OM
614 ICOMMERCIAL ICS (COMM)/629/2026 18-09-2026 [PUNJAB NATIONAL BANK VS SUKHCHAIN SINGH IMR. RAGHAVj717610124 [USRADVISIORS@GMAIL.COM 07.09.2026
ISUIT ISHARMA
614 JARBITRATION IOMP (I)(COMM)/3274/2026 [23-09-2026 [BMW INDIA FINANCIAL SERVICES VS SHAH NIVIDMR. RAHULB376049807 IADVOCATEASHOK.1@GMAIL.COM 03.09.2026
IKISHORBHAI IBHARDWAJ
614 JARBITRATION IOMP (I)(COMM)/3272/2026 [23-09-2026 [TOYOTA FINANCIAL SERVICES INDIA VS AMITMR. RAHULB376049807 IADVOCATEASHOK.1@GMAIL.COM 103.09.2026
IKUMAR SAVITA IBHARDWAJ
614 JARBITRATION IOMP (I)(COMM)/3273/2026 [23-09-2026 [TOYOTA FINANCIAL SERVICES INDIA VS ANMOLMR. RAHUL8376049807 IADVOCATEASHOK.1@GMAIL.COM 103.09.2026
ISINGH SODHI IBHARDWAJ
614 JARBITRATION IOMP (I)(COMM)/3271/2026 [23-09-2026 [TOYOTA FINANCIAL SERVICES INDIA VS SHIVMR. RAHULB376049807 IADVOCATEASHOK.1@GMAIL.COM 03.09.2026
IGANESH TRANSPORT COMPANY IBHARDWAJ
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614 ICOMMERCIAL ICOUNTER CLAIM/26/2026 [26-09-2026 [NISHU KUMARI VS BHARTI S DABAS IMR. JITENDER}9911269002 IADVJITENDERGUPTA@GMAIL.COM [10.09.2026
ISUIT IGUPTA
614 [EXECUTION [EXECUTION 23-09-2026 |[VINTAGE CREDIT AND LEASING PVT LTD VS ANILMR. GAURAV|9999757229 IMALHOTRA_GAURAV1976@YAHOO.CO, [03.09.2026
(COMM)/316/2026 IKUMAR IMALHOTRA
614 ICOMMERCIAL ICS (COMM)/627/2026 18-09-2026 |[PUNJAB NATIONAL BANK VS AMITINDER SINGH IMR. RAGHAVj9717610124 [USRADVISIORS@GMAIL.COM [10.09.2026
ISUIT ISHARMA
614 JARBITRATION IOMP (I)(COMM)/3309/2026 [24-09-2026 |[KOTAK MAHINDRA BANK VS NAHAR SINGH IMR. RAVI911883603 IASSOCIATESRSGARG1@GMAIL.COM [15.09.2026
ISHANKAR
614 JARBITRATION IOMP (I)(COMM)/3308/2026 [24-09-2026 [KOTAK MAHINDRA BANK VS SAMIR IMR. RAVIN911883603 IASSOCIATESRSGARG1@GMAIL.COM [15.09.2026
ISHANKAR
614 JARBITRATION IOMP (I)(COMM)/3307/2026 [24-09-2026 |[KOTAK MAHINDRA BANK VS RAJAN SINGH IMR. RAVI9911883603 IASSOCIATESRSGARG1@GMAIL.COM [15.09.2026
ISHANKAR
614 ICOMMERCIAL ICS (COMM)/649/2026 24-09-2026 |ADVANCE CREATIVE INTERIORS VS CAPAZ INTERIOR [MR. KAILASH|9599999277 ICHHABRA.ASSOCIATES288@GMAIL.CO [17.09.2026
ISUIT ICHHABRA M
614 JARBITRATION IOMP (COMM)/34/2026 23-09-2026 |[ASHOK BABURAO KADAM VS HERO FINCORP IMR. SUBHASHp137432837 IGUPTASUBHASH.LEGAL@GMAIL.COM [16.09.2026
IGUPTA
614 JARBITRATION IOMP (COMM)/33/2026 21-09-2026 |ALPHA CORP MANAGEMENT SERVICES PRIVATEMR. SURENDU810813651 IOFFICE@SSDAS.IN 18.09.2026
ILIMITED AND ORS VS DLIGHT FACILITY AND ANR [SANKAR
614 ICOMMERCIAL ICS (COMM)/656/2026 26-09-2026 [UPGRID SOLUTIONS VS SUMIT IMS.  KRITIKAj9643008880 ICONTACT@AAALEGAL.PRO 07.09.2026
ISUIT [TUTEJA
614 ICOMMERCIAL ICS (COMM)/657/2026 26-09-2026 [UPGRID SOLUTIONS VS ANIKET SACHAN IMS.  KRITIKAj9643008880 ICONTACT@AAALEGAL.PRO 107.09.2026
ISUIT [TUTEJA
614 JARBITRATION IOMP (I)(COMM)/3310/2026 [24-09-2026 [KOTAK MAHINDRA BANK VS LOVELY IMR. RAVI911883603 IASSOCIATESRSGARG1@GMAIL.COM 16.09.2026
ISHANKAR
614 ARBITRATION IOMP (I)(COMM)/3311/2026 [24-09-2026 [KOTAK MAHINDRA BANK VS ANGREJ SINGH IMR. RAVIP911883603 IASSOCIATESRSGARG1@GMAIL.COM 16.09.2026
ISHANKAR
614 JARBITRATION IOMP (I)(COMM)/3321/2026 [25-09-2026 [TOYOTA FINANCIAL SERVICES INDIA VS ANITA DEVI [MR. RAHULB376049807 IADVOCATEASHOK.1@GMAIL.COM 23.09.2026
IBHARDWAJ
614 JARBITRATION IOMP (I)(COMM)/3320/2026 [25-09-2026 [TOYOTA FINANCIAL SERVICES INDIA VS NIDHIMR. RAHUL8376049807 IADVOCATEASHOK.1@GMAIL.COM 23.09.2026
INARANG IBHARDWAJ
614 JARBITRATION IOMP (I)(COMM)/3319/2026 [25-09-2026 [TOYOTA FINANCIAL SERVICES INDIA VS AGYAPALIMR. RAHULB376049807 IADVOCATEASHOK.1@GMAIL.COM [16.09.2026
ISINGH IBHARDWAJ
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614 JARBITRATION IOMP (I)(COMM)/3318/2026 [25-09-2026 [TOYOTA FINANCIAL SERVICES INDIA VS SACHIN S IMR. RAHULB376049807 IADVOCATEASHOK.1@GMAIL.COM 23.09.2026
IBHARDWAJ
614 JARBITRATION IOMP (I)(COMM)/3317/2026 [25-09-2026 [TOYOTA FINANCIAL SERVICES INDIA VS SANDEEPMR. RAHULB376049807 IADVOCATEASHOK.1@GMAIL.COM 18.09.2026
ISINGH IBHARDWAJ
614 [EXECUTION [EXECUTION 28-09-2026 [INDIAN BANK VS MS NEHA SHARMA IMR.  JASDEV|9873793171 IADVOCATEJASDEV.SINGH@GMAIL.CO [16.09.2026
(COMM)/329/2026 ISINGH M
614 JARBITRATION IOMP (I)(COMM)/3316/2026 [24-09-2026 [SURYODAY SMALL FINANCE BANK VS HEMANTAMR. RAVI9911883603 IASSOCIATESRSGARG1@GMAIL.COM [15.09.2026
IKUMAR SAHOO ISHANKAR
614 JARBITRATION IOMP (I)(COMM)/3315/2026 [24-09-2026 [SURYODAY SMALL FINANCE BANK VS PRAKASH [MR. RAVIN911883603 IASSOCIATESRSGARG1@GMAIL.COM 103.09.2026
WAYASWAL ISHANKAR
614 JARBITRATION IOMP (I)(COMM)/3314/2026 [24-09-2026 [SURYODAY SMALL FINANCE BANK VS JAI AMBEMR. RAVI9911883603 IASSOCIATESRSGARG1@GMAIL.COM 09.09.2026
IROADLINES ISHANKAR
614 ARBITRATION IOMP (I)(COMM)/3313/2026 [24-09-2026 [SURYODAY SMALL FINANCE BANK VS MANJAY [MR. RAVIP911883603 IASSOCIATESRSGARG1@GMAIL.COM 107.09.2026
ISINGH ISHANKAR
614 ICOMMERCIAL ICS (COMM)/650/2026 25-09-2026 |[CANARA BANK VS HIMANSHU IMR. RAGHAVp717610124 I[USRADVISIORS@GMAIL.COM 109.09.2026
ISUIT ISHARMA
614 ICOMMERCIAL CS (COMM)/651/2026 25-09-2026 |CANARA BANK VS RITIKA SHARMA IMR. RAGHAV|g717610124 [USRADVISIORS@GMAIL.COM [16.09.2026
ISUIT ISHARMA
614 ICOMMERCIAL ICS (COMM)/654/2026 26-09-2026 [REDBIRD FLIGHT TRAINING ACADEMY VS NATIONAL/MR. NAVDEEPpPS811311360 INSINGH_1908@YAHOO.COM 16.09.2026
ISUIT INSURANCE CO ISINGH
614 [EXECUTION IEXECUTION 28-09-2026 [VIMAL FACILITY SOLUTIONS PVT LTD VS CFMMR. SANJAY[|8860851165 ISANJAY.YADAV.LAW11@GMAIL.COM 18.09.2026
(COMM)/328/2026 IFACILITIES PVT LTD [YADAV
614 JARBITRATION IOMP (I)(COMM)/3326/2026 [26-09-2026 [SHRI SHIV BHAGWAN CHAMRIA VS KAMAL KUMARMR. ROHAN|9999458670 IADVOCATEASHOK.1@GMAIL.COM 24.09.2026
ICHAMRIA IBHATIA
614 IEXECUTION IEXECUTION 28-09-2026 [SHIVAM REALTERS PVT LTD VS INDIAN BANK IMR. MAYANK9891394456 ISHIVAMOFFICE@GMAIL.COM 18.09.2026
(COMM)/327/2026 IGAKKHAR
614 ICOMMERCIAL ICS (COMM)/661/2026 28-09-2026 [PUNJAB NATIONAL BANK VS MOHD WASIM IMR. RAGHAVjg717610124 I[USRADVISIORS@GMAIL.COM 23.09.2026
ISUIT ISHARMA
614 ICOMMERCIAL ICS (COMM)/666/2026 20-09-2026 |[CANARA BANK VS JATIN JAI IMR. RAGHAVp717610124 I[USRADVISIORS@GMAIL.COM 23.09.2026
ISUIT ISHARMA
614 JARBITRATION IOMP (I)(COMM)/3347/2026 [29-09-2026 [MOEVING URBAN TECHNOLOGIES PRIVATE LIMITEDMR. GULVANT818447530 IMARXLAW.GULVANT @GMAIL.COM 18.09.2026
IVS ADITI LOGISTICS ISINGH
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614 JARBITRATION IOMP (I)(COMM)/3350/2026 [29-09-2026 [PIRAMAL FINANCE LTD VS MOHAMMAD NOSHAD IMR. SAMBHAV|9910076176 ISAMBHAV@SDJAINLAW.COM 23.09.2026
WAIN
614 JARBITRATION IOMP (I)(COMM)/3349/2026 [29-09-2026 [PIRAMAL FINANCE LTD VS ABIDA IMR. SAMBHAV|9910076176 ISAMBHAV@SDJAINLAW.COM 23.09.2026
WAIN
614 IMISCELLANEOUS [MISC DJ ADJ/901/2026 05-09-2026 [SANTOSH KUMAR VS AZEEM SHAH ANSARI IMR. MANISHP910580816 IMANISHKUMARADVV6@GMAIL.COM  [27.08.2025
IKUMAR
17 [SH. AJAY GULATI-I,SOUTH- [509 IEXECUTION 209/2026 01-09-2026 [HDB FINANCIAL SERVICES LIMITED VS VRL CARGORAHUL 9013493108 27.07.2026
IDISTRICT JUDGE,WEST COMM.) IPACKERS AND MOVERS IBHARDWAJ
ICOMMERCIAL COURT-|
4
1509 ICS (COMM) 1568/2026 01-09-2026 [PUMA SE VS SHIVAM BINDAL IGAUTAM 19999306881 IELUDICATION.LEGAL@OUTLOOK.COM [25.08.2026
IBHASIN
1509 ICS (COMM) 1569/2026 01-09-2026 [PUNJAB NATIONAL BANK VS ARVIND KUMAR IAAKASH 8750052500 IADVOCATEJHANGU @GMAIL.COM 25.08.2026
VANGHU
l509 IOMP (I)(COMM.) [3068/2026 01-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 0013493108 20.08.2026
ISHYAM BHAGWAN SATWANI 7771 IBHARDWAJ
1509 JOMP (I)(COMM.) [3069/2026 01-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 013493108 20.08.2026
IAVINASH RAO 6351 BHARDWAJ
l509 JOMP (I)(COMM.) [3070/2026 01-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 0013493108 20.08.2026
IBHEEM SINGH 3931 IBHARDWAJ
1509 JOMP (I)(COMM.) [3071/2026 01-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 9013493108 20.08.2026
IPOOJA DAHIYA 1886 IBHARDWAJ
l509 JOMP (I)(COMM.) [3072/2026 01-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 0013493108 20.08.2026
ISUNIL KUMAR BAIRWA 6337 IBHARDWAJ
509 JOMP (I)(COMM.) [3073/2026 01-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 0013493108 20.08.2026
IASHOK KUMAR GURJAR 2049 IBHARDWAJ
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1509 JOMP (I)(COMM.) [3074/2026 01-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 9013493108 20.08.2026
IRAKESH KUMAR 6334 BHARDWAJ
1509 ICS (COMM) I577/2026 02-09-2026 [SADHANA DEVI VS RUPAK  VISHWANATH|N.K.VATSAL 9818333918 INRIPESH.VATSAL@GMAIL.COM 20.08.2026
ICHOUDHARY
509 ICS (COMM) I578/2026 02-09-2026 [UNION BANK OF INDIA VS MS SAKALDEV FOODUITENDRA 0810197621 JITENDRAGARGADV@GMAIL.COM 17.08.2026
INDUSTRY IGARG
l509 JOMP (I)(COMM.) [3080/2026 02-09-2026 [BMW INDIA FINANCIAL SERVICES PVT LTD VS MOHD[RAHUL 0013493108
IZAHAIB 9992 IBHARDWAJ
1509 ICS (COMM) I585/2026 03-09-2026 [NEERAJ AGGARWAL VS HONEY MANGLA IMEENU 9999684672 IMEENU.GOSWAMI@GMAIL.COM 101.09.2026
SHARMA
I509 ICS (COMM) 1593/2026 05-09-2026 [UPGRID SOLUTIONS PRIVATE LIMITED VS NAEEM[KRITIKA 0643008880 ICONTACT@AAALEGAL.PRO 103.09.2026
IKHAN SOLE PROPRIETOR OF MR CHARGING[TUTEJA/
ISTATION IRUPESH
IGUPTA
1509 ICS (COMM)/ 598/2026 07-09-2026 [MS ANAMIKA SHARMA PROP OF MS SHRI DURGAPAGRITI JAIN 8527506427 ILAWFIRM@UNSOLVEDLEGAL.COM 102.09.2026
INTERNATIONAL VS SANTOSH KUMAR JHA PROP OFPARTHESH [7042312792
IMS CARGOLIFTERS ENTERPRISES IBHARDWAJ
1509 IOMP (I)(COMM.) [3127/2026 07-09-2026 [BMW INDIA FINANCIAL SERVICES PVT LTD VS JITINRAVI 9958683230 IASSOCIATESRSGARG8 @GMAIL.COM 25.08.2026
IMASAND 0592 ISHANKAR
GARG &
IADVOCATES
509 JOMP (I)(COMM.) [3128/2026 07-09-2026 [BMW INDIA FINANCIAL SERVICES PVT LTD VS V[RAVI 0958683230 IASSOCIATESRSGARG8 @ GMAIL.COM 25.08.2026
ICHANDRABOSE 8080 ISHANKAR
GARG &
IADVOCATES
l509 [EXECUTION 1304/2026 08-09-2026 [YOGESHWAR DAYAL SHARMA VS DHIRAJ SINGHRAKESH 0716019686 IRAKESHDABAS@YAHOO.COM 03.09.2026
COMM.) IMALIK IDABAS
1509 ICS (COMM) 603/2026 08-09-2026 [INDOIN BIOLIFE PVT LTD ANR VS MASCO NUAG PVTPARAMEESH 9999887204 [TAKKARADVOCATES@GMAIL.COM 105.09.2026
ILTD ANR [TAKKAR
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1509 IMISC DJ ADJ 823/2026 08-09-2026 [KUNAL HARISH RANA VS BMW INDIA FINANCIALJVISHAL YADAV] 107.09.2026
ISERVICES PVT LTD
1509 JOMP (I)(COMM.) [3143/2026 08-09-2026 BMW INDIA FINANCIAL SERVICES PVT LTD VSRAVI 9958683230 IASSOCIATESRSGARG8 @GMAIL.COM 25.08.2026
[HEMANT ISHWAR SHARMA 7776 ISHANKAR
GARG &
IADVOCATES
509 [EXECUTION 1305/2026 09-09-2026 [KOTAK MAHINDRA PRIME LTD VS HASIM KHAN AND|RAVI 0958683230 IASSOCIATESRSGARG8 @GMAIL.COM 11.08.2026
COMM.) IANR SHANKAR
GARG &
IADVOCATES
1509 IMISC DJ ADJ 839/2026 10-09-2026 |ARVIND KUMAR VS STATE BANK OF INDIA IPRABHUNAH 8799732324 ) 08.09.2026
R. 0818593185
ICHAUDHARY/
IVISHAL
SHARMA
1509 ICS (COMM) 608/2026 14-09-2026 [INDIAN BANK VS MAMTA SHARMA PROP OF YUJANKIT DAGAR [9811399499 IADVANKITDAGAR@HOTMAIL.COM [10.09.2026
IFASHION
1509 ICS (COMM) 614/2026 15-09-2026 |[UPGRID SOLUTIONS PRIVATE LIMITED VS SEEMAKRITIKA 19643008880 ICONTACT@AAALEGAL.PRO 108.09.2026
ISOLE PROPRIETOR OF SEEMA CHARGING POINT [TUTEJA/
IRUPESH
IGUPTA
1509 [EXECUTION 1308/2026 16-09-2026 [DINESH JAIN VS M/S P.B. RETAIL PVT LTD I[HARSH GOYAL [9953706868, IGOYAL.HARSH345@GMAIL.COM 109.09.2026
COMM.)
1509 IMISC DJ ADJ 858/2026 17-09-2026 [MS DELIUS PHARMACEUTICAL PVT LTD VS JPEE[DHARMENDRA971796299 01.07.2026
IDRUGS PVT LTD IBHAN
509 JIOMP (I)(COMM.) [3177/2026 17-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 0013493108 102.09.2026
IASHWANI TOMAR 9994 BHARDWAJ
l509 JOMP (I)(COMM.) [3178/2026 17-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 0013493108 02.09.2026
IPARVINDER MAVI 5828 IBHARDWAJ
1509 JIOMP (I)(COMM.) [3179/2026 17-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 9013493108 102.09.2026
IDALJEET KAUR 2897 IBHARDWAJ
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509 JOMP (I)(COMM.) [3180/2026 17-09-2026 |KOTAK MAHINDRA BANK LIMITED VS ANIL [RAVI 0958683230 IASSOCIATESRSGARG8 @GMAIL.COM 109.07.2026
ISHANKAR
IGARG &

IADVOCATES

1509 JOMP (I)(COMM.) [3181/2026 17-09-2026 |[KOTAK MAHINDRA BANK LIMITED VS RAJAT IRAVI 9958683230 IASSOCIATESRSGARG8@GMAIL.COM  [09.07.2026
ISHANKAR
GARG &
IADVOCATES

509 JOMP (I)(COMM.) [3182/2026 17-09-2026 [M/S CHOLAMANDALAM INVESTMENT AND FINANCERAVI 0958683230 IASSOCIATESRSGARG8 @GMAIL.COM 10.07.2026
ICOMPANY LIMITED VS SALEEM B SHANKAR
GARG &
IADVOCATES

509 JOMP (I)(COMM.) [3183/2026 17-09-2026 |[KOTAK MAHINDRA BANK LIMITED VS RAJAT IRAVI 0958683230 IASSOCIATESRSGARG8@GMAIL.COM  [10.07.2026
ISHANKAR
GARG &
IADVOCATES

1509 JOMP (I)(COMM.) [3184/2026 17-09-2026 |[SURYODAY SMALL FINANCE BANK LIMITED VS VIKAS[RAVI 0958683230 IASSOCIATESRSGARG8 @GMAIL.COM [16.07.2026
IMEENA ISHANKAR
GARG &
IADVOCATES

I509 JOMP (I)(COMM.) [3187/2026 17-09-2026 [SURYODAY SMALL FINANCE BANK LIMITED VS VIKAS[RAVI 9958683230
IMEENA ISHANKAR
GARG &
IADVOCATES

[16.07.2026

509 JOMP (I)(COMM.) [3189/2026 17-09-2026 |[KOTAK MAHINDRA BANK LIMITED VS BIRESH PAL [RAVI 9958683230
SHANKAR
GARG &
IADVOCATES

[15.07.2026

509 JOMP (I)(COMM.) [3192/2026 17-09-2026 |[KOTAK MAHINDRA BANK LIMITED VS DINESH RAVI 0958683230  |ASSOCIATESRSGARGS@GMAIL.COM  [16.07.2026
SHANKAR
GARG &
IADVOCATES

509 JOMP (I)(COMM.) [3193/2026 17-09-2026 |[KOTAK MAHINDRA BANK LIMITED VS VEERPALRAVI 0958683230 IASSOCIATESRSGARG8 @ GMAIL.COM 16.07.2026
SINGH ISHANKAR
GARG &
IADVOCATES

509 JOMP (I)(COMM.) [3194/2026 17-09-2026 |[KOTAK MAHINDRA BANK LTD VS JHANIRAM IRAVI 0958683230 IASSOCIATESRSGARG8@GMAIL.COM  [17.07.2026
ISHANKAR
GARG &
IADVOCATES

509 JOMP (I)(COMM.) [3195/2026 17-09-2026 |[KOTAK MAHINDRA BANK LTD VS ATUL YADAV [RAVI 0958683230 IASSOCIATESRSGARG8 @GMAIL.COM 17.07.2026
ISHANKAR
GARG &
IADVOCATES
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509 JOMP (I)(COMM.) [3196/2026 17-09-2026 |KOTAK MAHINDRA BANK LTD VS JHANIRAM [RAVI 0958683230 IASSOCIATESRSGARG8 @GMAIL.COM 18.07.2026
ISHANKAR
IGARG &
IADVOCATES
1509 ICS (COMM) 632/2026 18-09-2026 [JGJ ENGINEERING PVT LTD VS OM SHAKTIHITESH SAINI/[7839921926 IHOPEWELLLAWCHAMBERS@GMAIL.C [11.09.2026
IENTERPRISES THROUGH ITS PROPRIETOR MS ANJUABHISHEK OM
IRANT ISHARMA
509 ICS (COMM) 633/2026 18-09-2026 [PUNJAB NATIONAL BANK VS RAM CHAND ISABHYA JAIN [9811577425/995 [SABHYAJAINO8 @GMAIL.COM [17.09.2026
292167
1509 ICS (COMM) 634/2026 18-09-2026 [PUNJAB NATIONAL BANK VS DAVINDER KAUR VSR 0717610124 [VSRADVISORS@GMAIL.COM [17.09.2026
IADVOCATES &
IADVISORS
l509 JIOMP (I)(COMM.) [3197/2026 18-09-2026 [PIRAMAL FINANCE LTD VS SATNARYAN PARKASH IANANJAY 7455023130 IASAPLEGALANDADVOCATES@GMAI.COj14.09.2026
ISINGH M
509 JOMP (D(COMM.) [3198/2026 [18-09-2026 |PIRAMAL FINANCE LTD VS MUKESH JAISWAL IANANJAY b455023130 JASAPLEGALANDADVOCATES@GMAI.CO[14.09.2026
SINGH M
509 JOMP (I)(COMM.) [3199/2026 18-09-2026 [PIRAMAL FINANCE LTD VS PAWAN KUMAR IANANJAY 7455023130 ASAPLEGALANDADVOCATES@GMAI.COJ14.09.2026
SINGH M
1509 JOMP (I)(COMM.) [3200/2026 18-09-2026 [PIRAMAL FINANCE LTD VS SATNAM SINGH IANANJAY 7455023130 IASAPLEGALANDADVOCATES@GMAI.COJ14.09.2026
ISINGH M
509 JOMP (I)(COMM.) [3201/2026 18-09-2026 [PIRAMAL FINANCE LTD VS AARTI RAJU IANANJAY 7455023130 IASAPLEGALANDADVOCATES@GMAI.CO[14.09.2026
SINGH M
l509 JOMP (I)(COMM.) [3222/2026 18-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 0013493108 12.09.2026
ISUNEEL KUMAR SHARMA 5073 IBHARDWAJ
1509 JOMP (I)(COMM.) [3223/2026 18-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 9013493108 [12.09.2026
IROHAN TOURS AND TRAVELS 5654 IBHARDWAJ
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1509 JOMP (I)(COMM.) [3224/2026 18-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 9013493108 [12.09.2026
IMRAN KHAN 7433 BHARDWAJ

1509 JOMP (I)(COMM.) [3225/2026 18-09-2026 [BMW INDIA FINANCIAL SERVICES PVT LTD VS NIFDRAHUL 9013493108 16.09.2026
INSTITUTE OF FASHION DESIGN LIMITED 4672 IBHARDWAJ

509 JOMP (I)(COMM.) [3226/2026 18-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 0013493108 16.09.2026
IMOHAMMAD ASIF 8770 IBHARDWAJ

l509 JOMP (I)(COMM.) [3227/2026 18-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 0013493108 12.09.2026
IAJAY AHIRWAL 4246 BHARDWAJ

1509 JOMP (I)(COMM.) [3228/2026 18-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 9013493108 16.09.2026
WASPAL KUMAR 7503 BHARDWAJ

I509 JOMP (I)(COMM.) [3229/2026 18-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 0013493108 16.09.2026
IVASEEM AKRAM 7202 IBHARDWAJ

1509 JOMP (I)(COMM.) [3230/2026 18-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 9013493108 16.09.2026
ISHAHRUKH KHAN 3414 IBHARDWAJ

1509 JOMP (I)(COMM.) [3231/2026 18-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 9013493108 16.09.2026
IBIKRAMJIT SINGH 9353 IBHARDWAJ

I509 [EXECUTION 1311/2026 19-09-2026 |[ASHOK KUMAR VS M/S PARAS FOOTWEAR 19.09.2026

COMM.)

509 ICS (COMM) 636/2026 19-09-2026 [BANK OF BARODA VS MANOJ CHAUDHARY PROP OFDEEPA GUPTA 9312292558 IADVOCATE.DEEPA.GUPTA@GMAIL.CO [17.09.2026
IMS SHRI GOKUL JI GHEE WALA IM

1509 [EXECUTION 1312/2026 21-09-2026 [BANK OF BARODA VS BRACKISH AQUA THROUGH]|S.K. 8368031251 [13.09.2026

COMM.) IPROPRIETOR RAJ KUMAR ICHAUDHARY
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509 [EXECUTION 1313/2026 21-09-2026 [MONEYWISE FINANCIAL SERVICE PVT LTD VS SWIFTMEHVISH
COMM.) IENTERPRISES THROUGH ITS PROPRIETOR SHKHAN
ISUPREET SINGH BAKSHI

0319212148 IKHANMEHVISH2189 @GMAIL.COM [19.09.2026

1509 IMISC DJ ADJ 870/2026 21-09-2026 [PUNJAB NATIONAL BANK VS FATEH SINGHRAHULJAIN 868224103 ICHAMBERSOFRAJULJAIN@GMAIL.CO [14.09.2026
ICHAUHAN M

509 JOMP (I)(COMM.) [3243/2026 21-09-2026 |[KOTAK MAHINDRA BANK LTD VS GYANI [RAVI 0958683230 IASSOCIATESRSGARG8 @GMAIL.COM 20.07.2026
SHANKAR
GARG &
IADVOCATES

509 JOMP (I)(COMM.) [3244/2026 21-09-2026 |[KOTAK MAHINDRA BANK LTD VS DRAG VIJAY IRAVI 0958683230 IASSOCIATESRSGARG8@GMAIL.COM  [23.07.2026
ISHANKAR
GARG &
IADVOCATES

1509 JOMP (I)(COMM.) [3245/2026 21-09-2026 [KOTAK MAHINDRA BANK LTD VS DHARMENDR[RAVI 9958683230 IASSOCIATESRSGARG8@GMAIL.COM  [23.07.2026
ISINGH ISHANKAR
GARG &
IADVOCATES

1509 JIOMP (I)(COMM.) [3246/2026 21-09-2026 [KOTAK MAHINDRA BANK LTD VS KRISHNAPAL IRAVI 9958683230 IASSOCIATESRSGARG8@GMAIL.COM  [23.07.2026
ISHANKAR
GARG &
IADVOCATES

1509 IOMP (I)(COMM.) [3247/2026 21-09-2026 [KOTAK MAHINDRA BANK LTD VS JASVANT SINGH [RAVI 9958683230 IASSOCIATESRSGARG8 @GMAIL.COM 23.07.2026
SHANKAR
GARG &
IADVOCATES

1509 JOMP (I)(COMM.) [3248/2026 21-09-2026 [KOTAK MAHINDRA BANK LTD VS SUMIT DANGI IRAVI 9958683230 ASSOCIATESRSGARG8@GMAIL.COM 23.07.2026
ISHANKAR
GARG &
IADVOCATES

509 JOMP (I)(COMM.) [3256/2026 22-09-2026 [KOTAK MAHINDRA BANK LTD VS SUKHBIR [RAVI 0958683230
ISHANKAR
GARG &
IADVOCATES

23.07.2026

l509 JOMP (I)(COMM.) [3257/2026 22-09-2026 [KOTAK MAHINDRA BANK LTD VS HARENDRA PRATAP[RAVI 0958683230 IASSOCIATESRSGARG8 @GMAIL.COM 23.07.2026
ISINGH ISHANKAR
GARG &
IADVOCATES

l509 JOMP (I)(COMM.) [3258/2026 22-09-2026 [KOTAK MAHINDRA BANK LTD VS OMKAR SINGH IRAVI 0958683230
ISHANKAR
GARG &
IADVOCATES

23.07.2026
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l509 JOMP (I)(COMM.) [3259/2026

22-09-2026 |[KOTAK MAHINDRA BANK LTD VS NARENDRA SINGH [RAVI 0958683230
ISHANKAR
IGARG &
IADVOCATES

23.07.2026

1509 IOMP (I)(COMM.) [3260/2026 22-09-2026 [KOTAK MAHINDRA BANK LTD VS SVATANTRA YADAV [RAVI 9958683230 ASSOCIATESRSGARG8@GMAIL.COM 23.07.2026
ISHANKAR
IGARG &
IADVOCATES

509 IOMP (I)(COMM.) [3261/2026 22-09-2026 [KOTAK MAHINDRA BANK LTD VS ARCHNARAVI 0958683230
IPRAMODSINGH SHANKAR
GARG &
IADVOCATES

23.07.2026

1509 ICS (COMM) 643/2026 23-09-2026 |[PUNJAB NATIONAL BANK VS ARUN KUMAR VSR 0717610124 [VSRADVISORS@GMAIL.COM 21.09.2026
IADVOCATES &
IADVISORS

1509 ICS (COMM) 644/2026 23-09-2026 [REDBIRD FLIGHT TRAINING ACADEMY PVT LTD VS[NAVDEEP 9811311360 INSINGH_1908@YAHOO.COM 21.09.2026
[THE NEW INDIA ASSURANCE CO LTD ISINGH

1509 JIOMP (I)(COMM.) [3266/2026 23-09-2026 [KOTAK MAHINDRA BANK LTD VS PINKI DEVI IRAVI 9958683230 IASSOCIATESRSGARG8 @GMAIL.COM 23.07.2026
ISHANKAR
GARG &
IADVOCATES

1509 IOMP (I)(COMM.) [3267/2026 23-09-2026 [KOTAK MAHINDRA BANK LTD VS HARSH VARDHAN  [RAVI 9958683230 IASSOCIATESRSGARG8 @GMAIL.COM 23.07.2026
SHANKAR
GARG &
IADVOCATES

1509 IOMP (I)(COMM.) [3268/2026 23-09-2026 [KOTAK MAHINDRA BANK LTD VS DHARMENDRRAVI 9958683230 IASSOCIATESRSGARG8@GMAIL.COM  [24.07.2026
ISINGH ISHANKAR
IGARG &
IADVOCATES

509 JOMP (I)(COMM.) [3269/2026 23-09-2026 [KOTAK MAHINDRA BANK LTD VS KRISHNAPAL [RAVI 0958683230 IASSOCIATESRSGARG8 @ GMAIL.COM 24.07.2026
ISHANKAR
GARG &
IADVOCATES

509 IOMP (I)(COMM.) [3270/2026 23-09-2026 |[KOTAK MAHINDRA BANK LTD VS SANJIV KUMAR IRAVI 0958683230 IASSOCIATESRSGARG8@GMAIL.COM  [24.07.2026
ISHANKAR
GARG &
IADVOCATES

1509 JOMP (I)(COMM.) [3275/2026 23-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 9013493108 [19.09.2026
[TARUN TOUR AND TRAVELS 0081 IBHARDWAJ
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1509 JOMP (I)(COMM.) [3276/2026 23-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 9013493108 [19.09.2026
IBHIMSEN T 0098 IBHARDWAJ
1509 JIOMP (I)(COMM.) [3277/2026 23-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 9013493108 19.09.2026
IMONARK INDIA PRIVATE LIMITED 0238 IBHARDWAJ
509 JOMP (I)(COMM.) [3295/2026 23-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 0013493108 [19.09.2026
INANDU DEVI JAT 6762 IBHARDWAJ
l509 JIOMP (I)(COMM.) [3296/2026 23-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 0013493108 19.09.2026
JOG SINGH 8914 BHARDWAJ
1509 JOMP (I)(COMM.) [3297/2026 23-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 9013493108 19.09.2026
IARUN NARAYAN SINGH 6765 IBHARDWAJ
I509 IOMP (I)(COMM.) [3298/2026 23-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 0013493108 19.09.2026
IRACHNA R 1901 IBHARDWAJ
1509 ICS (COMM) 645/2026 24-09-2026 [PUNJAB NATIONAL BANK VS BHAGWAN SINGH GILL [VSR 9717610124 IVSRADVISORS@GMAIL.COM 23.09.2026
IADVOCATES &
IADVISORS
509 ICS (COMM) 646/2026 24-09-2026 [PUNJAB NATIONAL BANK VS SUKHJINDER SINGH IVSR 0717610124 IVSRADVISORS@GMAIL.COM 22.09.2026
IADVOCATES &
IADVISORS
I509 IMISC DJ ADJ 886/2026 24-09-2026 [CONCERTINA COILS PVT LTD VS HAMARA GHARR 19.09.2026
l509 IOMP (I)(COMM.) [3302/2026 24-09-2026 |[KOTAK MAHINDRA BANK LTD VS HARENDRA PRATAP[RAVI 0958683230 IJASSOCIATESRSGARG8@GMAIL.COM  [24.07.2026
SINGH ISHANKAR
GARG &
IADVOCATES
509 JOMP (I)(COMM.) [3303/2026 24-09-2026 |[KOTAK MAHINDRA BANK LTD VS OMKAR SINGH [RAVI 0958683230 IASSOCIATESRSGARG8 @GMAIL.COM 24.07.2026
ISHANKAR
GARG &
IADVOCATES
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1509 ICS (COMM) 652/2026 25-09-2026 [MS SRV CREATIONS THROUGH ITS PARTNER SH[ROHIT KR[8285922975 IADVSROHIT8285@GMAIL.COM 21.09.2026

[VINOD KUMAR VS MS YES TRADEX PVT LTD SHARMA

1509 IEXECUTION 22/2026 26-09-2026 [M/S SUNDARAM FINANCE LTD VS AMAR SINGH ANDMANISHA 8826750777 18.09.2026
COMM.) ORS IBARUAH

509 IOMP (I)(COMM.) [3327/2026 28-09-2026 [KOTAK MAHINDRA BANK LTD VS PINKI DEVI [RAVI 0958683230 IASSOCIATESRSGARG8 @GMAIL.COM 24.07.2026
SHANKAR
GARG &
IADVOCATES

509 JOMP (I)(COMM.) [3328/2026 28-09-2026 |[SURYODAY SMALL FINANCE BANK LIMITED VSRAVI 0958683230 IASSOCIATESRSGARG8@GMAIL.COM  [24.07.2026
IVIRENDER KUMAR ISHANKAR
GARG &
IADVOCATES

1509 JOMP (I)(COMM.) [3329/2026 28-09-2026 [KOTAK MAHINDRA BANK LTD VS DHARMENDRARAVI 9958683230 IASSOCIATESRSGARG8@GMAIL.COM  [25.07.2026
ISINGH ISHANKAR
GARG &
IADVOCATES

1509 JOMP (I)(COMM.) [3330/2026 28-09-2026 [KOTAK MAHINDRA BANK LTD VS MAHENDRA SINGH [RAVI 9958683230 IASSOCIATESRSGARG8 @GMAIL.COM 25.07.2026
ISHANKAR
GARG &
IADVOCATES

1509 JOMP (I)(COMM.) [3331/2026 28-09-2026 [KOTAK MAHINDRA BANK LTD VS JOGENDRA SINGH [RAVI 9958683230 IASSOCIATESRSGARG8 @GMAIL.COM 25.07.2026
SHANKAR
GARG &
IADVOCATES

1509 IOMP (I)(COMM.) [3332/2026 28-09-2026 [KOTAK MAHINDRA BANK LTD VS MOHIT KUMAR IRAVI 9958683230 IASSOCIATESRSGARG8@GMAIL.COM  [28.07.2026
ISHANKAR
IGARG &
IADVOCATES

509 JOMP (I)(COMM.) [3333/2026 28-09-2026 [KOTAK MAHINDRA BANK LTD VS MR OM PRAKASH  [RAVI 0958683230 IASSOCIATESRSGARG8 @ GMAIL.COM 25.07.2026
ISHANKAR
GARG &
IADVOCATES

509 IOMP (I)(COMM.) [3334/2026 28-09-2026 |[KOTAK MAHINDRA BANK LTD VS PRAKASH NARAYAN [RAVI 0958683230 IASSOCIATESRSGARG8@GMAIL.COM  [27.07.2026
ISHANKAR
GARG &
IADVOCATES

1509 JOMP (I)(COMM.) [3335/2026 28-09-2026 [KOTAK MAHINDRA BANK LTD VS DHARMVEER[RAVI 9958683230
ISINGH ISHANKAR
GARG &
IADVOCATES

27.07.2026
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l509 JOMP (I)(COMM.) [3336/2026 28-09-2026 [KOTAK MAHINDRA BANK LTD VS GYANI IRAVI 0958683230

27.07.2026

IADVOCATES

1509 IOMP (I)(COMM.) [3337/2026 28-09-2026 [KOTAK MAHINDRA BANK LTD VS PRAKASH NARAYAN [RAVI 9958683230 ASSOCIATESRSGARG8@GMAIL.COM 28.07.2026
ISHANKAR
IGARG &
IADVOCATES

509 IOMP (I)(COMM.) [3338/2026 28-09-2026 [CHOLAMANDALAM INVESTMENT AND FINANCERAVI 0958683230
ICOMPANY LIMITED VS BUNTY B SHANKAR
GARG &
IADVOCATES

29.07.2026

1509 JOMP (I)(COMM.) [3339/2026 28-09-2026 [CHOLAMANDALAM INVESTMENT AND FINANCERAVI 0958683230 ASSOCIATESRSGARG8@GMAIL.COM 29.07.2026
ICOMPANY LIMITED VS AMIT DHIMAN ISHANKAR
GARG &
IADVOCATES

1509 JOMP (I)(COMM.) [3341/2026 28-09-2026 [CHOLAMANDALAM INVESTMENT AND FINANCERAVI 0958683230 IASSOCIATESRSGARG8 @GMAIL.COM 29.07.2026
ICOMPANY LIMITED VS SATBIR J ISHANKAR
GARG &
IADVOCATES

I509 JOMP (I)(COMM.) [3346/2026 28-09-2026 [CHOLAMANDALAM INVESTMENT AND FIANNCERAVI 9958683230
ICOMPANY LIMITED VS AMIT DHIMAN ISHANKAR
GARG &
IADVOCATES

131.07.2026

1509 ICS 664/2026 29-09-2026 [CANARA BANK VS NICKIE KAUR IRAGHAV 0717610124 IRSR.ADVOCATES2018@GMAIL.COM 27.09.2026
COMM)/664/202 ISHARMA
6

509 ICS (COMM)/ 667/2026 29-09-2026 [SMART PACKAGING VS MOHD ARISH IVISHAL GARG,0810171302 AJAY815YADAV@GMAIL.COM 25.09.2026
IAJAY YADAV

509 ICS (COMM)/ 668/2026 20-09-2026 [XXXXXVSYYY IGAUTAM 10999306881 I[ELUDICATION.LEGAL@OUTLOOK.COM [26.09.2026
IBHASIN

l509 ICS (COMM)/ 669/2026 20-09-2026 [XXXXX VS YYYYY IGAUTAM 0999306881 IELUDICATION.LEGAL@OUTLOOK.COM [26.09.2026
IBHASIN

1509 JOMP (I)(COMM.)/ [3348/2026 29-09-2026 [PIRAMAL FINANCE LTD VS JAYSUKHBHAI SANGANI [SHAMBHAV  [9910076176 ISHAMBHAV@SDJAINLAW.COM 28.09.2026
JAIN




DISTRIC COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VS RESPONDENT NAME ADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-

T REGISTRATI MOBILE FILING
(O NUMBER
1509 JOMP (I)(COMM.)/ [3358/2026 29-09-2026 [KOTAK MAHINDRA BANK LIMITED VS RELIABLERAVI 9958683230 IASSOCIATESRSGARG8 @GMAIL.COM 24.09.2026
INFRA TECH ISHANKAR
IGARG &
IADVOCATES
1509 JOMP (I)(COMM.)/ [3359/2026 20-09-2026 [KOTAK MAHINDRA BANK LIMITED VS DUSHYANTRAVI 10958683230 IASSOCIATESRSGARG8 @GMAIL.COM 24.09.2026
[TYAGI ISHANKAR
GARG &
IADVOCATES
509 JIOMP (I)(COMM.)/ [3360/2026 29-09-2026 [KOTAK MAHINDRA BANK LIMITED VS PAWANRAVI 0958683230 IASSOCIATESRSGARG8 @GMAIL.COM 24.09.2026
IKUMAR SHANKAR
GARG &
IADVOCATES
l509 IOMP (I)(COMM.)/ [3361/2026 20-09-2026 [SURYODAY SMALL FINANCE BANK LIMITED VS[RAVI 0958683230 IASSOCIATESRSGARG8@GMAIL.COM  [23.09.2026
[PURNA CHANDRA BARIK ISHANKAR
GARG &
IADVOCATES
1509 JOMP (I)(COMM.) |/3362/2026 29-09-2026 [SURYODAY SMALL FINANCE BANK LIMITED VS SK[RAVI 9958683230 IASSOCIATESRSGARG8@GMAIL.COM  [23.09.2026
IMOJAHID ISLAM ISHANKAR
GARG &
IADVOCATES
I509 JOMP (I)(COMM.) |/3363/2026 29-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 0013493108 16.09.2026
IAMAN GOEL 3442 IBHARDWAJ
1509 JOMP (I)(COMM.)/ [3364/2026 29-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 9013493108 24.09.2026
IDHARMENDRA KUMAR MEENA 9908 IBHARDWAJ
1509 JOMP (I)(COMM.)/ |3365/2026 29-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 9013493108 26.09.2026
IRAHUL KUMAR 4134 IBHARDWAJ
509 JOMP (I)(COMM.)/ 3366/2026 29-09-2026 |[SURYODAY SMALL FINANCE BANK LIMITED VSRAVI 0958683230 IASSOCIATESRSGARG8 @ GMAIL.COM 23.09.2026
ISUSANT KUMAR SAMAL ISHANKAR
GARG &
IADVOCATES
l509 IOMP (I)(COMM.)/ [3367/2026 29-09-2026 [SURYODAY SMALL FINANCE BANK LIMITED VS[RAVI 0958683230 IASSOCIATESRSGARG8@GMAIL.COM  [23.09.2026
IBHAGIRATHA BARIK ISHANKAR
GARG &
IADVOCATES
1509 JOMP (I)(COMM.) [3368/2026 29-09-2026 [SURYODAY SMALL FINANCE BANK LIMITED VS[RAVI 9958683230 IASSOCIATESRSGARG8 @GMAIL.COM 23.09.2026
IADITYA LOGISTICS ISHANKAR
GARG &
IADVOCATES
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1509 JOMP (I)(COMM.) [3369/2026 29-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 9013493108 26.09.2026
[VIVEK SHARMA 9494 IBHARDWAJ

1509 JOMP (I)(COMM.) [3370/2026 20-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 0013493108 26.09.2026
ISHRI SHYAM TRAVELS 9722 IBHARDWAJ

509 JOMP (I)(COMM.) [3371/2026 29-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 0013493108 26.09.2026
INAVDEEP KAUR 4375 BHARDWAJ

l509 IOMP (I)(COMM.) [3372/2026 29-09-2026 [TOYOTA FINANCIAL SERVICES INDIA LIMITED VSRAHUL 0013493108 26.09.2026
IRAJESH KEWAL SINGH 7723 IBHARDWAJ

l509 ICS (COMM) 673/2026 130-09-2026 |[AAYUSH TRADERS VS KAPOOR FURNISHING ISHADWALI 0953607910 ILEGAL@RISERS.CO.IN 28.09.2026

ISINGH
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1509 JOMP (I)(COMM.) [3381/2026 130-09-2026 |[CHOLAMANDALAM INVESTMENT AND FINANCERAVI 9958683230 IASSOCIATESRSGARG8 @GMAIL.COM 101.08.2026
ICOMPANY LIMITED VS AMIT DHIMAN ISHANKAR

IADVOCATES

1509 IOMP (I)(COMM.) [3382/2026 0-09-2026 [CHOLAMANDALAM INVESTMENT AND FINANCERAVI 9958683230 IASSOCIATESRSGARG8@GMAIL.COM  [03.08.2026
ICOMPANY LIMITED VS AMIT DHIMAN ISHANKAR
IGARG &
IADVOCATES

509 IOMP (I)(COMM.) [3383/2026 130-09-2026 [KOTAK MAHINDRA BANK LIMITED VS RAHUL KHAN [RAVI 0958683230 IASSOCIATESRSGARG8 @GMAIL.COM 104.08.2026
SHANKAR
GARG &
IADVOCATES

509 IOMP (I)(COMM.) |/3384/2026 0-09-2026 [KOTAK MAHINDRA PRIME LIMITED VS PADAMRAVI 0958683230 IASSOCIATESRSGARG8@GMAIL.COM  |06.08.2026
IKUMAR ISHANKAR
GARG &
IADVOCATES

1509 JOMP (I)(COMM.) [3385/2026 130-09-2026 [KOTAK MAHINDRA PRIME LIMITED VS PADAM|RAVI 9958683230 IASSOCIATESRSGARG8@GMAIL.COM  |07.08.2026
IKUMAR ISHANKAR
GARG &
IADVOCATES

I509 IOMP (I)(COMM.) [3386/2026 0-09-2026 [KOTAK MAHINDRA BANK LIMITED VS MUKESH|RAVI 9958683230 IASSOCIATESRSGARG8@GMAIL.COM  |07.08.2026
ISHARMA ISHANKAR
GARG &
IADVOCATES

1509 JOMP (I)(COMM.) [3387/2026 130-09-2026 |[KOTAK MAHINDRA BANK LTD VS RAJU NAAGAR [RAVI 9958683230 IASSOCIATESRSGARG8 @GMAIL.COM 10.08.2026
SHANKAR
GARG &
IADVOCATES

1509 IOMP (I)(COMM.) [3388/2026 0-09-2026 |[KOTAK MAHINDRA BANK LTD VS ACHRAF ALI IRAVI 9958683230 IASSOCIATESRSGARG8@GMAIL.COM  [11.08.2026
ISHANKAR
IGARG &
IADVOCATES

509 IOMP (I)(COMM.) [3389/2026 130-09-2026 [M/S CHOLAMANDALAM INVESTMENT AND FINANCERAVI 0958683230 IASSOCIATESRSGARG8 @ GMAIL.COM 11.08.2026
ICOMPANY LIMITED VS BUNTY B ISHANKAR
GARG &
IADVOCATES

509 JOMP (I)(COMM.) [3390/2026 130-09-2026 [KOTAK MAHINDRA BANK LTD VS AJIT SINGH IRAVI 10958683230 IASSOCIATESRSGARG8 @GMAIL.COM [13.08.2026
ISHANKAR
GARG &
IADVOCATES

[ITOTAL 2691
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